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s

‘!onday. March 6, 1978/Phalguna 15,
1899 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MRr. SPEARER in the Chair]

MEMBERS SWORN

Shr1 Pendekant: Venkata Sub-
baiah (Nandyal)

Shri  Gandi Mallikarjuna Rao
(Warangal)

BUSINESS OF THE HOUSE

MR. SPEAKER: I have to inform
the House that 1 have made a change
in the order of business to be taken
up today. As the Prime Minister is
to reply to the discussion on Moton
of Thanks on the President’s Ad-
dress, the items regarding Calling
Attention and notices under Rule 377
will be taken up after disposal of
the Motion of Thanks on the Presi-
dent’s Address.

There is a motion for adjournment
of the House. That will also be con-
sidered by me after the reply of the
Prime Minister to the Motion of
Thanks,

SHRI K. LAKKAPPA (Tumkur): I
would like to make one submission.
.Shri Vasantdada Patil should be al-
Jowed. ...

2

MR. SPEAKER: I have said

that....

SHRI K. LAKKAPPA: This is
very important.

MR. SPEAKER: I know it is very
important. That is why I have al-
lowed your 377 on that.

SHRI VASANT SATHE (Akola):
What have you allowed?

MR. SPEAKER: 377,

SHRI VASANT SATHE: I do not
want to disturb the normal function-
ing But I would like to make it clear
that afier the Question Hour, before
the Prime Minister speaks, unless we
have a positive assurance about Ma-
harashtra, we are going to have a
satyagraha in this House.... (Inter-
ruptions). This is very funny. We
are all democratic.

SHRI KANWAR LAL GUPTA
(Delhi Sadar): 1Is 1t your way of de-
mocracy? (Interruptions)

SHRI VASANT SATHE: Yeos. This
is what Morarjibhai has started. 1
will follow Morarjibhai. Morarjibhai
himself has started this to get the
election. ... (Interruptions). He has
started the satyagraha. I have asked
him now.... (Interruptions)

MR. SPEAKER: Don' record.

SOME HON, MEMBERS: * * *

***Not recorded.
3852 LS—1.
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ORAL ANSWERS TO
QUESTIONS
Progress of Rajasthan Canal Project

*185. SHRI S. S. SOMANI:

SHRI M, KALYANASUNDA-
RAM:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to lay a statement showing:

(a) what are the details regarding
the amount which was sanctioned for
the Rajasthan Canal Project in 1857;

(b) the details regarding its pro-
gress, stage by stage till mow; and

(¢) how many times the project has
been revised?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). A statement is laid on the Table
of the House.

Statement

(a) to (c). A project estimate for
Rajasthan Canal envisaging  utilising
only the flow supplies in the rivers
Ravi and Beas was administartively
approveq for Rs. 66.46 crores in 1957.
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Non-perennial irrigation to an area
of 3.98 lakh hectares and perennial
to 2.89 lakh hectares was provided
and the canals in Rajasthan were
kept unlined. With the signing of
the Indus Waters Treaty, 1860, the
waters of the three Eastern Rivers
were allocated for exclusive use by
India and more water could be avail-
able for use on Rajasthan Canal by
construction of conservation stora-
ges on rivery Ravi and Beas. Ac-
cordingly the project was revised in
1963 to a cost of Rs. 139 crores for
providing perennial irrigation to an
area of 11.65 lakh hectares. The Ra-
jasthan Main Canal only was to be
lined. To conserve huge losses from
the unlined canal system it was de-
cided to line the branches, distribu-
taries and minors angd the project was
revised in 1970 for providing irrigation
to an area of 12.54 lakh hectares with
the same quantum of water. Tak-
ing also the increase in cost of labour
and material the project was estima-
ted to cost Rs. 208 crores. The pro-
ject was again updateq for cost esca-
lation in 1975 to Rs. 831 crores. This
project estimate is yet to be finally
sanctioned.

The details regarding the progress
on the project uptil now is as under:

Sk Details of channals Item of Petcentage completed
No. work up to December,
1977
I 2 3 4
Stage I

t Rujasthan Feeder (204 km. long)
2 Rajasthan Main Canal (189 kin. long)
3 Distribution System of Main Canal ¢

(a) Km.oto73 15

(b) Km. 73 15t0 189 .

Completed in June 1964.
Completed in June, 1975.

. . E[Work 95 73%
Lining 65%

. . E/Work 90°;,
Lining 71 56%
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4 Latt Ganal (152 km long)
5 Disty System of 1 1ft Candl

6 Lincd Water Coutses
Stage 11
1 Ragasthan Main Canal (256 kw long)

2 Watet S ipply Channe]
3 I)sty Sy tem of Mun Canal

Completed in December 1g75¢.

I /Work 86 58¢
Linmg 81 510
Lining no 12¢
¥ /Wark 29 82¢
1mmng 10 71°
L/Woik 83 44¢
L/Waik 3 01°
[ning Yt te be started

ot gHo qHo A VIS
gL faea e & fau gt i
WY w oagE wwemr d qhrgf
qg TEX AT A W N faewr www
wiT faaar  fam dar g ¥ owwer
z@ Sfewma 3«7 qway @ T L o
g wAem g fr 1951w g A
foar war a1 wrc o 1978 @ mAv
WY qF TA AVAT FT SqH T Y
Tq T g ¥ 1 zEel Ageqw
AT FT UG BT & | FATATC A -
AT 9T ARV AT QAT AT
o & FH F7 afF wY oy <@y Ay
BV St g oW faemT afge ur a7
wft ar w4 foer |« ¥ ST AT
A fafiy *9 ¥ fada s g @
fFag fogdt aore N a@ ¥ ™
A 7 afer 3w g areAT A
STafaFar ¥ FT I9 T aedr F Aoy
7T 31 "W A wede faar @
AN 1957 A ¥ FT 1975 ww TR
W FRE F 7€ 9 1978 ¥ TR

fav 396 s M AT ATE Y =g
ReRed ot ) o ag 2 fr
MY w0 WY dq) gwr a1 9w
1975 ¥, ,,

MR SPEAKER Why dont you
put the question” You are reading
the statement Everyone has read 1t
Pleaze put the question

ot q@o THo W & S
svgar g fr oag swaw sy o oy s
ol aF amY ¥ aE wE aF ge
&y qU & wrgr 9w ¥ Faaforr
o A d¥w 9T 7

ot gona fag weTr W

SO & A ) gAY = T A Ay
uE g W AT 1 HYATT 4 T
AT 97 R FgAA @ E 1 A
ug Fg T g w19 qafeae 57 %
g1 9T, TH §A9 AW A8 g |

st Qo gHo WWAY ™
T g & fr gudr AT ¥ a1 sy
¥ wm ¢ v fawe Qe o3
forar sr <@y & &Y gare wowr & qry fea
aeA g sRAnfRm i fr 9w
¥ o AT AT I N AW g o
qf@r & avi ¥ os wrEar dar gt af
§ fr faee  dowmT & wTovr g
aga forre @ (=awama)
MR SPEAKER You want to

make a speech Please put the ques-
tion
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oft q@o qRo ®wmet: & ag
e o argar g fin fadf sor &
W o fawe dwae efte £ ag
ff, T HFIRNA w1 T ST A
wTeaTgA & fie el S wrne
W g BT FT g arEl o
WNTAHT FT AW G H ?

ot gooit fog weave @ @
v wifw § fF sy & sy ofon
TEEAH 471 37 s & g &
A9 WT | 9g WEAT §9 Ao
TR F 99 § 5 oA A @ a2
T T &1 qd Zwar aen T
ST AAW AEiE Iy A1 BAAT HCA
g

N W FER ot @ AEEE
qit g ag R ag s s &
faw #wa 7 & fx ag =19 Fa QU
ge L & @ AAT =g fF owr
THA  HATA FT FH AT w7
@ fF W oA 7 393 feisd
& fau w9 AT § oS @i
[T Ag WY I HT 2 AET T, T
Frvor qg AT A T WP #
TEE A1V § AIF TEr TEAT =EAr
afw ag ux A AwAT oS A
ao & oo fodm &y gftz o o a@ga
sfts Swant 8, foe Y W Avw
gu% fAm 3w &1 Aie 7% 98 DT v
F@ & | & s = fr e oag
gy & fr dfiiz & 39 ¥ wrew A@T
Tyt Wy ot @ ¢

=t gooim fag awAmen Ty
AT AT omEw A qwg A off T AT
wf T TE g W ag ot
T FE T owWE 1 gE wifew
mifFsAiorm RS ag I
1978 aF U A @ | #F gEfAT
wgrar fs = ot ov Al g wwan
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wife v feedsged Wt ampwfee
® wE @ wg angm e gl i gh
afer 4% wifew a8 § fin o, 1978
gl e

SHRI VASANT SATHE: This Raj-
asthan Canel 1s very jmportant for
the whole country because when this
canal 1s completed, it will make Raj-
asthan a granary and will be able to
supply food to the whole nation apart
from providing land and employment
to lakhs of people in that part. Once,
we had thought of making this sche-
me a part of peoples’ movement sche-
me, land army ete, I would like to
know whether Government has in
mind any plan of utilising human
power particularly of youth in the
process of at least digging where
simple carth work is required. Whe-
ther Governneni ig thinking of tak-
ing the help of even international
agencies like the World Bank for
such project in order to expedite the
completion of the Rajasthan canal.

SHRI SURJIT SINGH BARNALA:
My hon. friend has complicated the
question himself by saying that ear-
lier some youth movement was initia-
ted 1 do not know what happeneqd lo
that movement and that land army.
Probably, no land army was ever
used on that land, This canal passes
through the most difficuli terrain in
the country. It 1z a desert area and
there 1s no habitation. Water 1s very
scarce in a large part of this area and
taking youth from colleges and un-
employed youth to that place to dig
the canal would not be possible. Even
to take the labour is very difficult.
We have to provide labour colonies.
water food ete., for the labour. In
such difficult conditions, it would not
be possible to suggest as my hon.
friend has suggested, to involve any
youth organisation in jt.

s{taaAY eeATEY ;AT AT /e
g fr oewa ST 9X alr g4
i www sT For ad gar § Wik 9
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v A THE ¥ IWy F fevwe
§? wie dfeemgs Adt g @t faA
AT Gar qate fear g, 999X A
For @R ?

ot gTane fag aamr: 99 9
AN dar T § 9@ =8 w9 F fag
wmr § % gfeargw g § @aik
aft gwr & aw @@ & e
CEARCUIE AL IR R ice s
fFmor ¥ 9W W oagw & &w
o7 FT AT AT g A S Ay
qg9 W fear, wg¥ ag IdA faege
FoT w7 fa¥ & agr
9T R FT AT & & AT
o sedY WA 3w & fag dare
TR | A TITHE TO AR HY
I oA FT Gy ofF FfET @wr
o (I R E G B i A 3
fedmwedrg agr wx Wiy & afwd
foe sfrag o drwera

st Wi WA wredt . HeAe
g, O AT AT YW |

MR SPEAKER® During the Ques-
tion Hour, there is no pomt of order
tInterruplions) Please don't 1ecord

=t WA FRIT WSt 2 42

st g wik ¢ 341 AT Hat et
It e Twem W A ¥
oA AT ¥ AAF BT 0T www
FH FT T I w1 T AT
b T A THE WA A T G A
P A W™ gT mgmf feax
T wART Y gy 23X Y wmew
Jaaeqr oy § ?

@t goim fag womr: W€
BT A fag o 9 gOAME s
T oag 5 A 94 g YT T
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& vl § dfww spEee i g et
i W g § e 39 S
ot FaT &1 dd For ¥ FwqE
6.6 W@ FHRI FWHT 9T TOHAIA
AT

o A wow : § AAAW
qdY wWgww § 9T Wear g fw
NG TarT & T soagy faer
# gw maY FT 99wyl & oF AT
@Y 4t foag qv 1 woar 999
aETT OFT gE g AT, Al RE
Faaw qAT WG AT AR IV 5 94
FEr 9T IRl fAC W G | FE
TUAT G A ¥ A1 OF AL 7 0L
T difs e argiag) @
FTHIT A FIE  IAY FIC FT JIFAT
Arag) goarfe @3 agE T FfE
gt gy Wl 9w Fva ey @l
ST ?

ot geete fag aomwr ;e
T FETAGI & g 9v Frf A7
agl, OF 3T WY FT TR 91, ¥
grgr fRAMET g4 WA AT A,

ot wrooit Wik : # mAT AgEy
F s Aear g fv vmwE age
97 g Y g gF A {7Af 97
qd 47 9 gwie ¥ wad 9 & g
wfaer & 79 avw wrgel 7@ § fao
fagal aoft et w€ & Aur wegei Age
a4 qv 7O F wwwi-—ag fafe
LIS CL i

=t gooiter Ty aomen @ -
q% & WIFE at A¥ T 9g AGT § 49
gt A7 99 frar Fe gAETH I9
W 176 F(T 4B FH
97 AT Five & ifw weaw 7 2
IFA 200 FAT { FTV AWT SATIC |

**Not recorded .
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Krishna Waters for Rayalseema

*187. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Krishna waters are
going to be utilised to irrigate lands
in Rayalseema; and

(b) if so, the areas to be irrigated?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Proposals for utilisation of
Krishna waters in the Rayalseema
area for irrigation have not so far
been received from the Government
of Andhra Pradesh.

SHRI P. RAJAGOPAL NAIDU:
You kindly see (b) part of the ques-
tion—1f so, the areas to be irrigated?
What are the proposals?

MR. SPEAKER: Unless the propo-
sal is theve, how can he answer it?
He cannot answer it. There is no
proposal.

SHRI P. RAJAGOPAL NAIDU-
Is it a fact that Madras Government
j« opposed tn open channel system to
carry water to Madras and thereby
ohjecting tg irrigation of areas In
Rayalseema

SHRI SURJIT SINGH BARNALA:
Carrying of water to Madras city,
vou mean? Sir, for Madras city, only
15 TMC of water is to be supplied.
There has been an agreement between
these four States. For three States—
Maharashtra, Karnataka and Andhra
Pradesh~-they have agreed to supply
5 TMC of water each. For Madras,
it is 15 TMC and that water is to be
taken from an open channel.

SHRI P. RAJAGOPAL NAIDU:
Whether the Central Government s
insisting upon carrying this water to
irrigate even Chittoor District.

MARCH 6, 1978
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SHRI SURJIT SINGH BARNALA:
No, Sir. The water that is to be
supplied to Madras city is not used
for irrigation at all and we have to
see that it is not used for irrigation.

SHRI P. RAJAGOPAL NAIDU:
Here he has said that on proposals
have been received from Andhra
Pradesh Government. How then the
Central Government says that it is
not for irrigation?

SHRI SURJIT SINGH BARNALA:
He is mixing up the question, Ear-
lier he had put the question regard-
ing water supply to Madras city. I
told him that for Madras, there has
been an agreement to take 15 TMC -
water to Madras city.

SHRI P. RAJAGOPAL NAIDU:
It is not my question. That is only a
supplementary question  Mv original
question was with regard to irrigation
of lands 1in Rayalseema.

MR. SPEAKER: That he has ans-
wered:  no proposul has come.

SHRI P. RAJAGOPAL NAIDU:
But he has said i the answer to my
supplementary question that no irm-
gation is going to be allowed.

MR. SPEAKER: No, he never said
that He said that in Madras it was «
not for irrigation, but it was for °
driking purposes. Otherwise, he said
no proposal is before us.

SHRI P. RAJAGOPAL NAIDU:
Whether that water is to be allowed
to irrigate Rayalseema areas or mot,
That is my question.

MR. SPEAKER: You must await
the proposal. How can he say that
now? The Andhra Pradesh Govern-
ment must have sent the proposal.

SHRI P. VENKATASUBBAIAH:
Has the attention of the Government
been drawn io the fact that the then
Chief Ministeg of Andhra Pradesh had
openly stated that the diversion of
Krishna water is being linked wup
was supply of water to Madras city
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throwgh Krishna and irrigation is also
going on? He said that this matter
was being referred to  the Central
Government. If that is so, may I
know whether any such proposal has
been received from the Staic Govern-
ment and at what stage the matter
1s because, time and again, the Chief
Minister of Andhra Pradesh has given
a commitment to the people of
Rayalseema that this water from
Kiishna which is going to be supplied
to Madras city for drinking purposes
wiil be utilized to irrigate the drought
affected areas of Rayalseema? If that
is 50, may I know from the hon.
Minister whether he can contact the
Chief Minister and enquire from him
whethe: he has made such a commit-
ment or not?

SHRI SURJIT SINGH BARNALA:
As I had earlier submitted, the water
1s bemyp supplied for drinking purpos-
es ty Madias city and not to be utili-
7z¢d ful nngafion at all. And this
was the agreement reached I was n
that meeting when the agrcement was
reachcd amongst four States: and in
fact, we had ensured that Centre will
see to 1t that none of these waters 1s
used fur arngation purposes, because
there was an objection from the va-
rious states.

SHRI P VENKATASUBBAIAH: 1
have put a specific question There
are {wo 1ssuyes in this matter. One is
the supply of water from Krishna to
Madras ceity, Another 1s diversion of
Krishna water through the same
source for irrigation of drought affec-
ted areas of Rayalseema. The Chief
Minister has openly committed him-
sclf about it. I have put a specific
question. Whether it has been
brought to his notice. If that 18 so,
whether he will enquire from  the
Chief Minister and let us know in
i{his House about it.

SHRI SURJIT SINGH BARNALA:
As | have staleqd earlier, this water. .

MR. SPEAKER: What he wants to
know is whether you have received

PHALGUNA 15, 1800 (SAKA)
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any propesai from the Chief Minister
about irrigating Rayalseema or whe-
ther you will make an enquiry.

SHRI SURJIT SINGH BARNALA:
No communication has been received
from the Chief Minister for taking
water for irrigation through this
channel. In fact, a clause in the
Agreement was that ‘the Central Gov-
ernment will make arrangements to
inspect the system during operational
stages and ensure that the withdra-
wal of water into this supply system
from Srisailam does not exceed 15
TMC in a water year and that the
system is utilised only for<#Shter sup-
ply to Madras City and not for any
other purpose’.

SHRI M. RAM GOPAL REDDY:
Our Chief Minister has agreed to give
5 TMC to Madras for drinking pur-
poses from our side—the total is 15
TMC. When the Chief Minister, a
responsible leader of the State, has
committed to the people of Rayal-
seema, which 1s a drought-affected
area and which is a famine area, I
want to know whether some water
can be spared for Rayalseema or not.
If no communication has been receiv-
ed from the State Government, in
view of the questions being raised on
the floor of the Lok Sabha, will the
Mmuster write to the State Govern-
ment asking for its views?

SHRI SURJIT SINGH BARNALA:
The Krishna Water Disputes Tribu-
nal has decided in May 1976 on the
shares of the various States, The
water to be utihised by the various
States has been defined and has been
mentioned by the Tribunal. Within
that limit, they have to utilise the
water; they cannot exceed that limit.

DR. SUBRAMANIAM SWAMY:
Arising out of the replies given by
the Minister is this question. I would
like to ask him, in view of the fact
that there is such a great deal of shor-
tage of drinking water particularly in
Tamil Nadu and Andhra Pradesh,
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what is the state of progress and
what is the latest position on linking
of rivers so that the distribution of
water may be more equitable.

MR. SPEAKER: That does not
arise out of this Question,

SHRI V. ARUNACHALAM: I
understand that there are some forces
which are trying to utilise water
against the terms and conditions of
the Agreement which has been reach-
ed between the two States. I want to
have a categorical assurance from the
hon. Minister in this regard. Will the
Government come forward to give
the assurance that the scheme will be
implemented without any diversion
or deviation from the conditions of
the Agreement which has been reach-
ed?

SHRI SURJIT SINGH BARNALA:
The Agreement has been reached
between the States, and that has to
be honoured in that very form.

Decentralisation of pDA

*189. SHRI M. RAM GOPAL RED-
DY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether there is a proposal to
decentralise DDA; and

(b) if so, the details thereof?

fretwr Wit wmaw awr qf wie
grate dwren ¥ v wA (s om
fowt) : (%) o, =

(@) we7 &t =t sar
ot Qo TERE P ¢y

w1 Wl Izan §, we zar § Adits
W @ W fedndomdive o w3
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Y TE 9T A 1 FAE 50 A JT4AT I
T gefafawaz ov ad g1 W g,
g @ W) ¥ Fey o § rAAr
Tgar g v fedgamgamm v &
% ¥ §T Y T AT WK FIH -
fodzsr w9 ar T ?

frator o wram aar gl s
gratg @ (st feeme W)
7g WY AT A §, wAN Ag P
dfFr #wm Fagud wg v agras
T X I B AT FH FT
areaw §, U wiwfeas e aarg
wf & o 3w, TR A O T
ﬁ'{@’é:

(1) To make an over-all assess-
ment of the functioning and activi-
ties of the DDA.

(2) To examine how far the
Authority has been able to meet
the objectives for which it Was set
up; and

(3) To assess the relationship of
the Authority with other external
agencies such as Delhi Administra-
tion, Municipal Corporation of Delhi
ete.

st go TeERaT P 2 @AY
AR FT ¥ FRT FAE BN,
Fiifes gufae 79 S ads
& gAY AERT 'W 9T 9 fRwie
& ?

=t fowmre wey : wTlEE W
w a1 gu fow FT v & v gw
I 2\ AqF |
SHRI MOHD. SHAFI QURESHI:

The Hon. Minister has stateq that he
has formed a Committee to go into
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the whole gamut of DD.A’'s func-
tioning. May I know which other
Ministries are involved in ¥yt Com-
mittee and when the Report of the
Committee will be subimitted to the
Government?

SHRI SIKANDAR BAKHT: The
Report of the Committee was due to
be submitted on 28th February but
they have asked for an extension of
three months,

SHRI MOHD. SHAFI QURESHI:
Which are the other Ministries that
are mvolved?

SHRI SIKANDAR BAKHT: No
other Ministry is involved: it is the
local Admimstratron the Municipal
Corporation of Delhi, the New Delhi
Municipal Commuttee, L & D etc that
are 1nvolved

=t faorr g wegwr 0 wEY
wERE 7 Famar & fb o Fo To &
T q W A gart wf §, <A fod
arfForesy T v@r AT 2 1w #wE
it Fwdhw A 2 fe fag am-
aiffes &1 g o o To #Y
aff ¥ &, o8 A7 feet mafafmdow,
i wife & gty fomefen
Fr W oA T T oam oAtz
frar arh, aiff & 4 Fededt qaw
wifEwe aT @ %7 7 @ 4, afew
A a7 & 3w feded frwra ?

= fermT ww ; wow R,
AT AL ATT §W QAT ¥ q37 g 2,
TAE goad wva | ge Te aw
FE HwW g wEvET 02 g

ot felle wwr : 3@ ¥ oY
o freX i gTa T o ¥ro To F
& qmfers @ wafeat @
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6t & W & wod Fred W gafae
FCARM g | { gg ovrwa wgar 3
w1 faedt walt a1 warwa ¥ I froled
=Y 2@r § AT I @A ¥ q g Ak
FHEY *Y AT FA F TEE@ TZGH
g % ar 3% ser &Y 4@ W ¥ e
T oF FHd AT A Ay A F AT
T g I wafedy ft fodved
g & Rmrdt g gw Pl ar WY
g ?

st fawT wev : A THEX
affaEt R ov @ aa T wFA A
g %7 a8 w5 g {5 fael w wedr-
feafedt od warfdlsr & 1 wE
Yrge FT THETA FIA A FAL KT AIE
& 7z a¢ o qamar wferw g0

Policy for Appoiniment of Chief Exe-
cutives to State Farms Corporation
ang National Seeds Corporation

*190. SHRI BIRENDRA PRASAD:
Will the Miuster of AGRICULTURE
AND IRRIGATION be pleased to lay
a statement showing.

(a) whether Government’s Policy is
to appoint the Chief Executives in the
State Farms Corporation of India and
National Seeds Corporation only
out of the personsg who are either at
the verge of retirement or re-employed
after retirement;

(b) 1f so, will it not affect the em-
ployment potential of the younger
generation who may be competent to
hold these posts,

(c) have such posts ever been cir-
culated to the Bureau of Public Enter-
prises before the appomntment to these
posts are made; and

(d) what is the policy of Govern-
ment for recruitment to these top and
lower posts in these two organisations
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and also to fill these posts in both
these organisations from amongst the
existing personnel who may be com-
petent to hold such posts?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). No, Sir. Appointments to the
posts of Chief Executives are made in
consultation with the Bureau of Pub-
lic Enterprises/Public Enterprises
Selection Board Appointments to
lower posts are made by the Corpo-
rations themselves in accordance with
their recruilment iules.

ot AT www ¢ w7 A e w7
B 4T & qaw, few 2 fam-
7, 1938 FT WX WIHGT gAT &g,
far & mrEew 4 7 FET AT E f 0go
QEo do mEo W QAo THo HTo
* % uwRgfer a7 qve wwee
qIwT # oFz W@ sgh 91w ofemw
nozrygfaw A ofers wewwmgfaws
frmamm 1% & ATY ASIE-REET &7
Fad St 7 i ogg o ST
31aT g f& T u¥o gFo Hro o ¥
oY ©o UWo WY FT FAVH FAGT ¥
% 9T aerdl fradr § mAga gt

it geeita ferg acereny < ST fr
# oo frar @, o3 mw eferw
weeefaw sty ofers geefaw
faagma 418 F1 Y%V fgAT ST 2,
§ 4 A9T R AW wE I R
arm o s 2

st IRT wAE : {Y AT FT
U< T MATY | TG TAAT FIEAT
g B war oft Ay wvw S A
gz wx fagfe o geamei € T &
W TEY e aTaN
og WU HIAEAL, FTeA F 9% I F719
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s ¥ A et ¥« ¥ Rerac
A RE? ANwEragerd feaay
Y ¥ o fe & frgwa s WY
arfaw i 37

MR. SPEAKER: He has answered
that.

SHRI SURJIT SINGH BARNALA:
The post is presently filled up on ad
hoc basis and the Joint Commuissioner,
Cotton, in the Ministry is holding ad-
ditional chargé of the General Mana-
ger from 30th August 1977. Action 13
being taken to appoint a regular Ma-
naging Director to be the Chief Exe-
cutive.

SHRI C. N. VISVANATHAN: In
my conslituency, the State Farms
Corporatron has incurred a loss of
Rs. 1.5 crores Whether this Ministry
has taken.

MR SPEAKER: This question rela-
tes only to the appomntn.ent of the
chief executive. It does not atise out
of this question.

SHRI C N VISVANATHAN: Is
the hon Mimster awate and 1s he
gomng to have new irrigation pro-
gramme 1n the State Farms and whe-
ther they ate going to give the State
Farms to the Tamil Nadu Govern-
ment?

SHRI SURJIT SINGH BARNALA:
I need a notice fo1 this.

SHRI K. LAKKAPPA: This ques-
tion relates to the policy for appoint-
ment of the Chief Execulive of the
Corporations. For the last one year,
the entire organizational set up and
Government machinery for running of
ithe State Farms Corporation and the
National Seeds Corporation 1s comp-
letely in shambles. Ag a consequence,
no work has been done by the
bureaucrats, and the supply of seeds
has not been made to the farmers
satisfactorily and the whole thing 1s
in a dilapidated condition, When 1s
Government going to take a realistic
view of the whole situation and set
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matters right and see that a probe is
mnstituted regarding recruttirent sys-
tem and policy? Will you kmdly as-
sure the House that . the organization-
al set-up would be conirolled not by
the bureaucrats but by the non-offi-
cialg and the distribution system of
the seeds by the Seeds Corporation
and the State Farms would be stream-
lined?

SHR]I SURJIT SINGH BARNALA
So far as the supply of seeds 1s con-
cerned probably this year the posi-
tion has been very satisfactory and
we have received absolutely no comp-
laints jepirding that

SHRI K LAKKAPPA This 15 not
a fact I am myself a farmer and
the seeds supplied by the Seeds Cor-
porition did not germinate

The entire organizational set-up
and the reciuitment and promotion
policy of these Corporations 15 in
shambles  Will you kindly have 1
ptobe n the matter?

SHRI SURJIT SINGII BARNALA
The recruitment 15 done according to
the Articles of Association of these
two organmizations

SURGIRE S LI Gl R R
WA T @A I UG g A
frmr & @y ® 9w #7 3T faar
AT 9T A7 Fvar war qr fF v ferw
T SEmT ANRT ¥ TR A @
9= 2 37 0 efremt sitv snfen a8
TRAT A § AY 74T WY 9 feafar
A TE ¥ o ST E e 2
a1 FHTY 9T [TAEAG WA ¥ 7T ¥
T eET # fr g an? F SN &
e @ v s g gy ¥
TIAT w0 Afesr
AT KT a6 § SAWT 4 FET qEAT
t frex it ¥ wfufafies o< faare
o o & w w
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wrrar gy § fe o A Fgfe
T & a7 fipeft az gz g O R A
w1 & Ty ag Ty ¥ fr osqgfae
wifr a1 sgfaa senfa & @9 9w
92 & faq woaey famAfr AT @
IG ATATA-GAT K] OF aYE F7 fxaAv
T § foad o7 qx A FdaE A
gray ?

st gooite Fagweaen ;. w@w Ay
AT griae e w7 ST g &
T fondde ST vmr g &
frw= safd gt diwwrs Fregw & A
FI QT T AT g | R f
sz TITT FEAEa goT A8 & AT
AT AR AR qATH AT 9N A A
T

Self Fimancing Housmmg Scheme of
DDA

*193 SHRI KANWAR LAL GUP-
TA Will the Mimister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state

(a) whether the response to DDA s
new Self Financing Scheme for a
house hy depositing the amount of
Rs 10000/ 1s not encouraging

(b) how many persons have depo-
sited the money so far,

(c) what 15 the detailed scheme of
DDA to construct 40 000 tenements 1n
a year in Delhi,

(d) what are the relaxations which
DDA/Government propose to make
tu encoutage housing m Delln

(e) have Government allowed pri-
vate agencies to go  for housing m
Delhi, and

(f) will Government allow the new
housing co-operative societies to build
houses 1n the Capital?
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frater wite wrw o gfee wite
e swma  # weq st (S0
m fewx) : (%) St AG

(=) 1530 =afsw |

() & (v). faeat fagra mfu-
FIAHT 10,000 TFTT 7T 7§ T4 FT
77 &1 =z8% wfafas ofems qar
grgdz  gafsa gaed ! wAaT W
srea & fag Afc & s w5 m
gy ¥ fAg  grargw faar s @r
4

(=) ag wwen frarmdw &4

SHRI KANWAR LAL GUPTA:
May I make a submission, Sir? Kind-
ly see part (d) of my question “what
are the relaxations which DDA/Gov-
ernment proposed to make to en-
courage housing in Delhi?” 1 think
that has not been rephed. Kindly
ask him to reply to that.

MR. SPEAKER: Part (d) has not
been 1eplied, he says.

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI  SIKAN-
DAR BAKHT): To encourage their
participation the Government are
thinking of offering incentives. Some
of them are listed below. These are
just recommendations which have
been made:

(i) Housing be declared as an in-
dustry and given the same conces-
sions as are now available to the
hotel industry.

(ii) Restricting the construction to
houses priced at Rs 12,000 or be-
Iow.

(iii) Facilities now available for
small-scale industries in rural in-
dustrial project areas may be exten-
ded to small-scale building material
industries located in ruarl areas as
well as in urban areas
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(iv) Deduction from taxable in-
come may be allowed in respect of
investment in shares of a company
or corporation set up for construc-
tiom of houses... (Interruptions)
General housing—] am telling you.
The same thing will apply to this
thing also.

Then housing co-operatives may be
exemptéd from tax on their incomes
if at least 60 per cent of the houses
are built at a cost level of Rs. 12,000
or less.

it wax wewoaTw o faer &
FOq T AT SXATE A €W 2 |
ag wW T gfew g fear wo Ay
QU eFar g | g 9gA e govear
& wEEr EEIT A A1y gar SR
T & AT IATE o7 AfeT Faw
At g & FAr 9rf Y 1 W T
BT HFIH B 1T FATH €7 JIFAT
FATTE 1 AT T §e Fo To FATOAT
T FRT HIT Ngde AR 7R
wodfoes v W) awodt ¢ ofie
FOF F "row gAF arer & ¢ owiow
wrgar  facest #1 WY #daw foar & 4
%1 747 fogwnm b A e !

st fawae w@@ : orrfAT FH
& =rgr & P =refie BT weRTaTe feet
# ¥ 1 o o o fird Ux oSt & Form
¥ fg T g T ST W
oFF HATAT G2 Gro TFF 0T TFTANR
FAT @T ) THAT SHHT WY TH FATT
FY AT FANAFTHARAR G | IR AG
t fr w7 ¥ #9 9 gL T TAWE
gt frar g o fiF 1972 & Tl

FT Fiweiz ar | AT &

Every effort is being made to encour-
age construction of dwelling units by
Group Housing co-operative societies.
That is the third agéncy. The fourth



25 Oral Answers

agency, as you rightly said, is that
we are involving private builders in
the construction. We have already
had a meeting on the 4th of February
and the response hag been very en-
couraging.

A% AT gE ar W T T R g fa
a1 wz Aqferm & awe § e wediegew
T 337 qur e mrdo wlo AT F
B9y e % fau @2 wEmoaar
uf @ Il g & Jw g
ATE T AT ENTT AT WY ST &
oA AFFAGGT FFT |

v W ;& omrowr
agre M wTEAT g fFoma TR e
¥ oeguFmAw wmgmda wiw A
fr vrfmgws ST & grawaT | W
o Fro To § wow ¥ HE @OTfaAT E 1
ar a1 77 g BF qe fret oF areHy
F1 fray w¥m w tremr o ag 99
AT * AT FF Tho oo 7 AT
= = T AT {RAT FTO¥ qEE
# A1 57 S0 Do Wo FT A H AFAT
& 130T mErA iT Aifew WY @ ug i
a2 1 srakt wfeeredy fafaw
/ITH W 4T3 FIT 4F B F7 F7 79907
ma 7 frar mar ¥ 3w TR o®
Ft fers 71 19 wTaw ¥ WO
frdam wv% ¥ fav 18 S| awT 7
27w owmw CFREEWA T0OWT
w1 ?frar wy- orme F fo g
oY FETR qAm ?

ot fregT wew @ TWHY  FE
B AETS AR ¥ g At T
¥ 1 EPry s oY R Aseter
TN A1t w7 | A fom frew
fafer mrzeq witeg o A geET &

N T q 97 faepe wefew &
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dr @i §ve w1 sy AR FR @
¢ o fawrr o

it gy ww g fe @ ow
fer1 & TP & 20 WS &7 FE A
FAFAT | T A Y 25 TS WY
gRl g M A AT R oaT Q@
g % AR WwtowaT wTRE?

SHRI SIKANDAR BAKHT: These
are suggestions I would very much
like the hon Member to pass them
on to us for study

ot W W WGT : gede
wgrm, fawlt # wwtw oA ot
qFFTT AY Arear §, ¥ FEAT SrEar
g, fo= a7z & Wyl w7 @

¥ #7131 Ay IFAEw w1 wwve § feed
" @y A8 AT EY A9 2 AT TN s

%')

T At a7 @ fn swer ol &)
fadefrrvr &Y Ay ¥ wA5Te TAY
fe=elY Ty o7 fad=NwTn TV «7 feowr
Tt TREm AR e ?

farell w1 FRATT TET AT @ A
FIT NET SIS W 41 FAT AT ONECT HN
17 731 FET qA F7 oo & omweww
qrar ¢ fadwmm g e A
avE AW A T 9F J et =7 759

STAVATAT & IR W AeT AEA 10

ot ferqy 7% : TR AR W
TF AT F anFr @@ a7 fr s 32
wET % SRR AMY AITATTE TSRE T
= foar s 1oAY B AT OF
Awdle gt ¥ frm T oY fomeT ATH
For dfgew o war war ) fafaedy
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£ WEH 9T qgT WOy § AT R
W & wits foaar svar o gur §
7@ AmAw &z Quw & sy N
fasgwr Wl T ovwT 1 @
avr qg & 5 QU gareT AwAs wivew
o w1 gw  defafrem & wEgg
Tl ¢ Wk Ied go feedw o wal
¥ qerd ) @ 99 A9 ¥ FH A
@ 9T L, @ =eEF wIT TR
# RHA Y gL AGA A1 G FER
3T G 3 I JvAw A daa &
wgez & farge faaw & o& f
AT R GCHIA TFAT & AT 9%
et F1 sefeuw cafanie ATHL
ger #< faar & foagd Juaw ffves
Jdwa ¥ Fawmx 1 yFw qgamaT 2 |
gt fafret ag /1w @Y & %7 €8
w Ry frIE fEa e
TrI=| wr A

within computable distance of bigger

city

g oY faar o w1 aRfEs Aaed
ag gAY w1 wavvar g e et At
srzEfewr ¢ O IAW QU1 TERT
szwaT NATEE FFar 78 1 R AR &Y
I WS ¥ AR & fAmoarIy awAr
2 g wESrEgA AT @ AT ET R
o d  3eAle wean g e g ax wed
quT  FFO 1

SHR; B RACHAIAH: May I know

how many flats have been allotted to
the Scheduled Castes and the Sche-

duled Tribes applicants out of the
total number of houses constructed?

SHRI SIKANDAR BAKHT: I will
require a notrce for this.

SHRI BALWANT SINGH (Ramoo-
walia): The Indian immigrants want
to construct houses in this country,
preferably in Delhi Will the Minis-
ter be pleased to state—has he any
plan to encourage Indian immigrants
“to construct houses in Delhi?
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SHRI SIKANDAR BAKHT: There
was a scheme like this. But it is be-
ing studied again. It might be revi-
sed.

DDA Flats for MPs

*194. SHRI SHIV SAMPATI RAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITAIOTN be pleased to state:

(a) the number of flats offered to
Members of Parliament in the draw
held for the purpose during 1977-78
by DDA;

(b) the total number of Members
of Parliament who had applied for
the flats;

(c) when the applicationg for the
draw were first invited from Members
of Parliament;

(d) the number of times the last
date of receipt of such applications
was extended and the particular rea-
sons for which the last date was ex-
tended each time; and

(e) the efforts made to allot flats
to those Members of Parliament whose
name could not come in the drawfor
allotment of a flat?

frator ot wmam awr qfr  witc
grafe Harwa ¥ ow wel (W TR
f“!) t (%) 9.
(&) ss.
(w) 28 =i 1977 & 31 7%,
1977 % W4T qOT A0 F |
(9) wrd=w s SrH F &)
sfw ol 6 17 9215 15 4 ) guR
frmafafgas s & —
(i) dwg, wgrrwe afmg aur
feeeft 7 fann & = fratfem
Al § faeAw A wvR ¥
forar,
(i) gog sma 7T w=r o
s faura garal & gy
7 g q )
(z) wigex & J7a & wrdew &
fao fed wd  avr WS ¥ T g
FR & wyETT IF wrdey e} ol
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ot fow woafe o ;s
-WEET  TE ATMAG 5 AW H I K
wrr (%) §agrmar §, o, €197 9
Hag-naedt ¥ avy o\ ¥ 7

wew & AT (@) H wav ovav
55, A1 T@A FEG-uTEAT AW AN
AT FT TAR-gER AT AT Y P

WO & I () AT (F). T w@vw
war  fs 28 wdw, 1977 7 31 7S,
1977 % WA wit w3, & JraA7
arear g 5 127 ¥ 6 s ang s
wEi 9% 7@ & W o S NEee

o ?

2T 33 F AT FRAY meRRaey
wrd’, W fea-fer o &) oo
g ?

o1 ow fowe @ A g vl Y
AT Ay

MR. SPEAKER: He does not have
the names. He wants notice.

ot farr weafer o : 3% gy e
A g A wgey ¥ arw
B o wewdi & A At w1z @

MR. SPEAKER: The question is
what are the names of Members to
whom flats were allotted,

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR1 SIKANDAR

BAKHT): We don't have the names
here,

st fra weafer T : AT AR,
M 4 qaTy ey ol way TR OF
BT 9T aff 2@l sz 2 g e
RO arma@t # ) 1o fer &
6 T rw wzﬁﬁrrwmsrtr‘ma'gm
AT feat qefvdors W 2

SHRI SIKANDAR BAKHT: I will
try to give the names, Sir.

W wEy R e RTOE qE
gve #  faadfie wd gu o fw
B oawaw WY g1 Qar w6 ey
T P wg WY AR gAr w2
WY 1T G7 ATH G A1 ATIHY GATAT
~IfE 91, Ao fansre w0 ¥ Sifesr
i oy ?

SHRI SIKANDAR BAKHT: It is
a fact that I did not have the names.
But I got it just now.

o WEW W YT qAT qERT, AHY
ATE TR AT T ¥ w7 Y 27

THE PRIME MINISTER (SHRI
MORARJI DESAI): Sir, it does not
befit them to use such expressions.

SHRI SIKANDAR BAKHT: The
namres are: Shri Sarat Kumar Kar,
Shri1 Khyomo Lotha, Shr1 Mahamaya
Prasad Sinha, Shri Arif Beg, Shri D.
P, Vashist, Member, Metropolitan
Council. Shri Pranab Mukherjee,
M.P. Mrs, Vidyavati Chaturvedi,
Shri Lal Buala, Shri Mahi Lal. Among
them the successful one are: Shri
Sarat Kumar XKar, Shri Arif
Beg, Shri D, P. Vashist, Shri Pranab
Mukherjee, Shri Mahi Lal. These
were successful. In the waiting lists
were: Shri Khyomo Lotha, Shri
Mahamaya Prasad Sinha, Mrs, Vidya-
vati Chaturvedi,, Shri Lal Buala Out
of the successful. we have Shri R. K.
Sharma, Shri Sawai Singh Sisodia. In
the waiting list, the names are: Shri
Balbir Singh, Shri Suraj Bhan, Shri
Boddipalli Rajagopala Rao.

These are the names which I have
got.

dtfix wfe Tm: & g
WAAT ArEAT g FF o o G odz
e fsd WA, @ I & TATeRe
& fre s swrawm firar mar 8, S



31 Oral Answers

e A daww fRaar @ o
for anit #r yrgfaaar & sy ) ?

ot fewe wer : gEwT WAr
FinET ag ¢ B e o@e 9o &
| wEd § 7 Wy §, § $8 wEe
frr w17 € ok e & # fex
& e fawret ot &

SHRI K. MAYATHEVAR: May 1
know from the hon. Minister whe-
ther the allotment of flats to M.Ps is
done purely on the basis of merits,
seniority, priority or recommendation?
Also may I know from him if the
Government is considering giving of
any concessions to Members of Parlia-
ment regarding the allotment on the
loan basis—longterm loan basis—that
is within a period of five years?

SHRI SIKANDAR BAKHT: These
allotment sare made on a hire pur-
chase basis where a certain amount
is required to be paid initially wnd
then the rest of the instulments aie
to be paid monthly.

SHRI SAMAR GUHA: Sir, I want
to draw the attention of the Prime
Minister to thig because it appears to
me that ithis practice of giving flats
to M.Ps is absolutely unjust and un-
fair and it shouid not have been done.
Only those M.Ps who have no tes-
dentia] quarters in any part of the
country, only thev should be entitled
to get a flat in Delhi. And to tho.e
M.Ps who have residences, this kind
of unjust favouritism should not be
shown.

Thercfore, I want to know fron. the
hon. Minister whether the whole
policy should be required to see that
only those M Ps who have no residen-
tial quarters in their own areas will
get the preference of having flats in
Delhi and nobody else.

SHRI SIKANDAR BAKHT: This
is a suggestion which has been moted.

SHRI SAMAR GUHA: My sugges-
tion is this. I want to know from the
hon. Minister on what basis the
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M.Ps are to be given this special pre-
ference. Some of the mames which
he read out—I know that—have their
own flats—more than one flat in their
residential areas. Why should they
be given flats when they have more
than one quarter?

SHRI SIKANDAR BAKHT: This is
the practice which has been there. It
is being followed. If there is any
scheme, from out of that scheme, 3
per cent of the houses are reserved
for M.Ps or Members of the Metro-
politan Council and Members of the
Municipal Corporation.
per cent.

It is only 3
Thig is also a suggestion
which has come from the hon, Mem-
ber. I am replying on the basis of
the scheme which has been existing
for long.

SHRI A. BALA PAJANOR: May I
know from the hon. Minister if he has
agreed to take up the suggestion made
by Prof Gubha he would accept my
suggestion as well?  Is he prepared
to take my suggestion of giving the
allotment of houses to Members ol
Suppose 1f
there are 50 houses, five houses are
given to Members of each repion, it
will create a cosmopolitan atmosphere
in the’capital city of Delhi. I think
it is betler if the hon. Minister takes
the suggestion of alloting five houses
out of fifty to Members gt cach re-
gion, that will create a cosmopolitan
atmosphere in the capital of Delhi.

Parliament  region-wise,

SHRI SIKANDAR BAKHT: This is
the second sugestion that has come.
I may pool all those suggestions so
that my ministry may be able to
consider all these.
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
(SURJIT SINGH BARNALA): (a)
and (b), Government have had
under consideration for sometime a
proposal to set up a Wildlife Coneer-~
vation, Management, Research and
Training Institute with UNDP assis-
tance. Accordingly, an FAO Consul-
tant visited India on a 3-month pre-
paratory mission in August 1877 to
assess the wildlife situation in the
rouniry and submit a report for estab-
lishing such an institute. As the
inal report of the FAQ Consultant is
awaited, the question of considering
the location of the Institute is pre-
mature at this stage.

ot e wpwr ;SO 0w
TET g A qqEeT QF wfao
qeq WY wqramr & At & fewie
s o 7w & fag ow fadew
™ dur T g | wEa g
ST IETY & gAredi I Are-arc
ag arg fivgr a1 v § fe = arforat
T Ewd & wdew & frg ow oy
mmzﬁmdwﬂmw
st XA 1 e W ww, v fedew
S wrew & ek R 3k are wawmyx
T X deqn & ap fvwre & fog
W WG AR@ ei f
3§58 Lg—0
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aer gRw ¥ Nt @ aeFiq aw SAvoiv
Iam  § I wooasar &t ey
BT MAALT GAYTT FEQRT €T TTTAT
® it ? qfegh,ar swaw?

ot grei fag wowwi ;& 3o
@ W owrr 4 §  Jgagw, AAqYT,
FIAR, JETAE—FA AME AQ F
grerarz AT 2z0gT ¥o wed § dfew
wdY  Bawr 7@ frar vy & aqitE
wat fafarad @v §, ot 9aw
frgd € &

of gaw smpow @ yawgl A
Froon Frefraram gy ?

SHRI SURJIT SINGH BARNALA-
No place is being rejected, All these
four places have been  visited. The
stage has not yet reached to sclect
the place.

WRITTEN ANSWERS TO QUES-
TIONS

Closure of Universities

*184¢ DR. BAPU KALDATE: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to lay a statement show-
ing:

(a) the number of umversities clos
ed during academic year 1977-78;

(b) reasons for their closure; and

(c) whether Government propose to
constitute a Committee to go into the
problems of students and investigate
into the frequent closure of univer-
sities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURR
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). According to
information available, sbout 12 uni-
versities have had {9 suspend class-
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es, mostly for short periods of not
more than two weeks, during the pe-
riod from September, 1977 to Feb-
ruary, 1978, on account of agitation by
students, teachers, of karamcharis
with regard to issues, both academic
and non-academic, which are being
looked into by the appropriate autho-
rities of the State Governments and
universities concerned.

(¢) Does not arise.

Illegal Lodges in Delhi

*186. SHRI D. G. GAWAIL: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government are aware
of the illegal lodges being run by
private persons in the city of Delhi in
1esidential areas;

(b) the number of such 1llegal
ludges bemng run in residential areas
in Delhi; and

{c) the action taken by the Govern-
ment 1n this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) The number of lodging houses
without licence, as reported by the
Municipal Corporation of Delhi and
the New Delhi Municipal Committee
m their respective jurisdiction, js 67
und 4 respectively.

{c) Necessary action for prosecu-
tion is being taken by the concerned
authority.

Flood Oontro) Projectg in Assam

*188. SHRI PURNA SINHA: Will
the. Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that the
Prime Minister, in course of his recent
tour of Assurq. has assured the people
of ‘Assam with sothe flood dontrol pro- *
Jjects including harnessing of the rivers
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which cause floods in the' State every
year and consequent damages;

(b) it sp, whether rivers Brahma-
putra, Subanshri, Dehang and Zia
Bhoroll will be dammed at the foot-
hills for the dual purpose of holding
the rolling waters and generating
hydro-electric power;

() it so, which of the four rivers
will be taken up first and at what
point of time in the coming months
Oor years; ang

(d) if ne such projects are envisag-
ed within the next two years, the
reasons therefor?

THE MINISTER OF AGRICUL-"I
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). In a public meeting at Dibru-
garh, the Prime Minister during his
recent visit to Assam while highlight-
ing the need for careful utilisation of
our water resources for economic de-
velopment mentioned in  general
terms about the need to adopt flood
control measures. In fact, detailed
investigations for multipurpose stor-
age projects on Subanshri and De-
hang have already been taken up by
the Assam Government and surveys
of the dam sites and reservoir areas,
foundation explorations, geological
and other inveéstigations are in pro-y
gress. Kameng hydro-Electric Project
on tributaries of Jia-Bhareli is enwvi-
saged to be a run-of-the river plant
without any floog benefits. It is under
investigation with the Central Water
Commission, The gquestion of taking
up of the projects can be considered
only after completion of investigation
and determination of their feasibility
both from technical and economical
aspects,

Purchase of Houses by Retiring Work-
ers’ under Industrial Housing Scheme

*18), SHRIMATI -PARVATHI

. .., KBISHNAN:

. _SHRI MUKHTIAR SINGH

© o YMALIK: .
Will the Minister of WORKS AND

HOUSING AND SUPPLY AND RE-
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(a) whether Government have de-
cided to allow the houses under the
industrial housing scheme allotted to
workers to be bought by them after
retirement at 80 per cent of the cost;

(b) if so, the details thereof;

(¢) whether the General Secretary
of the AITUC has written a letter to
him requesting to have this decision
discussed with the Central Trade
Union Organisation and pending such
consultation Government’s decislion be
held in abeyance; and

(d) if so, the details and Govern-
ment’s resronse thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) and (b), The
Government of India have since
taken a decision to permit the sale
of the houses built for the industrial
workers under the Integrated Subsi~
dised Housing Scheme for Industrial
Workers and Economically Weaker
Sections of Community, to the exist-
ing occupants, and this decision has
already been communicated to all
the State Governments/Union Terri-
tories Administration. The price
payable wil] be 80 per cent of the
original cost and hire purchase faci-
lities will be, available. Before a
tenement is sold under this conces-
sion, the occupant will have to clear
all arrears of rent and other dues.
He will not be allowed to regell the
tenement within 10 years from the
date of purchase.

{c) and (d). A letter dated the
2nd February, 1978, addressed to the
Union Minister for Labour and Par-
liamentary Affairs has been received
from the General Secretary of the
AITUC. He has requested that the
above decision be held in abeyance
pending discussion with the Trade
Union Organisations in a meeting.
His request has been examined care-
fully and it has been decided not to
withhold the implementation of this
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decizion, This decision was taken
with a view to removing the dificul-
ties of workers in occupation of such
tenements. Representations had been
received that it was practically im-
possible to dispossess superannuated
workers, or workers who had crossed
the jncome limit of eligibility for the
retention of tenements in their occu-
pation. The occupants were not pay-
ing even the subsidised rent, with the
result that arrears have mounted.
Even where rents are being paid
they are based on the original cost
of construction anq were insufficient
to meet the escalating maintenance
costs. The decision taken by the
Government will give a fillip to hous-
ing for industrial workers as the sale
proceeds which will be available to
the State Governments will be
ploughed back for housing for indus-
trial workers.

LIC. Housing Loans for State
Governments

*192. SHRI K. RAMAMURTHY.
SHRI SUKHENDRA SINGH:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) whether a plan for the use of
LIC housing loans by the State Gov-
ernments has been evolved by the
Ministry; and

(b) if so, the details of the same?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) Yes, Sir.

(b) To ensure that the L.I.C. loans
allocated to the State Governments
for the implementation of the various
social housing schemes are utilised in
a larger measure for the benefit
of the economically weaker sections
and low income groups, the State
Governments have been asked to use
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the LIC, loan allocated by the
Ministty for different income groups
in the following proportions:—

(i) Households with i
upto Ra. 350 pm. . . 49%
(ii) Houschold

ih i
between Ra. 351 and Rs. 600

p.m. . 25%
(iii) Houscholds with income

between Rs. 601 and

Rs. 1000 p.m. . . 25%

The remaining 10 per cent is to be
utilised for the implementation of
the Rental Housing Scheme for State
Government Employees.

Nationa} Circus Akademij

*185. SHRI P. K, KODIYAN: Will
the Mimster of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Indian Circus Fe-
deration has suggested to Government
for the creation of a National Circus
Akademi on the lines of Sahitya Aka-
demi, Sangeet Natak Akademi etc, to
protect the Indian Circus Industry;
and

(b) if so, the details and Govern-
ment’s reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) Yes, Sir,

(b) The Indian Circus Federation
bas been requested to give full de-
tails of its proposal in respect of the
formation of u National Circus Aca-
demy to enable Government to con-
sider it,

Poljcy regarding .Cutting down of
Forest

*107. SHRI SHAMBHU NATH
CHATURVYEDI: Will the Minister of
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AGRICULTURE AND JRRIGATION
be pleased to state:

(a) whether despite recurrent floods;
erosion, silting of rivers, the eutting
down of forests is going on apace and
faster than their plantation or rehabi-
litation; and

(b) have Government laid down
any clear and firm policy in this re-
gard and is it being implemented by
State Governments?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The bulk of the forests in the coun-
try are State-owned and under the
control of the State Forest Depart-
ments. These forests are governed
by regular working plans which
prescribe annual cutting with due
consideration for natural regeneration
or artificial regeneration. In forest
areas which are outside the control
of the State Forest Departments
there are unscientific fellings, due to
heavy biotic pressure as a result of
large demand of fuelwood, timber
and other forest products by the local
people. Efforts are however made to
bring them under scientific control
and also to take up plantation in
these areas either through the State
Schemes or the centrally-sponsored
or Central schemes, No authentic
statistics are available for such fell-
ings in the forest areas outside the
control of the forest department,
However, every effort is mage by the
State Forest Departments to keep
rehabilitation at a faster rate than
the pace of fellings.

(b) The National Forest Policy
1952 has recomamiénded that the mi-
nimum forest arem in the country
should be 33-1/8 per cent ot the total
geographical area. However, there
is Oflly 228 pef cent of the total
geographical Erea ynder forésts. Thit



41 Written Answers PHALGUNA 18, 1809 (SAKA) Written Answers 42

policy s already under revision and
it is proposed’ to prescribe that diver-
gion of forest lands for multipurpose
river valley projects, hydel projects,
etc., should be adequately compen-
sated by providing, as far as possible,
equivalent alternative land for
affdrestation for which requisite funds
will need to be earmarked within
the Project costs. It is also bein®
suggested that all forests shoulg be
brought under scientific management
in the overall control of State Forest
Departments,

Centra) aid for Land Reforms in
Bihar

*198 SHRI ISHWAR CHAUDHRY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state the amount of financial as-
sistance given by the Central Govern-
ment to the State of Bihar during the
year 1976-77 and during the year 1877-
78 so far for implementing the land
reforms schemes in that State?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): A
statement 1s laid on the Table of the
Sabha.

Statement

Assistance Assistance

provided 1n provided in
1976477 1977-78
Rs. Rs.

(1) Grantfor purchase 23.12,600 22.48,841
of inputs by allo-
tices of  ceiling
surplus land

Grant for develop- 11,56,300
ment of ceiling
surplus land.

5:74.356

Loan for develop- 10,52 392
ment of ceiling sur-
plus land.

591,634

45,21,202  93,54,831

Torar

(2) Beidides the above assistance
for developmment of ceiling surplus
lands, an amount of Rs. 15 lakbs has
been released recently to enaoble the
State Government to take up an addi-
tive progiamme for consolidation of
holdings in one lakh hectares com-
prised in 11 Anchals.

Confirmation of Assistant Teachers of
N.DM.C.

*199. SHRI AGHAN SINGH THA-
KUR: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the total number of Assistant
Teachers having served for more than
three years, yet not confirmed in the
Education Department of New Delhi
Municipal Committee;

(b) total number of Assisiant Teach-
ers who have so far been confirmed
by the New Delhi Municipal Com-
mittee:

(c) the total number of permanent
eligible Assistant Teachers falling in
the limit of 20 per cent quota fixed by
Government for grant of Selection
Grade in accordance with the recom-
mendation of the Third Pay Commis-
sion;

(d) whether some of the teachsrs
have been denied the Selection Grade,
if so, the number thereof and the
grounds on which these teachers have
been denied the Selection Grade: and

(e) the steps Government propose
to take to remedy the situation”

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCTAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) According to the
information rcceived from the New
Delhy  Municipal Committee, the
number of such Assistant Teachers is
224, as on 31st December, 1977.

(b) 690, til] date.
(c) 138, =~
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(d) No, Sir, There are 138 Selec-
tion Grade posts. Against these
posts, 105 eligible Assistant Teachers
have already been granteq Selection
Grade. Selection for the remaining
33 posts is to be finalised soon.

(e) Does not arise.

Rice at lesg price through Fair Price
Shops

*200. SHRI SAMAR MUKHER-
JEE: W1l the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether Government are consi-
dering to supply Iice at less price
through fair price shogs when the
country, according to the Govern-
ment’s claim, 1s having foodgrains sur-
plus; and

(b) 1if not, the rea<ons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
central issue price of rice issued
through the Public Distribution Sys-
tem, which is uniform for the whole
country, is already a subsidised price
and there is at present no proposal
to reduce the same,

New Variety of Bajra

*201, SHRI D. N. TIWARY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased fo state:

(a) whether it is a fact that a mew
variety of Bajra which yields 82 quin-
tals per hectare, has been introduced
in the country;

(b) if so, where and to what extent
success has been achieved;

(¢) if not, whether attention of
Government has been drawn to a
speech of the Director General of
ICAR on 26th April, 1672 on the ocea-
sion of Shri Sri Ram Memorial Lec-
ture wherein he has claimeq for the
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¢
invention of a new type of Bajra
yielding 82 quintals per hectare;
(d) whether the new seed hasg been
tested; and
(&) if so, the result thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir.

(b) Does not arise.

(c) No yiely figure of the kind
mentioned in the question was given
in the 8th Founder Memorial Lecture
of the Sri Ram Institute for Indus-
trial Research delivered by the Direc-
tor General, ICAR in 1972. The lec-
ture entitled “Converting a scientific
breakthrough in agriculture into 3
production advance” dealt with the
intermediate steps involved in the
conversion of scientific findings into
fleld accomplishments. The only re-
ference to the yield potential of new
varieties or hybrids of wheat, rice
jowar, bajra and maize occurs in a
histogram complied on the basis of
the yield performance observed in All
Indha Coordinated trials conducted
under the respective All India Coor-
dinated Research Projects of the
ICAR,

The highest yield obtained in an
experimental hybrid of bajra was
87.14 quintals per hectare in the case
of hybrid 23A x J977 in the Ad-
vanced Hybrid Bajra Trial No, IIl
conducted at Delhi in 1969-70 under
the All India Coordinateq Millet
Improvement Programme. An yield
of 73.12 quintals per hectare was re-
corded at Delhi in the experimental
hybrid 23A X J.108 in Advanced
Hybrid Bajra Trial No. 4.

(d) and (e). Many of the promis-
ing bajra hybrids developed suscepti-
bility to downy-mildew and ergot.
Hence the breeding programme was
reoriented for incorporating resistance
to these diseases by using new hybrid
combinations, Some of these hybrids
like PHB 10, PHB 14, B.J. 104, BK.
560, B.D 111 released since have
shown resistance to downy-mildew
combined with a good yield potential
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Changes in Education Pattern

*202. SHRI HITENDRA DESAIL:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) is Government contemplating
any changes in the new 10 plus 2
pattern of education; and

(b) if so, from when the changeé iy
to be given effect to?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) and (b). The Natjonal

. Policy on Education is under review
and the structure viz. the 10 plus 2
plus 3 pattern would also be review-
ed.

National Youth Policy

*203 SHRI P. S. RAMALINGAM.
Wil] the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the reasons why a National
Youth Policy has not been formulated
despite the crying need for harnessing
youth energy for national develop-
ment; and

(b) the extent to which the Nationat

Service Scheme and Nehru Yuvak
Kendras have been able to provide
purposeful focal points for youth

regeneration?

THE MINISTER OF STATE I[N
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) and (b). Whilg there
is no formal National Policy on youth,
a Board at the National level has
been constituted for harnessing youth
to participate in the development
programmes of the country, Consis-
tent with administrative and finan-
cial limitations, over 3 lakh students
will be covered by the NSS Scheme
during the current yesr und they are
participating in programmes of social

service and nationa] development.
The Nehru Yuvak Kendras are func-
tioning in 152 districts, where the
non-student  youth are enabled to
participate in nation-building acti-
vities,

Loss of Revenue, unemployment and
illjcit distillation on introduction of
Prohibition

*204, SHRI MOHINDER SINGH
SAYIAN WALA:

SHRIMATI PARVATI
DEVI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pieased to state:

(a) whether some States have
sought clarifications from the Centre
on the problem of loss of revenue, un-
employment and illicit distillation be-
fore taking a decision on total prohi-
bition; and

(b) it so, the suggestions/solutions
given by the Centre in thig regard to
the States?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Some Stafes have sougnt
clarification regarding the problem
of loss of revenue. As regards the
problems of illicit distillation and
unemployment, thé State Govern-
ments are competent to deal with the
problems under their own powers.

(b) The details of implementation
of prohibition are being formulated
and will be communicated to the
States as and when finalised.

Wild elephants in Diglipur in Anda-
man and Nicobar Islands

1687, SHRI ROBIN SEN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether attention of Govern-
ment has been drawn to the fact that
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wilg elephants are terrorising the peo-
ple of Shyam Nagar and Radha Nagar
at Diglipur in Andaman and Nicobar
Islands, and

(b) 1t so, steps taken to save the
people there?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.  However, no such incident
has been reported after June, 1977.

(b) The Andaman &  Nicobar
Islands Adminmistration is seizegq of
the problem and 18 taking all possible
preventive measures, whepn the need
wrises, to capture such offending ani-
mals thiough professional trappers
or, in extreme cases, to resort to their
destruction,

Aid for Development of Fisheries in
Chilka Lake

1688 SHRI MOHD. HAYAT ALIL
Will ther Minister of AGRICULTURE
AND TRRIGATION be pleased to
state-

(a) whether Central Government
are considering to sanction some
amount out of the World Bank Assis-
tance Fund for the development of
the fisheries in Chilka Lake;

(b) if <o, the amount Lkely to be
sanctioned and

(¢) the approximate date by which
the fund will be made available to the
West Bengal Government?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (¢) No, Sir.
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Damage due to eyclone in Lakshdweep

1691 SHRI R K MHALGL
DR LAXMINARAYAN PAN
DEYA
Will the Mmister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state

(a) the total damage done to the
Union Terntory of Lakshadweep be
cause of cyclone during the period of
October November December 1977

(b) how many coconut trecs the
basic and main industry of the sad
ternitory, have been uprooted or other-
wise reduced to uselessness
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(c) total loss of the said trees and
the basis of calculating the loss, and

(d) the amount given by the Gov
ernment up till now as an assmistance
to the Ternitory and whether more
amount is proposed to be given and
if so when and how much?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATIOW (SHRI
SURJIT SINGH BARNALA) (a)
Kalpen: Island and to a lesser ex-
tent Androth and Kavaratt: Island m
Lakshadweep were ravaged by cy-
clone on 19th and 20th November
1977 Kalpen: was a site of devasta-
tion At Kalpeni almost all the pr-
vate houses were destroyed und all
government and community buildings
damaged either fully or partially
Most of the coconut trees were up-
rooted or damaged and there wa
other ¢xtensive loss including damagt
to 13 sailing boats (Odams) and 13¢
small crafts (4 were lost) besides .
mechamised boats In the c¢yclor¢
were also lost 60 cows 1200 goats anc
5000 poultry birds The total loss wa
estimated to be more than Rs 30(
crores

(b) and (¢) The follo, 1ng losse
have been reported by the Laksha
dweep Administration

(1) Cotonut bearing trees 62 ovo

x Rs 350/ 2 17,00 Qo¢

(») Young trees 18000 » Rs 25¢/ 45 00 co

(3) Stedlings 12c00 x Rs 50/ 6 00 00

2 68 oo ooc

The rate per tree has been fixed wit
reference to the age and yield caps
city of the tree
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(d) The following financial as-
sistance has been sanctilned so far:

Rs. in lakhs.

1. Construction of camps, clearance
of roads, wells ctc. . 1,00
2. Subsidy for houses. . . 2.50

8. Loans for repairs and cons-
truction of houses. . 1,00

4 Restoration of Government

building and electrical lines 5.00
5. Purchase of 2 lighters. . . 0.50
"o 00

In addition to this, 130 tonnes of rice
ang an equal quantity of wheat as
grant for distribution wg gratutious
relief and medicines worth Rs. 0.95
lakhs have been supplied. A sum
of Rs. 50,000 has also been sanc-
tioned from the Prime Minister’s Re-
lief Fund.

The following proposals are under
consideration: —

1, Free supply of coconut seed-
lings and fertilizers.

2. Grant for repairs to mosques.
3. Aid to Cooperative Society.
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Central Schools in Howrah

1693. SHRI SHYAMAPRASANNA
BHATTACHARYYA: Will the Minis-
ter of EDUCATION, SOCIAL WEL-
FARE AND CULTURE be pleased to
state:

(a) whether attention of Govern-
ment has been drawn to the demand



§s

for setting up a Central School at
Santragachi, Central Government Staff
Quarter, Howrah; and

(b) if so, what ltep; have been taken
1in this matter?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVi BARA-
KATAKI): (a) Yes, Sir,

(b) The Kendriya Vidyalaya San-
gathan has jntimated to the Local
authorities the pre-requisities for
opening a Central School, e g. provi-
sion of land, building and sponsorship
by a department of the Central Gov-
ernment, etc.  The detailed proposal
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Working Women Hostels in Karnstake

1694¢. SHRI G. Y, KRISHNAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Central Government 1s
assisting the State of Karnataka in con-
struction of hostels for working wo-
men; and

(b) 1f so, the details regarding the
financial assistance granted to the
State during last three yearg and the
performance thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yes, Sir.

(b) The details of the financial

from the sponsoring authorities has assistance given to the State of Kar-
not been received. nataka are as under:—
Year Hostels Grant Grant Peeformes o
sanctioned tanctioned rcleaswcd
(Rs mm (R«
Yakhs) lakhs)
197475 . 2 2+ 48 174 One hostel cem jdet-
ed and functiomrg
1375 --76 . 5 16- 47 15-30 All under construc
tion of which four ate
nearing completon
076 =77 . 4 30407 1436 Hostels are stitl vreer

construction.

am/vw qErw ¥ ‘qwefear’
fava wr wfenfea fear v

1695. =it gonfaex aaf : firw,
o s e depfa o6
ag adad & ¥ 9 fE

(%) w1 sxw qur wfew awg
oy & wgeifar faga vt afwefo
s Fat # AN we A gw
} sk

(m) afz &, Freq ar & g
T W FTEET §IT F1 fauTe
g7

form, @ wemer war  wewfa
@t (W ww ww ww) (%)
T (@), Wo do WA Wy
Yo 9o qrzg fagww &, f@ ¥a
weafis forsar @YF aar #8709 fe e
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an.T zir efere fear nar 3, A
frar ¥ T @@ T Fgerfar w
ag farrr (ofew) & o ¥ wrfwer
f&Tr a1 ¥ ) oY WY G aURd
T qganr A F 3teg ¥ s agmt
afafa 1w € Jar fer gwe wo
2 wafas @ av agw afafa
&1 0 faagn (arfaw) & rq ¥
qreq faacr ¥ wrfaw far war § 4
ww fowr & fafew g ov gy
afufaar Iae foed aor sad ad
‘grRzifas fawre qrw oww &
wrfas fav am & 1 oY awTe, Arsafus
T 47 FATL GATA & WA FAfAS
wifas FNfAEY ¥ qore Ay ¥ 394)
a1 avrEY ¥ ggaw Y oF Ageaqe
T frar aar gy

faafaga 7 g agaw
st wwgr w5 fasam, mdura/
gifisy % qraa fagom & qaaT gwy
favafamraen ¥ gzmET vET 80

Propaganda against ¥C AR.

1696 SHRI R L KUREEL W.ll
“the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether a statement was made
in the llouse i1n the Monsoon session
i 1977 that disaplinary action would
be taken against some scientists in
volved in spreading filthy propaganda
against the researches and personnel
policies  of Indian Council of Agri-
cultural Research,

(b) whether such saentists have been
1dentified

(¢) number of scientists and insti-
tutes of the Indian Council of Agricul-
tural Rescarch cngaged in this type
of activity, and
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{d) nature and exact pariod by wiich
disciplingry aotigh iz proposed to be
taken?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
It hag been stated in reply to a ques-
tion in the Lok Sabha on 1st August,
1977 that some disgruntled scientists
of the Indian Agricultural Research
Institute were carrying on false pro-
paganda agamnst the IC.AR. and its
authorities and the Government was
considering the possibility of taking
suitable diseiplinary wuction against
such scientists,

(by to (d) All Directors of Instif
tutes under the ICAR were informed
of this decision of the Government
and they were requested to report
about such employees for taking
suitable disciplinary action against
them One such case has so far been
reported by an Institute which s
under examination.

faceht ¥t frmfrm weY wite fadw
fagrer % o st Wt Ao

.
-

1697. =Y TAOW W @ §4Y
frwter vt smarm aar qfe st gads
Tt 21 TAEEY, 1977 & marafew
q9F §e4T 1058 & 9O & I A
g ao & po nur v e

(%) 7 foafae weeh, faaw
fagr ¥ v wtE N woww
¥ ey X @ Ay Arwrh v w3
@ & R

(=) afr g, & ser=it sy
7 e fasey S eTIr § 7
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fvgiw whe wre ma g Wi

gty wit (ok fewax  wev)
(%) o (@) serafier ser s
1058 #io muo fro  wanid war
ww et ¥ awfaw g W)
quar sy wrow gY 7€ § Aer s
v ¥ g fear om @ @

met faarits w6 dex giafeEl’ o
Twi oy

1698 =it oqwré mfaew &
firtr, T weo W wepfa el
Tg @AW T EA 61T

() =1 faon g@@ ¥ awmy
feam et faremdts &t dive gfaafae
FE7 N wrwr Ay A Ao A ak §
W aervaed) ST o g

(@) 2w & "t fawrde &9
fran cxoaft favafaowa § & #@r
g & wyr I fFad fred o W
SRR

. (7) s sFw ‘de gib
g & ot g TwW w0 WX
W rr N AUEI ST §T ¥EH
wr ww g7

fam, wmw wETW MW Wt
A (To wow ww wx) (%) WY
g faands gn1 ey g orwme
@ famfawee s owm T
1972 ¥ fearcsauagy ov ¢ fawv-
e ¥ wearw [vEaT SR AR WK
W 9T fywr v & wE g
ot g fiew o fr w8 o freafawr-
aq gt WA wrlt e
W R R gt fen ow
L5 00\ ]

(%) s |(7) favafaarary
vy wwar gy feamr dew & wiv-

W E v el W e ST
wfE & A A q@ werd I
W & T e s W

Non avajlability of Text Books for
XI Class

1689 SHRI DURGA CHAND whll
the Minister of EDUCATION SO
CIAL WELFARE AND CULTURE
be pleased to state

(a) whether the text books for XI
class in certain subject under 10424
3 pattern published by NCERT were
not avulitle to the students even 1o
the month of December 1977

(b) 1f g0 the names of the buoks for
the XI class under the new pattern
which we e made availatle to the stu
dents in November December 1977
and January 1978

(¢) if so what are the reas»n, for
delay in publishing these books and

(d) what on 18 prop 1 to
be given to the students to whom the
books were avalable 1n  January

1978”7

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) Yes Sir  All text books
for class XI were available by the
end of December 1877 except for a
few Second Semester textbooks

(b) A list of the textbooks for
cless XI made avamilable in Novem-~
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ber, December, 1977 and January,

1878 is given in the Statement attach-

ed.

(c) The Second Semester textbooks
that were delayed beyond December,
1977 contain maps for which approval
and certification had to be obtained
from the Survey of India.

(d) In order to avoid any hard-
ship to the students, it has been de-
cided to exclude certain portions
irom the books, which were made
available at a late stage, from exami-
nation.

Statement
1. Six One Act Plays (Elective
English)
2. Niband Bharati—A Textbook

in Hindi (Core)
3. Political System
. Rajnitik Vyavastha

. Bhartiya Arth Vyavastha Ka
Vikas

6. Evolution of Indian Economy

7. Rangini—Textbook in Sanskrit
(Hindi version)
. English Reader II (Core)

o e

=

Dralning out water from water logged
area near Farakka Feeder Canal

1700 SHRI SASANKASEKHAR
SANYAL: Will the Minister of AG-
RICULTURE AND IRRIGATION be
pleased to refer to the reply given to
Unstarred Question No. 20 on 14th
November, 1977 regarding draining
out water from Water logged area
near Farakka Feeder Canal and state
the steps that have since been taken
for atlaining the desired object?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): The
Farakka Barrage authorities have
since prepared a scheme for provid-
ing relief against flooding to the low
lying areas of Pagla and Bansloi
river basins estimated to cost Rs, 4.12
crores. The scheme js now being
processed for sanction,

MARCH 6, 1978
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Ald from LD.A. for Agricultural
extension programme

1701, SHRI -SUKHDEO PRASAD
VERMA: Will the 'Minister of AGRI-
CULTURE -AND IRRIGATION bs
Pleaseg to state:

(a) whether the International Deve-
lopment Association has offered huge
assistance for agriculture extension
programme in the State of Bihar;

(b) if so, the details thereof;

(c) whether such assistance would
be channelised through the Central
Government agencies; and if so, the de.
tails thereof and the areas where such
programme would be carried out with
details; and

(d) whether similar assistance has
been sought by the Government of
India for the areas covering the States
of West Bengal, Orissa and Assam,
and it so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir The International Develop-
ment Assoclation (IDA) have agreed
to lend to the Government of India
an amount equivalent to 8 million
dollars over a period of five years for
Bihar Agricuitural Extension and
Research Project.

(b) The Froject seeks to strengthen
the agricultural extension service and
adaptive research facilities in Bihar
over a period of about filve years,
with the ultimeate objective of achiev-
ing early and sustained improvement
in agricultural production. The Pro-
ject consists of the following main
components:

(i) reorganisation ang strength-
ening of the agricultural ex-
tension service through the
provision of additional tech-
nical wnd specialist staff,
housing, equipment, vehicles

’ and steff training;
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(ii) development and strengthen-
ing of adaptive research faci-
lities through the provision
of additional staff, vehicles,
simple farm equipments and
buildings; and

(ili) monitoring the progress of
the Project anq evaluating
its impact through the pro-
vision of staff, equipment,
vehicles and funds,

(c) The assistance would be chan-
nelised through the Department of
Economic Affairs, Ministry of Fin-
ance, which 1s the nodal agency for
al] aid from the World Bank The
programme would be carried out in
all the 31 administrative districts of
Bihar.

(dy Yes, Sir, the IDA has already
approved the following credits for
similar projects in the States of West
Bengal, Orissa and Assam:

West Brngal 12 milhon dollars
Orisa 20 mullion dollars
Assam 8 mllion dollars

anqa & qrarst v I

1702. st wuefag o asar :
o gl w7 feardd w4 g8 FATH AY
T fy

(%) =1 ¥=0w  wORC WY ow
qar § fF o ¥ 39 @A), fadw w
wifsarfly @A ¥ ararsl ¥ gemEw
Ted gt —Joedd Suadhd
gt T favie ¥

(=) afx gr, = w37 =7 TOHTT
T AEKr qAT QA AA AfrATY
faf B qafer qrar ¥ e@rarr @
g %R ¥ fa o waew et 8
NAAT AATX VI AT Foreral wpRe
fg ¥ ; wk

(w) afy g, o sewr st w7
t o ofx 4, @ Sud W oww
E?

siy sitx faurd dxrem & T
ot (ot wry woy Frg) © (F)
wraE wonk & fas ag gfaw fea
ar i wrd wie wwwfas aut & s
T ¥ 912 FATST A R a7 i
TNTE qET |

(ar) =¥ () qETR &
urafor faawn 7 foederd o
FET M A ) EOw Ao f
A sk Ao A Qaed
o fear T & uod AT W)
ag g frar mar @ fr oog & faavor
& frg o @ #1 A ¥ e
st sfafera wmar 7 sravwEar g
T ATETT SHE! W@ %4 #r
frafs ® 31 ¥ @@ ¥ g
HIEl &7 @TH T /AT g1 TAT

21 wrdw @ fem gt s
A WAy # Aratvw age wae
qAIT e & w9 ¥ & 9y § AR
st avg famw g Aga  ww 95
o ageht A A Tt R sE
FAAE], [ATT  AVFX FY ATEAT
AT W5 H{IE FAIST KT A O
g A fea o wer ) qay,
T qeE #Y 98 gfea fraram
fix afa ooy avET AT WaET Wy WiE
AT ¥ T qX AF A oAy AN
wf & w wfaforr wmeer frar @
JEATE | UG ATETT FY ATavqearsy
s g v ¥ fm A Y §9
AT NI FA AT GEATEATEY 9T
faqre fear st 24
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Correspondence courses in technieal
subjects

1703. SHRI NARENDRA SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether in order to provide
avenues of employment Delhi Adminis-
tration is considering to introduce Cor-
respondence Courses in the Technical
subjects,

(b) it so, details thereof; and

(c) expected time by which it is
hkely to be introduced?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) and (c), The details are being
worked out by the Delhi Adminis-
tration anq the proposal will be ex-
amined by the Ministry when re-
ceived.

Cattle and Poultry feed at cheap rate

1704. SHRI MADHAVRAO SCIN-
DIA: Wil] the Minister of AGRICUL-
TURE AND IRRIGATION be pleas-
ed to state:

(a) whether Government will con-
sider a National Policy for making
available cattle and poultry feed at
cheap rate throughout the country;

(h) it so, whether Central Govern-
ment have received a proposal from
any State Government 1n this regard;
and

(c) if so, his reaction thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) and (c). No specific scheme
has been mooted by any State Gov-
ernment. The proposals of State
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Governments regarding price and
distribution control over feed ingre-
dients under the Egsential Commodi-
ties Act are examined by the Central
Government as und when received
and, concurred in to the extent neces-
sary and feasible.

won #§ aee-ave vy fivate

1705. St AEwCam dlo TR
a7 fiemn, warw weaney site gepfr
oY ag TR W gwr FG fiv -

(%) w1 ¥ T A FE

# ng a¥ Fonaw & faain & fag
uTEA AT AT, W

(@) wfz g, @ susr i faet
g W zEd v wwr g 7

faar, wa™ weor Aqr dewfa
dxed ¥ Tew ww (s uwe fag
) -

(w) <, &N
(=) “woa—a@= afe At wgEE”
FY ¥ TTHAT & AR, faea qgr-

T # wNEa o4f & w1 W
wy qeftea vy 19 g °?

it sama Wit Quare & waae
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(m) W wwwe ¥ 1fg.
« thﬁr?mﬂﬂmt;

(x) wr wfw IORA § W
iy PR & Qe & wiuw v,
gyfaye wav oy Tl swger A fowm
# wufer gy @R; WX

(w) afe g, @1 v v &
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e Iearew § ww. 2. 32 gfaea
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T qfg € w1 maEw 41 )
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faaw a1 o Al F W F fog
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3852 LS -3

Allotment of fn  Chitteranjan
nmxwm%mma

1707. SHRI P, K. DEQ: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-~
TION be pleased to refer to the re-
ply given to Unstarred Question No.
81 on 14th Novemher, 1977 regarding
Allotment of plots in Chittaranjan
Park, New Delhi to refugees of Bang-
ladesh and state:

(a) whether scrutiny of applications
for allotment of plots to East Pakistan
refugees in the Chittaranjan Park, New
Delhi, has been completed and if not,
the reasons therefor;

(b) if serutinised, the number of el-
gible applicants and the number of
plots available for allotment; and

(c) whether any date has been fix-
ed for alloting the plots and if not, the
impediments coming in Government's
way particularly when the scrutiny is
over?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] RAM KIN-
KAR): (a) The scrutiny of the
applications has since been complet-
ed,

(b) There are 82 plots (49 plots
in 233 square yards category and 33
plots in 160 square yards category)
available for allotment 225 appli-
cants for the former category and 566
applicants for the latter category
have been found eligible.

(c) Draw of lots is proposed to be
held during the first fortnight of
April, 1978

Basmati rice from fair price shops in
Delbi

1708. SHRI AMAR ROY PRA-
DHAN: Wil} the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:
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(a) whether Government are aware
that Basmati rice is not sold at the
Fair Price Shops in Delhi and New
Delhi; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir,

(b) Basmati rice being not an
essential commodity, it has not been
considered necessary to make this
variety of rice available for distri-
bution through the Fair Price Shops
in Delhi and New Delhi.

Development in Janakpuri, Delhi

1708. SHRI PHOOL CHAND
VERMA: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleaseq to state:

(a) whether the parks adjacent to
30 sq. yards CSP flats in Janakpuri
have not been properly developed by
the Delhi Development Authority and
they have become garbage grounds;
and

(b) if so, the time by which the
D.D.A. will get them properly deve-
loped so that the colony may present
a healthy look?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKAN-
DAR BAKHT): (a) and (b). The
parks were properly levelled and de-
veloped during the rains, While the
Delhi Development Authority would
further improve them, misuge of the
parks by some people has been re-
ported which could be stopped only
by vigilance on the part of the resi-
dentg of the area.
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Riso in the ration quantity for citisens
of Delhi

1710. SHRI C. K, JAFFER SHARI-
EF: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether it is a fact that some
ration quantity has been increased for
the citizens of Delhi; and

(b) if so, the names of such Items
and to what extent it has been n.
creased including sugar?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b).
Yes, Sir. From 1st February, 1978,
cereals quota of the ration card
holders hag been increased from 12
Kgs. to 20 Kgs per month per per-
son of the age of 8 years and above
and from 6 Kgs. to 10 Kgs, per per-
son below the age of 8 years. The
additional quantity now allowed can
be drawn 1n the form of wheat only.
The card holders can draw rice as
here-to-fore. In addition to the ce-
reals quota of food articles stated
above, the card holders can also draw
wholemeal atta as per their require-
ments. They can also get maida and
suji mecording to their need without
deductitn from their cereals quota.
There has been no increase in the
quota of sugar.

afae Wi ety e

e v fawrr deq gra AT-

whyardt gevr ¥ et & forg faary
L1

1711. it awfog wif @ : w7
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6. W ey o ferer wrrehiferT
foeew T Wvg fer o war 69
1972-73 ¥ wpere awy fisay adr
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Declarations under Section 6 of Land
Acquisition Act

1712. CHAUDHURY BRAHM PER-
XKASH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the number of declarations
issued under Section 6 of the Land Ac-
quusition Act in respect of lands situa-
ted 1n the Union Territory of Delhy
year wise from 1967 onwards;

tb) the number outl of (a) above in
which awards have been given by the
L&nd Acquisition Collector;

1) in how many cases the awards
st:l]l remain to be given;

(d) the number of cases in which
awards have not been given within
one, two, three, four, five, six, seven,
eight ahd nine years, sepavrately; and
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(e) steps proposed to be takem to
ensure that an award is promptly given
after every declaration under section
six and in any case within a spetified
period?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (8) The requisite informa-
tion is as under:—

No. of
Year Notification
1967 . . . . . 148
1968 . . . . . 225
1969 - . . . . 286
1970 . 40
1971 . . . . . 66
1972 . . . . 6y
1973 - . . . . 22
1974 - . . . . 32
1975 - . . . . 15
1976 . . . . . 45
1977 - . . . . 27
ToraL . 968
(b) 436 cases.
(¢) 532 cases,
(d) The requisite information is
as und_eft-—— _ o
No. of years. No. of
_ . o _ _ cass
(i) within one year . . 27
(ii) withintwoyears . . 86
(ifi) within three years. . N 10
(iv) within fouryears . . 18
(v) within five years. . 4
(vi) within six years . . 23
(vii) within seven years . . 26
(viii) within eight years . . 17
(ix) within nine years . . 206
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(e) Land is aoquired from time to
time by Government for planned
development of the city. The Delh:
Administration keeps on asking regu-
larly the various concerned Depart-
ments and the D.D.A. to finalise thewr
plans of development and intimate
their requirements to ensure that
awards are made as soon as possible.
This is a continuous process. The
scheme of development involves
various processes and decisions. In
view of this it is not practicable to

lay down specified period for an
award after declaration under Section
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AR va3T 2w A ST AT, g aw & T wpfer & wi oy
W F omAr § aee  qeeng ar g
e Hrad g, mafem A g vl &

faaca
AT fF FIFA § AW 1977-78 & IR fady geaw foarf et &
o w3 e # PRy e ST AT WX 31--1-1978 IF &t af gATfr v
faaen (e et )

1877-78

fadii weam 31-1-78 %

Vg ®T A fawrs ot d wom FY &Y
weeta fenar g
T W
Frodtoq oqto
1. Wig w2 . . . . 130.00 175.00
2. fagmw . . . 40 00 65.00
3. 5T . . . . 110.00 85.00
1. gar . . . . 100,00
5. SR ST FwT . . . 40.00
6. A&7 WAM . . . . 100.00 100. 00
7. m - . . 80 00 71.00
8. FART . . . . 100.00 100. 00
9. MY . . . . 40.00 50.00
10. TSR . . . . 140.00 100.0¢
11, AfgaTg . . . . 60.00 50.00
12, S9¥ w3qw . . . . 100.00 50.00
13, ofse vy . . . 60.00 60. 00

ir . . . 1100. 00 907 00
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Utilization of Grants for Irrigation and
Floog Control [Projects in Bibar

1715. SHRI SHYAM SUNDER
GUPTA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the amount of grant sanctioned
by the Central Government to the
Bihar State for various development
projects during the current financial
year;

(b) whether it is also a faect that
grants sanctioned for different irriga-
tion and flood control projects in that
State have noil been ufilised fully and
two third of the grant allocated for
this purpose have lapsed; and

thereof
Government have
taken in regard thereto®

() what are the reasons
and what action

THE. MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No
grant is sanctioned by the Central
Government for major and medium
irrigation and flood control Works.
An amount of Rs. 40 lakhs has been
allocated to Bihar for special medjum
irrigation  schemes under Drought
Prone Area Programme.

(b) and (c). It is expected that the
allocation made for special medium
irrigation schemes under Drought
Prone Area Programme would be
utilised fully by the end of 1977-78,
The approved outlay envisaged by
Bihar for major and medium irriga-
tlon projects during 1977-78 was
Rs. 71.01 crores. There is mo indica-
tion from the State Government that
there is likely to be some shortfall in
expenditure.

Number of Fair Price Shops in the
Country

1716, SHRI HITENDRA DESAI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) how many fair price shops are
there in each of the States and Union
Terrtories;

(h) what items are sold in these
shops; and )

(¢) whether Government recognise
the need for further strengthening the
public distribution system?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA
TAP SINGH): (a) A statement shoy
ing the number of fair price shops,
ration shops functioning m each ot
the States and Union Territories is
attached. .

(b) Wheat, rice, levy sugar are
distribyted through fair price shops|
ration shops in all States and Union
Territories and in certain States.
rapeseed ofl and vanaspati are also
being distributed through fair price
shops, Besides, Kerosene, soft coke
and controlled cloth are also being
distributed through specially licensec
shops/agencies as part of the public
distribution system.

(c) The State Governments have
been asked to expand and strengthen
the public distribution system by
opening more fair price shops parti-
cularly in industrial areas, slum areas.
etc. which could not yet be covered
by the public distribution system so
as to make foodgrains available to the
vulnerable section of the population
at reasonable prices.
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Statement
Statement showing number of fair price shops/ shops functioning in each State|Union
Territory.
Number of
State fajr pricc  As on
shops
Andhra Pradesh. . . - . . . . . 20,839 3i-1-78
Asam . . ' . . . . . - . 14,165 g1-12-7%
Bihar . . . . . . . . . . 25,983 31-1<78
Gljarat . . . . . . : . . o 9240 | 30-11-97
Hiryana . . . . N . . . . 4739 3o-11-1y
Himachal Pradesh . . . . . . . . 2,689 3i-10-77
Jammu & Kashmir . . . . . . . . 5,167 31877
Karnataka . . . . . . 15,004 31-12-77
Keala . . . . . . . « « < I1LE67 3097
Madhya Pradesh . . . . . . . 15,795 3:-:2-7'7
Maharashtra . . . . . . . B . 28,145  30-0-7y
Manipur . - . . . . . 483 31-10-"]‘7
Mecghalaya . . . . . . . . . L442  30-11-77
Nagaland . . 48 3efy
Orissa . . . . 10,684 31-12-77
Punjab . . . . . . 11,798  41-1-78
Rajasthan . . . . . . . . 8,978 30-11-7y
Sikkim . . 12 31-12-';7
Tamil Nadu . . . . . . . . . 8,576  31-127y
Tripura . . . . . . . |6:5'4 3l-12-¥7
Uttar Pradesh . . . . . . 24,983  31-12-77
West Bengal . - . 17,735 st-12dfy
. . - 2,35,026

‘ToTAL (STATES) . . . .
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Union Territory gi‘:'mp::!;or As on
shops

And & Nicobar Island 178 3o-11-97
Arunachal Pradesh 1o gr-1aeyy
Chandigarh 143 31-198
Delhi X2,258  31-1-7b
D. & N. Haveli 26 gt-1-98
Goa, Daman & Diu . 893 3t-12-77
Lakshadweep . 21 31-12-77
Mizoram . 238  g1-12-77
Pondicherry 176 g1-1-98
Foral (UNION TERRITORIES) . 3,543 T
TotaL—(ALI INDIA) . _2,38,56q T
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farw 12 fegwag, 1977 %1 g wfa,
fagw gfuafa w1 afss v & w10,
wsr WA aql  fawrad fawg fag
g & @wr vew 9T W@l w0
[grgrom & @ af ) g der
LT— 1703/78]

Establishment charges of D.D.A,

1718. SHRI BHAGAT RAM: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether Government are aware
that DDA was spending over Rs. 1.5
crores a month on establishment char-
ges alone; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The D.D.A, have re-
ported that the average monthly ex-
penditure on establishment mcluding
contingencies of ail wings, except the
Stum Department, was Rs. 41 1akhs
in 1876-77, excluding expenditure on
work-charged and muster roll cm-
ployees, which is charged to works
The monthly expendittre on establish-
ment of Slum/JJ.R. Department 1S
Rs. 5,13,800/- excluding expendituie
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charis engaged in resettlement/J.J.
colonies.

(b) Government have not formed
any opinion in this regard.

Collections foy Cyclone affected States

1719. SHRI AHMED M, PATEL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased 10
state:

(a) the tolal amount collected for
Cyclone relief throughout the coun-
try State-wise;

(b) amount collecled from foreign
countries i1n aid for cyclone-affected
areas;

(c) the amount allotted to each aftec~
ted State; and

(d) the progress made to rehabili-
tate the persons”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA):(a) to
(c). Information is being collected
and it will be laid on the Table of
the House.

(d) In order to rehabilitate the
affected persons and to restore the
losses caused by the cyclone, the Gov-
ernment of India provided advance
plan assistance to various State. In
addition, they also supplied free food-
gratns. The assistance given to each

on regular and muster roll karam- of the effected States is indicated
below: —
Advance Quantity of free food grains
Srate Plan assist- v supplied
ance given
(Rs. crores) (in tonncs)
6+ ,000 tonnesof wheat
Andhra Pradesh. . . . . 50 52 :g,ooo O enof ice
1 10,000 tonnes of wheat
Tamilnadu 0 m’,oou tonnes of rice
Kerala 8+64 1,250 tonnes of wheat

1,250 tonnes of rice.
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The Union Territories of FPondi-
cherry and Lakshadweep have also
been Provided with financial and
foodgrains assistance,

The State and Union Territory
Administrations are taking steps to
rehabilitate the affected persons. In
addition to the above assistance, they
have also mobilised funds from their
own resources. Rehabilitation efforts
would naturally be spread over a
period of time.

Gap between demand and production
of ollseeds

1720 SHRI S. R, DAMANL: Will the
Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) the gap between demand and
actual production of edible oil seeds
for each year since 1972-73 and in the
current year,

(b) the constrainis due to which pro-
duction did not keep pace with de-
mand; and

(c) steps taken to increase its pro-
duction so as to bridge the gap in
re?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No
comprehensive and scientific survey
of consumption of edible oilseeds has
heen conducted in the country and as
such it is difficult to give g precise
idea of the gap between demand and
actual production of edible oilseeds
Edible oilseeds are used for direct
edible purposes, seed and converted
into oils. These oils are i turn used
in the manufacture of vanaspati as
also for direct edible purposes. The
consumption pattern of various oil-
seeds/oils depends on a number of
fagtqrs such as changes in prices.
levels of incomes, growth of popula-
‘1on; consumer preferences etc. It has
been roughly estimated that the gap

between supply and demand of edible
oilseeds in terms of oils was 7 lakh
tonnes during 1976-77.

(b) More than 90 per cent of the
area under oilseed crops in the country
is rainfed. Moreover, substantial area
under these crops comprises of
marginal lands which are poor in
fertility status. Consequently, adverse
weather conditions dilute the benefits
calculated to accrue from improved
techniques of cultivation and influence
production trends to a congiderable
extent. In years when the weather
conditions have been favourable, high
production levels have been achieved
whereas in years of prolonged drought
conditions, the yields levels have
declined considerably.

(c) The following steps have been
taken to raise the production of edi-
ble oilseeds so as to minimise the gap
between their demand and suply:

1. Raising the productivity per
hectare both in irrigated and un-
jrrigated areas through rapid spread
of improved technology.

2 Increasing the area under irri-
gated crops by exploiting the poten-
tial under the command of new ir-
rigated projects,

3. Strengthening the seed produc-
tion programme by augmenting the
supply of pure seed.

4 Stepping up the coverage by
plant production measures, particu-
larly by aerial spraying over large
areas, wherever feasible,

5. Fixation of support prices and
making arrangements for the pur-
chase of the produce at those prices

8. Extension of area under non-
traditional oflseed crops, like, sun-
flower and soybean.

7. Exploitation of other sources
of oil, like cottonseed and rice bran
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Objective of Develppment of
Rajasthan Canal

1724. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) what 1s the final objective of
the development of the Rajasthan
canal and how much time and
money will be needed to achieve
this objective, and

(b) how much time and money
has already been spent on this pro-
jJect and what are the results
achieved so far?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA)- (a) and (b) The
Rajasthan Canal aims to provide as-
sured irrigation facilities to an area
of 1254 lac ha mn the North-Western
portion of Rajasthan to enable agn-
cultural production in the desert area
which otherwise is not possible

The estimated cost of the engineer-
g works of the Rajasthan Canal 1s
Rs, 404 crores of which an amount of
Rs. 197 crores would have been spent
by March, 1978, leaving a balance of
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about Rs. 207 crores. Subject to
availability of funds, the project 1s
expected to be completed by 1983-84.

The work on Rajasthan Canal had
been taken up in two stages. Work
on Stage I was started in 1957-58
and most of the works under this
stage, comprising 204 km of Rajas-
than Feeder, 189 km of Rajasthan
Main Canal, 150 km of Lift Canal
and the distribution system, have
been completed. Work under Stage
II, which comprise construction of
256 km of Main Canal and the dis-
iribution system, have also been
started.

Against the irrigation potential of
5.94 lac ha under Stage I on full
development a potential of 443 1lac
ha had been created and an area of
2.88 lac ha has been actually irrigat-
ed.
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Crisis in Sugar Industry

1726, SHRI D. D. DESAL Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Indian Sugar Mills’
Association has expresseq fears of a
worsening crisis in the sugar indus-
try due to heavy loss of Rs. 130
crores;

(b) if so, whether Government
agrees with this view; and

(c) if so, what steps are being
taken to save the sugar industry?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
'TAP SINGH): (a) According to Press
reports the President of Indian Sugar
Millg’ Association had told a news
conference on 16-2-78 that the sugar
Industry was in a critical situation
with Union Govt. not revising up-
wards levy price, delaying a decision
on exporis and mills realizing much
lower than expected prices on free
sales.

(b) and (c). The following decisions
have been announced by the Govern-
ment:—

(1) With effect from 1-3-78 the
average ex-factory price for levy
sugar has been increased to Rs
187.50 per quintal;

(2) It has been decided to permit
cxport of 6.5 lakh tonnes of sugar
during the year 1978 to enable the
sugar factories to reduge their
stocks;

(3) It has been decided to give
cxcise rebate to sugar factories
which continue late crushing be-
yond 30-4-78 to absorb as much of
the additional cane production as
possible this year. The details of
this scheme will be announced
shortly;

(4) Arrangements are being made
to suitably ease the credt limit
of the factories to cover the addi-
tional credit needs generated by
additional production this year.

Gift of Bulls from Australis

1727, SHRI K. MALLANNA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether some heifers and bulls
of Jerseys and Holstein—Friesian
breed had been gifted by the Aus-
tralian farmers to the Government of
India; and

(b) if so, the details regarding their
distribution to the wvarious States as
well as the criteria adopted by Go-
vernment in this regard?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) An Austra-
lian non-official organisation -For
Those Who Have Less” has been
offering Jersey and Holstein Friesian
cattle to State Governments and
Organisations  since 1966. Except
for 3 bulls given to the Frozen
Seaman Bank, Hessarghatta, Bangalore
all the amimals have been gifted to
State Governments and Organisations,

(b) The President of the Society
“For Those Who Have Less” till 1972
has been offering the cattle to the
States and Institutions directly. From
1975 the offer of cattle has been
mostly to the institutions directly by
the Australian Society. The State
Governments recommended the :m-
port applications to the Department
of Agriculture, The Ministry of
Agriculture approves the import after
satistying itself about the technical
and economic feasibility of the propo-
sa] but the Ministry does not make
any allocation as such to the Slates

A statement showing details of cattle
received by State Government/Orga-
nisations from the Austrahan Societv
“For Those Who Have Less” is on-
closed:
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Statement
No. of
Jemey/
S. No. Receiving State/Otrganisation Holstein  Month and Year
Friesian
cattle
received
1 2 3 4
1 State Governments of Andhra Pradesh, Assam, Bibar,
Tamil Nadu, Karnataka, Punjab and Wat Bcngnl
and IARI, New Dclhi . . . 76 January, 1966
2 State Governments of Andhra Pradesh, Assam, Tamil
Nadu, Karnataka and Hunachal Pradesh Military
Farms; I.V.R.L, hatrmgnr (UP), Nasik Pm_p‘apolc
Maharashtra . 57 January, 1967
3 State Governments of Andhra Pradesh West Bmgal and
Jammu and Kashmir . . . 54 Jannary, 1968
4 State Governments of Andhia Pﬂdcsh. Wl st Bengal
and Japmu & Kashmn . . . 22 January, 1969
5 State Governments of Assam and Maharashta . 39 May, 1970
6 State Governments of Andhra Prndcsh Tamll Nadu and
Woest Bengal . . . 53 March, 1972
7 State Governments of Famil Nadu ; Baola Gopalak
Vividh Karyakart Sahakari Mandh Don Bosco Agn
culture Centre, West Bengal 35 Januaty. 107,
8§ Bavla Gopalak, Vividh Kaxynkan Sahakar: Mnndh,
Gujarat . . 20 May. 1975
9 Development Gorporation of Konkan, Mabarashtra . 110 November, 1976
to  Bavla Gopalak anxdh Karynkan Sahakari Mnndh, Gu-
jarat . 60 November, 1976
1t Do Bryeo Agril. Centre, Krishnanagar, West Bengal 60 November, 1976
12 Holi Family Hansorium, Fatima Nagar, Tamil Nadu 30 November, 1976
13 Assist Farm and Training Centre, Tamil Nadu 28 November, 1976
14 The Good Shepherd Agril Mission, Uttar Pradesh 25 November,1976
13 Avinashilingam Home Science Co"(-gr, Cmmbz!olc
(Tamil Nadu) .o .. 50 January, 1978
16 Frosen Semen Bank, Hewarghatta, Bangalore, Karnataka 3 January, 1978
17 Bavda Gopalak Visidh Knryakan Sahakari Mandll.
7 "éu:an‘:l’ﬂ . . . . 60 Januarys 1978
18 Development Corporation of Konkan, Maharashtra 24 January, 1978




97 Written Answers PHALGUNA 15, 1809 (SAKA) Written Answers

Avaflability of Foodgraing

1728. SHRI S. D. SOMASUNDARAM:
Wwill the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government have re-
viewed the position regarding the
availability of foodgrains in sufficient
quantity and at reasonable prices,
following the abolition of food ZOne»,
and

(b) if so, the results thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). Govern-
ment keeps a close watch on the
availability and prices of foodgrains
and the position is reviewed regular-
ly. Restrictions on the movement of
foodgrains were completely removed
from 1st October 1977. There have
heen no reports of shorfage of cereals
irom any part of the country and the
index number of wholesale prices of
cereals has recorded a fall of 2.6 per
cent from 162.7 in September 1977—
end to 158.4 during the week ending
1ith February, 1878. In view of
comfortable stock position, the require-
ments of the State Governments for
rice and wheat for their public dis-
tribution system are being met in full
at present.

wm i afeqton, warrg § wqarfrd
¥ fad Foprasht wwnall, eoml wnfe o
gwr ran

1729, oY WY e v vfe
X faard o3 g a3 A g w1
f&

(%) @ A af@ram & sraw
@ a¢ wAafal st sfrwfal
o g afear<{ ot gfear {7 Pgramt

3852 L.S.—4.

98

andt Wit framy, werre wifs
¥ wadl & v o2 ger fiwaey wfir
=y gE d;  wix

(a) w3 g7 earedl &1 s
T foar o1 @ ¢ ?

¥ sire fewit wat (st gooia
fag womwr) : (%) wmx Rwa
Towe gra gfm Frar qar & e g
afEtsr & siwfal 2 gfen &
faq  fegrasht oY defarah o
¥ frator g7 195,68 @ Ty =y
forar wam &

(@) 35 fomadr sk #
fgradt  ovet ar sedwre e ot
sf@iwm o = @ @ whawfat
Wi wi=ifal £ wrarw WA e,
Tt & g aer ogw, s,
@z &, Tomn iz dd waraws
el & darew & fro e st )
T awg A fegramy st e Fograat
W WY Y B oIwaT gennd
gaitferai w1y wiomaor 2% % fam g1ATg
¥ wofea Y @1 @ seredY & fam
w4 47 fame 3

Indigenous Capacily for Construction
of Fishing Fleet

1730 SHR! K, MAYATHEVAR:

DR VASANT KUMAR
PANDIT;

Wil the Minster of AGRICUL.
TURE AND IRRIGATION be pleased
to state:

(a) the indigenous capacity for
construction of fishing fleet and the
time-bound plans for expansion;
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(b) the relative shares of the pri-
vate anq public sectors in their
constructions; and

(c) the position regarding imports
of the deep sea fishing vessels for
giving momentum to fishing in the
country?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). During one of the meetings taken
in the Department of Heavy Industry
on 8-1-77 various shipyards indicated
the following capacity to produce
fishing trawlers.

Name of the Shipyard Quantity
(i) Mazgaon Dock Lid. . 50
(ia) Garden Reach Workshap . 24

(iif) Hindustan shipyard. . 24
(iv) Hooghly Docking. . . 11
{v) Chowgule & Co. . . 12

Torar . . . __._~!-2—!

However, it is known that these
shipyards are booked with orders for
Ocean going vessels and all the yards
may not be able to utilise their capa-
city for manufacture of trawlers. The
Ministry of Industrial Development
feels that about 70 vessels could be
manufactured by the following 10
shipyards (Private & Public).

(i) Chowgule & Co.
(1i) Mazagon Dock

(1ii) Garden Reach Workshop

(iv) Hooghly Docking

(v) Hindustan Shipyard

(vi) Republic Engg. Co

(vii) Alcock Ashdown & Co.

(viii) Scindia Workshop

(ix) Brunton & Co. Engg. Ltd.

(x) Goa Shipyard.
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This capacity is considered adequate
to meet anticipated requirement in a
phased manner.

(c) The target for the introduction
of fishing trawlers to be achieved by
the end of the March, 1978 is 200 nos.
of this 48 including the 18 vessels
imported upto the end of February
1978 are in operation. Twelve more
vessels are expected to be delivered
by the end of April, 1878,

Apart from the above, sanctions
have been issued for the import of
79 fishing vesselg recently under the
scheme notified by the Government in
June, 1977, Further sanctions for 30
more vessels are being issued.

@ ¥r
1731. =t wavafag W wr

fomr, aaw  wemw sftv Gepfy
T 7y @y o g w3 fr .

() faoeft  qam 9% womw &
ww W § fau oww ow fey ooy
Rt o qfoame fager Wi
"t fipa fromd o qgdt §; o

(&) a9 =9 & off ofei &
v w2 WY Fr vW W FY g
iy Tax #1 faa o afe @, A
At AT AT 7

fowr, @A™ swa™ ao wepla
Hat (W0 wamy wx wx) (%)
TURY Hiw & wiwami & yforereres
g gl Afadst ¥ o, §9
TG ¥ Y19 FTH A@AT F AT F A7,
T2 & Z¥, avgmi A gfm W
for (grFa), BIF *7 Ft9r, gAY &
ofeaf, wrdr o st A qfid,
ara, A ArEr ¥ foanw ofY, |
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* fat Al aiq ¥ oF, diw A=,
avdt ¥ w7, 2 g atw ¥ IR,
afares W N wod, dRw T
% ged, wiferw few gu aramr & wad,
sTE ¥ & &1 fen o viw mra)
& ool #Y sqEwrd g wY  § )

wgT & wAx ufer dac od-
aifgat & o6 & @ & v R F
& IAL AW AR I F AW
s ¥ faa® g 91 ag waww
500~600 W& T4 (wewor W w
sl & wqEre) sl 500-800
a9l g ¥ fiw (frma ol &
wgary) feelt fgwewsw & A ==
wrar | WA 65-75 wiwwa Tev
T 25-35 Sfam wfgad, foay
# wigwior e 4, wfea df 1 wvw
Wil & wqAre, ag aw faad awew
300 wfpr 4, votw &a (nargfas
WITC RqY §a ) ¥ @A AT 97 1
Tq WA afed I ‘gagy' w s
wqar agt & AYed g w7 5T AW o
@ fgmr |+ ww fgmemwa gur &Y
q faam v

(@) ux fafew wdew. o =i
F T e ¥ A A 1905 AU 1927
% afr g 3 wlwwrd, s wow
fag & 1942 & ol &7 oY 4

il wag faew agew &
5 GETEIT UF ZW A dewiAA i,
o o Qo qW RYAAT & A #
wEqa 1956 WX faarac-waa,
1956 ¥ {1 wiywna few @

i o ¥ waws fawafaaran &
ara-faar fawmr sl @ s
AT Ira W wivge feg o g )

¥y gox & fag Feefr atc nfvare
wt qficeesr wff $r ok &

Procurement of Rice

1732. SHRI KACHARULAL HEM-
RAJ JAIN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to lay a statement show-
ing:

(a) the guantity of rice procured in
the country, (state-wise);

(b) the quantity of rice procured
by Government from each rice produc-
ing State; and

(¢) the rate at which the rice ia pro-
cured from each State?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) statement I
is laid an the Table of the House.
|Placed in Library. See No. LT-1710/

78].

(b) and (c). Statewise information
regarding the quantity of rice pro-
cured as reported upto 4th March,
1978 as given in Statement II is laid
on the Table of the House. [Placed
in Library. See No. LT-1710/781.
This includes paddy procured in
terms of rice, In Bihar and Gujarat,
no procurement whatsoever of paddy
rice has been reported so far. In
Jammu and Kashmir, Karnataka,
Kerala, Maharashtra and Rajasthan
only paddy has been procured. In-
formation mn respect of prices at
which rice has been procured in the
other States 1s indicated in Annexure
I

Agrarian Policy Resolution

1733. SHRI CHITTA BASU: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government contem-
plate tn formulate an Agrarian Policy
Resolution on the lines of the Indus-
trial Policy Resolution; and
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(b) it so,
direction?

steps taken in this

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b) Implementation of agrarian re.
forms in this country dates back to
nearly 3 decades now. The policy
has been enunciated in st ive Plan
documents starting with the First
Five Year Plan. Corrective measures
have been taken from time to time in
the light of experience gained in the
courge of implementation,

TReq™ ¥ wh w1 *mmeA

1734, it TRY WATT &TA1 :  F4T
Ffe wite fewrf 7ot a7 7ary & wor
wiy fip :

(%) =at a8 & TemEA A weqel
W ¥ oweE w1 gEa EE ¢ feg
IX A BT ET AR TN T vAwY
i frwe wm @ @ E

(@) v &Fda somT 3ro @
1 V] AR O GEEAT T
& fae oom ¥y € agraar & ar @
& wuEr 3w fare §; W)

(7) afe g, @1 WA= wixe
s &7

o sie Faand sofr (oft goim
fag wcmer) . (F) 1975-76
aar 1976-77 ® AR Am A W
& FIE ¥ qIA FT NGW W
a1 1 gafy sfa g daraTT A Aqii-
a0 HIHR 7T JaTT Agr £l W 3,
frm T @t aet ¥ drom darae @
Mgt
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(=) oY g 1 wvew gOMT A
z1w fawra &) #=0g  smeforr Roar
¥ ol O qIwIT 4 W oEa
TIET #) SRW § SN AR A, ghE
aqr it w1 Frdaor w3i ¥ forg wgraar
s wY 0

() =oafh ey waTEA ® W
gt 25 sfmm uw sgaar (W sfr
g wfor § wus 15 wo W)
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y

L

T g A vy &1 xaw wavEr,

wqifn® mrﬂ%éﬁﬁ!ﬂ?ﬁ, !’rﬁ'ﬂ'\f
FT O F frdavr & forg daret s
g ufa TR 12, 50%0 HY T qgHHAT
Wi a1 gw wdmw ¥ fan
i 1977~78 ¥ TUSH FIFTT Y HIAL
# wf Tw  AgrEar A ww AN
fHaEg —

Y

(1) a=wfa @

| 2,62,000 4
(2) amefa <w

STET 1,15,000
(3) afvera wror &

4T EE 12,500

I 3,89,500

Foodgrains spoiled in FCI Godowns

1735. SHRI MURLI MANOHAR
JOSHI: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the value of foodgrains spoiled
in the godowns of the Food Corpora-
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tion of India in gach of the years in
1974, 1973 and 1976 and the first six
months of 1977 and the manner in
which the above foodgraing were
disposed of;

(b) whether Government have
examined the reasons for the loss
each year and the findings thereof;
and

(c) the value of food spoiled due
to negligence and what action has
been taken against those responsible
for the loss?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) The value of
damaged foodgrains rendered unfit
for human consumption is as under:—

Year Value of Foodgrains
Rendered Unfit for
Human Consumption

(Figures in lakh rupees;

1974-75 - - . . 12.7
1975-76 . . . B 1148
1976-77 592,00
e

The damaged Ffoodgrains are cate-
gorised as follows:—

1. Cattle feed

2. Poultry feed

3. Manurial purposes
4. Industrial use; and
5. Dumping.

Such damaged stocks are cffered to
State Government/Cooperative Agen-
cies/Military farms failing which
these are sold through registered
dealers etc, or auctioned to obtain
best possible price.

(b) and (c). The damage to food-
graing is mainly due to heavy rains,
floods and cyclones. Cases of negli-
gence or dereliction of duty “on the
part of any FCI officials are looked
into for taking appropriate action.

Shelter for the Cyclone Hit Persons
of Tamil Nadu

1736. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it ig a fact that Gov-
ernment have  helped the State
Government of Tamil Nadu to pro-
vide with shelter to those who were
affected due to the cyclone during the
last year;

(b) if so, how many persons affect-
ed in the State have been provided
with shelter;

(c) what financial help anq other
help has been assured to the State
Government by the Union Ministry
this year; and

(d) the time by which all the
affected people in the State are like-
ly to be provided with accommoda.
tion?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir,

(b) According to the reports avail-
able with this Ministry till 17-2-1978
an amount of Rs. 102076502 has been
disbursed for re-building of 541525
huts as against 551189 huts enumerat-
ed as fully or partially damaged.

(¢) Govt. of India have provided
the following assistance to the Tamuil
Nadu Government during the current
year:

(i) Advance Plan Assistance Rs.
29 31 crores.

(ii) Besides the above, n quantity
of 10,000 tonnes of wheat and
10,000 tonnes of rice has been
offered as grant, free of cost,
for distribution as gratuitous
relief,

(iii) Besides, a short term loan of
Bs. 2 crores has also been

made available after the
occurrence of cyclone.
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(d) Information in this regard is
being collected from: the State Gov-
ernment and will be laid on the Table
of the House when received.

Central Aid for Development of
Chilka Lake Brackish Water
Fisheries in Orissa

1737. SHRI L. L. KAPOOR: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state the
total amount the Ceniral Government
had given to the (Government of Orissa
'for developing Chilka lake fisheries and
Chilka lake brackish-water fisheries?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): No aid
has been given to the Government of
Orissa for this purpose.

Development of Cocoa Cultivation in
Kerala

1738. SHRI K. A. RAJAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Kerala State Go-
vernment has prepared a comprehen-
sive scheme for the development of
Cocoa cultivation in the State;

(b) whether the State Government
has sought the financial assistance
from the Centre for its jmplementa-
tion; and

(c) what are the details and Go-
ernment’s reaction thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c¢). No comprehensive scheme for
cocog cultivation in Kerala has been
recelved in the Ministry of Agricul-
ture and Irrigation. However, en-
quiries made have revealed that the
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State Department of Agriculture has
prepared a scheme for the cultivation
of cocoa in 25,000 hectares during a
period of 7 years from 1978-78. The
total outlay for the scheme is Rs.
71.332 lakhs. The proposal is present-
ly under the consideration of Kerala
State Government.

/s Ak W ¥ qravy wArpiaat o deww

1739, W RIMAIAAIN  ATAE :
1 faar, ey wsqror wre gepfa
HAt T 1A A FU W@ fw o

(%) midt, qE @4y ar fedfwAl
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w&t (3o wE™ ww ww) ¢ (%)
qar ¥ & 7o woil § gy
qian feqr sAw Y | wOR favE-
freters gt WO W QF qEET
g fox & wredw qoae waer
71 foefis sgEm A wT @
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(w) dwgror  waw ¥ ww Aw
qr, Wi frensr wiwe A gfeat <ol
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(@) awr sT ® owaw WA
¥fagviparad frmam § ;
L 11d

() s &% vy, @ wifz
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fafeen & vfn waew = five 7
§% ¥ g ¥ Owg O arfaw Qe
¥ 9% qEAT IqR AR 31 i,
o1 AT A g’ S-S F g
wiy wft & qav e & fag os A
2 oz oG ¥ wwiw e
& AR F1 #19 fFwm oman § Faad
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gagag ¢

Utihsation of Central Grants by Bihar

1741 SHRI C N VISVANATHAN
Will the Minis et of AGRICULTURE
AND IRRIGATION be pleased to
statc

(a) whethet Governmeng aie aware
of the 1u h displayed by the  Bihar
Government for makin_ up for the
tardy utilisation of Cential grants as
reporied 1n the Times of India® of Tth
Febtuary 1978 ang

(b) the ¢xtent of Cential contiol
over proper utilisation of grants and
the 1easons for not keeping proper
wdtch over ymmely utihsation of scarce
resouices?

THE MINISTER OF AGRICI" -
TURE AND IRRIGATION \SHRI

MARCH 6, 1378

Written Answers 112

W wwew o W &0 e ufw
¥ w721 T, st ¥ oy favereer,
afir  Feargiter feer wreY i
TR T AN ¥ Frafeaa Tow ANFA
BT ¥ o ¥ e & oanee A
faq mmE —

(e w77 )

1976~76 1977-7 8
(aveafaxr) (wearfoma
a¥)

4 54 10 00

2 43 7 00
2 71 4 20
17 12 8 00

SURJIT SINGII BARNALA) (a) The
Govt of Bihat have informed that
they are aware of the 1eport publish-
ed 1n the Tumes of Indua dated 7-2-78
and the same was contradicted i the
Press Conference by the State Irmi
gation Minister on 8th Fcbruary 1978

(b) No Central grant 1s provided
for major and medium urigation pre-
Jeets ty the States There 1s no direct
Cential control over the utilisation of
the outlays proposed by the States
for  major/medium irrigation The
Central Governmenf, howeve: pro
vides advance Plan ussistance to ac
celerate the progress on certan
on going schemes Such assistance
envisaged for Bihar for the current
Year amounts to Rs 72 ciores Thas
13 subject to the conditions that the
approved Plan outldy for the sélected
project as well as for irrgation sector
15 spent by the State, The release of
advance Plan assistance 1s made al-
most at the end of the year after an



113  Written Answers PHALGUNA 15, 1899 (SAKA) Written Answers 114

agsurance is received from the State
with regard to fulfilment of the above
mentioned conditions. Thus, adequate
steps are being taken to keep proper
watch over the timely utilisation of
the advance Plan assistance being
provided by the Centre.

qf & s e @

1742, ST g T ATCOH AL ¢
a7 firat, EwTe werTor W aewty wel
a7 o A FOT A4

(%) ® @ A oF “wrd &
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(&) aft &, A1 e wqEn a9
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a1 faarz 37
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THAFTAT§

Inferior quality of wheat to card hold-
ers from Fair Price Shops in Delhi

1743, SIIRI SOMNATH CHATTER-
JEE:

SHRI M. A. HANNAN ALHAJ.

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state.

(a) whether attemtion of Govern.
ment has been drawn to the fact that
the fair price shopkeepers in Dethi
are selling rationed wheat in the open
market and 1n its place issuing infe
rior quality of wheat to food card hold-
ers at fair price shops; and

(b) it so, the steps laken In thig
matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
wheat supplied by the Food Corpora-
tion of India js of fair average quality
and on forms to the specification pres-
cribed by the Government. For the
benefit of the consumers, Food Cor-
poration of India generally gives
sealed samples to Fair Price Shops
for display at the shops along with
the foodgrains issued. The Delhi Ad-
mnistration has reporied that a few
complaints alleging issue of inferior
quality of wheat to Food Card Hol-
ders by the Fair Price Shopkeepers,
were received by them. On enquiry,
the quality of wheat available at fair
price shops was found totally with
the representative sealed samples
given by Food Corporation of India.
The Delhi Administration keeps a
strict watch to ensure that there is
no substitution of good quality of
wheat by inferior quality of wheat
by the Fair Price Shopkeepers. From
time to time general samples surveys
are carried out by Delhi Administra-
tion, individually as well as jointly
with Food Corporation of India to
ensure that Fair Price Shopkeepers
do not indulge in any malpractice,

Central Housing assistance to Gujarat

1744. SHRI PRASANNBHAI
MEHTA: Will the  Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) whether it is a tact that Gujarat
State Government has asked for more
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funds during the current year for
taking a massive programme for cons-
truction of houses for low and poor
people;

(b) it so, what is the total amount
asked for from the Ministry in this
1egard;

(¢c) whether the Ministry has decided
to make on the spot enquiry about the
scheme;

(d) how much funds have been al-
lotted by the Centre for the puropse
to the State Government; and

(e) the details of the schemes like-
ly to be implemented in the State with
Centre’s help?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). No specific
scheme has been submitted by Gujarat
Government for loan assistance for
low and poor people, Central finan-
cial assistance for all State Sector
programmes, including housing, is
released to the State Government in
the shape of ‘block loans’ and ‘block
grants’ without their being tied to
any particular scheme or Head of
Development. The State Governments
are free to utilise funds for varlous
State Sector schemes, including hous-
ing, according to their requirements
and priorities.

2. Besides the above Central finan-
cial assistance, the Ministry of Works
and Housing allocates L.I.C. loans to
the various State Governments every
year for the implementation of the
approved  social housing schemes.
Against their request for the alloca-
tion of a sum of Rs. 879 lakhs of the
LIC, loan for the year 1977-78 for
that purpose, a sum of Rs, 90 lakhs
was allocated as L.IC. loan to the
Government of Gujarat..
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3. In the current financial year,
upto 15-2-1978, Housing and Urban
Development Corporation has sanc.
tioned loans amounting to Rs. 356,800
lakhg for various agencies in the
State of Gujarat asinst tha pidject
cost of Rs. 471.420 lakhs,

Educationa] Framework

1745. SHRI SHANKERSINHJI VA.
GHELA: Will the Minister o EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the discussions between
the Education Ministry and the Plan.
ning Commission have since been
completed on the educational frame-
work and allocation of resources; and

(b) if so0, the salient features of the
consensus arrived at?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) and (b). No Sir. The
discussions are not over yet,

National Library of India Act

1746. SHRI SAMAR GUHA: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether Government are aware
about public reaction against the Na-
tional Library Act; and

(b) if so, whether Government pro-
pose to take steps to revoke it?
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THE MINISTER OP EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The Govern-
ment of India have decided not to
bring into force the National Library
of India Act, 1976.

Text Booky for Prometion oi
Prohibition

1747. DR SUSHILA NAYAR: Wwill
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) what steps have been taken to
introduce suitable texts in textbooks
to promote prohibition;

(b) whether the subject has been
included in the teachers training
courses; and

(c) whether any financial provision
has been made for ‘Prohibition Edu-
cation’ and if so, how it is proposed
to be utilised?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The concepts of temper-
ance and prohibition have been inclu-
ded in the text books for the school
curriculum at the middie and higher
levels. N

(b) The harmful effects of ntoxi-
cants form part of the subject of
Health and Physical Education in the
Teacher Training courses.

(c) Financial provision to give
grants to voluntary organisations for
Education Work for Prohibition is
available. Funds are also made avail-
able for publicity undertaken by the
mass communjcation media

IuT A ¥ W fred ¥ wa-am W ofa
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Rural Davelopment Programmes

with U.S. Aid

1749. SHRI SAUGATA ROY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government of
India is taking any new development
programmes for rural areas and agri-
culture with assistance from U.S.
‘Government as per discussiong held
last week between US Aid administra-
tion and other officials of Govern-
ment of India; and

(b) it so, the mode of assistance
from U.S. Government and the de-
tails thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The US Aid Administrator
who visited India and held discussions
with senior officials of some of the
Economic Ministries in January, 1978,
had not come to negotiate any parti-
cular development projects for assis-
tance. The purpose of his visit was
to get an idea of the development
activities in our country and our prio-
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rities 1n the field of economic dewe-
lopment and to discuss the areas in
which US assistance could possibly
be used.

The US Administration has propos-
ed developmental assistance for the
Fiscal Years 1978 and 1979 in their aid
presentation to the US Congress.
Substantive decision for utilising the
aid can be taken only after the U.S.
Congress approved the aid proposals
of the US Administration.

Cattle Insurance

1750. SHR] YADVENDRA DUTT:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are consi-
dering to introduce a scheme of cattle
insurance for the benefit of Indian
agriculturists; and

(b) 1if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR] BHANU
PRATAP SINGH): (a) and (b). The
subsidiaries of the General Insurance
Corporason are already conducting
the cattle insurance business in the
country since 1974. A new scheme
of caitle insurance with a low pre-
mium of 2 1/4 per cent in the areas
covered by special scheme of SFDA
has been introduced with effect from
1st April, 1977.

Permission to Colleges for conducting
Examinations

1751. SHRI R. KOLANTHAIVELU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the precise position regarding
the scheme of permitting well deve-
loped colleges to conduct their own
examinations and award their own De-
grees; and
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(b) the number and names of such
institutions which have been recognis-
ed for the purpose and which have
already gtarted implementing the
scheme?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) According to the infor-
mation furnished by the University
Grants Commission, a scheme to con-
fer autonomy on selected colleges was
finalised in 1973. Under the scheme
the colleges concerned will have
autonomy in the matter of determina-
tion of curricula, courses of study,
evaluation methods and other related
matters. The status will be conferred
by the university and this will require
amendmen(s to the relevant Acty
it the existing Acts do not have such
provision. The degree will, however,
continue to be awarded by the Uni-
versity concerned, but the name of
the autonomous college will be men-
tioned in it.

(b) The following ten colleges have
been selected under the scheme so
far:—

1. Birla Institute of Technology,
Ranchi.
2. Loyalla College, Madras.

3. Madras  Christian College,
Tambaram, Madras.

4. P. S G. Arts College, Coimba-
tore.

5. Vivekananda College, Madras
(P. G. Departments of Chemistry
and Economucs).

6. P.S.G. College of Technology,
Coimbatore.

7. American College, Madurai.
8. Shri Prakash  College for
Women, Courttallam.
9. Lady Doak College, Madurai
10. Madura College, Madurai.
Of these, only the Birla Insti-
tute of Technology, Ranchi has

started functioning ag an autono-
mous college so far.
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Excavation in Chandravali

1752. SHRI D. B. CHANDRE
GOWDA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to start excavation operations in
unearth relics of a Town (Chandra-
vali area of the Chitradurga Fort, Kar-
nataka) which flourished during the
time of Mahabharata;

(b) whether the Archaeclogical Sur-
vey of India has sought the co-opera-
tion of State Government in this re-
gard; and

(c) if so, the details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Archaeological Survey of
India has taken up excavations at
Hulegondj area at Chandravali.

(b) No, Sir.

(c) Does not arise.

Urban Development in Orissa

1753. SHRI SARAT KAR: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state

(a) whether Central Governmeni
have received any request from the
State of Orissa for the allocation of
funds for urban development in State
during the year 1977-78; and

(b) I so, what are the details there-
of and the reaction of Central Govern-
ment thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) Does not arise.
Doing away with Examinations

1754, PROF. P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are active-
ly considering and even implementing
at a suitable stage, the scheme of let-
ting every child go up to eighth stan-
dard with or without passing an an-
nual examination;

(b) 1f so, broad details thereof.

(¢) whether Government contem-
plate such an umiform practice all
over the country, and if so, for what
reasons and with what advantages in
view, and

(d) steps being taken by Union
and State Governments mn the matter
of streamliming the various processes
and procedures in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). Yes, Sir. The Con-.
ference of Education Ministers held
on August 10-11, 1877 recommended
a radical reform of doing away with
detention in classes I—VIIL.  The
Working Group on Universalisation
of Elementary education for children
of the age-group 6-—14 (classesl—
VIII) has also recommended that
every child will complete one class
each year and will he promoted to
the next class till he completes class
VIII but with periodic assessment
and evaluation Universalisation of
elementary  education essentially
means not only universal enrolment
but also universal retention. The
measure has been recomm ndtdeeM
measure has been recommended to
ensure the latetr object, but in order
not to allow any dimmution in a
standard and slackening of efforts on
the part of teachers and educational
administrators, the State Govern-
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ments have also been requested to
link it up with appropriate compre-
hensive periodic assessment of the
students, on the lines of the evalua-
tion procedureg developed by the
National Council of Educational Re-
search and Training,

Food Deficit in 1990

1755. SHRI PRADYUMNA BAL:

SHRI SHYAM SUNDAR
GUPTA:

SHRI OM PRAKASH TYAGI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether he is aware of the re-
cent report of the International Food
Policy Research Institute in Washing-
ton wherein it has been assessed that
India may run into a food deficit of
over 20 million tonnes in the year 1090,
and

(b) if so, the reaction of Govern-
ment thereto and the steps to he taken
to meet the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (2) and (b). The
Government have seen press reports
of the International Food Policy Res-
earch Institute, Washington. The
National Commission on Agriculture
which made a detailed study of the
requirements of the foodgrains in
India and the potentialities of incre-
asing the production of foodgrains,
have not anticipated any food deficit
in 1985 or 2000 AD. However, to
achieve the production projections,
the present yield level nf 945 Kgs/ha.
(1875-76) will have to be increased to
1268 Kgs/ha. in 1985 and 1870 Kgs./
ha. in 2000 A.D. Necessary efforts in
this direction are already under way.
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Working of Natlonal Institute of
Urban Affairs in Delhi

17586. SHR1 JYOTIRMOY BOSU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are aware
of the fact that there are serious
charges of malpractices, corruption
and mis-appropriation of funds against
the authorities of the National Insti-
tute of Urban Affairs, which was
created during the Emergency by the
former Vice-Chairman of DDA Shri
Jagmohan;

(b) if so, details therevf; and

(c) will Government institute a
special audit and also an enquiry into
the functioning of this institution as
early as possible?

THE MINISTER OF WORKS AND
HOQUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No allegation about
malpraclices, corruption or mis-ap-
propriation of funds against the Nat-
wonal Institute of Urban Affairs has
been brought to notice. The Institute
has been set up as a Registered Body
at the initiative of the Government.

(b) Does not arise.

(c) Does not arise

Impetus for Production of Fishing
Fleet

1757. SHRI A. MURUGESEN: Will
the Minister o AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the concrete steps taken to give
impetus to production of fishing fleet
for expanding the scope of employ-
ment generation for thousands of the
weaker sections; and
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(b) particulars of any perspective
plan in this regard for helping a large
number of persons taking to fishing
profession?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (aj and
(b). Upto the end of 1977, about 14000
small mechanised vessels ranging from
8 to 11 metreg have been introduced
and it has generated employment to
about 84,000 actual fishermen and also
generated employment opportunities
for atleast 2 lakh personnel in' hand-
ling, processing and marketing of fish.
In order to exploit the 200 mile limit
of economic zone the Government has
been introducing large vessels rang-
ing from 20-90 metreg led@th. Upto
February 78, about 48 vessels have
been introduced and are in operation
generating employment opportunities
for 576 skilled technicians and about
5000 workers in handling, processing
and marketing activities

It is proposed to introduce 6000
more mechanised vessels and about
300 large vessels during 6th Plan
period generating a tolal employment
opportunities for about 1.7 lakh per-
sons belonging mostly to the weaker
sections,
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Houses/Plots Over Lapping Urban
Land Celling Limit in Delhi

1760. SHRI MANORANJAN BHA-
KTA: Will the - Minister of WORKS
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HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to slate:

(a) how many applications have
been received by the competent Au-
thority, Delhi for grant of exemptions
to houses/plots of residential lands
over-lapping the ceiling limits under
section 20 of the Urban Land (Ceiling
and Regulftion) Act, 1976, so far;

(b) what are the reasons for delay
in deciding these cases which has ad-
versely affected the construction and
sale/purchases of houses ang plots of
land in Delhi; and

(¢) when and on what basis these
cases are likely to be settled?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) 1470.

(b) and (c). Before deciding an ap-
plication for exemption to the excess
vacant land, the town planning autho-
rities etc. had to be consulted as to
whether the excess could be utilised
properly, whether the lay-out of th.e
area would be affected etc The Go-
vernment have since advised the
Delhi Administration that it may exe-
mpt excess vacant land, if, on a consi-
deration of the lay-out plan of the
area, its environment and aesthetic
quality or its substantially built up
character, it is not desirable to divide
the excess vacant land into bits of
land and construct on it as 1t is like-
ly to creale slum conditions. Conse-
quent on this advice, it is expected
that the gisposal will speed up,

fomar ¥ du.det (ool wwet) ot
Wnet guT €1 awrxr g

1761 ot Tvme few @ war
wfe wite fewd =eft ag aavd & gor
wor fiv :



129

(%) = fower for & qgrll
qai F wAaf (s awdr) wi
FUAT g A AT e qETeR gt
oy § A

(o) afxsh,dver aeat w0 iz
@y ¥ fAq gopre T wTdAE) %%
wrg?

wfy 6\ fard wat (st goota
fag  wTAT) (%) =T
(@). fewras w&w qowie & oTQ
gaal & 5yAre Ay s fafas swor
@t & fo & a8 war =% {w fower
fadr & quely awfat sar god
g@r w7 Z7 W g 1 awrfy, ST
axfvai w1 forgr & Qof gTAW W
& W7 fgmresr gdw AR gEdl &
Fga  frgam  fawre &7 & gqefa
i

Removal of ‘Education’ from Concur-
rent List

1762. DR VASANT KUMAR PAN-
DIT:
DP RAMJI SINGH:

Wil the Minlster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are consi-
dering removal of ‘Education’ fiom
the Concurrent List, and if so, the rea-
sons thereof; and

(b) whether several education ins-
titutions, teachers organisalions, so-
cial bodies and other organisations
have recommended to the Govern-
ment not to remove ‘Education’ from
Concurrent List?

THE MINISTER OF EDUCATION,
SocCIAl. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The matter is still
under consideration. Several repres-
entations have been received from
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different quarters demanding the ret-
ention of education in the Concurrent
List.

Self-Suficlency of Foodgrains in States

1763. SHRI RANJIT SINGH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pieased to state:

(a) the comparative figures of self-
sufficiency in foodgrains which each
State of India has achieved; and

(b) special steps being taken in
those States by the Central Govern-
ment which lag far behind in achiev-
ing self-sufficiency in the production
of foodgrains to make them self-suffi-
cient?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA)}: (a) In
view of the variability of production
as well as requirements of foodgrains,
it is difficuli to indicate any firm
figure of gelf-sufficiency in foodgrains
achieved by different States. A broad
idea about the dergee of self-suffici~
ency in foodgrains in the different
States can be had from the enclosed
stalement giving the average produc-
tion during 1973-74 to 1975-76 and the

figures of  inland/inter-State move-
ment of foodgrains for different
States.

(b) It is not the policy of the Go-
vernment of India that every State
should be self-sufficient in the matter
of foodgrain production. The policy is
that each State should grow such crops
for which it is best suited depending
upon agro-climatic conditions preva-
iling in the State The programmes
taken up for increasing the production
of foodgrains include expansion of
cropped arca, extension of irrigation
facilities, expansion of area under
high-yielding varieties, improvement
in the use and efficiency of chemical
fertilizers, judicious use of pesticide,
water management, expansion of ins-
titutional credit, expansion of pro-
gramme of multiplication and distri-
bution of certified seeds, etc
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Statemen*

Predurtion of Fooderains and Inland Movement of Foodgrain« by Ral

(Average 197371 t0 1977-76)

(Thousand tonnes)

State Production Inland Moven.ent®
(Net Tmports (4)/
Exports (~—)
Andlira Pradesh . 9,061 169
Assam (1nclu hing Meghalava) . 2,460 - Jo2
Bihar . N . . . 8,398 4511
Gujarat . . . . . . . 31530 142
Harvana B 4072 - 06y
Jammn & kashmn . . . . . 1 004 -~ 120
Hrunachal Praidesh : . . . 1,044 +9
Karnatika . . . . . . . 6,672 L9
K rala . . . 10 1 6
Mudhya Pradesh . . . . . 10 8g — 3209
Muaharashtia . . . . - . 8 ouz 70
Onssa . . 1919 4 120
Punjab . 871 —2 31
Rajasthan . . . . . . . 0.178 29
Nagaland . Gg (-1
Uttar Pradesh . . . . . . 17172 —}20
West Bengal . . . . . . 77492 41 ub3
Tripura . . . . . . . 355 + 30
Tamil Nadu . . . . . . 6,435 17

*_—Relates to movement by raif nnly —as datarelating to movement by road are not o ailable

Groups of Students Youths for Trekk-
ing in Garhwal Region

1764. SHRI JAGANNATH SHAR-
MA Wil the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government are aware
of some beautiful spots intended for
irekking in Garhwal region in U.P.;
and

(b) whether any proposal is being
considered by Government for send-
ing groups of students/youths for
trekking 1n this area to acquaimnt them
with th* beauty and grandeur of
Himalayas?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GULSHAN):

(a) Yes, Sir.
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(b) The Government extend finan-
cial assistance to youth for trekking.
However, Government do not send
groups of youth to any specific
region.
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adl &E AR A 341 < W fr e

(¥) w1 ag A= & ¥ faes o&
% ¥ TG 99 ¥ F4 ¥ qHAT ¥ A1
aIag A2 & #i afz e, qr fEad
sfgma , =17

(=) =t gearz & wfarq & are
gl w1 GFA F fog w1 fagw
wrimdy ¥ & swaar  wve w7 faae @
A afz gr, @1 aewms) ST
2 ok afe 78, &1 TaF W= s
g ?

fam antw sTMr Awr wewth
Aarerg ¥ Treq dat (st wsaler wemm )
(%) fred &1 36t & a9 wOT &
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(&) w7 AT AT 79 arfae
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qrew |, weary, o, forar s
quaty ¥ avafe Al w1 worw
5 & foy Fnfaa fearor @r

Resideatial Units Oonstvucted fu e
Country

1766. DR. V. A. SEYID MUHAM-
MAD: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) how many residential units
have been constructeg in the country
during the period March, 1977 to the
end of January, 1878; and

(b) how many of these are in each
of the different income groups?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR!I SIKANDAR
BAKHT): (a) On the basis of the
information received from the State
Governments 90,188 houses are repor-
ted to have been constructed under
various social housing schemes formu-
Jated by this Ministry from March
1977 to the end of January, 1978.
Apart from this, from 1st March 1977
to 31st January, 1978, HUDCO sanc-
tioned schemes for construction of
34 227 dwellings Moreover, houses
wete also constructed by cooperative
housing societies,

() As 1cgards houses constiucted
under State Plan Schcmes, 66164
houses were constructed for Low In-
come Groups, and 1056 houses for Mid-
dle Income Groups, 876 houses were
consiructed for Plantation Workers
whose income does not exceed Rs
300/- per monih. The information
available with regard to other sche-
meg in scheme-wise and not 1ncome
groupwise The sanction accorded
by HHUDCO from 1st March 1977 to
31st January, 1978 was as follaws-

Cat:-gory No. of
units,

LWs . . . . 16,425

LIG . . . 11,992

MIG . . . . 5,148

HIG . . . . . 672

TorAL . . . 34,227
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Allotment of Plot to Deshbandhn
Chittaranjan Memorial Society

1767. SHRI DILIP CHAKRAVAR-
TY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the Department of Re-
habilitation allowed the individual al-
lottees in Chittaranjan Park to pay
premium of land by seven annual ins-
talments after an initial payment of
20 per cent of the total premium;

(b) whether the same facilities will
be given to Deshbandhu Chittaranjan
Memorial Society which is trying to
preserve the memory of a great
national leader in a befitting manner;
and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): (a) Yes, Sir,

(b) and (c). The terms of payment
for individual allottees are not appli-
cable to social, cultural, charitable
and other organisations, from whom
the premium is recoverable in lump-
sum as per usual rules. However, in
view of the financial difficulties ex-
pressed by the Deshbandhu Chitta-
ranjan Memorial Society, the rules
have been relaxed to the extent of al-
lowing the Society to make initial
payment of 25 per cent of the premium
in lumpsum and the remaining 75
per cent in 4 equal annual instalments
together with the interest thereon.

Central Assistance to Cyclone Affected
Kerala

1768. SHRI K. T. KOSALRAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state the amount of central assistance
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given to Kerala for providing relief
to the cyclone and flood affected peo-
ple of that Sate if so, how much it is
within the Plan?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): An
advance plan assistance of Rs. 363.72
lakhs and 1250 tonnes of wheat and
an egual quantity of rice as grant
have been sanctioned to Kerala for
providing relief to the affected peo-
ple, the cash component of which is
with in the Plan.

Inclusion of Development Blocks
undey Small Farmers Development
Agency in Giridih, Bihar

1769. SHRI R. L. P. VERMA: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is considered ne-
cessary to include from 1978 Gandey,
Bengabad, Bagodar, Navadih Petar-
war and Jaridih Blocks in the Small
and Marginal Farmers Agency, Giri-
dih, with a view to ensure uplift of
maximum number of small and margi-
nal farmers of Giridih district in
Bihar; and

(b) the names of Blocks included in
this scheme so far and the progress
achieved?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
area of operation of SFDA project is
fixed on the basis of availabilitv of
small/marginal farmers to facilitate
coverage of 50,000 beneficiaries during
the project period. Availability of
jnfrastructure to support programme
activities ang suitability for taking up
subsidiary occupations like dairy,
poultry, etc., are also taken into con-
siderations. Based on these criteria
the project area has been kept as 7
blockg out of 18 in the district, The
blocks where the SWDA programme
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is being implemented are: (1) Giri-
dih, (2) Jamua, (3) Dhanwar (4)
Gawan, (8) Pirtand, (6) Dumri and
(7) Nawadih.

The Agency started functioning
from April, 1875 with an outlay of
Rs. 110.00 lakhs. Thus, so far an
amount of Rs. 31.57 lakhs has been
released to the Agency since incep-
tion. The Agency is reported to have
identified about one lakh participants
and covered only 6,297 of them under
various activities like improved agri-
cultural practices, minor irrigation,
dairy ete., sp far. In view of the above
achievements it is not considered ne-
cessary to extend the area of opera-
tion to more blocks at this stage.

Gap between production and
tion of Foodgrain

1770. SHR1 B. P. MANDAL: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total produce of rice, wheat
and foodgrains in the last two ycars;

(b) what is the total requirement
of foodgrains in the country and what
is the total produce; and

(c¢) how does Government propose
to fill up the gap between produce and
requirements, if any?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
BHANU PRATAP SINGH): (a) A
statement given the production of
rice, wheat and total foodgrains in
India quring 1975-76 and 1976-77 is
attached

(b) and (c). The demand for food-
grains 1s elastic to a considerable ¢x-
tent depending on the availability of
foodgrains and other substitutable
foodstuffs, their comparative prices,
levels of income, population growth,
ete. As much, it is difficult to frame
a precise eshmate of requirements of
foodgrains in the country. However,

an idea of the requirements can be
had from the estimates of availability
derived from the estimates of total
production, net distribution from
Government stocks and exports. Dur-~
ing the triennium ending 1977 the
total average annual production was
110.8 million tonnes, net public distri-
bution (distribution minus procure-
ment) was —0.1 million tonnes and ex-
ports 0.1 million tonnes, giving an
availability of 110.6 million tonnes.
The availability for human consump-
tion, allowing for seed, feed and was-
tage was 86.8 million tonnes. Similar
figures for 1978 are not yet available.
However, Government has ample
stocks which will be used to fill up
the gap, if any, between foodgrain
production and requirements in 1978.

Statement

PRODUCTION OF RICE, WHEAT
AND TOTAL FOODGRAINS

(thousands tonnes)

Crop 19796-77  1975-76
(Final) (Revised)

Rice . . . 4%, 787 5 48,739.8
28,846.3
111,569.5 121,034.3

Wheat . B . 20,082.1
Total Foodgrains

w6 1971 & LA TATAR W TATA
# wg faw & sroomdt

1771. «t S s@rE wqT ¢
o famtn  oYT wrara aar giw wiT
grata W aF @ard ® 3O wA
fw:

(%) a¥ 1971 ¥ 33 ¥ IR
qifecare & fag & geeam SAaR
# frax oromdf w3 G
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() 9 ¥ fray  wondf s
W fofedi & ®w AL

(7) =7 wemfeEi & <@-wEme
7T u % 9fa af et oo @
& e o & s

(%) T wonfaal #t @ =
Agn qEw ¥ faw v w1 g
wrog?

frain wix @ a1 gfa s
gnain darm ®§ W WEt (s oW
fews) : (%) 74,753

(&) 51,150

() "9 250" 00 FTF T |

(7) ¥ & mivwm 7 feafa
¥ gure @ sow 71 faenfoa st
J@WT dq7  FERIA F ara qrfaear
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WY grElE ¥ WS F Ty §
afwa w0 & fa=e firar s @ & A”
s ¢ fr i & 7 e ¥ fota
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Suggestion from Irrigation Commis-
sion to Increase Irrigated Area

1772 SHRI SIVAJI PATNAIK: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Irrigation Com-
mission has suggested special measures
to increase the proportion of irrigat-
ed land to the total cultivable area in
the States where the irrigation facili-
ties are eomparatively less in the
country;
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(b) if so, the names of the States
mentioned and the steps suggested for

" each State by the Commission;

(e) the total financial assistance
sought for by these States and allot-
ted by the Centre during the last 8
years; and

(d) the immediate steps Govern-
ment propose to take to increase the
irrigation facilities in each of these
States?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRIL
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) Irrgation Commission (1972)
has mentioned that the irrigated area
is not evenly distributed anq the per-
centage of irrigated area in Madhya
Pradesh, Maharashtra,  Karnataka,
Gujarat and Rajasthan is much below
the national average. Some of the
important measures suggested by the
Irmigation Commission are:

(1) Irrigation should be planned
in such a manner that there is ma-
ximum production per unit of water
and maximum areas 18 served.

(ii) Lining of channels should be
carried out in view of the inade-
quatc water 1csources

(iii) Liberal yardsticks should be
applied m case of urrigation schemes
in the drought areas which are
mostly in these States by relaxing
the benefit-cost ratio is unity, provid.
ing carry-over capacily in storage
reservoirs and providing the States
with loans at the concession rate of
half the normif! rafe.

(iv) Special attention be paid and
adequate funds be providedq to
undertake maximum programme of
irrigation.

(c) Irrigation is a State subject and
funds for construction of irrigation
projects are provided by the State
Governmentg in their development
programmes, Central assistance to
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States is given in the form of block
loans and grants which is not related
to any sector of development or 1o~
dividual scheme. The Central Govern-
ment, however, provided advance plan
assistance to certain States with a view
to accelerate the execution of selected
major and medium irrigation projects
during 1975—78 in these States, as per
statement attached.

(d) A number of major and medium
irrigation projects are already under
construction in these States and
efforts are being made for their early

completion. Outlays on irrigation
programmes in these States are being
increased and new schemes would be
taken up which would include moder-
nisation of existing irrigation gystems
to improve their efficiency and pro-
vide additional irrigation facilities,

Statement

Additional Outlays (advance Plan
assistance) for Major and Medium
Projects during 1975—78 in the Statet
of Gwjarat, Karnataka, Madhya Pra-
desh, Maharashtra and Rajasthan

Name ol State 1075-76 1976-77  1177-78
(propr sed)

(Rs. in crores)

Guyarat . 7+ 30 300 11-00
Karuaataka . 2+ 00 957 1 oo
Madhva Prad: st 195 0o
Maharashitra 550 3-85 1500
Rajasthan . 6 oo 300 7-30

femrat w1 #laAs) wtwlomi Sowey
QAT Al

1773 5 RAWPY &M : AT
gfa wiv feard  wa) g7 Ara Y T
W

(%) 71 a8 a=x ¥ f& femw
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STIRTFAAATT HEY T A% 3 ;i
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w g, A

(=) wwv fpael owr 3RF

aefl T 9T IUew  wOY B A
STiamgl ST Y ?

g siT faard ﬁ—;'r(sﬂm
fag awaren) @ (%) S AE

(=) zuwr &1 N orafaat
A W9 A w0 F AT
WITA ACFT [T A5 qA751Y T oY
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1 qeET A Emw R fawior 57 sy
arr gt smbag
TR AL ® A F 2 A
I FH OET §™ gy
a9 qEa A} SR
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a3 ww fretoer & af=w siw
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Master Plan for Mivor Irrigation In
Triba) Areas

1755. SHRI K. PRADHANI: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that Gov-
ernment have proposed master plan
for the development of minor irriga-
tion in tribal areas in the country;
and

(b) if 50, the details thereot?

THE MINISTER OF AGRICUL-
TURE AND JRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The States have been asked to pre-
pare Master Plans for development of
irrigation in tribal areas.

(b) The Master Plans would in-
clude, apart from minor irrigation,
major-medium schemes also  and
would provide for implementation of
all minor irrigation gchemes 1 4 pe-
riod of 5 years, and that of major-
medium irrigation schemes in a period
of 15 years.

High Powereq Commitice on Land
Ceiling Laws

1776 SHRI BASANT SATHE: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that Land
Ceiling Acts formulated by the State
Governments are defective;



147  Written Answers

(b) if so, whether Government
would consider setting up a high
powered Committee to look into the
defects/lacune in the existing State
laws and make suitable recommenda-
tions to protect the interests of small
marginal farmers and share-croppers;
and

(e) whether it is a fact that the dis-
tribution of surplus land to the land-
less during the current year has re-
ceived a sct back?

THE MINISTER OF AGRICUL-
TURE AND 1RRIGATION (SHRI
SURJIT SINGH BARNALA (a) and
(b). Land ceiling legislations of dif-
ferent States were revised in the light
of National Guidelines issued in 1972.
Loopholes in these laws are being
identified and brought to the notice
of State Governments so that they
can enact amending legislatfons, It 1s
not mecessary to set up a high-pow-
ered commuttee for the purpose.

(c¢) Uptodate information on the
area distributed in the current year
(1977-78) has not been furnished by
the State Governments The latest
information available with the Gov-
ernment of India indicates that an
area of 183,123 acres has been dis-
tributed till end of November, 1977 in
respect of some States and earlier pe-
riods in respect ot others. The area
distributed in 1975-76 and 1976-77 is
estimateq at 2.82,778 acres and 8,77,868
acres respectively  The relatively
lower achievement wy the current year
is due largely to (1) non-receipt of
uptodate information from State Gov-
ernments, and (11) the fact that, 1n
the earlier stages of implementation,
a large number of simpler cases are
disposed of resulting in expenditious
vesting of ceiling surplus lands The
residual cases_arce relatively  more
complex and proceedings in appellate
and revisional forums have to be con-
cluded before vesting can tuke olace

Foreign Participation for solving

Housing problem

1777. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
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REHABILITATION be pleased to
state:

(a) whether the Government are
aware that the Housing Development
Finance Corporation, promoted by In-
dustrial Credit and Investment Cor~
poration of India (ICICI) is planning
to call for foreign participation in
solving our Housing Problem as per
news item in Economic Times of 20th
December, 1977;

(b) if so, how the problem of hous-
ing will be eased through this; and

(c) the detailed outlines of the
plan?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) ta (c). The Hou ng
Development Finance Corporation [.td,
1s exploring the possibilities of Inter-
nafional Finance Corporation, Wash-
ington (IFCW) participating in the
equity capital of Housing Development,
Finance Corporation upto 10 per rent
o{ the proposed issued capital of Rs
10 prores and also TFCW grorting 4
line of credit of US $4 million. Efforts
are being made 10 inferect non-resi-
dent Indians in the public issue of
share capital proposed to he made
shortly. Foreign participation by
IFCW and non-resident Indians will
supplement the efforts made in India to
mobilise resources for butlding mote
houses to ease the housing problem

Housing Development Finance Cor-
portion proposes to nitially  issue
equity Capital of Rs. 10 crores, « major
portion of which would be raised
locally. Industrial concerns, banks,
insurance companies and financial in
stitutiong have agreed to make invest -
ment in the proposed issue and Hous-
g Development Finance Corporation
will shortly allot shares of Rs. 5 cro-
res to them. The balance capital
would be raised through a public
issue in March/April. The financial
resources So raised woulg be utilized
to fund Housing activities jn the coun-
try.
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61-62 & 77—78 A6 WOV X ¥Y WoAaT e dxArmy fcaraamt

¥ Fug A g § W wqow anivamn freew

Tq RIECRES RIEEING] o
Go ®o To

a8 618 ATH 61 TF 24,880 .. 24,880
61-62 . 1,58,292 1,58,292
62-63 . . 2,20,000 . 2,20,000
63—64 . . 2,75,000 2,75,000
64-65 . 4,25,000 4,25,000
65-66 . 5,909,000 5,99,000
66—67 6,33,000 6,33,000
67-68 . . 6,20,000 6,20,000
68-69 . . 6,00,000 .. 6,00 000
69~70 . . 5,65,000 2,75,000 840,000
70-71 . . 7,18,000 2,81,000 9,99,000
71-72 . 7,20,000 2,20,000 9,40,000
72~73 . . 7,60,000 5,66,000 13,26,000
73-74 . 7,10,000 6,12,000 13,22,000
74=75 . 12,25,000 2,40,000 14,65 000
75-76 16,53,000 7,06,000 23,59,000
76-77 . 12,37,000 14,17,000 26,54,000
77-178 . . 11,92,859 17,10,000 29,02,859

1,23,36,031 60,27,000 1,83,63,031
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Introduction of Study of Population
Dynamics and Family Planning
methods for Students

1781 SHRI C. K JAWFER SHA-
RIEF: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government propose to
introduce the study of ‘population
dynamics and family planning me-
thods’ for all students who have
reached the age of 18 years; and

(b) if so, the details regarding the
scheme of Government in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Government are
of the view that it would be desirable
if subjects of Health and Population
education are incorporated jn the syl-
labus of all levels of the education
system. The National Council ~‘bf
Educational Research and Traiming is
already looking into the matter while
reviewing the syllabus for the 1042
stage. The matter js also being exa-
mined by the University Grants Com-
mission as far as the University level
courses are concerned.
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Assigtance for starting Braille Presy in
Rerala

1783. SHRI C. K. CHANDRAPPAN:
Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government had re-
ceived any request from the State
Organisation of the Deaf and Blind
from Kerala requesting financial assis-
tance and necessary sanctions for star-
ting a Braille Press in Kerala,

(b) if 8o, details regarding the pro-
posal; und

(¢c) the decisions thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN) (a)
Kerala Federation of the Blind had,
m 1976, requested for grant in aid to
start a Bralle Printing Press at Tn-
vandrum

(b) The Federation sough! an assist-
ance ot Rs 2,24,752 being 90 per cent
of the estimated cost of Rs. 2,49,724.

it 1t 7 T The details are given bhelow
Ttems Tmonnt v olred
Rs.

1. Machunery for the Press . 1,75,000 00 (Non-recurring)
2, Ofi cfurnitare, equipment, typewraters cte. . 5,000 00 Do.
3. Rentof the building. 1.800- 00 Recurring
4. Salary of the staft . . . . . 30,924 o0 Do,
5. Braille paser, alumini im sheets &  contingent

charges . . . . . . . . 37,000° 00 Do.

Total : ”—_——._-;9-7—“'00
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(c) In view of the fact that there
already exiels a Regional Braille Press
at Madras, which is intended to serve
the requirements of all the four States
in the Southern Zone, it was con-
sidered that investmemt in another
Braille Presg in Kerala may not be
advisable.

Telephone and Launch for Museum
and Archaeological Survey Deptt. at
Nagarjunkandy (A.P.)

1784. SHRI R. K. MHALGI: Will the
Mmister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to siate:

(a) whether the authorities of, and
other concerneg with, the Muscum
and Archaeological Survey Depart.
ment in  Nagarjunkandy (Andhra
Pradesh) have represented the urgent
need for having Teleprone and launch
of its own on the said island for the
use of the visitors t¢ the Museum,

(b) whether thousinds of visitors
visit the said Museum in o year;

(¢) whether the said arca 15 a
backwarg one; ang

(d) if so, what action Government
hLave iaken or propose to {ake 1 near
future?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR.PRATAP CIIANDRA CHIUNDER):
(a) Yes, Sir. The proposat tor the
Archaeological Survey of India o
have its own launch was given up be
cause of operational difficulties.

Alter making several experiments,
the Post & Telegraph Department have
agreed to install one V.Ii P. link tele-
phone belween the island and the
Hill colony.

(b) Yes. Sir.

(c) Nagarjunakonda near Nagr-
junasagar Dam site, Vijayapuri, has
been declared by the Government of
Andhra Pradesh as “expensive locality"”

and the Archaeological Survey of India
has sanctioned hardship allowance to
its staff stationed there.

(d) Does not arise so far as parts
(b) and (c) are concerned. ,

Santragachi Central Government Staft
Quarters Howrah

1785. SHRI SHYAMAPRASANNA
BHATTACHARYYA): Will the Minis-
ter of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) whether Government are gware
of heavy losses to Government pro-
perties at Santragachi Central Govern-
ment Staff Quarters owing to theft,
pilferage etc. due to the negligence
in constructing boundary wall there;
and

(b) if s0, siops taken to construct
Toundary wull there?

THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND REHA.
BILITATION (SHR1 SIKANDAR
BAKHT). (a) Therc weie a few 1n
stances of fhefts and pilierage of
uttings when the guarterg had not
been occupied. These invidents can-
not be attributed to not vroviding
boundary wall,

(b) The question of construction of
boundary wall was considered butl wag
dropped for reasons of economy and
also because with a number of gquar-
ters within the boundary wall 4 will
not be possible 1o precent outsiders
from coming in.

Scheme for Development of Fishery
in Jammu ang Kashmir

1786. SHRI SHYAMAPRASANNA
BHATTACHARYYA): W:ll the Minis-
ter of AGRICULTURE AND IRRIGA-
TION be pleased to state whether the
J. & K. State Government has prepared
a scheme for the development of
fisheries in the State to attract more
tourist and sought the Central financlal
assistance in this matter?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): No
Scheme has been received from J. & K.
Government.

Disbandment of DDA

1787. SHRI ROBIN SEN: Will tho
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether there is a plan to dis-
solve the DDA and transfer its various
departments {o new  organisations;
and

(b) if so, the reason theroef?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): 1a) No, Sir.

(b) Does not arise.

Seminar on “Situation of Child in
Asia Today”

1788 SHRIMATI PARVATII KRI
SHNAN: Will the Minister of EDUCA-
TION. SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether a regional seminar on
“The situation of the child in Asa
today” was held in New Delhi recen-
tly; and

(b) 1 so, the detail;s thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAIL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI)" (a) and (b). A Regional Semi-
nar on the “Situation of the Child in
Asia To-day” w.s held in New Delh:
from 30 January to 2 February 1978.
The Semunar was sponsored by the
Women's  International Democratic
Federation, Berhn and organised by
the National Committee for the Asian
Regional Semunar on Child. Represen-
tatives uf 13 countries viz, Angola,
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Bangladesh, Cuba, India, Japan, Korea,
Malayasia, Mongolia, Nepal, Sri
Lanka Turkey, US.S.R., Vietnam and
organisations like UNESCO, UNICEP
and the Economic and Social Commis-
sion for Asia and the Pacific of the
United Nations participated in the
Seminar.

2. The Seminar which was inaugur-
ated by the Union Minister of Educa-
tion, Social Welfare and Culture, dis-
cussed the situation of children in
Asian countries, with special reference
to health and nutrition, education,
handicapped children, child labour,
working mothers, family planning, role
of mass media and convention on the
rights of the child. ‘
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Accommodation for Central Govern-
ment Employees

1791. SHRI DURGA CHAND: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether it is a fact that Central
Government Officers who are entitled
to type V and type VI accommodation

are living in type III accommodation
in Delhi;

(b) if so, what is the priority date
in type V and type VI accommodation;

(¢) whether it is proposed to allot
type IV accommodation on priority
besis to these officers according to
their liking of location; and

(d) if s0, what are the dectalls
thereuf? .

THE MINISTER OF WORKS AND
IIOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKIT), (a) Yes, Sir.

(b) Officers with priority dates upto
26th June, 1967 and T7th May. 1969
excluding those who have restricted
their allotments to particular areas
have been covered for regular allot-
ments 1n Type V and Type VI respec-
tively as on 1st March, 1978.

(e) No, Sir.

(d) Does not arise.

Central Ald for Development of Ferests
in Madhya Pradesh

1792 SHRI SUKHENDRA SINGH:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the details regarding the amount
of Central assistance given for the
development of forests in the State of
Madhya Pradesh, during last two
years; and
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(b) the details regarding the utili-
sation of money in the State, District-
wise?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT BSINGH BARNALA): (a)
Rs. 38.01 lakhs and Rs. 44.41 lakhs
have been given as Central assistance
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to Madhya Pradesh during 1973-96
and 1976-77 respectively under Cen-
tral/Centrally  Sponsored  forestry
schemes. A  statément showing
scheme-wise detalls is enclosed.

(b) The information is being col-
lected and will be laid on the table
of the Sabha.

Statement
(Rs. in 1akhs)
A. Centrally Sponsorsd Scheme: 1975-76  1576-77
1. Mixed Plantations on Wastelands, Panchayat lands ctc, . . . .. 300
2. Reforestation of Degraded forests and Raising of Shelter belts. . .. 1-78
ToraL A, .. 473
B. Central Schemes

1. Development of selected Nationat Parks and Sanctuaries . . 71 113

2. Pyoject Tiger . . . . . . . . 8-30 1353
4. C:atral Participation in the State forest Corporation . . . 28: 00 25° 00
ToTAL B. 98-01 3¢- 66

GRAND TOTAL
+B) 38-01 PYARE

Tournaments with Pakistan

1793. SHRI NARENDRA  SINGI:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether sports organisations in
the country have approached Govern-
meny for clearances for arranging
tournaments in various games with
Fakistan;

(b) if so, the details thereof; and
(¢) reaction of Government thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA BSINGH GULSHAN): (a)
Yes, Sir.

(%) and (c). The following proposals
received in the Ministry of Educa-
tion and Social Welfare are currently
at the various stages of examination:

(1) The Association of Indian
Universities and Schools Games
Federation of India propose to send
to Pakistan, university and school
boys teams in hockey and cricket.

(ii) The Indian Style Wrestling
Association have sought permission
for exchange of wiestlers with
Pakistan,

(iii) The Imdian Amateuf Boxing
Federation have sought permission
to sponsor senior and junior teams
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to participate in the second Pakis
tan International Boxing Tourna-
ment and Fourth Asian Boxing
Championship to be held at Karachi
m April, 1978

(1v) Punjab Cricket Association
Jullunder have requested for per-
mission to nvite a  cncket team
from Pakistan

(v) The Badminton Associafion
of India have sent a proposal to send
a three-man delegation tg Pakistan
to explore possibility of exchange
of baiminton teams between the
two coutitries

(vi) The Cycle Polo Federation of
Tndia have sought permission to in-
wvite téams from foreign coutitries
sneluding Pakistan, to participate in
the Fifth National Cycle Polo Cham
plonship to be held at Hyderabad
some time in the last week of April
1978

(vu1) The All India Football
Federation has recommended the
ptoposal of the Andhra Pradesh
Football Association to invite Pakis
tan International Airlines Football
Club Karachi in May 1978

(viii) The Shooting Ball Federa-
tion of India have sought permis-
sion to send their team to partici-
pate 1n the Indo-Pakistan Shooting
Style Volleyball Tournameni to be
held 1n the last week of March at
Karachi

Land Grab in Punjab

1794 SHRI 8 G MURUGAIYAN
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION be pleased to state

(») whether Government’s attention
has been drawn to a news item ap-
oPeured 1n ‘Tymes of India’ dated Janu-
ary 18, 1978 captioning “Land grab Ly
tob brass in Punjab”,

{b) if 30, whether Union Govern-
ment have recelvad any memorandum

from the Punjab State Government in
this regard, and

(c) i so, what are the details there-
of and action taken, if any, thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR) (a)
Yes 8ir

(b) No Sir

(¢) Does not arise

weere & ore wierret & e & i
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Extinction of High Altitude Flora and
Fauna

1796. SHRIMATI PARVATI DEVI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government have made
any survey in regard to highly endan-
gered and near extinction species of
high altitude flora and fauna in the
country;

(b) 1t so, the details thereof; and
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(c) the measureg taken to save them
from disappearance and provide them
protection?,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No
systematic survey has been carried
out so far in the country in this re-
gard.

(b) Does not arise.

(c¢) Apart from the general protec~
tion from exploitation given to the
endangered species of wildlife by inclu-
sion in Schedule I of the Wildlife
(Protection) Act, 1972, and strictly
controlling export especially sine¥ -
India became a party in 1976 to the
Convention on International Trade in
Endangered Species of Wild Fauna
and Flora, every effort is being made
to protect the habitats where such high
altitude wildlife occur. Khangohend-
zonga National Park has been set up
for this purpose in Sikkim in 1977,
and also Govind Pashy Vihar Sanct-
uary in Uttarkashi Dislrict of Uttar
Pradesh. Proposals for similar parks
in Ladakh, Himachal Pradesh and
Arunachal Pradesh, are under consi-
deration of the State and Union Ter-
ritory Governments concerned.

|
Wild Life Sanctuary in Nanda Devi
Basin in Garhwal

1797. SHRIMATI PARVATI DEVI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the World Wild Life
Fund have recommended Nanda Devi
basin in the Garhwal Himalayas for
a wild life sanctuary for high altitude
flora and fauna;

(b) whether any preliminary survey
had been undertaken in this respect:

(c) if so, the details thereof; and

(d) when the work on this project
is likely to commence?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Air.

(b) No wildlife survey in the Nanda
Devi basin has been carried out so
far by the Wildlife Organisation of
the Uttar Pradesh Government.

(¢) Does not arise.

(d) The U.P. Government have no
proposal so far to undertake a pro-
ject for a preliminary survey of the
WNanda Devi basin.
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Pulse Production acd Puise Research
Institute

1799 SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) total production of pulses in the
country during the last two years and
its break-up in different States;

(b) whether there has been short.
falls in its production during the last
two years, and if so, figures for the
same;

(c) whether keeping this in view a
number of State Governments includ-
ing Madhya Pradesh have suggested
for setting up a Pulses Research Insti-
tute with Centre’s assistance; and

(d) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) A statement
showing state-wise figures of total
production of pulses in India during
the last two years ie. 1975-76 and
1976-77 1s enclosed.

(b) The all.India production of
pulses increased from 10.01 million
tonnes 1n  1974-75 to 13.04 mullion
tonnes in 1975-76; 1t however, declined
to 11.21 mullion tonnes in 1976-77.

(c) Yes, Sir. A number of State
Governments including Madhya Pra-
desh have suggested the setting up of
Pulses Research Institute with Centre’s
assistance,
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(d) Under the All-Indja Coordinated
Pulses Improvement Project of the
Indian Council of Agricultural Re.
search, 38 centres for pulses research
have been established with financial
support of the ICAR i{n almost all the
States. In Madhya Pradesh three cen-
tres for Pulges Research, one each at
Jabalpur, Sehore and Raipur have
been set up under the supervisory con-
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trol of the Jawaharlal Nebru Krishi
Vishav Vidyalaya, Jabalpur. The cen-
tres have been provided infra-struc-
ture and funds to tackle problems of<
the pulse crops grown in Madhya Pra-
desh. These centres would intensify
the research efforts during the next
Plan. It may hence not be necessary
to set up a separate Pulse Research
Institute in Madhya Pradesh.

Statement
(Thousand tonnesy
State 197576 1976~
3 7
(Revised) (317nn )
Audbra Pradesh | . e e .. 421°3 862+ 4°
Avsam . . . . . . . B . . 356 373,
Bihar . S 8aa-g 6971
Gujarat . . v 179°6 186-8
Haryana . . 0520 8743
Himachal Pradesh 31°5 46:8
Jammu & Kashuir 23'8 21°6

Karnataka . . . .

Kerala

Madhya Pradesh . . . . .
Maharashtra . .

Manipur o . . . .
Meghalaya

Nagaland . .

Orissa . . B

Punjab . . . .
Rajasthan .

Tamil Nadu .

Trnpura . .

Ulttar Pradesh

\Vest Bengal . . .
Andaman & Nicobar Islands.

Dadra & Nagar Haveli . .
Delhi . . .

Mizoram . . . . .
Pondicherry . . .
ALL-INDIA ., . .

6257 286 2
146 148
25396 1858 8
11683 9771

2°3 23
10 o9
20 2-3

526°7  349'3

. . . 402° 3 332°9
2083- 2 1994° 1

127' 4 1560

1°7 17

2656+ 7 25R1- 4

. . 410.7 417.5

. . . 06 o6

2°6 16

. . . . 57 52
.IF ] o-;

. 23 836

. . .

13,039°6  11,208-1
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o o S, s

1800. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government are
considering the extension of “Crash
Schemes” by Central Assistance for
smal] and merginal farms in more
districts of Madhya Pradesh for the
next Financial Year;

(b) it so, the details thereof; and

(¢) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) No such proposal is
under consideration of the Govern-
ment of Indja at present.

(b) Question does not arise.

(¢) The question of exiension of the
Small Farmerg Development Agency
(SFDA) can be considered only in
the context of the Sixth Five Year
Plan proposals which are at present
under consideration.

Production of Milk in States under
Plan Programme

1801. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether it is a fact that a pro-
posal for increase in production of
Milk in the States is under considera-
tion of his Ministry for inclusion in
the Plan Programme: and

(b) it so, the detalls thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir.

(b) An integrated dairy develop-
ment programme involving an outlay
of Rs. 483.49 crores aimed at increaged

milk production and marketing In 1§
States on the lines of Operation Flood [
iz under consideration. The pro-
ject is designed to cover 10 million
rural milk producers’ families and 15
million milch animals. In addition, it
is expecied to cover marketing of milk
in 147 cities with a population of over
1 lakh. The project is to be financed
out of gift supples of butter oil and
skimmed milk powder from EEC and
loan from World Bank.

Greolt 3 WYY & ot WY WY

1802. st gwwww : sa1 fmior
site wrara aay gfe site gty HdY
7z waTy A1 FuTHd

() w1 7% feerlt Frenfast
= wfafew 2 w07 Aaw ot faear
g

(=) war 7 fawdlt mve wrfonr
» mff ¥ 3 vAz 20 Arg Haw oY
T wvgwar gt ;

() ®=r feelt T fomr A
2 50¥ 90 e e Y geed T
| ;

(%) Fwfl ¥ § Ao awe
(o wrfo Fwo ufear), weframh,
Fal TR, 0T A9, feead T
(7€ feset) ¥ oY & weafs Wl
7 frawmET g ; W)

(#) afez g, & ST T g a@
¥ fagwr Suta foy TR §?

fmfor wilx gyram war gfa Wi
gaai| solt (st fermee wew) : (%)
A 73 Az A1 grow ¥ ad § wwhag
arlt oy ey Arar AeAT Gwa A
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aanfiy, 7 faeet rearfarst & neaiwa
& warT gt wawq 200 w1 fqq
sfafza &

(=) o, &1 af faedlt Freacfast
& AT

(7) ¥ () gowaEt & qu el
91 & FT 30 w1 dq7 qfafey &
gfafer =€ %7 o7 /394G 1 saF
ufafaa % feeelt ax oifesr grer
WY WG 22 TATAT A 20 ATG JAT
it gfafes d21 feqr s @@ & afe
3g g AT A At Al (o Ao
dro) @u, AR, AT AR,
FAFSAY 77, T AYaTE A7T T47 fFaas
AnT 17 G4 7 FH Uga Y |

Abolition of Lease System in the
Country

1803 SHRIMATI PARVATHI KRI.
SHNAN Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased 1o
slate

(a) whether Government are con-
sidering a proposal to do away with

the concept of lease and Government
tetancy, and

(b) 1t s0, what are the details and
reasons therefor”

THIE MINISTER OF WORKS AND
HOUSING AND SUPPIY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) and (b) It was 1e
presented by the Residents’ Associa-
tions and others in Delh: that the
leashold system caused harassment
to the leasees and also resulted in cor-
rupt practices etc and, therefore, 1t
should be done away with The Gov-
errment set up a Commuttee 1n August
1977, to examine the matter. The
Commutiee 1s expected to give 1ts re-
port by the end of Apri! 1978
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feedt famrer mfgwent & sl ey
wrEE YAt

1804, W\ g¥ex Tag ; »ar famiw
WIT wrarw aer qf it gt st
TE I WY P Ha fn:

(%) wvag a= § s sier wramdr
QA & sk feelt frwmer s
FL07 3T wrafem A vk fe F oA
% qdt g fasfag ad fear aar

(=) =fe g, & @ oA ¥
seria afn #1 #a % qoia: fawfea
& T A aegrEAT § W] T AEEY
¥ fanior gt fraffea  aagdaT w7
qq A% FEMT AT @ A« aF e
fagm g A g IQ ; WX

(7) =1 g& wEr § g %
AW AFE a0y AT o 4 g,
wfadY & 67w K sqTeqT (TN ATET)
F1 saFear agy ar wf & fyaw qfcnw
@&y g 394 fag axsrd ®mu Fr
qof arsy Wy faw gr g ?

famfw wiix ww aar gfa s
grata war (s fewreT aw) @ (W)
dreT feem g & faw w0
gt qv |

(=) =i afr wdr arda aaEAT
aua 7§ § {5 fagmw #0 w7 aw qU
2t ST 1 agrly, gFEr ¥ fata &Y
TRy T a9 aF q87 &¥ AT a9 qF
fagra #14 qU &Y g smar

() wfear & it o el wl
s g & | aETE Y A Y ¥ et
Fmy ¥ foag sowew &are f5Y
2 | faeelt fagre srfasor sz faest
faga faaon g ¥ Qv g5 Wi
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wifewmd g @17 ax fagite/
aferat ¥ fewel & droar dac &
L

Wit e frw W oftqre @var &
fessx wemdas

1806, s GWTS srrgar: FAT wiw
Wtz fawrd waY 2z 3t & T FE
5

(¥) T IWER T NAH T Frg
wwrEEs g gar &, faad weda
arw fre & Wi wrar & fasg
wA R FWHRIAEE ; AR

(@) afz g, &t 3@ IR § XA
gror AT FrEawy A afg?

wiw s\ faarf saram # g wat
(sit wm wara fag) « (F) I @i

(@) wreia @ famr g9
A A I F F g Fgr mar av
oy aFF & arg garr fw o
fag i grax

Award of Ph.D. Degree by Agra
University

1807. SIIRI SIIAMBU NATH
CHATURVEDI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE bhe pleased to state:

(a) whether certajp cases have been
brought to the notice of the University
Grants Commission and the Ministry
wherein a Ph.D, Degree way awarded
by the Agra University on thesis en-
titled Electro Mechanicg and Magneto
Mechanics jn which the solution put
forward on pp. 188 to 199 to the prob-
lem is word for word copy of an ear-

lier research paper published in Jour-
nal entitled Mathematical Education
Vol. VII, No. 2 dated June, 1973;

(b) whether thig solution was cer-
tified to be the candidate’s own inde-
pendent contribution by the Supervi-
sor who was himself the author of
that paper;

(c) whether this gelection was basi-
cally wrong;

(d) whether two other such papers
containing wrong selections are also
allowed to be published in the Re-
search Journal; angd

(e) if so, what action the U.G.C.
or Government have taken to prevent
such adulteration of kuowledge and
award of such fake Degrees?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) to (e). According to the informa-
tion furnished by the University Grants
Commission, the Vice-Chancellor,
Agra University was requested to look
into the complaint. The Vice-Chancel-
lor informed the Commission that the
concerned Supervisor had confirmed
that the article under refercnce was
the bonafide research work of the
student whose name was not printed
in the Journal alongwith that of the
Supervisor, due to a2 mistake. The
Vice-Chancellor is also looking into
other cases of publicationg in Mathe-
matics m the Journals of the Univer-
sity. The University Grants Com-
mission also proposes to refer this
matter to its Panel on Mathematics for
consideration,

arT grreet w wifer # wATa A
fretare fiw ang & wTw

1808. st wWW Wwrw Wy
gar o wit wrm qar giw it
qata w@) 9 sary W UG fE:

(%) #=7 sE H Arew @ fw
‘AT graTHT’ Y ¥IW WA 9T €A
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¥R YA W T e
v aEHrdm AW ; g

(w) aft wF, &Y ¥4T qFOAIC W
faaT wgi  IAHT F1E TARF AT FT
t?

frafe wie wrna ey gfe wic
g ekt (wh e o) © ()
o, g

(¥) W @R T I
Frfrai for® i argTay wfve §,
g % Gfegfe dqEe d W
gehaa @y w1 froia fvar & 1 Pt
W TR & i &7 sed g
L

wea 92 # wge ¥ A wream N
£qWEAT

1809, Y §X®  wWFwW @ A
wfy e o wlt @ @a® 1
o adH fF

(%) v 7w q¥a & IqT AN
FTEETY Y AT FF aray fr
ST 9T GO fAwe v )
HIT

(@) afz g, Y g 57 aF =nfag
faan i ?

i sive ek samea ¥ o dalt
(st wry st ) ¢ (%) o, A
{w) svx &Y at a0
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Domand tor Hike {n the Levy Prige
by Sngar Dndgetry 1o Temll Nady

1810. SHRIMATI PARVATHL
KRISHNAN: Wil the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether it is g fapt that the
sugar industry in Tamil Nadu has
gone to Court for g hike in the levy
price flxed by Government;

(b) whether the indusiry in other
Southerp gtates alsp are expected to
follow suit; and

(c) if so, what are the details and
Government’s reaction thereto? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) Government have recei~
ved mntimation that 10 sugar mills in
Tamil Nadu & Pondicherry zone have
challengeqd the price of levy sugar of
1877-78 season fixed by the Govern-
ment on 22-12-1977 gnd have deman-
ded fixation of higher prices.

(b) and (c). According to informa-
tion available with Government 16
sugar mills 1n Andhra Pradesh and 9 in
Karnataka have also challenged the
above price. Government have taken
steps to defend the cases. By way of
interim orders the Madras High Court
has allowed the factories to charge a
price of Rs. 214.91 per quintal (as
against the price of Rs. 17823 per
quintal fixed by the Government) and
the Karnataka High Court a price of
Rs. 226/- per quintal (as against the
price of Rs. 173.45 per quintal fixed
by the Government). No higher price
has been allowed by the Andhra
Pradesh High Court. ‘Government
stands by its decision and will defend
the same.

A
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wfy ot i e, et wr
ferew

1811. SR A" LT wat : ¥ar
v vie fawrf w3 vz wari &Y war
wif fe :

(%) anitorsal i gwaiwr oy
& faqu & faw 97w 3 w1 g
fed ¢ ;

(&) af 1977-78 ¥ w3 faq
Fw frgdt gaafw #7 agear & wf
o1z feat gaafn &1 S fear
war ;W1

() =y faefir % 1978-79
& faq feadt g = smaury fear
wr g ?

e wiYe ferwrk siarrva ¥ To wait
(sit wry v fag) ¢ (F) s
v grany faqaa sfafe @ fewrfar
1 oy fir gifea wafes pfe mo
grovafenr aviy At ¥ gediey
= &% & g gatfaw svgwas waifear
gt | Ttoroas JEY a9 Gehw T
Mt W oF (EUEHETF AAT
wqY AT | I EWTRI o WP N
gag  WYETTT ¥, THF g ¥ Ag
wran W w5 o i § Savie WO A
e F1 g0 w9 & fag Tafer
SEE HT | HRET S AT Q@I Ho
drarafedt ¥ qAdsT X wAwH W
us srifrar weinw 3w § OE
fat qar a7 @it 9vg wfafee w9r
qui-gTfere &aw  wiiy afaer war
SANE A awa wEd F T ¥
afox fen W W% wvamfeal o
5t & frfw dueet A wwAg

Ry o 1 v fod dy ¥
aeed  dwmeRdl  awr adwene
IO gror owesr wor o WOk R
T F e A ew  freger
at fe & 1 v TR R W
1976~77% TR T T W
ity ¥ aggar e o i
f& § 3 zam, agt Feavrr wor
FEH 41, { gAaae oo i
FENMA AN IO WA )

(=) s (). wreer qewre ¥ ok
1977-78 qUT 1978~79 ® WA
Irater ot & fig 1€ wEm T
fmr ¢ qiife 33 o gearre oot fagh
T wGAT ToF gl @ o
o oy ary saedt & fag @t 0

30 WAt WY faeelt ¥ oo WY gwed
w w§

1812. sit geifumy smi @ w7
form, g e wen wepfe S
7g T ¥ §I 54

(¥) =1 g® 2§ 30 wTQ W
feeelt & @t wow T gew g
91 ; #it

(=) afcgi,ar Fad e g ?
fora, @R e Aan wWephy

W (Mo ww v wx) 1 (%)
&Y, g
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(w) faweht swrew & g fear
% fiv gw wiea a ¥ “wg fagy famd
Y A7 6 AGA AW 30 HAALY, 1978
wraw ¥ wifwer ad For o g A
34 WO F) wit ¥ P gure fearmaed

Coconut Board

1813. SHRI P. K. KODIYAN: will

the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whethey Government have de-
cided to set up a coconut Board for

the development of coconut crop in

the country; and
(b) if so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a) Yes,
Sir.

(b) The details are being worked
out.

sy

1814. st TRe gwT Tt
st dto &0 wifgqw

aar fatn ot wrere aar qf
YT gt 5l qg 9t F PO w
& :

(F) =1 I 915 q§E0T W
Qe & faawrf faite s wa g
t;

(@) =1 §E F g 0w &
oYt R adf vy ;
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() =ar weere Feadt wd & &Y
R g qggw K1 vy ¥ forg ot 0
319 SR T ; W

(w) afx g, a7 qeEFawdY sT¥r
o g ?

frter st e aqr gfw sl
gAuta wolt (s fawmc ww) : (%)
S, 77 1 30 K A Sgew &7 A6 E
ferq o wT qar fear ar w1 § aar
yams fadas gag @ g & 3w
fear smoar

(@) T qaigwia i@l
AT ATHE, TARA T F qen
Al & go AfFrr SAAT F A1 ggee
&1 qeaiha F & faq wan qafeet

[mﬁz&w:‘«'z gtx carfag fg @1 ayg
wife + arqea waslad Ry wT wrew
F1 IEA AR G w1 faar §

(w) #w (9) . ¥ gwER S
T gy TFAT ITA FE A
a¥T TR KA WrEw & Ay we
fedw dare 7 far § 1 A anfur
foFa a1 arr i AR &Y A
fedE & a1g wgew A Aewm F fong
fed I A qat w1 fagy owla
foar wmar @ar § ot fama W
sraifrY fawrr oo @ fond o
o FY STt § o
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aaglan dwt grov fed ok and wmw
q¢ o " &

1815. ot weifeg wf q@w :
s gfe wie fawrd Ja) qg T
g w3 fr :

(%) wr ¥nw gTee waghaa
FO STy e wadfer dwHT
fag W& ¥ s wT 7 wfawd ATy
we adr &

(@) w1 qwaw € sl
% fafnze, uwwiz fefigee Fadfer
i fafriz ¥ 7 ofawm smra
wRare;

() wmroewe fefirsr maifer
Ix fafady, qorme @2 Hoifea &F
fafaiy sz ggert Wwfzar www:
1 9fwe, 3 qfaww A 1 sfawa =e
Fgwmaa gae B frara €1 2%
sfoma #rezy o & 3 safz g,
@ AW EFTON AR F syTr H7 AAr
w4 g FNY , w7

(w) #ar wiw £femt @z wigifea dam
ST A gTER YT AN fF ag
@12 frgral %) fa¥ g B 0= F9 70
FWisary W Waram w1, ANy
&, Y AT P T A F HA A%
T FRATEY A 78 2 nFa TY ot ?

wiw st fawrd siwmwa & 05w Halt
(st Wy worme feg) - () & () s
¥ wiafm, 1974 913 4% gy,
3T T, qEHY WA, 1975 &A1Y
o Ay qEarEA ad @ wegfaT dw
g1 fog STy 9 7 sfawA @ #T
W ) a9 1978~79% WOE wEATAT

186

M 28-2-1978 W ARy Y 77 &,
1 wqra; U 1 qRTA fo¥ WA wT TR
@

T e qEwTa dw & g
&% % & w7 I A BT AW FT
ST ST A wdew & W § 1w
T AEET &% qra e faer
TEHTA &% ¥ o7 TovpE dF AR Ty
qrmfet Ira STt 97 age
w§ S &7 ZEA: 8.0%, 10.5%,
aqr 12.5% &1

TH ST FEETD AT A Ay
@ feart aar wifies €7 ¥ FRAT
it ¥ ferg sy #Y farfire &< & oar
AT NE R | AT F i &,
swmafal g1 W AaT § e
weFH Y R 9T e A af
S FTELHAW: 7.5, 8. 547 10. 0
sfawna § | FaT et & qewi & agqe
w1 T AT T &Y g W feRAT
A agw AT At 12.5 wfvww & AEE
¥ 10 sfaw & 1 AR FASR aAl
g oga ¥ J¥ qe T AT A 2 5
gfqms 7 &

dtvw ¥ s T aewrd
&1 B T T A WS ¥ TR
o & fg far et WY o A wega
foar a7 | St R 39X T AAT R, TR
R AT AT {6y AR T ey
& 1 12 fawar=T £ 2 7% w97 qTE
T ST Y FH T AR fry I F AT
¥ wfaw wndig o w@gerd &%
SR AN wAAw s Ag gar
(A
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Grants to Sociil ang Cultuiral Indtitu-
tions

1816. DR. BAPU KALDATY: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) the nameg of the institutions
grented recognition and grants for
social and culture activities iy, Delhi,
Maharashtra, Karnataka, Andhra Pra-
desh and Madhya Pradesh for the
1977-78 period;

(b) whether a large number of ins-
titutions getting grants have been de-
recognised for the purpose of grants
during 1977-78; and

(¢) if so, the names of these insti-
tutions smd the reatsong for their dere-
cognition?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The Departments of Social
Welfare and Culture do not have any
system of granting recognition to
gocial and cultural  institutions,
Grants to such institutions are given
in accordance with approved pattern
of schemes/programmes, List of In-
stitutions receiving grant is laid on
the Table of the House. [Placed in
Library. See No LT-—1711/78).

(b) and (c). Do not arse.

Rehabilitation of

1817. DR. BAPU KALDATY: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

Tibetan Refugees

(a) the total number of Tibetan re-
fugees rehabilitated in India indicat-
kg (1) the places where they have
heen rehabilitated (ii) the number of
Tibetan rbfuigees at each place; (iii)
the amount spent oh each of the set-
tlement; and
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(by whethe; the ambunt 18 @ebited
to the External Affairs Ministry’s
grant?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND MOUS-
ING AND SUPPLY AND REHABI-
LITATION (SHRI RAM KINKAR):
(a) A statement indicating the total
number ¢f Tibeteri réfugees rehabili-
tated in India, the places whert they
have been rehabilitateq and the
number of each place is enclosed, a
total expenditure of Rs. 16.46 crores
on the relief and rehabilitation and
education of Tibetan refugees upto
31-3-1977,

(b) Upto 1968-69, the expenditure
was being debited to the budget of
the Ministry of External Affairs.
Thereafter, it is being borne by the
Departmeni of Rehabilitation,

Statement
Place of scttlement No. of
persons

ARUNACHAL PRADESH

r Tegu . . . 1.900

2. l'anzingaon . . . 1,350

9. Namthik Mao . . 1,359
KARNATAKA

1 Bvlakuppe . . . 3,700

2, Cauvery Valley . . 4,549

3. Mundgod . . . 4,003

ek

5. O1d people’s Home . 547

6. Kollégal . . . 9,030

7. Chowkur . . . 312
SIKKIM

t. Rumtak, Kewzing . . 1,300

2. Kowzing, Robang, . . 1,000
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1 2

ORISSA |

1. Chandragiri/Mohendragarh 2,614
MAHARASHTRA

1. Gothangaon . . . goo

MADHYA PRADESH .
1. Mainpat. . . . 1,883
HIMACHAL PRADESH

1. Tibetan Industrial Rehabi-
litation Socicty Scttiement. . 4,688

2. Delonji . . . 170
UTTAR PRADESH

1. Dehradun (Clement town) 600
JAMMU & KASHMIR

1. Leh . . . . 1,523

2. Spituk. . . . . 166
Norr : (1) About gooo Tibetan refugres

have been settled in Bhutan.,
(2) About 10,000 refugees have re-

scttled themselvesinsmall tra de /
employment.

At & N o et wonsdt A §
ave

1818. it YWo Tao WATAY : ¥qT
farnr, emTR weaTe WC "epfa  Helt

(%) w7 THR ¥ W A W
gfafrmr w37 & fag i€ adqw fear
o5 & ¥ O srywrd o Y Hea feenr
& formd areet Wiz arfaemal oy gt
F A qgrraraT ¥ ;

(w) afz g, & I osTAT
gt feadt § 5 W

() geERAAT wadi & faaior
& forg ar ad & fraelt i # sl
oy

v, W wwaw W Syt
st (¥o T W W) ¢ (W) oft, i
31 feamry, 1973 % waed fafy Wy
ga 3w & 53 97 R wies e §
WTAr A 3 fren A ot qen A 1§
forardt srafiss fyamem w= @ ¥ | wEan
oficarTsf & se{aTe 31~12~73 %% feuflr
¥ W 4,55,729 St frarea
¥ & 27,707 (6.08% safaw
faarerr g Tl H A9 ® X1

() u faaa daw &

(w) ¥m & wrafas fereat &
wad ¥ Fator 39 ared aeeredg wr
HARA FEY & | T AT St
fargrere waAT T WY AT WA

7Z ATy A BT &I o yrauEy § ¥ o vt ¥ )
faaee
gy At qT A @ wafAs framdi €y e (31-12~1973%1)
(@)
r————— N L
oW Het uw @ falr-
ot ¥ Fer
1 2 3
1. WeW RW " 6974 1173
2. 989 19596 744
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1 2 3
3. fagre | . . . . 50426 7506
4. T . . . 22371 998
5. gfamar . . . . 5281 1
6. fewraer w2w . . . 3922 154
7. S R FIET . . . 5576 139
8. walew . . . . 21988 68
9. ¥ . . . . 7051 7

10. Wew w39r . . . 48967 2342

11 #grae . . . . 31093 758

12. wdgR . . . . 3160 ..

13. e . . . . 3044 3
14. ATMévE . . . . 979 ..

15. SEw . . . . 31822 2823
16, qwn9 . . . . 9427 729
17. oY . . . . 19603 1217
18. afqeare . . . 26820 47
19. fagnr . . . . 1487 14

20. IaT AW . . . . 63025 8177

21.  ofiedt Fare . . . 39132 968

22. AR AR P dw ARy . . 144

23. WETHA SIW . . . 483
24, ARG . . . . 39
25. FRIWTATR gAY . . . 135
26. fawelt . . . . 1469 3

27. @AW, WA ST iy . . 834 4
28. FEEENY . . . . 19
29. fmarew . . . . 416 .

30. rfrgwdY . . . . 286 10

w9 . . . . 455729 27707
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Rural Housing Programmes

1819. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of WORKS AND
HBOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are con-
templating to take up rural housing
programmes;

(b) the amount spent under the
head of Works and Housing this

year; and

(¢) the expenditure incurred State-
wise in this respect?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) With a view to improv-~
ing the housing condition of the people
Iiving in rural areas, the Government
introduced two schemes, namely, the
Village Iousing Projects Scheme and
the Scheme for provision of House-
sites to Landless Workers in Rural
Areas. Both these plan Schemes are
in the State Sector.

NUDCO has also introduced a
scheme {0 provide loans to the agen-
cies nominated by State Governmenis
tor construction of houses in rural
areas Loans will be available for
construction ot low cost houses, the
cosi not exceeding Rs, 4,000. HUDCO
will provide loan to the extent of 50
per conl of the cost of a project, the
balance bYeing found by the construc-
tion agencies from their own resources
which can be in the lorm of the allot-
tees’ own contribution in cash or kind,
subsidy and/or loan from State Gov-
ernment

(b) and (c). Central financial assis-
tance for all State Scclor plan schemes
including housing, 1s released to the
State Governments 1n the shape of
‘block loans' and ‘block grants’ with-
out their being tied to any particular
scheme or head of development. The
State Governments are free to utilise

3852 LS—17 i

funds for various State Sector pro-
grammes, including rural housing, ac-
cording to their requirements and
priorities,

The approved plan outlay for hous-
ing for the year 1977-78 for all the
States/Union Terrlories is Rs. 133.20
crores. Apart from this, for the Cen-
iral Sector plan scheme—Subsidised
Housing Scheme for Plantation Wor-
kers—the approved plan outlay for the
year 1977-78 is Rs. 2.10 crores.

Request from Andhra Pradesh for
relaxation in specifications of Rice
and Paddy

1820. SHRI M. RAM GOPAL
REDDY:
SHRI K. MALLANNA:
SHRI K. PRADHANI:
SHRI D. B. CIIANDRE
GOWDA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether the Central Govern.
ment have turned down the request
of Andhra Pradesh Government for
relaxation in specifications of rice
and paddy; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) and (b). Some relaxation
in the specifications of paddy have
been agreed to safeguarding the in-
terest of growers in the cyclones af-
fected districts only instead of the en-
tire State of Andhra Pradesh.

It was not considered advisable to
allow a general relaxation in the con-
text of abolition of restrictions on
movement and having regard to the
inlerests of the consumers.

Environment Health studies in
College course

1821, SHRI M RAM  GOPAL
REDDY: Will the Minister of EDUCA-
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TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether Government have
been urged to introduce environment
health studies in college courses; and

(b) it so, the reaction of Govern-
ment thereon?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) and (b). There 1s at present no
proposal under consideration of the
Government to introduce environmen-
1al health studies as a subject in the
extension administration; and

Central assistance for Agricultural
extension administration

1822. SHRI K. RAMAMURTHY:
SHRI CHATURBHUJ:

Wil the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the details of Central assistance,
State_wise, given to those States
which have finalised the proposals for
re-organisation of the agricultural
extension administration and

(b) how many States are yet to
formulate specific proposals in this
matter and the steps taken to expedite
this work?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). Cen-
tral gassistance, State-wise sanctioned
by the Government of India for the
year 1977-78 under the Centrally Spon-
sored Schemes for the Reorganisation
of Agricultural Extension Administra-
tion in the State, is as under:—

State Amount.:f‘ . C—cntrl;
assistance sanctioned
(Rs. in lakhs.)
Assam . . . 19.10 T
Madhya Pradesh . 5.95
Orissa . . . 85.86
Rajasthan . . 38.64
West Bengal . . 48.20
TorAL Rs. 197 75 lakhs.

MARCH 6, 1978

Written Answers 196

The State Governments of Andhra
Pradesh, Arunachal Pradesh, Gujarat
and Karnataka have recently sent
their proposals for Central assistance
and these are under consideration.

The remaining States have not yet
sent their specific proposalg for Cen-
tral assistance, and they have been
requested again to send the same im-
mediately.

Vocational Survey

1823. SHRI K. RAMAMURTHY:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether steps have been taken
to conduct vocational surveys of 150
districts in a phased manner;

(b) if so, in how many districts
such a survey has been completed;
and

(c) the reasons for the delay”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUND-
ER)- (a) Yes. Sir.

(b) and (c). So far, financial assis-
tance has been given under the Central
Scheme of Vocationalisation of Hig-
her Secondary Education for the con-
duct of vocational surveys in 50 selec-
ted districts

Jammu and

of Assam, Gujarat,

Kashmyr, Madhyza
Pradesh, Orissu, Karnataka, Nagaland,
Rajasthan, Sikkim, Tamil Nadu and
Tripura. The work 1s in progress and
the survey reports are yet to be re-
cetved. The delay 1n certain cases is
due to some administrative and pro-
cedural difficulties experienced by the
State Governments.
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Loss due to Floods in Delhi

1824 SHRI KANWAR LAL GUPTA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the total loss in Delhi on ac-
count of recent floods;

(b) the details of the plan formu-
lated to check the floods in Delhi;

(c) what progress has been made in
this direction; and

(d) when this plan will be com.
pleted and what will be its cost?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA), (a) The damage
due to floods in Delhi during 1477 has
been estimated by the Delhi Adminis-
tration to be about Rs. 618 lakhs.

(b) to (d). The Central Water Com-
rission, in consultation with the Gov-
ernments of Rajasthan, Haryana and
Delh; Admimistration s preparing an
integrated Master Plan to tackle the
flood problem of the Sahibi river. The
following proposals have been identi~
fled by the Working Group and the
Commuitee of Direction set up by the
Government of India, as a part of the
proposed Master Plan -

(1) Construction of a dam on
the Sahubi river at Ajmeripura 1n
Rajasthan.

(1) Construction of a delention
basin/barrage 1n Haryana.

(in) Incieasing the capacity of the
Najafgarh Drain in Delln trom its
existing capacity of 3000 causecs.

The Central Water Commission have
undertaken surveys and investigations
for determining the technical feasibi-
lity and economic viability of these
proposals. Alternative proposals are
also under examination. The cost of

execution and period of completion
will be known after the Master Plan
is formulated.

Pending formulation of Master Plan
the Delhi Administration contempla-
teg undertaking interim measures for
flood control like strengthening of
Dhansa Bund, strengthening banks of
Najafgarh drain and tributary drams
etc.

Construction of unauthorised markets
in Delhi

1825. SHRI KANWAR LAL GUPTA:
Wil} the Mmister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are aware
of the fact that many unauthorised
markets have been constructed in
Delhi in the last 9 months;

(b) whether Government are also
aware of the fact that the staff of the
DDA, Delhi Municipal Corporation
and other agencies are mixeq up with
those who have been constructing the
unauthorised markets;

(c) if so, the details of the com.
plaints received by the Government
in this connection;

(d) is it a fact that not even one
such market has been demolished so
far in the last 9 months;

(e) the steps taken by the Govern-
ment to check the unauthorised
construction of the markets in Delhi;
and

(f) how many complaints have
been received by Government in
the past one year?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) and (c). Municipal Corporation
of Delhi have reported that complaints
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regarding connivance of staff have
been received. These are, however,
the concern of the local body, which
has also taken disciplinary action
against the stafl found negligent in the
performance of their duty.

(b) No, Sir.

(e) The Municipal Corporation of
Delhi have set up a special squad for
taking efiective steps to demolish un-
authorised constructions. Regular
rounds are made by D.D.A. stait in
the areas falling under their jurisdic-
tion to detect unauthorised construc-
tions. The unauthorised constructions
are Looked and subsequently demolis-
hed in due process of the law.

(1» D.D.A. received three complaints
re.aiing  sadar Bazar area. The
Municipal Corporation of Delhi  are
not maintaing separate record of
unauthorised markets constructed.

Provision of basic facilities in Pitam-
pura Residential Scheme Colony,
Delhi

1826. SHRI SHIV SAMPATI RAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether necessary basic facili-
ties have since been provided in
Pitampura Residential Scheme Colo-
ny, Delhi;

(b) the position regarding deve-
lopment of parks, roads, water,
sewerage, school buildings ang shop-
ping centre and street lighting there;
and

(c) whether it is a fact that the
Ministry had deposited amount for
street lighting with the DESU, it so,
when and what is the progress since
then  in  providing street lighting
there?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
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BAKHT): (8) to (¢). The works for
provision of clvic services are in pro-
gress. The position of various develop-
ment works is as under:—

(1) Parke. Demarcation and grill
fencing has been provided in all the
pockets except pocket ‘B’ Dakshini
and 'S’ Uttari. The works in pocket
‘B’ Dakshini and 'S’ Uttari are at
the tender stage. One park measur-
ing 3.5 acres has been developed.

(2) Roads. Road work has been
completed upto Phase I except in
pockets ‘K’ and “T".

(3) Water Supply. 80 per cent of
water-supply lines have been com-
pleted. In pocKets ‘D', ‘H' ‘K’
(Poorvi), 'UT’ (Vttari) and ‘C' and
*G' (Dakshim), the work 1s at
various stages of design estimating,
tendering and allotment. Some tube-
wells have been installed as an in
terim arrangement.

(4) Sewerage. 70 per cent weik on
the main scheme has been completed
except for the pocket originally ea:r-
marked lor Group Housing where
the work is uf various stages ol de-
signing, estimating, tendering and
allotment, For interim disposal of
sewuage, sumpwell and oxidation
ronds elc. have been propused for
which designs are being finalized.

(5) Schools The MCD has report-
ed that primary schooling facilities
have been piovided.

(6) Street lighting. In September
1976 funds were deposited with the
DESU and the work has since com-
menced

&g®, W Sia A gen swfrm R
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Engmeering graduates m CP.WD

1828 SHRI AGHAN SINGH THA-
KUR Will the Mimster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to refer
to the reply given to Unstarred Ques
tion No 4498 on 19th December 1977
regarding ‘Need for graduate Engine-
ers In CPWD’ and state:

(a) the number of graduates and
Diploma holders separately, selected
for the post of Junior Engineers

(Civail) during lagt three Examina-
tions conducted by CPWD,

(b) the number of graduates and
Diploma holders separately who j0un-
ed their duties gagainst the above
selections, and

(e) the number of the graduates
Junior Engineers who resigned their
serviceg during the last three jears?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI SIKANDAR

BAKHT)

(a) Year of Faami- No of  candidatcs
nation selected

Graduates Diploma
holders

January, 1976 24 -84
October 1976 64 487
Julv 1977 142 330
\b) Yearof Examu No of candidates

nation Joned agamnst abov.

selections

Gradu;m;m—a_

holdei=
January 1976 11 18
October 1976 27 362
July, 1977 48 293

(c) 26 (Twenty sin)

Misappropriation of funds in D.D A,

1829 SHR] SAMAR MUKHERJEE

DR V A SEYID MUHAM-
MAD

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RL-
HABILITATION be pleased to state

(a) whether attention of Govern
ment has been drawn to the allega-
tion made bv the DDA Employees
Association that Government is hid-
ing large-scale corruption in the
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authority and that the 200 crore
rupeeg revolving fund has disappear-
ed mysteriously;

(b) whether Government are con-
sidering to institute a high powered
Central enquiry and a CBI investiga-
tion into the DDA mess;

(¢) if so, whether corrupt officers
will be suspended duting the time of
investigation; and

(d) if the answer to (b) be in the
negative, the reasons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir

(b) fo (d). The Lt Governor of
Delhi has been requested to send a
report on the allegations.

Improvement of small and marginal
farmers through land reform

1830. SHRI SAMAR MUKIIERJEE
Will the WMinister ot AGRICULTURE
AND IRRIGATION be pleased to state
the steps  Government propose to
take to protect the interests ot small
and marginal faimers and improve
their purchasing power 1n villages by

adopting land reforms?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNAILLA) The following
land-reform measures are designed to
help small and marginal farmers

(a) State Governments have been
requested to provide for conferment
of ownership rights on cultivating
tenants

(b) As long as tenancy subsists,
it should be strictly regulated, so
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that the tenant is not subjected
either to wilful ejectment or rack-
renting.

(¢) The landlords’ right of re-
sumption of tenants' lands has been
terminated in many States. Wher-
ever such a right exists, its exercise
1s subject to a minimum area being
left with the {enant.

(d) Allottees of  Ceiling-surplus
land are provided with financial as-
sistance for bnnging their lands
under productive-agriculiure.

Foodgrains supplieg to States after
Cyclonic devastation

1831 SHRI SAMAR MUKHERJEE
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) the amount of ioodgrains sup-
plied to the State Governmenis after
the cyclone devastation of Southern
States, State-wise, and

(b) what was the foodgrain stock
position of Food Corporation of India
before and after devastation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) The total alloca-
tions of foodgrains made by the Cen-
tral Government and the quantity ac-
tually drawn by the State Govern-
ments against the allocations are as
under —
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(Figures in thousand tonnes)

State Total Total .
alloca-  Quantity
tionsof drawn bv
Food- the State
grains Govern-

ment.
Andhra Pradesh . . . . . Nov. 1977 24°0 125
Dec. 1977 440 72
Kerala . - . . . . . Nov. 1977 1560 94°8
Dec. 1977 159'6 104°5
Tamil Nadu . ) . . . Nov. 1977 14u* 67 784
Dec. 1977 12571 1030
Karnataka . . . . . . . Nov. 1977 30 4 2470
Dee. 1077 304 237

Note :—( 1) The total allocations of foodgrainsindicated above include allocations made to the State
Gaovernments under the normal monthly allocations against the demands of the State
Govts. and the special allocations as gratutious reliel for 1ssue in cyclone affected areas of
Kerala, Andhra Pradesh and Tamil Nadu. In the case of Kerala, the allocations
offoodgrains also indlude aflocations made under the scheme for generationof additional
employment opportunities in Rural Areas on mamntenance of public works ete,

(2) The hgures under ‘Yamil Nadu include Pondicheiry also.

(5 The stock position ol toodgrains held by the Food Corporation of India, including paddy in

m tens ol nee, was as under —

(Figures in thousand tonnes)

As on As on

State

1-11-77 1-1-1978
.- .
Andhta Prade-h . . . . . . . . . 1082-9 995" 1
Kerala . . . . . . . . 336-9 3134
Tamil Nadu . . . . . - . . . 1081~ 5 985-8

Karnataka . . . . . . . . . 3258 353 4
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Storage gap of foodgrains stock and
public distribution

1832. SHRI SAMAR MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) what is the expected storage
gap of foodgraing stock and public
distribution thig year; and

(b) how much stock of foodgrain
the Food Corporation of India is
having now?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) and (b). The total stocks
of foodgrains with the Food Corpora-
tion of India as on 1-2-1978 was of
the order of about 14.3 muillion tonnes
out of which about 9.2 million tonnes
was stored in covered accommodation
owned and hired by the F.CI and
about 5.1 mullion tonnes in CAP
storage (cover and plinth): It 1s diffi-
cult to predict the gap in the storage
accommodation during the remaining
part of the 1978 as it would depend
upon the level of internal procurement
ang leve] of public distribution which
in themselves are dependant upon a
number of variable factors. Every
effort, however, is being made to create
additional scientific storage capacity.

Development granis to colleges in
towns and rural areas

1833. SHRI BHAGAT RAM' Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) how many colleges in small
towns and rural areas are getting
developmental grants, State-wise;

(b) how many such collegeg can
not avail this concession due to lack
of tulfilling conditions, State-wise; and

(c) what are the proposals under
consideration to help higher educa-
tion in rural areas?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). According to the in-
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formation furnished by the University
Grants Commission, the Commission
has recently decided to relax the muni-
mum eligibility conditions with g view
{o assist colleges located in rural/
backward areas. Under these relaxed
conditions, a college located in a rural/
backward area will be entitled to deve-
lopment assistance from the Comms«
sion if it has a student enrolment of
200 and teacher strength of 10 against
the normal requirement of 400 and 20
respectively. A statement showing the
number of colleges, which were assisted
under the relaxed conditions and the
number of those who could not avail
of the assistance, State-wise, is
attached.

Statement

1

State-wise nt indicating the

of colleges assisted by U.G.C. under the
relaxed conditions and the number of those
who could not avail of the assistance.

Number of Numbcr of

colleges colleges
S.No. Name of the assisted which
State under  could not

relaxed avail
conditions assistance

1, Kerala . . 16

2, Andhra Pradesh 3t 8
3. Karnataka - 2 14
4. Tamil Nadu . 7 5
5. Rajasthan 18 12
6. Maharashtra . 25 14
7. Bihar . . 64 14
8. Orissa . 17 14
9. Nagaland . . l

10. Meghalaya . 4

11. Mizoram . . 2

12, West Bengal 36 -

13. Assam . . 15

14. Manipur . . 5 2
15. Arunachal Pradesh - 1

16. Punjab ., . 19 2
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1 2 3 4
17. Haryana . 9 1
™ . ,
19. Gujarat 3 7
20. Madhya Pradesh. 3 14
21, Uttar Pradesh. . 98 42

Rice procured from Balaghat District

1834, SHRI KACHARULAL HEMRAJ
JAIN Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) the fotal quantity of rice pro-
cured by Government from Balaghat
district 1n  Madhya Pradesh guring
the last three years, year-wise and
the 1ates at which procured, and

(b) the attitude of the Government
towardg the minor urigation scheme
i the District?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) The quantity of rice pro-
cured by Government agencies from
Balaghat district in  Madhya Pradesh
alongwith the rates at which procured
duning the last three years are given
below:

Kharif
Marketing Season  Quantity Procurement
procured rate
(In Tonnes) (Rs  per
Q1)

1974°75 - . . 2178 116~128
197576 - . . 19954 120—132
197677 - . . 16461 191—133

(b) It has been reported by the
State Government that as per figures
worked out in 1975-76, the total net
sown area in Balaghat district 15 679
lakh acres of which 2.69 lakh acres 18
under irmgation., This works out to
39.6 per cent against the average of 9.6
percenty for the whole state Dunng
1976-77 and 1977-78, a total number of
16 munor irrigation Schemes costing
Rs 247.43 lakhs with proposed uriga-
tion of 17665 acres have been sanction-
ed, Out of these, 14 Schemes are in the
Tribal areas costmg Rg 198-67 lakhs
and are likely to irmgate 14005 acres.
In all 79 munor irngation works costing
Rs. 350 lakhs are under constructions
1n the district,
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(%) s Siwm & foik fawwr @
Fv mgrEr AT wor Wt fa
T & awfy, ofewr & fad
wifew gaafr #F SwR ¥ oo
fomgit Wl gaeafr 3 @ W §
foft v s wA w faame

™ ¥ aFa ¥ afg w7 @ wiw

1836. it wif fag v @@= -
w7 gfe "Wk faard Gat g7 T
T &0 fF

(%) = 2y ww g fr faoold
¥ 23 fwwmw, 1977 Wt ‘fewrw
feaw’ &1 s I T 47 e
15 wqu sfa fagewr wfug e
Qr A9aT T@E AW Er v #wie afy
B, a0 ATERA IR a1 ¥ 947 FHHargy
w7 & wvEr s 51 faave,

(&) 7=, 1977 & 97 §%
AR, AR, AW F g
afq fr@es www , Wi

() ¥e™ & W aw@ Wt
gfafram & F  fog ®&v wEadr
#g fF5 feamr s war wwow
sfaq g=r wra Y 7

wfu T foarf saew 2 awg
st (st wA wam fag) @ (%)
WA TET X ARG AATET &
qar FeT 9T f6 W 7 uw sww
urfea frar marar fomi 7@ F 15%0
sfe frelewr & A s wwr Y W
dt | auify, ¥ @i o) oW
v wr wrm W@ g€ W W@
T AR SR Twr A
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(@) v faaor  d@aw g ¥ g ov@ A e ¥
foad w whgfm o o 15 wfow & TR ATy
v AWy dtew (1977-78) ® foam s

R dfat ara fag o @ arfas

a7 wraAe fear qav g (afifree-1) (i) 1378 ¥ @t «FY

¥ ¥t ot & Froevely ey

() 7w TaTER W FEE 9 % 18 03 ¥9@ *fq feew
TRE qw W g gife s@ R afg s & T aE
% fou woec ¥ frefafam o g\ wm ¥ e
g - &7 % S U T 46

() Mm% gmw fama ¥ E@mwﬂﬁ,

ST X Ao A By
ot O sy # fav AT (iti) ™ & TO & FEE W
(frawgor) smem & 2-2-78 MAFTFE T AU T
& qur v frar o g o T ¥ 3 AT
ag =ygen v g § fi faere T

faeow

AT g AT A g T AT e T A dfwgm % fag whrgfar od
¥ qer ATTA W7 1977-78 WATT A0 G Frwa A e g e
¥ farwr | fr1 A0vE AT vrEwd AmTiEAOT )

( 717 %7 tFaT )
T arAn it it 3T fea
qx T A
gqv AT 8 508 11 00 12 50T 13 50
faers 8 505 10 80 12 25812 50
qITE 8 60 10 20 13 50
gfvaror 8 5099 80 13 50
way 8 50%9 10 11 00 +afrags
TR FETUAT
afeg#Y 3717 9 3099 40 12 509 14 50
g 8 508 80 11 00 14 20

e TW 8 50710 20 12 50
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1 2 3
T 8.50% 10. 20 12.25% 14,25
L AR 8.50¥12.40  9.30% ¥ 16.20*
T 8.50% 11.80 9.00%F 14, 13*
HFW T3 8.50 10,80 9.50*% 12, 00*
afrre. 8.50% 10 00 (@W@9.30* T 12.70*
FAtEE 8.50¥ 11.30 10.60%¥W 14 60*
@ 8.50¥ 8. 60 13. 00
qrfeRdr 8.70 9 30*
e 8.60 11 25
L 8.60 16.50

@ e get & fx ATl aTAw oF KR T 12 25 7w A0 fawa Fv 2w F -

A fear 0

sager<r GfeAt T wfiras dwav At v o s oaqn st ges

21

@@3=T NUFEFTYE 7 8. 50 T A7 fFem A a7 HquA™ TR TR
gt ar Ffew w3 a8 11. 50 WA Afa famem A 77 Hoquem w7 )

gt W faark waest gl

1837. =it wifg wif adw : Fav
wiw i ford @l 9 aamA &Y 9T
=@ 5

(%) @, FarE, AawsT, g1 W}
™ NEN ¥ fau @ wWw TeIATY,
sfr ©FY wuer gEex guerew feard
ava gfawnd s d

(@) =t el ¥ qwm
#r faard gfaen &1 #7 2T §W F 77
s ;

() ors & feard gl
N A AYAT W AW ¥ qNH

™ sy FY feard gfaur & & fom
WHER T faqe @y Fgagt w9
Y, uX

(%) =1 @dy uwE §t §WW
faart gfqurd gudeyw Fvir & foo
w1 Friww s ATy ?

wie wite fowrd ot (s gooia
fag awmen) @ (F)  1974-75
& ad (ford forg s e Sueren
?) % fod wfaw wfw owiw
wiwet & wyar< fafaw ol & am,
g, wore, Hawd o W F Wi
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g GEw ga & g ¥ Fafed
A 51 afgmeer g P ¥
Ll A

(@) wq@w 1 7w
fr fafew wodi & fe  Soeew
Faard gfaumedt &t wfemaar omE

§ frvaw a@i & (veg e wiew
wreha wET ¥ W yEw ) 1w
% femt ®t fom sfrwmar gegaar
e § At g dugdi & FT
g friiwg. gad sporoe, Ao w1
w9g @i 4, F4IF 97 a9 F qI™NA
AR W T aw awtgrt &

CAC LS
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() w7 FemT & fawrd
gfaa wE ¥ fad #% af-maw ¥
BT A qE A E AR
¥ fod gedw Do ¥ faelve swwewr
T AT AT @IL

(w) uw &= & forard ghagmel
F7 fasry o gwreAi w Sqafew
gt fadt Fear & AR wEw oW &
I A W g HETeA &
e g ITEW FR F fom g%
grag e fearem @y

faacer
%7 T ATA AR Az HARAT a7 T
anTr (=raet)
1. W 930 95.1 60.0 15.6 98 5 12.1
2. T (F) 33 8
3. g 33.3 63.9 " a7 o 38.2
4. AT 24 8 74.1 2.9 73.2 8.9
5. gfrrar ¥3.1 88.6 v 1 89Y. 1 98. 8
6. Tzaraaazm 54.8 16.9 25.0
7. W AT
TIT 92.0 23.0 100, 0 5.5
8 FAtET 63.5 12. 6.3 100. 0 7.2
9. FTF 61,1 40 0
10.  WEX T30 12.7 22,1 0.4 95 1 3.1
11, #FTE 25.7 39.1 2.6 100 0 2.0
12. wigy 42 ©
13. {I™Iq 45,0
14, AIWETT 58.§
15. T¥AT 24,4 81.8 25.2
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wq qeq AW T i TIGA AT &g
wEat (wtaa)
16. IR 95.3 88.9 22.6 89.4 99.1
17. o™ 40.0 71.6 6.6 96. 1 76.8
18. fafass ..
19. afawars, 90.6 17.3 100.0 40.0
20. fagwr 7.0 69.0 .. 50,0
21 FOT WIW 20. 8 74.5 0.7 71.6 88.9
22. qfesH &I

(=) 28.7 10.5 .. 10.7
23. ®F T 38.8 51.5 8.6 76. 4 21 6

(%) 19535493 F AT TTHOATA |
(=) 1967-68 7% & ATHST 9T wprervf |

American Soyabean Oil for Cyclone
Affected People

1838. SHRI SUKHENDRA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the American Soya-
bean o1l sent for cyclone affected
people has been taken away in tran-
git;

(b) whether a large number of
emply tins of Soyabean o1l sent from
America as an assistance has been
found in a pond near Sihor town in
Madhya Pradesh;

(c) if so, the action taken by Gov-
ernment to detect the racket indulg-
ing 1n such a heinous crime; and

(d) whether such a racket has so
far been unearthed?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) to (d). The
Department of Agriculture has had no

information on this malfter so far.
However, the Government of Madhya
Pradesh and the concerned Minis-
tries/Departments of the Government
«” India are being consulted i1n this
regard.

vriaET wredieA &1 sfagrs foren snan

1839, it WA W AW 8
a7 fow, wow weamw  wivT degfa
uEY a8 a1 Y AT w41

(%) =1 1 & tagaar @mw
T 39 S wifnfai e omfos
zfagrg avwry 1 Wi ¥ 98 Framr
TaT ¥,

(@) afz &, 4t o ¥ w170

3.
a

() ®r Avwre v frere Gay
tfma fray w1 2, i
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(w) afeafy, ar A% Wy wTOT
?

forr, owr weamor wite vewf
vt (W10 wAW wr wx) :  (F)
¥ (F) wIw avHICH <o U T
gra gmfad wil@ &1 “eadadt
wT F1 gfaE” W quEt ¥
ghrfim fRaT @1 @TER ¥ ‘g w5
g w% tfewT aEas” & dw @w
Wt werfue feg g 1 gA%  weTar
T F TAmEAr WATH & wfEeriedr
Fr oF g gfagA gwrfo ¥R
FT FIFTT FT FYE Tearx adfr &)
qrFr F 47 u% & fr wa ¥ wewy
73 & fr gfagra 1 smem gfr e
ar & Bt faar g

w0 ¥ JgFear W wga Ja w
aTm

1840. st w@dw : FT wie
ot fward et aw TA #Y oFar
o 5 7ar & wegdY o FY A7y
FHFT AqT IR aear 7 4fg weh
FEFT T @R 39 qar fraty
& A Fqd I FE F fm
1 9w f5g g R?

wfa sitx fawrd sy (s goofm
Yag wwan) : ¥w ¥ frole s &
g seafus fagre 3 0 frd faee
¥ qfomreasy aeqd qT @A &
@t g% uHEawfr A€ ¢ X
faer g RTT ¥ frg, e avawnont
(eror) wiafraw, 1972 ¥ ot
1% wferfeer fear mr 8, fed

warty s wa e fere gfesfa
¥ zesr faie soe frgmw
TRA N owygdr 1 & ww w
¥ gfinfor frg o & o wegqd
¥ frafe s & W wqafe v @
I

gif  wew wE ¥ IO
i wrferm dA & ow g qw
® G AT ¥ A wWrAT Y AvAY
¥ et wwmm ¥ ogfe gwt
TTETT §T AWM ¥ AW fmie s
¥ fMF  FEO Sy FUA FT WY
¥ gemT TR )

Araret ey 3 oY feard Qv
% fem ¥oa agroan

1841 7t w@dw : wr wiw
st fowd =t m® s A owT
R fr i9maE & aroare for
7 fra-fea ot fand diomr w5y
FAG FETAAT I AT VE @ W1V AT
T F A AT ANg Fqr Frafa
ol AT FT AF QI ET WA A
gurgAr g ?

giw sire foark #at (st gooim
fog stamar) @ FET AZAAT S
%Y weqe anfas groar & faor gp.aw
B 9T FATTA F B/UH A AR
aqr a8 fawra Fyaar & frdt fafme
g & Arag wer gt &1 =W
TweqE & grarars far w9 Ay
Faars qywret ¥ fag 3= sgraan
3 w7 qwd A AT
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Tapping Himalayan Water Resources

1842 SHRI VIJAY KUMAR
MALHOTRA.

SHRI MUKHTIAR SINGH
MALIK

SHRI SHYAM SUNDER
GUPTA

Will the Mimister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) what 1s the specific nature of
the plan for tapping Himalayan water
resources announced lecently by the
Prime Mimster at Gauhat: as report-
ed 1n the Hindustan Time. of 6th
February, 1978, ang

(b) what aire the objectiveg mtend-
ed to be achieved by this plan and
how much money and time will be
needed to achieve the objectives?

THE MINISTER OF AGRICULIURL
AND IRRIGATION (SHRI SURJ:.
SINGH BARNALA) (a) and (b) Thrre
18 no specific plan for tapping Him -
layan water resourtes However, Cupt
Dastur has sugge-icd 1 Garland C inal
Scieme envisaging construction of a
Himalavin Canal connccung Ravi e
Brahmaputia along the southery slopes
of the Himalayas and extending beyong
Brahmaputra with mtegrated r¢ ei-
Vois and subsidiary ¢anals from the
Himalavan  Canal at ught angles at
two miley in ¢rval The watus o the
Himalavan Canal aie further proposad
to be transferrcd 1o another cancl
called Centra) and Southern Garland
Canal encompassing the Ceniral and
Southern Peninsulg through five pipes
of 12 ft dia ecach (which can be in-
crca ed 1f pecessary) it two points
The Centril and Southern Garlard
Canal will have 200 integrated reser-
Voirs on the various 11vers and subst-
diary canals at two mules interval fiom
the main  canal Construction of re-
servoirs near Nagaur with a capteily
of 300 mullion acre ft and on the Sone
river with a capacity of 100 mullion
acre {t are also proposed The ohjec-
tive of the scheme 1s to tap the Hima~

MARCH 86, 1878

Writlen Answers 224

layan water resourceg for wlibsation
1n regions of water deficiency

The scheme Involves many complex
issueg and 1t is too early to armve ai
and estimated cost and time schedule
at this stage

fawsit & wrg g
1843 of grifuss wmf ;. #av
firafor st wraver erat gfiy v gmifw
welt oy AN T gA K F

(F) ®m oz % & & famelt &
T wEEW vy gy aeTT & et
AR o ¥ AR AT E S

(&) afz a1 ar fre vd A AR
fowr waf ov aresi sYAE 3 °

faafu st smaw agr gia wtT
grafa walt (Y frrmrwe) « (7) 9K
(=) farmy famm famvor aeam Fo7
s{Fa 77 gf e awd WI3EEe
ot & {95 vg7 FrAgA fedww g
oF famnw 1 zeawey qEv S0 ¥
affe wrar 2 3V 1 F wigEr s
fatma wgar & fedfa 1w
FW A I FW W YUR A7 F
arr  awrg & % fav wwfee
or | 79 & fadqy 7 am@T w7 W
¥ seva w1 wn forelt fagm faavwr
HENF A 77 FaT /17 foam om0

Proposeg Mass Rally by Primary
School Teachers

1844 SHRIMATI PARVATHI KRI-
SHNAN Will the Mimister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be plcased to state

(a) whether the Primary teachers
all over the country have decided to
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sage a masg 7ally before the Parlia-
ment on March 27, 1978 to press for
their demands; and

(b) i so, the details and Govern-
ment's reactien to their demands?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI): (a) The Government hes no
information in the matter.

(b) Does not arise

fawelt fawre rfewewr T WA
Tt W1 R W et

1845. Sl TUTOR «Tw9 : T
fomtor site wverar et gfa vl grate
ot 7g Ty A gur ¥

() 7ar ag g ¢ v fewly
fore wiiasor & @wor & e
it gioml sk g FHofer ¥
forg WY & wEew #1 oA9, 1978
¥ o &t ¢, AR

(=) ufz gr, &1 I WY *Y w4
a% mrEfer 57 far o o wwa
&y e s famr s 2

fanfn it waw an g st
guutq wat (s fawmre wom) : ()
W, g |

() Maw 9@ Srw F@ A0
afm @i 25 wwad, 1978 4T 4
2913 WIATT Y A U & | WA
99T ¥ W FY & AT Wraew fEar
FTONT | AFTAT & FIHT KAWT 4500/-
wy sfa wew  Feft faan ofw &
Frog wfas 7 §nir + 900 T
(araet iy & wAAT) WA
%7 Jmww @R T & owAm @
At | vl @2 dF F A W
3852 LS—8

3600/~ TY 1 wof ¥ o =pewr
1 § wfx &% arer T oW AT g
ag afi orgea & oy o

aErTAgT # i i 43 W v e

1846. St TqTCM W : WY
vy gite fenf soft qg amd & v
wa fw

(%) 2w & fafaw ooy ¥ fag-
WY, 1977 "X wAwd, 1078 &
R T o I & g A |

(w) war ag o= § fv swe B
& ugreage fadr & wwr o daf @
iy frefty arfedy & 6 W¥T 7 w0 wfy
iz o7 o & 7% 7 QT fear §
sikax ¥ g o 100 wh wfk
fmza § wfas 70 R §, WK

() o TER & W gty @R
x ¥ fadr woeT ITIT W owwE-
L

wi Gt fawrd - sarea 1 e
st (i e vee feg) < () e,
1977 WX g4, 1978 ¥ Waw
fafaw wod) ¥ @ & 9w qei W
aavy arer ur faaewr (afdiee-1)
T g2 93 & foar wam @ 1 v
« verrwar | dfwg s LT 1712/78)
<t daw 1977-78 ¥ AW wiy-
gfew A&, soaw @ ¥ fafew
Tt ¥ WY Y o aer Semaw
N greg ¥ faw 9 7@ HqEAT BT @
atar oF gy fagewr  (afdfiree-2)
quT g X T far A @ 1 [wewrery
# oert vt Efeg Wt LT 1712/78)
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wre Ny, IR ONAW wv
g # oor gl Ira dgerd
gfrdt & fau froffer o & gy =Y
T e A1 Faaor oY @ v Ox
< foar v 7 1 [ wearerg § owr v
dfwq @& LT 1712/78]

(@) 397 27 A AR T
ghat frar § 5 33 Tswaewe g
fruifed sgaam Tor § w0 wew @
geard FfeEr I AT ENT I A
1T ¥ farwrad weT gE T

I MW & wgHgr fow ¥

Jgew 7@ & 1 gwifE, ggE, HTAR
R T & faqum e ¥
fegwmas, 1977 ¥ 20-2-78 ¥ wafy
F AT 90 WS ¥ 125 T wfw
fRAmdds @y g &

(7) 75 wawr, Afs W F
IEEA W AT AT ITEeT AT
8, awga. faay Arsdw qier a\r wiAw-
dfas oF TR SO ¥ | THH IeTRA
wqaaT g7 T T i fagaw @ 2 )
aqify, g MY fafe o=
it afzay aur Iwe wqw, ghoamm
WM vy S3w § feag  gweany
TR g 37 1 & Tey #) fuifea
w7t § O JETEST T AAEET qe
affima frar a1 @ 1 QT SoMTas
FTTET § TH KT AT FE I
Wt e ¥ fE i oW s F
forq Frefafas 9am@ fra o & —

(i) fafe &Y w7 at wrar
e famr g wfvars g
we & frafe o<q 9t waafa
Tk g

(ii) i gfe  sgerer fagum
@9 ¥ gwdT qEW 0T @
o ot qF s 9§
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e [ & T=r oM 125
it yfir fewr & @ 9%
¥ Y

gferamge ¥ age w1 wid

1817, st waveny W @ aAv
v ot foarf o a7 T@0 A W
G fr

(%) = 98 o= & fx so< ¥iw
¥ e ¥ & gfaarge &= & oF
faura wgx w1 fmfor w0 sroew @Y
T § A gwaTe § FrR w1 TRt
¥ wmadfy, =%

(=) afx gr, & 71 ag fawio
s FT g ¥ mitw frar o7
@ & 99 v feadt gaafy @9 &
S AT IF 7T g1 A AT awg
R FY e ?

vy s fawtf it (s gooita
fag awmEn) @ (%) I W &y
weq T AgT @A § HAwETA
R fawate foady & d o< e &
10 fednileT w9a® & T 7 oF
FOT " 120 fRarlzT Fwt w5t
8280 TYAF HHAT T HITT FBT &T
frafor woT afesfeqa & &t T &
g fare § fapeelt ot W o
& ghemrge & § 09 | Tg W
¥ @AY ST A HEWE
ePIE, Y0, AT W7 e f9E 17
sfafea faard afeae feRd oo
BT AgY gaamgR far & we Wy
¥ ouA SN 9 §HTA 37 SO
W Tl fa@ R 9% T8
frar o

(@) 66 w0 Taw #r wywrfaa
arTa ® 39 f@iaar 1 farEaa
Fer T 2w R & faard fawmr g
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’

fiar o < &\ T qeeTe ¥ g
fer & fF afewr w1 w1 aosY
ATWF wraeurst § § oY T9% gm
5 oSt ¥ g g Wi o I

w0 qTwT whwtfeqt ¢ frg s

1848 Y wojatar watfeai : w7
Train site st e g site qrate
WY g FaTy Y Fav w4t v

(%) feedraf fassly ok mifsr-
aEe § FHE gord sEafar &
fag =g qum ward & erdvare dwr
et 2

(@) facfr/af feeelt R mfe-
g ¥ i a9t F AT Aw ATy
TN ¥ AT T FATY MG FATE AT SFFATT
T a7 dwar fear 2,

(w) feat/mé Feeeit T mifn-
qUaTE F 39 ang frTa Fatz fatodra
§ ol wawt forfy s0f w9 T QO
Q% N g &, WK

(9) #ry facila ad & W
¥g g gra fran @@Ed &1
faator <7 &7 v E AR I AR &
FTER G 5F qF 71 A FdarEy
T € g
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-

ﬁmiqdl'tmmgﬁra
Lt Wt (s fewae wen) ¢ (%)
W (&) . oF freor wue § foek
froiter W W datew & miw
feeti/ak feelt s wifommare &
T qw § Iesg @R #7 aew
Ta1 9 frefir o & 28 WA, 1978
% #R frew dfin frel aut & Ao
Y 7T 7T A gear & af g

(m) feeeir/a§ faslt #5107
sic mfsrarare § 300 Fard fmborr-
7 Em RO S qf @ o A
s af Ay & € §—

1977- 1978 1979-

78 79 80
L
¢ fawell 713 2,550 1,835
iR 36 264 —

(w) faeelt/aE faeelt & 16000
AR AR AT wEd ¥ 6000 FATET
AT W § | TE fAam angw ot At
H & o 7 § 1 WY o1 feomer
S qTHAw Ty ST G ]
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1 Dols & 8L6T QEsth 4y

e «8L—-LL61

v9
9¢1 : . . e o1 LL-9L6]
: . : : 9L-6L61
: : .- - .- : $L-VL6T  2leikic)h (B)
StL : . . 89 ¥6 1% SCE o 48L~LL61
827 . - - . 9 : ol LL—9L6T
7801 : .- . . 9re 9ee 882 z11 9L~5L61
z8v : - oL F97 8Tl SL—FLOT \bed)3b/Ued) (%)
LB L& D2LkE bl T
002 : : e Fo1 9 . 2lelbiejy (B)
9181y §I L1T 8Ly L£8" 8S1's 1st's 08F'sT 0861 . emb) jlofileby ()
18P | Dl
Bekhe & bR ik
e IIIA IIA 1A A Al i1 11 I
BElp 1k Dpike
(ST
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solfrrdt s ot faenfirerem

1849. st wlw fag sniffiean :
w1 fgmn, e weaw wve depfit
#elY 73 wATY & T w4 Tw -

(%) 2w & w®@ @AT FHBQ
wregar srer fray el s
ok famrfagraa & o & syt
feaq § A o0 & yO® ¥ wewA
& fau s ¥ faqm wifew ey
™ §; AR

(=) =TT firgt @@ 7 fead T
Ffifrady s A fawafrarsm aes
T I FT AT § AR I fa-
et oAy o A arr AT § 7

fawr, s wam wie deopfa
wat (wro Wt wew ww) : (F) D
faaeor, ol wrerdl AT
frrdr w9 favafaareal v
d&r qar e wawr-gan fag e
ewTew U @ faram § ) [warmn
% o M) Ay FST O Er 1713/78]
A% A 9aE ¥ wonay ¥ wnfaw fawx
“giafedty  Ereaw-gfozar, 1977”
 fatr it &, Forefy o sfarferfe s awr
afearo gRrereT ¥ goesd 7 )

(@) sy ffirs wr 1978-79
¥ e Wi A PP aE
vaar freafiegranr @9y 1 W
sety ¥y qeere & frarodta

L A

wenit & frafw ¥ artwelt

1850. «it v feg swetfemr : wary
Frrwtor site serer e gfer wive ot
welt ag T A T w06

(F) a7 AVHTHT L0 11 TATEY
1978 & "FaqTa otgrw”’ § ‘foeww
Afwg N 75w =g wdF ¥

iy #RrATT A M7 et wIr
A

Zy

(=) afz gr, A 38 957 & 9
o aaw A9 F A qvav 77 70
HATEY FvA A7 faar g, AT

() 7ar a7 AwwE F fawiy
F wad § gyt WY ANrCT F94
fly e ov faare w7 Y § oA
gfe a1, &t Aast & wr § ?

fmfor ot wwe awr gfa
grafy Wt (o fawmre am) @ (¥)
o, &7 |
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fe € 7 il & fagg seer=e
fraroor wfafras & wedm wroe o
el

Radio Carbon test for Archaeelogical
Finds

1851, SHRI D. D. DESAIL: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Government are aware
that the radio carbon test in dating
Archaeological finds has been proved
to be not so reliable; and

(h) if so, whether Archaeological
Department propose to re-date the
varwous finds and correct the distor-
tions in Indian history?

THE MINISTER OF EDUCATION,
SOCIAL, WELFARE AND CULTURE
(DR PRATAP CIIANDRA CHUN.:
DER): (a) and (h) According to the
latest researches, one of the basic
assumptions of radio-carbon dating—
namely the constancy of the atmos-
pheric inventory of C* C, is not
strictly valid. Corrections are, there-
fore, required to be applied to radio-
carbon dates to adjust them to true
ages. The suggested corrections are in
the lorm of a calibiration curve deri-
ved from the (34 dating of tree-ring
dated samples. There 1s, however, no
unanimity in the application of calibra-
tion curves. Archaeological Survey of
India is keeping itself abreast of ‘he
latest development on the subject.

Sugarcane Arrears

1852. SHRI D D. DESAl' Will the
Minmster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have re-
ceived any reports of heavy arrears
of payment of dues to cane growers
by various sugar mills Auring this
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crushing season; and

(b) if so, what steps have %Yeen
taken to help the growers get their
dues in time? -

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TADP SINGH): (a) Yes, Sir.

(b) The following steps have been
taken by Government to reduce areas
of cane price:-

(1) Frequent communication I8
maintaineq with the State ‘Govern-
mentg to reduce the arreas.

(2) The Sugarcane (Control) Order
hag been amended w.ef. 2-2-78 to
provide for -

(a) 15 per cent interest on delay-
ed payment of cane price, and

(b) the transfer of canec price
areas for which there are no bona-
fide claimants from amongst the
cane growers concerned, to the
State funds, with the stipulation
that the same will be utilised by
the State Government as far as
possible, for the developmemi of
sugarcane.

Position of Loan sought from World
Bank for Building Food Storage

1853, SHRI S. D, SOMASUNDARAM:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state

(a) the present position regarding
the loan sought from the World Bank
for building up food storage capacity;
and

(b) the various locations at which
the storage capacity is proposed to be
augmented or built?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) An agreement with the
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Internationa] Development Association
(IDA) hag been gigned in January, 1978
according to which the IDA would pro-
vide $107 mullion for the construction
of 3.575 million tonnes capacity for
storage of foodgrains. The total cost
of the project 15 $215 5 mullion and the
remaung § 108.5 million approxima=
tely will be contributed by the (iovern-
ment of India

(b) A statement 1s laid on the Table
of the House [Placed in Library See
No LT-1714/78]

™ i afcdteen wwny & wEr

18514, st WY w@  FT whe
wi¥e Ferwrf 7Y ag gav4 A gar TE
¥

(7) "= wn afedqisan, AT
# adfta At wgg Ffr > IR vawdy
T Ay wfafar A sy
Tt o gergn fager frar
TAr 7 A 39 afefrwAr F# garter
T T A fawd gdafar ¥
ATa F e fear war

(=) wor o wrgA avdl, feygdy
Ao gt afrderrar 7 oggeE
sfafier  war wawdt rrafrar By
ardy gz ¥ gram T 1 gfe i v
37 7 wfuferr 4t wyadr T
R AF T e AR AT W@ 9
faft gt dew e FER T AH-
F7fedT A1 FI9 97 ST 3 AT AT
3, oA

(m) A= & e w1 I
THIfAT 1 75 97 wAg w9 97
SarAr v ?

gy ST foag st (s g

fog woavmr) (7)) & (71) AT AEM
LI

FHTC & gaar gea oY 97 o § aur
ST YA T FAT-T2 T T &Y AIQH |

Twam ofcien wwmy & feg
fafr wr vz

1855. ot Wit over @ war wfw
o faad o7 7. a0 Y FU SO
fr

(%) w= ar sfEET SFE
& faq wreg aoerT T g faradt
ga7Tfer wrafea A owf &, A

(@ za% far gaw fraq ofv-
&5 ®T GIATA AT TAT AT R
areafas w9 &t faear ovw gor 7

wfa witc fearf st (off gooite
fag wm) (7) fars o von-faam
# 7Y g of st &1 s,
weiTo, fratr qar faa-qigo wer
7T G197 ¥4 far srav & 1 =y
AEEAT A0 TS QAT F faw
STF O & =7 7 Y Areft & "< gaaT
aqy feat fafwez fasra & wqar
afeara T & a8y @t

(=) 1w agwarst afe-
TIFAT A =T 7 1959 7 39 8 FAT
w70 T A7 a7 47 af ot ) 377 i
BT 1978~79 Y AT qrowy fraps
¥ gaar, afedftar 1 IgaET -
qrfT AT 162 5 W ATY §
faaa 117 19 79718 717 fAatd 5t
45 31 FQs w77 {7t wwr ¥ fao
§ 1 1977-78 T W@ a7 1991 WRr
qv 125 89 FUT ®I1a A9y fxgvy
W TS 39 75 TUT TIT A wWiq
Tr AwEAr £ ar wfafer v frar
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w7 ¢ 7g fE@wAr & qu R 9w
fadg s W< @ w AW g
T @ et i & qaw & frar
g

wfawn weitfrdt & fafre s
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1856, st Wt W : =T
fiwtor ot wrraver &t gfer it qeate
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|9 e 4386 ¥ ST ¥ e
¥ gg Tam = A fin

(¥) wr faeelt & SooeawE Y
gAY afss wwiEuw @ X
wAferar  weitE & fafg 5@
F W N @dw oy AR,

(@) afz g1, @ 9w ¥ fod

¥,

() Gt senfml s fraf
v} ¥ fog oe7 W SR

(=) weifrY w1 fisr w02
frafrer fem Srom |, i

(z) = vy WY ¥7 ar
frafaw =< fon s ?

frator wite oo ey gt sl
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() <, =

(w) s 7 S=r
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¥\ sl woinly w1 i e oite
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Y AT oT Oy ¥
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nfey  wefofrer  grer ferere: fidty
T | W ¥ fael e few
Wik faedt feery fivecer oW &
frafefde ¥ fefr arcfomrdy
13 wrefifray wr wfw sdwwr qu
st & 1 = owwR o wwp
30wy s admo aafe
9 § 1 faeelt fawre feeor oY
YT A A3 AR adEw W
| g

(9) 7 o7 frafr s wrare
AT F R 16 wdY, 1977
¥ ya ¥ fafe & ( sfafefr i gew
w” @il §) [qua ¥ ol
Y« ffed de CHod-1715]
78]

(%) *rf v =) qars o Ay |

Policy of Agricultural Graduates
to work in Villages

1857 SHRI DURGA CHAND. will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Central Govern-
ment are formulating any policy for
sending agricultural graduates to
villages for working there for a parti-
cular period,

(b) 1if so, the details thereof;

(c) whether the State Governments
and the Agricultural Universities
have been asked to give their com-
ments 1n this regard, angd

(d) if so, what 1s their response?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRY SURHAT
SINGH BARNALA) (a) No, Sir
While there 15 no specific policy n
this matte?, students of many agri-
cultural Universitiez and
participate in Kharif and rabi
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of their agricultural extension training
as well ag for specific purposes like
pest control.

(b) Doep not arise.

(¢) Does not arise

(d) Does not arise.

Correspondence Courses by Universi-
ties

1858, SHRI DURGA CHAND: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to gtate:

(a) whether a number of Universi-
ties have started correspondence
courseg for various examinations;

(b) if so, names of such Universi-
ties and courses they have started;

(c) whether lessons for the courses
are delayed by the Universities put-
ting the students to great inconveni-
ence;

(d) whether some Universities do
not send lessons even to the fag end
of the session;

(e) if so, whether the Central Gov-
ernment or UGC have any control

242

over the Universities in running these
courses; and

(1) it so, what steps Central Gov.
ernment or UGC are taking for issu-
ing instructions to such Universitids
for streamlining the correspondence
courses?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) A statement is attached.

(¢) to (f): The Central Governme=t
or the University Grants Commission
has no control over the actual imple-
mentation of correspondence courses
by the universilies, The Commission
has, however forwarded 3 set of guide-
lines to be followed by the universities
which offer correspondence courses. The
Commission reviews the progress of
these courses from time to time. The
shortcomings which have come to no-
tice and the complaints received are
also looked into during such reviews,
on the basjs of which the universities
are advised to remedy them.

Statement
S. No. Name of the University Comses approved by (.G G,
Allahabad . . B.A./B. Com.
; Andhraa. . . P.U.C.. B. A.. B, Com,,
3 Bhopal . B.A./B. Com.
4 Bombay. Inter (Arts & Com.), B.A.. B. Com.
5 Delhi . . . B.A./B. Com. . .
6 Himachal Pradesh . Prep. BAAL M. AL in English

Jammu .
Kashmir
Madurai
Meerut
Mysore

- 0w &

12 Qsmania

13 Punjab

14 Punjabi

15 Rajasthan

16 Sri Venkateswara
Utkal . . .

18 Udaipur .

tg CIBFL, Hyderabad

20 Gujarat

indi, Sanskrit, History Economic
Pol. Science, M: Ed., M. Com.
B.A./B. Com,
B.A./JB. Com.
Prcp., B.A,, B. Com.
B.A

P.U.C., BA., B. Com. B.G.1... M.A in
English, Kannada, History, Political
Science & Sociology. B. Ed.

B.A./B. Cum,

Prep.B.A.,B.Com., M.A.in English, Public
Admiwistration, Eeonomics, Polttical
Science and History.

Prep.B.A.,M:A. InPunjabi, English. Hisotryg
Political Science.

B. Com., M.A. in Historv and Political
Scienee.

B.A. & B. Com.

1.A. & B.A.

B.A.

Post-graduate in the teaching of English,

BM.A.'in Russian, Fren¢h and German.
WA
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Conference of Dairy Indusiry

1859. SHE{ M. KALYANASUNDA-
RAM: Will the Minister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state:

(a) whether a conference of Indian
Dairy industry was held in Bangalore
recently;

(b) if so, whether this conference
bag proposed setting up of a National
Milk Gnd; and

(c) if so, what are the details and
Union Government’s reaction thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (A) Dairy In-
dustry Conference was held at Bunga-
lore from 18th to 20th January, 1478
under the auspices of the Indian Diary
Agsociation.

(b) Yes, Sir.

(c) The Conference has recemmend-
ed the formation of a National Milk
Grid free of legal constraints in the
intefa-and inter-State movement «f
milk and milk products through esta-
blishment «f a chain of feeder talanc-
ing dairies, bilateral arrangements on
price, quelity and quelity of milk to
be shipped and with modern where-
withalas for road and rail transoort, In
order to balance equably surpluses and
deficits  in milk production due to
season and regions of production

The Government is already se.zeqi of
the need fo form a Nationmal milk
Grid. Some progress has already
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been made under on going Operation
Flood Project' wHich will be further ex-
tendeq during the Sixth Plan.

ffor T o s & et
sfeww deam

1860. ot wurw foy whgw : v
Frafor vt wrave war gfer wite g
qAr g T o g w6 e

(%) 9% va=g aqr 99 ¥
TT WR affAeq wrafe) & gty
o et wforeer  dea %

(@) feedy wmm s wEh
M Y qUT 9Uw  HF fiedy TEa-
W WA Ew

() Naaawr W aF HET
AR ¥ QT 9T & IR fedy wreawm
& q9W & fro s sEEY @ af
)

frater silx wrem awr gfr W
grate st (st FawT we)

(%) T waTaT qar TEF TFaQ
W1 wfmer st & osrafen
fragor & & gfrewr  goam Ay
g

() 5o & 7 I=T
(w) swr & = = )

frafor sitx s darere & s fieg
wr ¢ frm gere sitc ont

1861. wt wmw Ty wtgwm : 77
frmfor wit wrwrer aqr gfe st gfe
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et ug T oY T R e

() 3% & Haww | fawm ¥ qw

froy frowm qed (duw) =%
T (wd) v TR g,

(&) s x y et w1 fRlr
T g awr § o fen W
favmft = ¥ wwfow | gfew oo
LU

(7) Foemr it smaTe A9 g
8 w fg iy Rt =7 ¥ A
SO AT §,  IW & FT MO §,
L1104

(%) =2 #= aw  fwrft v ¥
da v faar smom 7

frmfor Wit e wer gqfe s
gt W (s e wr)

(w) dgwer 40

wH 638
(@) (i) wfer

Lo 15

Loy 448

(un) fawet w0 & iy
i

9RHT AT WY 448 WW
fawrdt w0 & sy e fob g &
4 dqwer felt T Wit @ s e
oA T ¥ 1w AR o
g o9 AW ORAEE MR § AR
g & o

(7) Ww AqEer @ar wWl AT
frr e ¥ dww D e
LUCCIE U I I CE I ]
w3 A e e o
W ATgewm  fowm ¥ gile
ot fgmr sr @t ¥ O

(7) wpme e qo Y & an
W OWAET OMEw ¢

Institutions fop, Training in Hotel
Management and Catering Courses

1862 SHRI C K JAFFER SHARIEF
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
to state

(a) the number of institutions in
the country having arrangements for
tramming 1n  hotel management and
catering courses, state-wise,

(b) whether 1n view of the large
number of admission seekers to such
institutions, Government propose to
stait more 1institutions to impart train.
ing 1n hotel management and catering
in the near future, and

(c) 1t so, the plan of Government
in this regard”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) A Statement showing the
mnstitutions having arrangements for
training in hote]l management and
calering courses and allied crafis s
attached

(b) and (c) It 15 proposed to set up,
in a phased manner, additional Food
Craft Institutiong in different parts of
the country for imparting traiming in
the various crafts connected with the
hotel and catering industry Some of
the Foodcraft Institutes may in due
course ntroduce management cour<es
also depending on the requirements .
the hotel industry The question o
meeting the requirements of manpower
either by increasing seats in existing
institutions or by establishing new
institutions is kept constantly under re-
view



247 Wniten Answers

MARCH 6, 1978

Written Answers 248

Statement

List of Institutions imparting trarmng in ll;a‘
]

eld of Hotel Management and Catering and
ed Crafts £

Name of the Institutions

State Remarks

1 Instuitute »# Hot 1 Maiag m nt, Gatering and
Nutrition New Delht

2 Institute of Hotel Manag ment Catering }ech-
nology and Apphed Nutrition, Bombay

3 Institute of Catering I'cchnology and Apphed
Nutrition Calcutta

4 Insutute of Catering Icchnology and \pphed
Nutrition Madras

5 Food Cratt Institutc Hyderabad
6 Food Cuaft Institute Chandigarh
7. Food Crait Institute (soa

8 Ford Critt Institutr  Ahmedabad
9 Tort € ait Insutut  Bangalore

10 Food C raft lustitute Nalamassany
11 Food Graft Institute Bhopal

12 Ford Graft Institut , Punt

13 Touol CGiatt Institute Bhubancswar
14 Food Caatt Institute, Jaipur

15 Food Graft Institute, | ucknow

Didht Both management

and craft courses
Maharashtia .
W st Bengal 2

lamil Nadu »
Andhra Pradesh (Only Craft cowses)
Chandiguh R

Goa Dam: & Diu 3

Gujarat

Karnataka

Kerala

Madhya Pradesh

M tharashtra

Orissa

Rayasthan

Uttar Pradesh

W AR, FEAT AQqT TOOEqE H TN
w o wvelt fewrd dvwAw
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T w4
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e araEfus ot & ad@
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(%) 7 1976-77 W Fw
AT F Iyt ey w
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(%) #mr wewTe g feed frwre
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Repairs to drains and Boads In Janrk
Puri Dellu

1868 SHRI PHOOL CHAND VER-
MA Will the Minister of WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state

(a) whether 1t 18 a tact that the
work of cleamng and 1eparing the
drains and roads in CSP Houses area
of Janak Puri 1s being done neither
by the DDA nor by the Delhi Munici-
pal Corpoialion as a 1esult of which
the residents of the celony have been
put to considerable hardship and

(b) 1f s0 whether Government pro
pose fo take appropriate action to en-
sure proper mamnienance and repairs
of roads and drams 1n this colony?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
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REHABILITATION (SHRI SIKANDAR
BAKHT): (a) Sanitation and maiaten-
ance of roads/storm water drains are
being done by the Municipal Corpora-
tion of Delhi.

{b) Does not arise.

naAT T (TRdE NY)

1869. =t wwey wal : v
fmim ol wm o ofe s
gmfa  mdl wg e A gw
ww fe .

(%) 71 o 18 dYo WET
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¢

Dam at Kishau Upstream of Tajewhla

1870. SHRI L. L. KAPOQR: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government have
c ed and ¢l d the proposed
scheme for construction of a high
storage dam at Kishau upstream of
Tajewala across the river Yamuna;
and

(b) 1f 80, the details of the scheme
as cleared by the Ceneral Govera-
ment?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA)! (a) and (b). The
Government of Uttar Pradesh had sub-

, mitted a report on Kishau Dam Project
1n 1965 which envisaged construction
of 770 teet high dam across the river
Tons, a tribulary of the Yamuna 1ot
power generation and also use of regu-
lated releases for water sunply to
Delhi and for irrigation from Yamuna
The proposals were ined and ine
State Government was advised to carry
out investigalions at alternative dam
sites and up-date the project estimate
The modified report has nol o iar
been received from the State >overn-
ment,

Receipt of U.G.C. Development Grants
by Affiliated Colleges

1871 SHRI L. L. KAPOOR: Will the
Mimste; of EDUCATION, SOCIAL
WELFARE AND CULTURE he pleased
to refer to the reply given to Unstar:i-
ed Question No 40 on 14th November,
1977 regarding receipt of UGC.
development grants by affiliated
colleges and slate

(a) whether the required nforma-
tion has been collected and

(b) if so, when ‘' will e placed on
the Table of the llouse?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
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& TS e (), Ascording i

information furnished by the Univer-
sity Qrants Commission, the informq-
‘ion hes since been compiled, but re-
quireg checking etc. The assurance
will be fulfilled ag soon as it 1s receiv-
ed in the Ministry

Banglipg by DDA

1872. SHRI SIVAJI PATNAIK Will
the Minister of WORKS AND HOUS-
NG :AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether the Central Audit has
exposed some cases ol gross bunghing
by the DDA,

(b) whether DDA spent Rs 27
crores on resettlement colonies, Rs 17
crores was unaccounted for while
Rs 4 crores were said to have been
spent on earth flls, and

(c) if so, the reaction of Govern-
ment thereon?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI  SIKANDAR
BAKHT): (a) The Accountant General
Central Revenue has recently conductl-
ed a review of DDA in connechon with
the Report of the Comptrollel ynd
Auditor General of India for the year
1976-77 Union Government (Civil) and
has included a number of paras regard-
ing financial and other irregularit'es

(b) and (¢) As reported by DDA
the expenditure on workg executed n
the resettlement colonjes from the
year 1975-78 upto January, 1878 was
Rs. 1747 crores including about Rs 1
crore on earth filling Besides, cost of
Jand woiks out to Rs 227 croves All
{his exp nditure stands accounted for

e AW & g fode 3 o qefiw e

1873, S gwW W weEW
wat fen, G wener Wi Fugt
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Expenditure incurred on Shantivana,
Rajghat and Vijayghat
1875 SHRI HUKAM CHAND
KACHWALI: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) whether the construction work
of Shantivana, Rajghat and Vijay-
ghat has since been completed;
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written Answers PHALGUNA 15, 1899 (SAKA) Written Answers 258

(b) if so, the total expenditure in-
curred thereon; and

(c) if not, the time likely to be
taken in completing the construction
work and the total expenditure esti-
mated to be incurred?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) Major construction work
of Shantivana, Rajghat and Vijayghst
has been completed. Some additional
works are in progress.

(b) The t{otai expenditure incurred
on Shantivana so far is Rs. 84.42 lakhs,
Rajghat Rs. 67.02 lakhs and Vijayghat
Rs, 44.02 lakhs.

(c)y The additional works are likely
to be completed by 1980-81. The ex-
penditure on additional works of zll
the samadhis taken together is likely
to be Rs. 16 lakhs.

g "@ugi & fAamE cyEt o7
fear wur =m

1876. ¥t gF% TT FOA@ :
F17 faatw st wa@ qar ofF =@
gaats  Hdl  ag A #r FaT O
f& -

(%) 9gm #elT AT 7T FeEdw
dfaat #1 9% fomett ¥ wrAfzq
frma @ 9% wigey faaet gaqafa
gg & ST WY §; HIT

(@) fadm ad 1978-79 &
AT =@ W F QAT (AT gt
FT  =FEEIT FT TS g 7

faator %tk o@@ @ar qid #wi
grata  wsht  (»ft fasEe w@wd)
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(%) faewrar aof & e d@faai &
fAa|  =mAl & W@ w@E O "qe-
gsar o< fear v @9 faatafes

2 —
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1976-77 27,04,624
1977-78 18,91,381
(31-1-78 3% )
(@) afamt & Fm@r & fag

agF  H FIE  qUE FagAT TG Al
ST 1 av 1978-79 & fuq
fqar| Toml & @ @™ 3 A Aawal
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Linking Ganga with Cauvery

1877. SHRI C. K. CHANDRAPPAN:

SHRI SHYAM SUNDER
GUPTA:
Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased

to state:

(a) whether the attention of Gov-
ernment has been drawn to a much
debated and controversial scheme of
linking the entire river system in
India for controiling flood and to make
water available all over India, worked
out by Sri Dastur called ‘“garland canal

scheme”;

(b) if so, details thereof and reac-

tions thereto;

(c) whether the Government have
abandoned the ambitious scheme of
the former Government to link Ganga

with Cauvery; and

(d) if so, reasons thereof, and if not,

the progress of the implementation of

the project?
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THE MINISTER OF AGRICULTURE

AND IRRIGATION (SHRI SURJIT

SINGH BARNALA): (a) Yes, Sir.

(b) The Garland Canal scheme en-
visaged by Capt. Dastur, as revised by
him in November, 1977, comprises the
following:—

(i) A Himalayan Canal connecting
Ravi to Brahmaputra 1500 miles long
and 1000 ft. wide and 40 ft. deep
with over 50 integrated lakes (each
about 30 miles X 1 mile X 90 to
100 ft. deep) along the southern
slopeg of the Himalayas at the ele-
vation varying from 1500 ft. te
1100 ft. above the main sea level.
The canal is proposed to b'e extend-
ed 1100 miles beyond Brahmaputra
with abou! 40 integrated reservoirs!

(ii) Subsidiary Canals from the
Himalayan Canal at right angie at
interval of 2 miles;

(iii) Central and Southern Gariand
Canal about 5800 miles long between
alevation of 1000 ft. gbove the mean
sea level encompassing the Central
Plateau and Southern peninsula,
with 200 integrated reservoirs on the
various rivers and subsidiary canals
at 2 miles interval from the main
canal;

(iv) Connecting the Himalayan
and Gariand Canal by 5 pipes of
12 fi. diameter each (which can be
increased if necessary) at the two
points for transfer of waters from
the Himalayan Canal;

(v) Comns‘ruction of a veservoir
near Nagaur in Rajasthan with a
capacity of 330 million acre fect;

(vi) Storage with a capacity of 100
million acre ft. on the Sone River.

(c) and (d). The Garland Canal pro-
posal and Ganga-Cauvery Link Canal
proposal are both suggestions for for-
mulation of g National Plan for ihe
optimum develsmment of the water re-
sources of the country. Many complex
issueg such as technica] feasibility, eco-
nomic viabnility, legal and environmaen-
tal aspects, etc. are involved on a na-
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tion-wide scale which are under study.
This would take some time before a
view is taken.

Universal Primary Education

1878. SHRI C. K. CHANDRAPPAN:

SHRI PADMACHARAN
SAMANTASINHERA:

Will the Minister of EDUCATION,
SOCIAl. WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that Gov-
ernment has drawn up a scheme for
universal primary education with
special emphasis to non-formal edu-
cation;

(b) if so, details thereof and pro-
gresg made in the fielg of implemen-
tation; and

(c) what is the estimated expendi-
ture for implementation of the schemes
and what are the resources for rais-
ing finances?

VINISTER OF EDUCATION,
SOCIAI. WELFARE AND CULTURE
(DR. PRATAF CHANDRA CHUN-
DER): (a) and (b). Yes, Sir. On the
basis of the recommendations of the
Working Group on Universalisation of
Elementary Education, master plans
for universaiisation are being drawn up
by State Governments and Union Terri-
tory Administrations. The working
Group was set up to suggest a {easible
plan for the vuniversalisation of ele-
mentary educat.cn for children of the

THE

- age-group 6—14 (classes I to VIII) in

another 5—7 years’ time. The uni-
versalisation is proposed to be achieved
through both formal and non-formal
programmes of education. The target
of additional enrolment in the gth Plan
(1977—83) is 3.20 crores (2.20 crores
in classes 1—V aua 1.00 crore in classes
VI-VIII). The Working Group felt that
it would be possible to enrol 220 lakh
children in ciasses I—V (100 iakh in
full-time school and 120 lakh in part-
time classes) and 100 lakh children in
classes VI-VIII (60 lakh in full-time

schools and 40 lakh under part-time
non-formal education). On the basis of
the recommendations of the Working
Group, the State Governments have
been called upon to prepare detailed
masterplans {or implementation, The
year 1978-79 wiil be treated as the pilot
year for making the necessary prapara-~
tions,

(c) The expenditure for covering
the non-enrolled children during
1978—83 estimated by the Working
Group is Rs. 1,000 crore. This amount
ig likely to be available under the
Sixth Plan.

Drop out in Education

1879. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether there is a serious pro-
blem of drop outs in our education
system resulting in huge waste;

(b) if so, the details regarding the
drop outs at different stages of edu-
cation and what is the extent of
wastage in terms of money and also
in terms of wasted time;

(c) what are the reasons for this
phenomenon; and

(d) whether Government have
taken steps to do away with this
phenomenon, if so, details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir, particularly at the
elementary stage (classes I—VIII).
Library. See No. LT-1716/78]

(b) and (c). There are no recent stu-
dies at the ali-india level on ‘he sub-
ject. However, a study on a highly
restricted saniple basis was conducted
in 1977, confining it to primary stage
only, the results of which are laid on
the Table of the House. [Placed in
Library. See No. LT-1716/78].
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No study h:ns teen conducted re-
garding the exient of wastage in terms
of money a0l time.

Whatever ctudies are available reveal
that the drop outs are mainly from the
category of chi.lren belonging <o un-
der-privileged sections of the society
and girls. The Working Group on
Universalisation  has identified the
following as scme of the reasons for
non-attendance of the children kelong-
ing to the weaker sections like Sche-
duled Castes ¢nd Scheduled Tribes:

(i) A chili begins to help in the
economic endeavours of the family at
a very early age. Thus attending
a full-time formal school is a luxury
which most femilies cannot aftord.

(ii) The timings of the formal
school are such that they cannot pur-
sue education ctong with their cco-
nomic pursuit.

(iii) Some of the children drop
out after on2 or two years due te
various reasons. The formal system

does 10t perrit them to re-enter ihe
school, N

As regards the girls, some of the rea-
song identified by the Working
Group for non attendance of girls are—

(i) From a very early age, girls
have to shoulder a lot of house-
hold duties in respect of younger
children, as alsc other household
respoansikilitiecs like cooking etc.
Neither the timings of the formal
school mnor the curricula suit the
requiremsenis of this category of
girls.

(ily T2 mesry communities, due
to cultural kackwardness, sending
girls, even of the age 8 or 9 to co-
educational scrcols, does not find
favour.

(iii) The village communi‘y is
not convinced of the usefulness of
the ad.calicnal programme for ths
girls beirg cffered py the fermal

school system.
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(d) Sociy economic reasons are res-

possible for huge rate of drop out in 2

schools unders 5 total strategy. Some
of the steps identified by the Working
Group relate to :—

(i) curriculum reform to make it -
more meaningful and relevant to the
life situation of th/e children;

(i) reduciion of instructional
hours in classes I-—III to three hours
per day and lengthening the acade-
mic session;

(iii) imireducing socially usaful
productive work and social service
activities as an irtegral part of edu-
cation;

{iv) b»tter teacher preparation to
tackle tiie problems of primary edu-
cation;

(v) immprovemeént of supervision
and involvement of the local com-
munity in these supervisory tasks by
formation of effective school com-
mittees which will assist in bring-
ing children to the school and for
building uyp closer relations between
the school ang the community etc.;

(vi) but, more than all these, is the
need to create a climate and ~rgarise
a mass movement to ensure that ail
the children of the age group ¢-—14 °
are enrolie@ and remain in schcols.
It is for the local community to en-
sure ‘hat ihe cbildren of this
group receive education either
through the forma! or through the
non-formal channels.

Residential Government Accommoda-
tion for the Staff of Parliament
Secretariats

1880. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the number of Government
quarters of Type I to Type IV which

(

age: _

]

are likely to be allocated to Lok
Sabha Secretariat and Rajya Sabha
Secretariat from the General Pool

during the current year; and
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(b) the details thereof (Type-wise
and date-wise) as to when these will
be handed over to both the Secreta-

< riats?

frafor @t wam T afe =i
gata |=1 (st fase am) : (F)
IR (@) TsF A &1 fAai

THE MINISTER OF WORKS AND AR oare ®ATEd 99 F W HIg

HOUSING AND SUPPLY AND RE- FETT  FASA AT {23Q SArd 1 TASET
HABILITATION (SHRI SIKANDAR - i

» BAKHT): (a) and (b). Out of the TiC T A T FA A T
quarters under construction in the fow F=m ggmer fag ga@eT art
general pool in the DIZ area, the fol- g AEHIET F1 ‘gafEq 'O q4ar
lowi iart il llotted t 0- L | =

. lowing quarters will be allotted temp ‘At ?.TFj}T-‘-T\T T Ay SET % ARG T

rarily to the Lok Sabha and Rajva b o
Sabha Secretariats during the current fama  orAr, afegrerar ar fawe
MY F FqEAE  FE g@r | TSF

Nears

Type { 20 Nos. AR AGAT UTITAFATHT T ITATHE-
| JHAT F AAGR qAFT  qEEAT FL
Type TiI e fafus et F fag faa @
ART F3T | = =
Tgped Vs os o Seefs £ L Nik SR L v ST, R
* : TSUT F1 ST AL & o0 F=
This allotment is to be adjusted sub~ e o . e
sequently against equal number of TEEAST HT 499w *Tgf:l?«l‘ "‘BI'ET.\FIT F
quarters of similar types presently IMER 9T fFwar srar 3 fSag o=
under cons:ruction exclusively for the A F T T FTGEAT AR fawsuym
Lok Sabha/Rajya Sabha Secretariats. ) - e = .
HI O H W@ S@T B |
These «quariers will be allottel as
soon as *hry are ccmpleted.
Percentage of Allocation for Agricul-
tural Sector
T AW AR AT 1882. SHRI SOMNATH CHATTER-
s JEE: Will the Minister of AGRICUL-
1881. 37 gméa ARET =T ¢ ;[‘URtEt AND IRRIGATION be pleased
o state:

Fa1 faate Wi w@E qaar giF 6K

B ga’a’i‘ﬂ‘ ﬁﬁﬁ?'{a ERIG Edl a7 Ul (a) whether Government have de-
R - cided to raise budget allocations for

’ the agricultural sector from 23 per

@ (%) s O T B2 cent to 40 per cent; and
sead fafas Tl |1 Tsgar
1975 1976 @41 1977 ¥ f&aar
g maEE fom @ T S®wE

AT F7 97 ; T

(b) if so, the percentage of funds
to be used for irrigation in drought
prone areas; State-wise?

THE MINIS{ER OF AGRICULTURE
AND IRRT:ALION SHRI  SURJIT

(@) # a1 fa=r g
3} T d foostd TR SHEEn
F FETX TAN FT F AKX AT TG
< @ SR AT F g 7

SINGH BARNALA): (a) and (b). The
position in these respects will be indi-
cated in the plan for the next five
years after c<on&’deration by ‘he No-
tional Development Council.
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Demand for U.P. for fixing Support
Prices of Oilseeds and Pulses

1883. SHRI SOMNATH CHATTER-
JEE: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government of
Uttar Pradesh have demanded for
fixing the support prices for oil seeds
and pulses to ensure stability in their
production which fluctuated with price
variations; and

(b) the reaction of Government

thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATICN (SHRI SURJIT
SINGH BARNALA): (a) and (&)
At the Chizf Min:sters Conference held
on 10th and 11th January, 1978, the
Chief Ministers including that of U. P.
had emphasised the need for fixation
of suitable support prices for vilsceds
and pulses, with g view to increasing
their productisa. Support prices lo1

1978-79 season have already been
announced for groundm_lt, soyabeen
and sunflower seed. The Agricul-

tural prices Comurission has also sub-
mitted its recommendations on the
level of support prices of rapeseed and
mustard which are at present under
consideration, As regards pulses sup-
port price for the gram crop to be mar-
keted in 1978-79 had been announced
in October, 1977. The Agricultural
Prices Commission has also submitted
its recommendations on the level of
support prices of arhar and moong and
the Government’s decision thereon is
likely to be announced shortly.

Writing off Bad Debates by DDA

1884. SHRI SOMNATH CHATTER-
JEE: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether Government are aware
that a large number of contractors had
been advanced huge amounts of money
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by the DDA officials without ensur-
ing any collateral and the DDA
officials have moved that Rs. 10 lakhs
advanced to a contractor be written
off as he is not traceable;

(b) if so, the steps Government
propose to take in this matter; and

Government is con-
into the matter

(c) whether
sidering to enquire
raised?

THE MIN'STER OF WORKS .1 ND
HOUSING AND GUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir. The Delhi
Development Authority has reported
that no advance has Leen paid to any
contractor without ensuring any col-
lateral. Also there is no move to write
off an advance of Rs. 10 lakhs to a
contractor.

(b) and (c). Does not arise.

Central Government Staff Quarters,
Howrah

1885. SHRI SOMNATH CHATTER-
JEE: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether Government have re-
ceived memorandum from the Gene-
ral Secretary. Welfare Association,
Santragachi Central Government Staff
quarters, Howrah; and

(b) if so, the reaction of the Gov-
ernment thereto?

THE "VMINISTER OF WORKS AND
HOUSING AND SUFPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir. A Memoran-
dum has been received recently.

(b) The Association has reprsented
for the provision of certain facilities
like medical facilities central School,
Railway overbridge boundary wail etc.
The concerned Departments have keen
requested to consider provision of these
facilities in the colony’.

'S

A
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New Plan for integrated rural deve-
lopment Programme

1886. SHRI PRASANNABHAI
MEHTA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether an entirely new pro-
gramme for comprehensive and inte-
grated rural development will  be
launched by the Government soon;

(b) if so, whether Government
feels that the current programme like
SFDA, DPAP and Command Area
Development have not done enough
and hence the need for a fresh
approach;

(¢) if so, the main features of the
new Scheme; and

(d) when the same is likely to be
started and the cost of expenditure
involved?

THE MINISTIER OF STATE [N TEE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) The S. F. D. A. is mainly a bene-
ficiary orienteq programme while
D. P. A. P, and Command Area Deve-

lopment Programmes mainly {ollow
the ‘area’ approach. These pro-
grammeg are restricted to selected

areas and beneficiaries and have been
quite successful Under the new pPro-
gramme it is proposed to cover g much
larger area in the country. The need
for the fresh gpproach has arisen with
a view to achieve the national objec-
tive of full employment in rural areas
within g certain time frame. Under the
new programme the main elements of
the areg programmes and the benefi-
ciary orinted programme will be
brought to bear on each of the areas
covered by any one of these program-
mes depending on the suitability of the
programme for the area. Also pro-
gramming under the new approach
will pe based on decentralised micro-
planning at the block level. It is also
proposed to involve voluntary organi-
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sations of standing and repute in the
formulation and implementation of the
Block Plans.

(c) The new Scneme is under for-
mulation.

(d) It will be started from 1978-79.
A token hudget pievision of Rs, 26.GC
crores has been made,

12.00 hrs,

RE: MOTION FCR ADJOURNMENT

DELAY IN INVITING THE LEADER OF THE

CONGRESS COALITION TO FORM (GOVERN-
MENT IN MAHARASHTRA

SHRI VAYALAR RAVI (Chirayin-
kil): Sir, my moton is given on the
basis of the latest report recieved from
Maharasintra. 149 Members of the
Legislative Assembly have been parac-
ed and pnresent Lefere the Governoi.
He has not taken any step. The re-
port is that the Ceovernor is himself
trying to make Members change their
mind instead of woiking on the consti-
tutional basis to respect the Constitu-
tion.The ‘Governor is today trying to
become an instrument of a political
party at the Centre. This is a complete
violation of the Ir.dian Constitution.
On that hasis I seek your perm’ssion
to move an adjournment motina:

“That this House be adjourned for
the delay in inviting the leader of the
majority gronp of Congress Coalition
in Maharash%-a to form his govern-
ment even after the physical appea-
rance of his 149 legislators.”

I appeal to the hon’ble Speaker to
allow my moticn.

MR, SPEAKER: Mr, Sathe, you have
not given any nectice. Mr. Stepnen
has given.

SHRI VASANT SATHE (Akola) My
submission is that the matter is of
such an vcgency that an adjourmmert
motion is alsight My friends from
Maharashtra ar.3 all our Members con
this Side feel very much concerned
and disturbed particularly when Morar-
jibhai is the Prime Minister.
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[Shri Vasant Sathe]

You will read, Sir, hon'ble Shri
Morarjibhai to get an election in Gu-
jarat went to the extent of going on a
hunger strike himself, went to the
extent of threatening a gherao and
satyagrah in this House. (Interrup-
tions).

Sir, 150 electes renresentatives of the
Maharashtra Assembly have been para-
ded. Photographs have been taken.
Signatures have heen taken. I Gov-
ernor is not going to allow a people’s
government to be formed in Maha-
rashtra, it is not within his powers.
Under Article 162 he has to have the
Counci] of Ministers. There is no
choice for him. Janata Government
is trying to bring pressure on the Gov-
ernor for encouraging horse-trading.
There is delay of two days. (Interrup-
tions) Morarjibhai, I want to promise
from you thal the Governor will call
Shri Vasantdada Patil........

(Interruptions) **

MR. SPEAKER: Don’{ record.
{Interruptions) **

MR. SPEAKER: You better take
your seats. I have called upsn the
Prime Minister. (Interruptions)

THE PRIME MINISTER (SITRI
MORARJI BESAI)s May I request my
hon. friends not ta get excited for
nothing?  There is nc question of the
Centre intarfering with the disaretion
of the Governors :nd if I may make a
positive statement, we will not have
use of that Governor. If any Governor
does not act imyertially, independent-
ly. There is ro gnestion of Central
Gevernment influencing any Governor
and in this very garticualr case, on the
very first daz wnen the Governor told
me about the result, T told him “you
decide completely impartially and do
what is right. Don’t be bothered abhout
anyanything else.” ( (Interruptions)

SHR1I VASAN'T SATHE: Ac¢e you
satisfied yourself” 150 persons have
keen paraded. {(Interruptions)
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MR. SPEARER: Why don’{ you hear
him?

SHRI MORARII DESAL I am very
sorry that ar excitement is created for
nothing. I du not see why they shoulg
be excited in ihis meatter. I see it in
the papers. I have not had any con-
tact with the Cecvernor. W 0= 0 (3]
want to have any contact. (Interrup-
tions).

SHRI KANWAR LAL GUPTA (Lizihj
Sadar): Sir orn 2 rcint of order.

SHRI KISHORE LAL (East elhij:
Sir, they do not even allow the Prime
Minister to speak. Why do you allow
them to speak? (Interruptions)

SHRI KANWAR I AL GUPTA: Sa.
please read Article 164 of the Constita-
tion. It says:

“164(I). Other provisions as to
Ministers: (1) The Chief Mwister
shall :e appoiated by the Governcr
ang the other Tiristers shall pe ap-
pointed by the Gcvernor on the agd-
vice of ihe Chief Minister, and the
Ministers shall hold office during the
pleasure of the (Fc¢vernor:””

oeqd WETET, IJg TG T [iu-
717 2 fwag gferss 21 o fr a9-
Y ol azad W g | mir OF AT
mizai Fow FX w8, =7 fag 99 T
O GEH A ... ..

MR SPEAKER: The point rawed is
that the Central Government has been
trying to int::fere with the diseretion
of the Govermnor. Otherwise it is
completely the discretion of the Gov-
ernor. The Pnrme Minister has made
a positive stateinent that they are not
interfering.......... (Interruptions)

SHRI VASANT SATHE: We do not
acceptthat! TS eeasmts (Interruptions)

MR. SPFAKER: The Prime Minister
is speaking for the ‘Government......
(Interruptions). There is no point. of
Governor.

**Not recorded.
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SHRI K, LAKKAPPA
On g point of wriler,

{Thuriicur):

SHRI KANWAR LAL GUPTA: The
Central Foverament does not cor: i
The Prime Mia'su2- has categoricaily
stated tha* he hai not talked to the
‘Governor,

SHRI VASANT SATHE: I have nnt
made any ai'egation against the Prime
Minister Lic:self. I have saidl that
from the Ceniral Government scrae
Ministerg are influencing. We want a
guarantee.

MR. SPEAKER. The Prime Minister
speaks on behzii of the Govericot.

SHRI VASANT SATHE: He is a
helpless man What are you ialking
. (Interruptions) **

MR. SPEAKER: Do not record,

I have heard the Prime Minister. 1
have disallowed the adjournment.
motion. The adJournment motion is
disailowed.

SHRI C. M STRP
have to hzar me.

HEN (IdukkiY: You

MR. SPEAKER Urder what rule?

SHRI C. M. §3LPHEN: Under rule
60 read with direction 2, Under Direc-
tion Ne. 2 and adjournment motion has

got to be taken up after the Question
Hour. 1t is on th.ai basis that the aJd-
journmant motion was brought’io your
notice. I had giver notice of ¢n ad-
jurnment motion. When the inatter
comes up you have got three courses
open to you: you can reject it; you can
allow it. Another course is there.
Here it says: proviced further thot
where the Speaker is not in possession
of full facts about the matter mention-
ed, he may beiors giving or refusing
his consent reid the notice of ihe mne-
tion and kear from the Minister or the
Members concerned ga brief state-
ment of facts and then give his deci-
sion on the admissibility of the motion.
When the malter vf adjournment mo-
tion was taken up the Prime Minister

w *Not recorded
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being the IMimisier concerned ahoul it
or speaking for the government pre-
sumably under this rule stood up ...
clarified the position of the govern-
ment. Onca that has been done I
am entitled to clarify my position n
support of the motion.

The Rule says: ‘“‘and hear from the
Minister and or members concerned a
brief statement.”......

MR. SPEAKEIR:

SHRI C. M.
cond proviso’

which rule?

CTLFHEN: Ruie 6C go-
which says:

“Provided Ifurther that whare the
Speaker is not in possession of full
facts about the matter mentioned
therein, he may teiore giving or re-
fusing his conteni read the notica of
{he motion and rear from the Minis~
fer and/oc rembers concerned a
brief staiement en facts....”

Here I would like {¢ submit that there
were two adjournirent motions. One
motion Mr. Vayalar Ravi made his
submission. My motion was the:e and
when the matter csme up, the Prime
Minister stood up and clarified the
position of the Gevernment. 1t is
necessary that as a person who gave
the notice of adjcurnment motica !
also must be¢ heard irn gupport of my
motion. This is under rule. This
is in CON3ON&NCE W yith the natural jus-
tice. This has got to be done. The
Prime Minister spoke. (Interruptions)
I am entitled to say my point of view
about it. How d» you refuse me 1the
right? Parliamer.* will not be righ- ir
refusing me the right. You could
have initially zaid: “Nobody shall sey
anything about jt.” You permitied
one Member {o mike his submission:
you permitted the Minister and the
Minister madg hig arguments abur it.
Under what rule, under what right,
under what justire, can you refuse me
permission to make my submissicn
about the notice I gave you on the ad-
journment mecticr? May I submir
Sir? The P:i'me Minister asked: “Why
are you excited?”
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SHRI MORARSI DESAI: I wart i¢
be heard on this very matter.

MR. SPEAKER" Yes, I will hear you.

SHRI C. M. STEPHEN: This is a
matter in whicn there is considerable
concern in differeni parts of the iinu:ze.

SHRI MORARJI DESAI: Let me first
speak on his point of order.

SHRI C .M. STEPHEN: The Prime
Minister made a sabmission.. ..

SHRI MORARJI DESAIL: Let me suy
something about it.

MR. SPEAXER: I wiil hear you, Mr
Prime Minister.

SHRI MORARJI DESAI: But he can-
not go into the merits of the case.

SHRI C. M. STEPHEN: The Prime
Minister asked: “Why are you gem?g
excited?” Why should I not feel gxc1t-
ed because this is an extraordirary
situation....

MR. SPEAKER: No. No. You are
going into the merits of the case. I
am hearing your point of orders. If
1 allow....

SHRI C. M. STEPHEN: Are y01 go-
ing to refuse nie permission?

MR. SPEAKER: I will consider tré&t.

SHRI C. M STEPHEN: There werz
about it. The other notice—you hea?d
about it. The other notice—you will
not hear about 1if? You have heard
the Minister atout it. You must hear
me also,

(Interruptions)

MR. SPEAKER: Mr Prime Minister.

SHRI K. LARKKAPPA: On a point
of order.

MR. SPEAKER: No, I am hearing
the Prime Minister.

SHRI MORARJI DESAI: When m}i
hon. friend wants tLat he has a right
to speak, because I had explained what
was the maiter, Rule 60, which he has
quoted, says:

“The Speaker if he gives consent
under rule 56 and holds that the mat-
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ter proposed to be discussed i; in
order, shall call the member con-
cerneea who shall rise in his place
and ask for leave to move the ad-
journment of the House.

SHRI . M. “TEFHFN: I am unot say-
ing under that.

SHRI MORARJI DESAI: That is a
difiereny matter zltogether. The
Speaker nas net cilowed it.

AN HON. MEMBER: Ab initio he
has no right to raise it.

SHRI MORKARJI DESAI: Therefore
that does not arise. Evan then,
let me say this: Why all this
excitment? I was explaining, but 1
wag not aliowed to complete my ex-
planation. What can I do? I am not
helpless in Sovarament, but I am
helpless against shout’ng in this House,
I cacnot dn anytmng. I have got to
bear with it. I caunet do it in return,
I cannot do that because that will ag-~
gravate it. Therefore I canot do it.
I was not heard when I was ssying
that for the Govercrment to issus any
direction to the Governor in this matter
would be very wrong and unconstitu-
tional. It was stafed that the Prirce
Minister is helpless, the other Minisers
do it. No other Ministers can try to do
it. I am not helpless with my
Ministers. I am helpless with my hon.
friends. T am not at all helpless there.

SHRI VASANT SATHE: What iz the
use? You are. With one particular
Minister, you are ccmpletely helpless,

(Interruptions)

SHRI WI2?RARJI CESAI: Why Jo ycu
want to ydd to his skecuting? Let him
about. If there is one Member shout-
ing we can cope with it. But if all
of them shout together how can we
cope with it?

Therefore, it is not right when T sa2iq
that we do not want to interferz in
matters I'ka this, there is no questics: of
Government interfering. Then, about
this question of delay, I read about
it in papers. I have not enquirel be-
cause that alsn can be taken as inter-
ference.
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SHRI VASANT SATHE: iHow did
you interfere in Karnataka? Please
tell us.

SHRI MORA ;I TESAIL: That [ will
reply not now. I w.ll do it when 1 reply
to the debate on the President’s Ad-
dress. Why don’t you have patience?

SHRI VASANT SATHE: On 3vd
January the Aczenbly was lo meetl.
But on 31st you dissolved it. How did
you do that?

SHRI MORARJI DESAI: Will you
have some patien::2?  You don't seem
to have any petience,

SHRI VASANT SATHE: These are
doubts in our minds.

MR. SPEAKER: You are on a diffe-
rent point altogether now.

SHRI MORARJI DESAI: That will
be covered when I give my reply on
the President’s Address. I am going
to explain and teli you all aavut it,
but just iow 1 am not going to ze
drawn into it because that would not
be right. I have been reading for the
last two days that they have given a
list of 149 Members and have also
produced them before the Governor.
The other side has given a list of 145
Members

SHRI VASANT SATHE: How can
that be? We have given 150. How
can they give a list of 145?

SHRI MORARJI DESAI: I do not
want to go into the details of it, and I
read also that the Governor s taking
time to see who is right. 71 believe
the matter may have been decided rnow,
by 12 Oclock. That is what 1 was
tolg by others from Bombay, not by
the Goverament that it will be decited
today. T don’t know all this exciie-
ment. I do not think there is any
cause for grievance. Unnecessarily
they are excited over this. I do not
know why there is this excitment.

SHRI VASANT SATHE: It is a
question ultimately of democracy.
People have their rights. You should
have a democratic rule.

(Interruptions)
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MR. SPEAKER: I am decidiag ihc
point of order first.

SHRI VASANT SATHE: The point
of order is not important. This is
more important—the substance.

MR, 3PE£AKER: When it is raised,
it is important. When the matter is
raised T have to decide. Two hon.
Members have given notice of adjourn-
ment motion on identical matters. Cne
was Mr. Vayalar Ravi and the other
was Mr. Stephen. Mr. Vayalar Ravi’s
motion nad come ewrlier. I have nct
given consent to either of them under
Rule 60. I have not given consent at
all and in fact, when Mr. Stephen met
me in my chamber, I said I wouid con-
sider it atferwrards. That is what [ tol:i
them and that is what my former order
is.  Withoat my consent, Mr. Vavalav
Ravi raised the cuestion. When Mr.
Vayalar Ravi raised a certain point,
he said that the Central Government
was interfering with the discretion ot
the Goveranor. 'that is why I asked
the Prime Minister whether it was a
fact. The Piima M'rister has deniad
it and he has denied it on behalf of
the Government. I have to accent
that. Now there is no question of
any Member being entitled to say be-
cause the second proviso to Rule 60
says:

“Provided further that wheres the
Speaker is not in possession of full
facts awout thc matter mentioned

therein,”—the question is whether
the Cent.al Govarrment is interfer-
ing or not “he may, before, giviag
or refusing his consent, read the ro-
tice of the motion and hear frcm
the Minister/or Members concerned.

It is entirely left to the Speaker to
find out the facts. It is not a question
of anybody having any right, The
allegation is that the Central Govern-
ment is intarfaring. Therefore, I have
allowed the Prime Minister to clarify
that point and so there is no qucsiion
arising at all. T Leve not givea con-
sent under Rule 60 and I do not pro-
pose to give any. This is not a mat
ter....
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SHRI VASANT SATHE: Wha! is the
use now? (Interruptions) The Prime
Minister was gooq enough to explain.
Where is the qucstiion of your conseni?
It has kecoine redimcant. You have
become redundant now. (Interrup-
tions)

SHRI C. M. STEPHEN: We don't
want to participate in the delibera-
tions. I want to make a statement about
that. Why is it hapening? (Inter-
ruptions). I am not going to yield. If
you are ot going to allow me, it would
be a most unprecedented procedure. I
rise as the leader of the party. (Inter-
ruptions).

MR. SPEZAKER: Under what rule
dogs it come? T will allow it i thece
is any rule.

SHRI C. M. STEPHEN: Will you
allow me only :f tnere is a rule? You
will not allow me if I am.... (Inter-
ruptions) Under what rule do I walk
out? Before walking out, would you 1ot
allow me to make a stateemnt? (In-
terruptions) What is the sort of thing
that is J0iag on? Cne side ycu have
heard. The other side you are not
prepaved to hear. '

MR. SPEAKER:
anything,

I have not heard

SHRI C, M. STEPHEN: Befo:r» any-
body was called, ycu could have said
‘No discussion. under rule 60. You
permitied a discussion for a full half-
an~hour. (Interruptions)

MR. SPEAKER: 1 am not permitting.

SHRI C. M. STEPHEN: The matter
involved is very very important. 1t
is a matter on which all of us are agi-
tated,

MR. SPEAKER: I am not in agree-
ment. I don’t mllow this any more.
Don’t vecord.

(Interruptions)

MR. SPEAKER: I do not allow any-
thing.
(Interruptions)
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MR. SPEAKER: Show me the jrece-
dent. I will allow if.

SHRI C, M. STEPHEN: There are
any number of precedents.
(Interruptions) **

MR. SPEAKER: tin. Not allowed, I
would not DL n'i reccrd.
(Interruptions)

MR. SPEAKER:
record,

Until . say. don't
(Interuption) ** *

MR. SPEAKER: Don’t record u=iit I
ask you.
© (Interuption) ***

MR, SPEAKER: MNcthing is goiag ¢n
record,
(Interruptions)

MR. SPEAKER: I have already taken
the decision, you are not obeying it. ..
I called upoa ihe Trime Minister to
reply.

SHRI C. M. STEPHEN: I want to eX-
plain my stand.

MR. SPEAKER: 1. you are giving
your reason for walking out, then I
will get it reccrded.

SHRI ¢, M. STEZPBEN: Take it thut
way.

SHRI KANWAR LAL GuflA:
Under what rule, you are allowing
him?

MR. SPEAWER: The reasouns for
walking sut have keen allowed. Erom
the preced:nt I have found that eariier
also when the pecp'e walked out, they
had made a statement.

(Interruptions) **

I have made the decision. 1 am allow-
ing the reasons Any leader who is
walking out. cin make a stalewent
why he is walking out. (Interruptions)
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SHRI VASANT SATHE: Either allow
us to walk oui by making g stat2ment
or allow us to sit tere and not listen
to the Prime Minisier. Choose setwee\
the two.

MR. SPEAKER:
There is a prec2dant:
“Cn 10-3-75, cfter the Ministec cf
Home Affairs replied io the debate
on the resolution regarding the Presi-
dent's I'rociamation under articie
356 in relation tg Tamil Nadu, Shri
Era Sezhiyan, the leader of the DMK
group, made a statement that the
action taken by the Central Govern-
ment was ancorstifutional and that
they were not salisfied with the reply
given hy the Minister. Thereafter,
the members walked out.”

Now, you record,

So, I am permi‘ting him to make a
statement giving reasons for walking
out.

SHRI C. M. fIIFHEN: Mr Sp=aks:

SHRI SAMAR GUHA (Contai): On
a point of ord:r. Sir. I have aothing
to say if you permit any hon. Member
or the leader of zny party or group {0
make a statzment. There is aothing
wrong in that, Eut if the intentioa is
expressed before tha* he is making a
statement giving reasons as a prelude
to walk-out, it is creating a danger-
oug precedent. You can allow him to
make a stitermant tut not a staternent
just for giving reasons for walkout. It
It will be a dangerous precedent. What
wil] be a dangerous precedent. What
time a group leader will say, “I want
to walk out and, therefore, you allow
me to make a giatement.” It wiii e
creating a mess ci the whole fusimess
of the House. Therefore. I would
make a submission to you, please don’t
mention that you are allowing him 1o
give reasons for walking out. You are
entitled to allow any member to make
any statement. But please don’t men-
tion that it is because they are walk-
ing out. It is their choice if they
want +o walk out.

MR. SPEAKER: I am allowing nim
to make a stafcment
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SHRI MO:ziD. SHAFI QURKESHI
{Aanatnag): Mr. Krishnappa from our
party also wants to speak.

SHRI C. M. STIEPHEN: A si‘uaten
has arisen to which my party spokes-
men have taken objection. Our party
has taken onj=ti.0a to certain things
that are hzpoemng in the country. ...

SHRI £MRIT NAHATA (Pali): Mo
Speaker, Sir. supposing I want to
stage a walk cut, will you allow m:= {o
make a siatement?

MR. SPEAKER: [ will consider when
you think of it.

SHRI AMRIT NAHATA: Will yocu
allow everykody? (Interruptions)
Everybody will meke a statement tnen.

SHRI ¢, M. ST1EPHEN: We are not
able to cooperate with you for three
reasons, One i3 that it is elemanetar.s
in parliamemniary practice that when an
issue ig before ‘he House, wher one
aspect of the ijssue has been permitted
to be placed befee the House, the other
interested party must be permitted to
have its say also. This fundamental
rule, according to me, was vioiatec.
The issue befurs the House, was, whe-
ther you wiil allow or give permission
for an adjsurnment motion for which
I had given notice. On that matter,
when the “iscussion took palce, with
your permission or withou{ your per-
mission, the Fiime Minister put forth
a point of view of the Government

This is an elementary parliamen-
tary courtesy that the interest of party
on the other side must also be heard
before the Chair finally gives his
ruling.

(Interruptions)

AN HON. MEMBER: No,
ruptions) :

(Inter-

MR. SPEAKER: Why don’t you have
patience?

SHRI C. M. STEPHEN: Although I
sought your permission to place my
point of view tefore you. I was not
given permission. Against that, I have
got the greaiest objection. Sir, 1 re-
cord my objection to that, (2) on the
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U

[Shri C. M. Stephen]
question abcut the Government’s ac-
tion with respect to the Maharashtra
issue. .. ... (Interruptions)

SHRI VASANT SATHE: What you
are asking about West Bengal......
(Interruptions). Your behaviour in
Maharashtra is undemocratic, high-
handed and arbitrary, This is why
we are walking out. I(Interruptions).

SHRI C. M STEPHEN: The Prime
Minister made o statement that he has
nothing to do with.... (Interruptions).
These are the very fundamentals of
the way tlie rolity has got to function
...... (Interruptions). It is submitted
that the Governor........ (Interrup-
tions). It is for the Prime Minister to
say, to give up his basic responsibility
in a federal polity against that atti-
tude, (Interruptions).

SHRI VASANT SATHE: We will aiso
disturb you. (Interruptions). :

SHRI C. M. STEPHEN: It is for the
Prime Minister to say....(Inter-
ruptions). Government will have
nothing to do with it. (Interruptions).
To give up his basic responsibility in
a federa] polity against that attitude
(Interruptions). (3) A people selec-
tion took place. Members who have
returned...... It is fundamental that
a Ministry must be formed and any
constitutional lawyer says.........
(Interruptions). Either the major
party can be called or the party
which commands a majority can be
called. Here t{wo parties emerged.
One is the Janata Party. The other
two Congrezs whict. happen to be in
the parliameniary parties the major
parties, ‘hey thould have been........
(Interruptions).

AN. HON. MEMBER: Only in
Maharashtra. . .. (Interruptions).

SHRI A. BALA PAJANOR (Pondi-
cherry): 150 Members. (Interrup-
tions). What happens is this. In
Maharashtra, elections took place on
the plea that it was necessary........

SHRT A. BALA PAJANOR: I want 1o
know, Sir.... (Interruptions).
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SHRI C. M. STEPHEN: (Interrup-
tions). To continue in this House. .
...... (Interruptions).

SHRI M. V. KRISHNAPPA (Chick-
ballapur): For the same reason, we
also show our protest and walk out.
(Interruptions).

At this stage, some hon. Members
left the *tIouse.

SHRI K. LAKKAPPA: Mr, Speaker,
we protest... The Governor, who is
acting in utter aisregard of the Consii-
tution, should be recalled immediate-
ly. We make a protest and wralk out.

MR. SPEAKER: Prime Ministe:.

12.55 hrs.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—Contd.

THE PRIME MINISTER (SHRI
MORARJI DESAI) : May I say, Sir,
that it is very unfortunate that all this
time shouid heve teen taken for doing
what they have done now. I do not
think it helps any cause. Yet, I cannot
quarrel with their liberty to do even
wrong things which they want teo do.
Why have I to say anything? But
I do say that, when they think about
what has happened, they will realise
that they have said all this for noth-
ing; for nothing they spent their
energy, and the time of the House. I
do not know how much money has
been wasted. But all these things are
inescapable in Parliamentary life and,
therefore, I have no quarrel about it.
But in this matter I do not see how
this Government is to blame for any-
thing. We have issued no directions
whatsoever; we cannot issue direc-
tions in this matter, and we will not
issue any directions in . this matter.
Even now if they want me to
say, ‘Expedite it’, I cannot do that.
But if the Governor ac‘s wrongly,
then certainly I can take action, but
I cannot force him to do anything.
That must be understood by the hon.
friends. But they cannot forget their
habits they have acquired. That is the



285 President’s

difficulty. 1f they want me to act as
they did in the past, T am not going to
do that, I am not going to act in that
manner whatever may be the provo-
cation. That is all that I can say.

SHRI A. BALA PAJANOR (Pondi—
cherry): Sir, I want to make a clari-
fication.

SHRT MOCRARJI DESAI: e can
make his clarifications afterwarcs.

I was surprised that the same argu-
ments are Leing repeated every time
even when csalisfactory explaaations
were given. It was said that the Pre-
sident shouid Dot have been apologe.ic
for his inability tc deliver the Address
in Hindi. He was not apologetic at all.
I do not know why the President shoulg
be apologetic.  Those who are agaivst
Constitutionsl propriety ought to be
apologetic. It iz not for him to he
apologetic. That must be re=iised.
There is no question of this Govern-
ment waniing tc force Hindi on any-
body. That is rnot the idea at all. But
that does not mean that those who
want Hindi cannot say that there
should be Hindi. If they call them
fanatics they are greater fanatics.
They nare fanatics against the Con-
stitution; if I may say so. What is
the meaning of saying such .things?
That does not help anybkody. I have
explained that Government will not
force this issue, but the compulsion
of patriotism will force it, and I am
“waiting for that to happen. And that
will happen; I have no doubt about it.

AN HOYN. MEMBER: You crannot

force it,

SHRI MORARJI DESAI: I cannot
force anybody to be good; I know
the result will Le otherwise. There-
fore, I never make that attempt

Then. it was sai¢. that Hindi Com-
munications g0 from the Centre to
Kerala :nd cthier non-Hindi speakirg
States. 1 do not know from which
office. This is not the practice of
the Central Government. We send Com-
munications in English and a copy
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of that in Hindi is sent along with it.
I do not know why that should k= ok-
jected to. That iz the policy........

SHRI A. BALA PAJANOR: They
send only in Hindi. ... (Interruptions)

SHRI MORARJI DESAI: No: Chiet
Minister has complained to me I have
met the Chief Minister and he has not
told me about it at all. If any gove =
ment department does that, 1 will cer-
tainly hold it wp for action. I de not
want any denaiiment to do that kind
of a thing. Thrat will not be done.
Point out {o me if there is any failure
in that matter. ...

SHRI A. BALA PAJANOR: The Pre-
sident expressed it, (Interruptionsq

MR. SPEAKER: The President has
not saiq that.

SHRI A. BALA PAJANOR: The
President exwressed it. We presented =z
mrmorandum . . (Interruptions)

SHRI MORARJI DESAI: I am not
yielding. This is not the way to deal
with the whola rretter. I do not stop
him even when he shouts. Why does
he want to stop me when I am speak-
ing? e can speak when he has a
chance to speak, when he has occasion
to speak. but he must nol go on in-
terrupting in this manner. I have said
very clearly that whenever instances
are brought to my notice, I will cer-
tainly take action and see that it is
not repeated anywhere.

13 hrs.

One inadvertant thing had hapgened.
When g reply was sent to a Member
who had written in Hindi, and it was
sent to me, I found. that no English
version was sent and asked for it.
Thev said it was a mistake that the
English version wag not sent along
with it to me. But that was a soiitary
instance  where it was a mistake.
When a mistake was admitted as a
mistake. there was. therefore. no sues-
tion of forcing anybody in this matter;.
force cannot do anything. My Hon.
friends ought to recognise that they
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cannot force me to do what they want
me to do. That must be Tecognised.
I cannot force them to do anything
and they cannot force me to do any-
thing. It would not be right and it is
not provided in the Constitution.

But what I surprised me was when
some Houn. Member said that the ad-
dress was imposed on the President.
that he was not allowed to say that
he wanted to say. Being a Member of
Parliament, he doas not even know
what the Constitutional practice is nd
what the functions of the President ang
the Government are! when the Presi-
dent gives an Address on the opening
day of Parliament it is always the
statement of Government policy. It is
not the first time that the President has
delivered an Address. But ‘when
nothing could be said, what else would
be said?

I was more surprised when it was$
said that the President’s Address lacks
sharpness, inspiration and direction.
Now, we do not want to be sharp with
anybody: that is left to my hon, friends.
I don’t like to be sharp at all with
anybody, nor would the President 1:ke
to do that.

SHRI YESHWANTRAO CHAVAN
(Satara): You are always blunt!

SHRI MORARJI DESAI: I am uot
blunt: 1 am truthful. If what T am
saying now is bluntness. I cannot help
it.

Then, Sir, it was said that it was
disappointing. If they are disaopoint-
ed, they are disappointed, how can I
say they should be satisfied? I :annot
order gatisfaction. But I do not se2
any evidence of disappointment on
their faces. That is all I can say.

Then, it was said that it contains
half truths. Now, what are the bhalf
truths that we have given? It was said
that there are half truths about orices.
What are half truths? TIs it not a fact
that the prices today are not hisher
than the prices in March last? ‘There
have been fluctuations jn wholesale
prices during *‘he year, that also we
have g1mitted. We have not kept back
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anything : we have published "them
from time to time.

SHRI C M. STEPHEN
What about consumer prices?

(Idukki):

SHRI MORARJI DESAI: Consumer
prices are also being regulated: they
are also coming down.

SHRI YESHWANTRAO CHAVAN:
I have read out a para from the ¥co-
nomic Review which shows what is the
rise in priceg in different areas, parli-
cularly the consumer prices so iar as
the people are concerned.

SHRI MORARJI DESAI: That juoia-
tion proves that we have not kept hack
anything,

SHRI YESHWANTRAO CHAVAN:
We are discussing President’s Address.

SHRI MORARJI DESAI: I am also
doing that. Then, a very serious :ning
was said that we are not acknowledging
Opposition’s cooperation. This is very
unkind. I have tried as best, as I
could, to take as much cooperation and
I have received cooperation in some
matters, not in all matters, but this is
not for me to complain. But fo say
that I did not acknowledge this is nct
right, I have said that we are bring-
ing in constitutional amendments for
undoing some of the things we all dis-
approve and that we want to take the
Opposition with us and we are in the
process of it. I am very thankful to
them that they have agreed on many
things. T have said that and said
that publicly at many places, and I
wish we continue to do that more and
more. If the Sreaker was elected un-
animously, it was due to the Opposi-
tion's cooperation. It was true about
the elsction of the President also.
I have publicly acknowledged it. I
have thanked them for it. If we take
the credit for achieving this coopera-
tion for the first time in thirty years.
are we very wrong in it? Why is it
saiq that our claim is wrong?

SHRI YESHWANTRAO CHAVAN:
The immnortance is of those who sive
cooperation and not those who ask
for it?
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SHRT MORARJI DESAI; It is anly
when we give cooperation that we
receive cooperation. Cooperation 1s
always given, not demanded. I cto not
demand cooperation, therefore both of
us have got to give cooperation with-
out demanding it, Who oblige whom?
We oblige each other, not anybody else,
We are doing our duty to the country
and to the Parliament. That is all 1
would say,

Well, at any rate, I am glad that my
hon. friend approved of the President
not coming in a horse carriage. At
any rate, there is some approval of
what has been done. I am glad, he
wants us to go further; that will hap-
pen in course of time. I wish, they
had begun it and not left it to us Is it
also not the firsi?

SHRI YESHWANTRAO CHAVAN:
Creditable.

SHRI MORARJI DESAI: Then it 1s
said that the Janata Government
claims credit as if things are now
being done for the first time in the
history of the country. ] think, that
is a caricature of what we meant to
say. The country has advanced

, thirty years, Who can deny that?
We cannot say that all that has heen
done has not yet reached the veople.
It hgs not reached the majority, that
is all we have been saylng We want
therefore to give 3 new direction That
is all we are claiming If the countey
had not advanced, where would we
have been” Not only that, but I have
always said that everything that was
done by the last Government cannot
be wrong There can be some things
which were wrong, put :.ot all. We
have affirmed that we will honour all
the obligations which have been under-
taken even in our foreign relations as
well ag all agreements and treaties,

, ete. We are bound to honour them.
We did not start on a blank slate, The
only difficulty is that we starfed on a
muddled slate. Thetefore, it .akes
iime to clear ft up before we can write
That is my difficulty. That is what is
sought to be pointed out. I may sorry
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I could not point it out in a manuer
that the muddle could be cloaked and
given a different meaning. How ocen
I do that? I have not got that capas
city,

Then, it is said that the law and
order problem ig not mentioned at all
I do not know what was to be men-
tioned. It is said that the law and
order situation has not improved wmuch,
I have no objection to it. But why
has it come to this pass? Are we res
ponsible for this? Or are those who
were carrying on before us responsible
for this thing in the country? If we
did not say that, should we be made
to say that? That was not done be-
cause we did not want ill-feeling to
arise. That is why we did not say
some of those things.

Then, it was said that MISA is seing
continued, MISA s not being con-
tinued. The old Preventive Detention
Law which has been there all the
while and which was vitiated and
made terrible during the two years of
emergency 18 being done away with.
But law is required to cope with
violence. I would even earnestly
plead with my hon friends opposite
that we have to find some methods of
solving these problems. Ig it good for
all of us that we should spent time in
the manner it was spent in the first
45 minutes? Can we not do it inore
peacefully and more usefully? It a
method is not found, then some way
has t0 be found to see that we do not
spend our time for nothing.

Therefore, let us not always find
fault with everything that is being
done with the best of intentions and in
the interests of the country in the
conditions ag they exist,

Then, it was said that the hiberty of
the individual would be permanently
damageq if MISA continues. MISA
does not continue but the preventive
law is introduced and is put in the
Criminal Procedure Code and it is done
in a more straight forward manner.



292 Presulent's

[Shry Morarn Desar]

There are provisions already 1n the
Criminal Procedure Code where veople
can be taken up without g judicial
trial It 18 being introduced in the
relevant chapter for violent people It
is not being done for political work at
all but 1t pohtical work becomes vio-
lent, then it will get into that category
That also must be understood

SHRI A BALA PAJANOR Mrs
Gendhi also saxd the same thing

SHRI MORARJI DESA! My hon
friends opposite cannot say that the
same thing was done 1n emergency It
18 we who can say what was done m
emergency and not they (Inter-
ruptions)

SHR] A BALA PAJANOR When
the Prime Mnister sayg something
agamnst facts we have to protest We
are a separate party having a separate
identity He says there is the metger
and I want to know the clarmfication
from them also When I said that this
wag the tone Mrs Gandhi used when
she introduced MISA I was present
here It was the same kmd of ‘one
that she used

SHRI MORARJI DESAI My hon
friend does not realise what I am
saying

SHRI SAMAR MUKHERJEE (How-
rah) It 15 correct what my friend s
saymmg Similar arguments were given
when MISA was introduced But we
have our life s bitter experience Out
of the bitter experience we have the
same apprehension By another 1irne
you are keeping this MISA

SHRI MORARJI DESAT Well is 1t
the time for arguing this matter 1 da
not know why my hon friend 1s infet-
rupting in this manner 1n this matter
T do not know why this should bo
brought up just now

SHRI SAMAR MUKHERJEE Our
silence should not be taken as a con-
sent MISA should go lock stock and
barrel $t should be brought in no
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other form It ghould not be kept 1n
any other form. (Interruptions).

SHRI MORARJI DESAI They can
say 1t at the proper time when the Bill
13 bere and when it 15 discussed they
will have full ime to say Why drag
me into digcussion on this? I have to
say about these matters because these
thingg were mentioned 1n the debate
on the Presidents Address, otherw.se
I would not have mentioned it at all
here

Mention has been made about the
Minorities Commigsion It was a very
unkind thing said by an hon Member
that Shr1 Minoo Masan: 1g pro-Isruel
and anti-Arab This 1s totally wrong

SHRI MOHD SHAFI QURESHI He
held a demonstration

SHRI MORARJI DESAI I do rot
want to go into that just now But
this 1s not correct

In the same breath it has been said
that the policies of the Government are
the same as that of the Swatantra
Party What I have to say 1s that
partyg policies are policies of the
Janata Party and we have said that we
will follow the Gandhian lines to the
best of our capacity

Then 1t 18 said Government should
bring out 3 White Paper on minorities,
ll Stateg and weaker sections I dv
not know what kind of White raper
they want If they tell me or if they
mform me I can consider

There !s again a reference to the
Centre State relations here and also
n the other House It is said thar
there should be a national debate Well,
national debate ig probably being car-
ried on 1n newspapers But I cannot
arrange a special national debate on
this matter I am not going to do it.
Let it be understood But I am pre-
pared to discuss with anybody who
wants to discuss it ag many times as
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hs wants. Until we convince cach
other we can go on discussing. I am
going to do that.

SHRI K. LAKKAPPA:; Your partner
in West Bengal is demanding,

SHRI MOHD. SHAFT QURESHI: His
party has been issuing contradictory
statements, Naturally we are within
our rights to take up the matter
seriously. Some of hig party men vant
Jammu and Kashmir gpecial status
under Article 370 to be scrapped.
There are contradictions within Janata
Party.

SHRI MORARJI DESAl: Then the
question of unemployment was raised
saying that it has not been mentioned
in the Address at all. But it has been
mentioned positively what steps are
being takep for improv
That is a matter to relieve unemploy-
ment. Therefore, if it is felt that
mnothing specific has been said, we w.ll
be more careful about it next time.
‘That is all I can say,

I do not know how it was said that
there 1is concentration of economic
power in a few hands. Well, we have
not done it. We have several things
and if there was more concentration, it
‘was during the last six or seven years
than ever before at any time. One
firm or one family whose assets were
Rs 300 crores have risen to Rs 1290
crores in this period. Who is responsi.
ble for it? Are we responsible for it?
There are other houses like that. We
are not responsible for it. Why throw
dust in our eyes?

SHRI DINEN BHATTACHARYA
(Serampore): You can stop it.

SHRI MORARJI DESAI:; You do all
the harm and we do all the good, We
want to do it, but it will take time. It
is easy to destroy a house. It is not so
easy to construct a house. That takes
time, We are doing it.

We are going to see that that con-
centration does not remain. It cannot
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be one overnight. (Interruptions) I
know the philosopby of my hon.
friends, In this matter we differ.

Well, I have already sald rhout
prices. We are taking positive steps.
It is not ag if no positive steps were
taken. We have taken positive oteps,
especially, in the matter of articles
which are in short supply and those
which can be imported we have im-
ported them and the prices have come
down. In respect of several {hings
where exports were allowed and there-
fore prices were going up, the prices
have come down.

Sugar prices have come down and
people are now clamouring for a rise in
sugar prices. One interest says that
prices should come down whereas an~
other interest says that prices should
g0 up, We have to balance all these
interests. We cannot only say that one
interest is right and not the other
interests.

The real interest, the paramount
interest, is that of the consumers. But
the paramount interest of the consu-
mers cannot be safeguarded unless the
interest of the producers is legitimate-
ly safeguarded.

Therefore, we have to balance both
these things, And that is what we are
trying to do. I am sure that results
will be seen as time goes on and as
measures become more effective,

But, the most gurprising thing of all
was when Commissions of Enquiries
were referred to by my hon, friend the
Leader of the Opposition. Well, he
protected himself by saying that he had
made no research That means, he
sald things based on what he had
heard or what he had perhaps seen i1n
some irresponsible newspapers. Can
we expect that from the Leader of the
Opposition? And, what are the facls?
He said. 49 Commissi inted,

are app

The Centre has appointed seven Com-
missiong of Enquiry. One has already
submitted its report. Therefore it is
not ag though they will go vn indefl-
nitely. We will see that they do not
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go on for more than three to four yea's
and that they must énd as >oon 8s
possible

But, when he came to the statement
about expenditure on them I dont
know what happened He said Rs 900
crores will be spent I don’t know
how I did not know that he had tven
this kind of imagination that when i
is not gven Rs 9 crores 1t goes to
Rs 900 crores!

AN HON MEMBER Zero has no
value for them

SHRI MORARJI DESAI It wont go
beyond Rs 1 crore whatever happens,
and yet he says Rs 900 croies  So
far on these Commussions, Rs 35 lakhs
have been spent And we want to sec
that they are completed as early as
possible More has been spent in the
case of one Commission because t has
to make enquities in all the States and
therefore Enquiry and Investigat rg
Teams have to be appointed which ha-
mvolved this expenditure Otherwise
it would not have been even this

18 Commussions or so are appointerd
by the States with which the Centre
had nothing to do Out of these 10
10 are appointed in the States where
my hon friends are ruling Now
should that «lso be 1nid at my door?
Does that not mean that 1t 18 necessary
to have them? When they qlso think
1t 15 necessary how is it right to 5 7
that 1t should not be necessary for
us?

Then there was reference ibout
Land Reforms It was said that Gov=
ernment s policies will benefit onlv the
rich farmers That may have been <o
in the last few years perhaps I had
started this crusade agunst big far
mers or big landlords in Bombay 1n
1937 My hon friend the Leader of
the Oppomition  was 3 partner in 1t
from 1946 and he knows that 1n
Bombay we made the tenants owners
of the Innd and we  abolished all
crop sharing and the rents were re-
duced to a proper reasonable thing in
cash
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SHRI YESHWANTRAO CHAVAN:
We have done that That is the tradi-
tion in Maharashtra But what about
the Guarantee Act for employment?

SHRI MORARJI DESAI, Guarantee
Act may be all right but to give doles,
I am dead against doles becauge 1t
creates beggary and the experience,
all the world-over, where this has
been given 1s that those who are
given what you call unemployment
allowance do not want to work when
1t 15 given to them because they get
allowance without work This men-
tality cannot be allowed And I wont
be a party to it whatever happens on
that score Give work and pay This
15 all that should be done and that
1s what we seek to do now We are
now doing what you omitted to do
That 1s all I wish to say I wish a
line had been said about 1t

Then a suggestion was made that
wiages should be linked with produc-
tion I agiee entirely We are trying
to do whatever we can in this matter

Then 1t 15 said the 1ate of industrial
and agricultural production was much
highe: during the ( ongress Rule That
18 just not true VYes a ycar before
last the rite of industilal production
was higher than the rate of industrial
production 1ist year That 1s some
what truc  But the agnculiural pro-
duction has been higher 1ast year than
that f previouy years  This 1, not to
t ke credit but we have mentioneg it
There are manv such things which
have happened

The per capita income in rural sec-
tor 15 lower—not now but it has been
lower We want to see that it comes
up and up That 1s why we are mak-
ing a drive for rural development and
we are giving 1t the first prionty All
that 1s being done I do not want to
advertise these things which are being
done but only those things that actually
serve the people so that no paper pro-
paganda 1s necessary I do not want
to make paper propaganda without
action bemng taken afterwards and feel
satisfled that everything is good in
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the state of Rome. We do not believe
in this kind of a policy. And the most
surprising statement made was that
the public sector is being diluted. I
do not know where it is being diluted.
Public sector receives not only much
attention but better attiention to-day.
‘We are making it more efficient and,
wherever public sector is required,
we will have it. There is no question
of that at all. What we want is that
there should not be such wrong atti-
tude. Both public sector and private
sector must work in cooperation and
supplement each other. Then alone
the country can thrive There 15 a com-
mon policy, accepted by all of us ex-
cept perhaps some, that there should
be a mixed economy. And that s
what 1s being followed.

Therefore, let there be no apprehen-
sion that public sector is going 1o be
diluted in any way. It will be made
stronger, more efficient and more pro-
fitable, more productive and more ser-
viceable to the people. It is said that
the latest Economic Survey 1s a bonus’
document 1 do not know if hon.
Member has any restraint on language,
I do not want {o name him. I am
sorry I was not present during the
debate. I could not he I must apolo-
gise (Interruplions). 1 am noi say-

“ing it to you. 1 am saying that some-
body said 1it. I am also sorry that some
of my colleagues were not present
during the debate and at one stage it
was complained that there was no
Cabinet Minister present. That is
against all of us. So, we will all have
to be careful in this matter.

Again a statement i1s made about the
commissions, namely, the commissions
are appointed to give employment to
persons. What a fantastic statement
to make. Let it be pointed out as to
who from the party have been provided
in these commissions and I will give
a reply to it.

In the matter of family planning, it
was said that this programme has got
to be re-oriented and strengthened.
I agree it has to be strengthened. We
attach the highest importance to it.
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But we suffer from a reaction which
wag caused on account of some forcible
opergtions during the Emergency. But
I am quite sure that the reaction is
now ending and we will have much
better results during the next two
years,

It was said that anti-Defection Biil
should be brought before the Parha-
ment soon. I should like to bring it
tomorrow if my hon’ble friends agree.
I should like to have it passed without
further delay.

SHRI K. LAKKAPPA: We agree.

SHRI MORARJI DESAI: We will
see. And it was said by an hon'ble
Member that Lokpal Bill should cover
PM and judges of High Court but not
MPs Why” Is 1t because MP is the
reverse of PM? I do not know why
that distinction should be made. All
should be 1included in it because all
have to be above board. Members
of Parhament are the source of Minis-
ters and it the Members of Parha-
ment do not have that reputation, what
will Ministers slone don. Therefore,
we must have MPs also included in 1t.
I do not have any doubt about 1t.

I would now touch only the last
two points where 1t was asked. why
should there be special relations with
Iran and Japan? There 1s no question
of special relations with anybody. We
have equal friendly relations with
cverybody. That 1s what we want Bug
if some people undersiand it more
and are more helpful than some others.
that cannot be helped. That depends
upon the conditions in every country.
That also 15 not a question of unwil-
lingness. But I must admit and ac-
knowledge with thanks ¢hat all the
countries arc  coopcrating with us
even better than I can do with them.
Therefore, I am very happy about it.
This is also a condition for which
Janata  Government can certainly
claim a legitimate satisfaction. We
have improved our position in the
whole region. Now the conditions are
much better and they are going to be
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so0 well-sorted out in a friendly man-
ner that there will be no ripple of
any kind in future That 15 what we
are attempting to do

In regard to the prohibition pro-
gramme, 1t was said that it should be
implemented immediately, and it was
also said that 1t should be given up as
it was fad I do not know how 1t
15 a fad It 15 1n the Constitution Is
the Constitution a fad? I do not under-
stand Are people now wiser than the
framers of the Constitution the
fathers of the Constitution’ It was
put in there unanmimously There were
Members of the Constituent Assembly
who were addicted to 1t and they also
agreed with 1t Therefore, where 1s
the question of going back on 1t

Prohibition 1s meant for the uplift
of the poor more than anything el e
The Condition of the poor 1s getting
woise as a result of this temptation of
shops and they throw all their income
m that and their families starve and
are nakcd without clothes, and unless
this 1s stopped unless this temptation
1s removed from their path their po
sition will nevar impiove  That ig the
peculiar position 1n this country
Thereforc prohibition ;s an impcrative
nece-sity and onc who Opposcs plo-
hibition 15 an enemy of the poor I
shoula say (Interruption.)

SHRI K LAKKAPPA What about
Shr: Subramamam Swamy's state
ment’

SITRI MORARJI DESAI After all
the; are 11l bound bv my statement
That must also be understood Every
Member 1s bound by my statement and
they are They are not to be told
about that But if you want to create
difference you will fall Be sure of it
that you are not going to succeed m
this matter at all

SHRI A BALA PAJANOR Not on
prohibition ? N

SHRI MORARJI DESAI On any
matter

SHRI C M STEPHEN (ldukk:)
Your Members will agree with that,
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but will continue to be drinking....
(Interruptions).

SHRI MORARJ] DESAI' Well
1 am glad that you came back. ilow,
one last pomnt which I wil
make, which was referred to also here,
is that the action of this Government
1n removing the Minmstry in Karnataka
before elections was wrong It must
have been geen that there were elec-
tions at that time in six States We
did not remove minisiry 1n any State
except 1n this State, where we did not
create conditions for it It 1s their
split and their quarrels which created
a situation of complete instability and
theretore we had to do 1t to ensure
that the election was free and fair and
1t must have been seen that the elec-
tion was fair otherwise you would
not have come back to power What
more proof is requuired for the elec-
tion to be fair under thig Government?
It 1s the best proof fo1 1t Wheiever
you sec 1t will have to be  freely
acknowledged therefore I would
request my hon [riends to look at
matiers more objeclively and dispas
sion itedly  They have every right to
find fault with me  Wherever they
see a fault I shall be gratetul if they
pomnt out those faulls to me But
please do not sec where there is no
fault to Hind  Unnecssarily you will
expose youlsclt to another ciiticism

AN HON MEMBER What Cnti-
csm?

DR KARAN SINGH (Udhampur)
Mav I with your pcrmussion, Sir, ask
thc Prime Minisier one small clanfica-
tion? The entire House and the na-
tion welcomes the setting up of the
Minonities  Commission, because 1t
1s a sacred duty that the minonties
must be fully protected I just want
f{o point oul thati there are some States
where oanly th¢ Hindus are in mino-
nty Will the hon Prime Minister
kindly clarify and confirm that mn
those States where the Hindus are in
a minority the Minorities Commission
will also be applicable and will bring
it under its purview?

SHRI MORARJI DESAI It is a very
peculiar position in this country that
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every community can claim to be a
minority everywhere or somewhere, It
is left to the Commission to decide.

DR. KARAN SINGH: Will Jammu
& Kashmir come within their pur-
view?

SHRI MORARJI DESAI: That will
be for the Commission to decide,

DR. KARAN SINGH: It is a natio-
nal problem. It should come.

MR. SPEAKER: There are a number
of amendments moved by the hon.

Members.

=t TRUR (AT ) WA HFHET,
& s st o § o wedlFT ey
g1 3w A i & dggee FRew
AL e FE F AL T 0F me
WY A FETTATE | TR 97 A WA
g1 2 99 % AT ¥ g% 1 347 6w
2, 78 T W wE) St 1 waTw erad ?

SHRI MORARJI DESAI: I thought
I had spoken about 1t twice or thrice
in this House and that 1t was not
necessary for me to reiterate. I have
made that clear and I thought that was
clear. I am  keen, I should like to
emphasise that I feel keenly, but not
more keenly than members of the
Scheduled Castes and Scheduled Tri-
beg can feel because I am not in that
position; therefore I cannot claim that,
but I want to see that thig complaint
does not remain at all and it is there-
fore that we appointed a permanent
commission. I have issued instructions,
or suggestions if I may say So—
because I cannot call them Instruc-
tions, I do not want to interfere with
the state in any matter; it would be
wrong and so it would be a wrong use
of the word. I have advised them that
they should take prompt action against

officers where any such instance takes
place so that they are always care.
ful to see that these things do not
happen, that is in the case of not only
ali Scheduled Tribes and Scheduled
Castes but also all backward classes,
particularly in the matter of com-
munal tension or violence, they must
be alive to it and take preventive
action before anything happens and
if something does happen they must
take prompt action against persons
concerned. If any officer is found want-~
ing, he will not be able to Eontinue
in service; that is what I have said.
I do not think I need to say more.
This is a national question and I hope
all parties will make it a point to co-
operate in this matter so that we re-
move permanently this evil blot on
the life of this country and get rid of
it.

MR. SPEAKER: I shall now put all

the amendments to the Motion of
Thanks to the vote of the House.

All the amendments were put and
negatived.

MR, SPEAKER: I shall now put the
main motion to the vote of the House.
The question 1s.

“That an Address be presented to
the Presijdent in the follwing terms:

“That the Members of Lok Sabha
assembled in this Session are deeply
grateful to the President for the
Address which he has been pleased
to deliver to both Houses of Parlia-
ment assembled together on the
20th February, 1978.”

The motion was adoptet.

13.43 hrs.
PAPERS LAID ON THE TABLE

BETWA RIVER BOArp RULES, 1977 AND
ANNUAL REPORT OF INDIAN DIiary Cor-
roraTION BOARDS FOR 1976-T7

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I beg
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[Shry Surjit Singh Barnala)
to lay on the Table —

(1) A copvy of the Betwa River
Board Rules, 1977 (Hind1 and Eng-
lish versions) publisheg m Notifica-
tton No GSR 22 in Gazette of
India dateq the 7th January, 1978,
under section 24 of the Betwa River
Board Act, 1976 [Placed in
Library See No LT-1699/78]

(2) A copy of the Annual Report
(Hind: and English versions) of the
Indian Dairy Corporation, Baroda,
for the year 1976-77 along with the
Audited Accounts and the com-
ments of the Comptroller and Audi-
tor General thereon, under sub-sec-
tion (1) of the section 619A of the
Companies Act, 1958 [Placed n
Library See No LT-1700/78)

ANNUAL REPORT AND REVIEW OF INDIAN
INSTITUTE OF TECHNOLOGY, KANFUR FOR
1976-77 AND STATEMENT FOR DELAY

THE MINISTER OP EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) I beg to lay on the Table

(1) (1) A copy of the Annual Re-
port (Hindi and English versions)
of the Indian Institute of Techno-
logy Kanpur for the year 1876-77

(1) A copy of the Review (Hind:
and Enghsh versions) by the Gov
ernment on the working of the
Indian Institute of Technology
Kanpur, for the year 197677 -

(2) A statement {Hindi1 and Eng-
lish versions) showing reasons for
delay in laying the above docu-
ment [Plgced i Library See No
LT-1701/78]

ANNUAL REpORT AND REVIEW OF TECH-

NICAL TEACHERS’ TRAINING INSTITUTE

(SOUTHERN REGION), MADRAS FOR 1076.
77 AND A STATEMENT

DR PRATAP CHANDRA CHUN-
DER On behelt of Shrimati Renuka
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Devi Barkataki, T beg o lay on the
Table

(1) 1) A copy of the Annual
Report (Hinda and Enghsh versons)
of the Techmcal Teachers' Traning
Institute, (Southern Region) Mad-
ras, for the year 1976-77

(n) A copy of the Review (Hinda
and Enghsh version) by the Gov-
ernirent on the working of the
Technical Teachers’ Tramming Inst-
tute (Southern Region) Madras, for
the year 1976 77

(2) A statement (Hindi) and Eng-
hsh versions) showing reasons for
not laying the above documrents
within the stipulated period after
the close of the accounting year
[Placed i Library See No LT-
1702/178]

ANNUAL REpoRT OF HINDUSTAN HOUS-
ING Factory NEW DELHI FOR 1976-T7
AND URBAN LAND (CEILING AND REGU~
LATION) 8TH AMFNDMLENT RuLes 1977

frafor st s Ao gfa Wi
graiw Mg R e W (s
w fewx) mmw wgea &
freafafar @ a1 ww w e
E—.

(1) vt ufufmm, 1056 &t
T 619% ¥ Iumra (1)
& s fegam gfen
daedr fafRe, 7§ feelt &
af  1976-77 & =fes wia-
T (et wop)e
@t oF s, Sremrdfer 3
a1 I O Frgens-weET-
quaw Wy feoferat o

[Placed in Library See No LT-
1703/78]

*English version of the Report and
view' were 1ald on The Table on the

English and Hind; versions of ‘Re-
18th December, 1977
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(2) wre ofir  (Twwrw
war  fafrawmr)  wiwfa,
1976 %Y &1 46 ¥ ITWT
(3) ¥o=riracqfy (Iwa-
aw vy mar  fafme )
wsai  wmgw faw 1977
(fer wor st dowar)
wr g% wfa, s feaiw 19
feamre, 1077 & wrw &
o #§  wfugew d@e
g0 "o ffo 765 (%) ¥
swfw gud qur OF sATET-
E A |

[Placed in Library. See No LT-
1704/78].

REVIEW AND ANNUAL REpPORT OF THE
MoODERN BAKERIES (INpIa) LTn. NEwW
DELHI FOR 1976-77 AND SUGARCANE
(CONTROL) AMENDMENT ORDiR 1978

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
BHANU PRATAP SINGH): I beg to
lay on the Table:—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1956:—

(i) Review by the Government
on the working of the Modern Ba-
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eries (Indis) Limited, New Delhi
for the year 1976-77.

(ii) Annual Report of the Mod-
ern Bakaries (India) Limited, New
Delhi, for the year 1976-77 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon,
[Placed in Library. See No. LT-

1705/78].

(2) A copy/ of the Sugarcane
(Control) Amendment Order 1878,
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 62
(E) in Gazetite of India dated 2nd
February, 1978, under sub-section
(8) of section 3 of the Essential
Commodities Act, 1955. [Placed in
Library. See No. LT-170678].

NoTiFicATION UNDER CusTOMS ACT,
1962 Anp CENTRAL Excrse RULES, 1944

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI ZULFIQUARULLAH): 1 beg
to lay en the Table:

(1) A copy each of Notification
Nos. G.SR. 88(E) to 114(E) (Findi
and English versions) published in
Gazette of India dated the 1st March
1978, under section 159 of the Cus-
toms Act 1962, together with an
explanatory memorandum. [Plared
in Library. See No, LT-1707/78].

(2) A copy each of the Notifica-
tion Nos. G.S.R. 115(E) to 154(E)
(Hindi anqd English versions) pub-
lished in Gazette ot India dated the
1st March, 1978, issued under the
Central Excise Rules, 1944, together
with an explanatory memorandum.
[Placeq in Library. See No. LT
1708/78].
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1345 hrs.
[Dr SUSHILA NAYAR in the Chawr]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DESERTION OF CLAMPS AND
REHABILITION SITES BY FORMFR EAST
PAKISTAN REFUGEES

SHRI SAMAR GUHA (Contal) I
beg to call the attention of the Mums
ter of Works and Housing and Sup
ply and Rehabilitation to the follow-
g matter of urgen pnblic importance
and 1 request that he may make a
staterrent thereon

Reported deseriion of camps and
rehabilitation sites by the former
East Pakistan refugees and therr
rushing to Calcutta in thousands ’

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) On 27th February 1978 it
was brought to our notice that about
500 families had left settlement sites
and karmi shibirs 1n Malkangir1 Zone
of the Dandakaranaya Project, These
mugrants had reached in grougs How
rah Sealdah and Hasanabad Rai way
Stations in West Bengal in the hope
that they could seek their scttlement
i Sunderbans/West Bengal Ac
cording to the infoimation available
with the Government these families
deserted ‘he Project in the wake of
propaganda carried on by some nter-
ested clements that there was scope
for resetting displaced persons from
former East Pakistan in Sunderbans
and in other areas in West Bengal
Since November 1877 such propagan
da has been intensified 1n the area by
these elements The matter was taken
up with the West Bengal Governm nt
and they indicated 1n Janumy 1978
that no lands were available 1 any
area in West Bengal for setthng re-
tugees from Dand-karanaya nor
there was any scope for resettling
them m Sunderbans Though this
was published by the Dandakaranaya
Project authorities some families
chose to desert their settlement sites
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karmy shaburs recently having been
misled by false hopes held out to
them that they could be settled 1n
Sunderbans/West Bengal

Abouct 987 families are reported to
have deserted the Dandakaranaya
Project area The total number of
families settled m willages and 1n
karms shibirs in Malkangiri Zone of
Dandakaranaya Project are 8355 and
4,209 respectively

On 1eceipt of mformation that the
familles had reacheq Howrah Seal-
dah and Hasanabad in West Bengal
the matter was taken up with West
Bengal Government immediately
West Bengal Government have 1n-
formed that they are making arrange
ments to send these familics back
They have been requested to arrange
then return to the Malkangiry Zone
of the Dandakaitniya Project {rom
where they haq actually deserted 20
families are reported to have moved
on 2nd March 1978 from Caleutta by
train to Rayagoda These families are
bems 1ererved there inl thence
taken to the Project n1ea West Ben-
gal Government irce understcod to
be arringing to send back the re
maining families

The Dandakaranayy Project autho
rities have been advised to receive and
resettle the 1etuining deserter fami
Ties with appropriate understanding
They will be given legitimate assis
tance due on return to the getticr vil-
lages

Factors alleged and reported to be
the causes foi1 such descrtions have
becn examined Allegations of harass-
ment by adivasis has heen denied by
Orissa Government The Chief Ad-
ministrator Dandakaranaya Project
has stated that excepi TSt straft 1idi
dents of cattle grazing and claims to
some patches of land there have been
no problems arsing between adnasis
and settlers He has also stated that
the allegation that wages have not
been paid for 4 months 1s baseless
It has been reported on the contrary,
that work 18 available now for all the
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families in the Zone but many set-
tlers seem to be reluctant to take to
manual work in the off season. Some
of them seem to be wanting doles
without work to which they are not
eligible.

SHRI SAMAR GUHA: Madam
Chairman. I want to make it very
clear at the outset that I have not
the least intention to create any kind
of provocation in the minds of the
refugees who have been settled any
where to desert their camps and sites,
ner do I want to create any kind
of scare in their minds. I want to
draw the aitention of the hon Minis-
ter and of the Government as a whole
that uniess a desparate situation has
been created in regard to the prob-
lems of the refugees, the Central
Government on very rare occasions—
earlier also and even now-has given
attention to the problems of the re-
fugees.

I want to draw the attention of the
hor, Minister —I have said once also
earuer—to the fact that these refu-
geces from hoth West Pakistan and the
former East Pakistan who had been
victims of Pakistan, are the wretched
communities, but in the case of the
refugees from West Pakistan, as
soon as they crossed the border, they
were taken to sites and then on to
complete rehahilitation camps. But
in the case of rcfugeesfrom the for-
mer East Pakistan, till 1956 they had
to wait in different camps and they
were reduced to some king of ‘sub-
human’ people I should say, and I re-
member that on many occasions I
tried to disabuse the mind of Pandit
Jawaharlal Nehru when he said “No
after 1951 Nehru-Liaguat Pact all the
refugees from East Pakistan and West
Pakistan will go back to their for-
mer homes”, But this expectation
was believed Only after 1956 in the
case of the former East Pakistan re-
fugees the move for  rehabilitation
started, It

Now, as I have said, if you take the
statistics, you will find that 60 to 75
per cent or more of the former refu-
gees who came from former East

Refugees (CA)
Pakistan, got rehabilitated by their
own efforts. Only just a small frac-
tion of the refugees were glven Gov-
ernment aid.

Again I want to draw your atten-
tion to the fact that in the case of
the West I'akistan refugees, very right-
ly they were given compensation for
the properties left there to the extent
of about Rs. 400 crores, but not a
single farthing was given in the case
of the former East Pakistan refugees,
Recently, only in regard to the enemy
properties they are going to get about
Rs. 9 crores or Rs. 10  crores.

You, in the Government of India.
know that in West Bengal there is
no desertion from where they have
been rehabilitated in different areas,
different sites and different camps, I
say they themselves occupied them,
forcibly occupied them and they got
themselves rehabilitated. The Gov-
ernment only sanctioned them or ap-
proved them, but in other parts in
different States, the Government dis-
tributed money to different States
and rehabilitation was entrusted to the
different State Governments in U.P,
in Bihar, in Orissa, ii Madhya Pra-
desh, in Rajasthan, in Assam and va-
rious other places. But what actual-
ly happened? It happened in the case
of Andamans, in the Terai area of
Nainital and a very considerable Dan~
dakaranya area. Except in those pla-
ces, if you take statistics, you will find
in most of the cases that crores of
rupees of money that they spent went
waste because most of the areas that
I have mentioned except these three,
the refugees deserted and now they
turned into a community of beggars
and they are roaming everywhere in
West Bengal. I am sorry ihe earlier
Government did not realise, and this
Government also do not realise, that
one of the basic reasons for the law
and order problem and the conditions
of uncertainty in West Bengal, one of
the contributing factors, I say this is
the most important contributing fac-
tor, is the uncertain fate of the refu-
gees; and many of the refugees deser-
ted from here and went there.
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{8hri Samar Guha]

Madam, I had.tried to draw the at-
tention of the hon, Minister bn am
earlier occasjon algo....

MR, CHAIRMAN: Please be brief
.and ask for any clarification.

SHR] SAMAR GUHA: Madam, I
am coming to that. You have done
a lot of work at the time of influx of
refugees, Do not forget that. We
rarely get such an occasion. Thous-
ands and thousands, and lakhs and
lakhs of people were in miserable con-
ditions. Do you call them as human
‘our subhuman beings? This is the
rare occasion I get to at least raise
the voice of those people. Rather I
say the situation has worsened now.
Unless the situation takes a desparate
turn, no attention is given. How
many times it Was mentioned in this
House that almost all the rehabili®™.
tion sites in Bihar, Orissa, mast of
UP. except Nainital area, Rajasthan,
and Madhya Pradesh were deserted”
All the refugees deserted theri~and
rushed away. Did you take any
notice of it? Why did they desert”
Because they were thrown in some
places in arid lands, thefe was no
cultivable land for those peasants, n
means of their recovery or rehabili-
tation and thevy were thiown there
and they were durmiped there What
they were ty do? They are also hu-
man beings, they are not just a load
that was thrown there. What happen-
ed to those refugees except in those
three places I mentioned? If statis-
tics are taken, you will ind that 80 to
90 per cent of them deserted their
sites or rehabilitation camps For near.
1y 15 years, 1,30,000 refugees rotted in
Mana and Deoli camps Some of
them are being transferred, I am
told. Hardly you will ind the mat-
ter raised here. 1 will also draw
your attention—I raised this earlier
also—to another point. Andamans
‘was the most ideal place where there
wag not a single desertion. It is so
because there was scope for having

and scope for cultivation. That
Place is the best; yet, as I said earlier,
an inter-departmental committee was
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formed, consisting of Secretaries—of
all Departments and Ministries. 1
don't know the resgson why—is there
any political conspirary; is there any
other motive or design—that plan has
been cold-shouldered. Refugees who
wanted to go there, made representa-
tions—from Mana camp, Deoli camp
and others—and I forwarded them to
the Minister of the earlier Govern-
ment. They agreed that they would
send them. The earlier Government
agreed. They made a commitment on
the floor of the House, not once but
several times; but that commitment
hag not been honoured. What 1s the
reason for 1t? I don’t want to go in-
to more of details I quit™ appreciate
the stand taken by you, and the
West Bengal Government is also help-
ing them. But I did not like the
statement made by the Minister of
Rehabilitation of the West Bengal
Government—who was one of the
leaders of the refugee organisations
earlier—not even of the Chief Minms-
ter It was the most heartless state-
ment that he has made, vz, that
there is no place anywhere It looks
as if the refugees were looked upon
as cattle, dogs ang cats and they could
be thiown anywhere and eveirywhere.
I know that even the political parties
in West Bengal uytilized the refugees
for their own political objectives.
Now nobody cares for thesc refuge-
es. Many more are coming Many
were sent to horrible places.

I only want you to be a httle care-
ful when you use the words “with
appropriate understanding, legitimate
assistance should be given.” You
should be a little careful in interpre-
ting the words ‘appropriate under-
standing’ and ‘legitimate assistance’.
Secondly I would also like to draw
your attention to one of the factors. In
regard to the other factors, I don’t
want to go into the details. For people
coming from the plains and having
their cultivable land in the hill areas
and other areas, there is g difficulty.
But they will have to do it. Wherever
they have got the opportunity, they
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will have to do it. 1 will not eay
enything about It

MR, CHAIRMAN: Please ask for
clarifications. You have made a long
speech, Mr, Guha,

SHRI SAMAR GUHA: It has to
be made, Madam. It will be dificult
for us, Madam if you show that kind
of a temper, We are elderly people.
This is a sensflive matter.

MR. CHAIRMAN: Please be brief,

SHRI SAMAR GUIMA: I have to
take a few more minutes, Madam,

MR. CHAIRMAN: How much time
will you take? Speech is not on the
Order Paper. I have allowed you to
ask for a clarification,

SHRI SAMAR GUHA: Who said
that it is not on the Order Paper? It
is a regular Calling Attention. Had
it not been important, it would not
have been gallowed.

MR. CHAIRMAN: How much more
time will you take?

SHRI SAMAR GUHA: It is your
habit. Unfortunately, I have to say
this,

SHRI SAMAR MUKHERJEE (How-
rah): Normally [or Calling Atten-
tion motions, five people are allowed.
He is a single speaker. Allow him
some time.

SHRI SAMAR GUHA: This is not
the way to interfere. You are an el-
derly Member. I am also an elderly
Member.

MR. CHAIRMAN: You cannot
talk to the Chair in thai fashion.

SHRI SAMAR MUKHERJEE: This
is in the List of Business,

MR. CHAIRMAN: Please under-
stand that the dignity of the Chair is
the dignity of the House. You are my
elder brother, but that does not mean
that you should talk in this fashion.
Please understand that the Chair 18
the Chair, whoever may be sitting
there.

Refugees. (CA)

SHRI SAMAR GUHA: I quite:
appreciate it; and I quite agree
with you. But you should also ap-
preciate this; I am one of the worst
sufferers in Pakistan jails. For more:
than 20 times I went to the Congress
jails, fighting for the refugees. You
should understand the problems that
are there.

MR. CHAIRMAN: I understand it,
Mr. Guha. Therefore, I request you
to be brief.

SHRI SAMAR GUHA: [ only ap-
peal to you, Madam, to give me a few
more minutes, Here, there is one
point to be mentioned. It is said that
500 families have deserted the camps
in some projects; but in the second
paragraph, they have mentioned the
figure as 987. The difference is near~
1y five hundred families. That means
about 2,000.

14 hrs.

Lastly, I would say: please take a
total view of the probiem of the reha-
bilitation of refugees. Earlier also a
certain commitment was made in this
House by the former Rehabilitation
Minister. I would again raise this
point and make a humble submission
to you to look at the problem with
human consideration and compassion.
Do not forget that it was a pledge
given to thesc unfortunate people, the
victims of partition, by the highest
dignitaries of our country, Jawaharlal
Nehru, Sardar Patel. Maulana Azad,
Mahatma Gandhi, the Father of the
Nation, that they will look after their
interests. You are only getting re-
ports from officers. In this House a re-
quest was votced by several hon.
Members that there should be g Com-
mittee of Members of Parliament—
the choice would be left to vou, be-
cause I do not want to make any capi-
tal out of it-——and let that Committee
go into the problems of rehabilitation
and make some suggestions to you.
You would also be enlightened by
their views on the problems that these
people are facing. That is the final
and most important suggestion that 1
want to make.
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SHRI SIKANDAR BAKHT* Ma-
darr, though the Caling Attention
hag been defined in the rules, unfor-
tunately, in actual practice everything
18 violated about a Calling Attention
and quite extraneous things come 1n

I am aware of the concern of the
hon Member He has touched upon
an extremely delicate matter 1 am
really afraid that even giving facts
may sometimes hurt Regarding
the actual 1ssue rawsed Tn the Calling
Attention Motion I have already said
that whatever difficuities have been
created have been repaired, and re-
paired at some extra cost There 1s
already a decision of the Government
that once rehabilitation facilities have
dbeen given to an individual or ehgi-
ble family, they will not be repeated
But, because of the very reason that
the hon Member has expressed some
extra care has been taken, railway
fare, faciliieg during the journey efc
have been given simply because of
the fact that they may not be put to
any more trouble

I quite share the concern of my
hon friend As far as refugees are
concerned, whether they are coming
from Punjab or Bengal, for all prac-
tical purposes they are all Indians I
want to bring to the notice of the
hon Member that we have got quite
a large number of Indians who are
really living below the poverty line
The Government has definitely a duty
to do all that they can for them in-
cluding our friends from East Palkis-
tan

A comparison was made between
‘the West Punjab and East Benga) re-
fugees It 18 very unfortunate It
should not have been there

SHRI SAMAR GUHA Whv should
1t not be there” Don't say so

SHRI SIKANDAR BAKHT 1 have
got figures which will prove that much
more amount has been spent on tak-
ing care of the East Bengal refugees,
'much mere
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SHRI SAMAR GUHA. Pleage do
not raise thig 1ssue 1 have got the
figures 1 have gone through them
carefully.

SHR] SIKANDAR BAKHT There
were Quite a few things I do not
want to touch them, because they wall
hurt The facts are entirely different
from what he has got I agree with
him on the fact that these refugees
are m difficulties Government 18 do-
g its best

SHRI SAMAR GUHA Do you
challenge my figures? Not a single
farthing was given as compensation
to these refugees Only  recently
under the Enemy Property (Compen-
sation) Act some Rs 8 or Rs 9 cro
1ec has been given (Interruptions)

MR CHAIRMAN Better let him
complete his reply

SHR] SIKANDAR BAKHT ] am
trymg o avoid saying quile a few
things because I am sharing his con-
cern  We are doing our best The
unfortunate part s that some of the
Members think that this Government
18 1dle and does not to do anything
They have a certain picture in theiwr
mrind which seems to be the only
picture which 1s right and nothing
else seems to be right The fact 1a
that Rs 21050 crores were spent on
the refugees from West Pakistan, and
from out of this Rs 101 10 crores Rave
been recovered upto 31st March, 1976
on account of loans and housing,
whereas Rs 4882 crores have been
spent on

SHRI SAMAR GUHA 1 have
placed several figures from Govern-
ment data This 15 absolutely wrong
data

SHR] SIKANDAR BAKHT A par-
ticular 1ssue was raised by the calling
attention That has been totally,
satisfactorily and entirely resolved,
and all these people have gone back
I cannot enter into this sort of de-
bate If you stop intervening, I will
glve you gll figures
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MR, CHAIRMAN: The Minister
and Mr. Guha may please have a
talk outside,

SHRI SAMAR GUHA: My most
important question has not been ans-
wered,

SHRI SIKANDAR BAKHT: 1 have
<oncluded my statement.

MR. CHAIRMAN: You talk it out
with him.

SHRI SAMAR GUHA: It is not a
question of talking with Bini outside.
He is my Very good friend. We have
been here for one and a half years.

MR. CHAIRMAN: I wish I could
answer the question because I dealt
with rehabilitation for some time at
some sfage, but I cannot answer from
the Chair. I cannot force the Minis-
fer to answer as you like. He has
answered ag he thinks he should, and
you have to be content with that.
Thig is quite clear that he has given
you a full reply, and he thinks he has
finished. He thinks he has nothing
more to add. So, you have to be
content. I go to the next-item.

SHRI SAMAR GUNA: I draw
your attention to the fact that my
most importanf question has not been
answered, namely whether a Com-
mittee of the Members of Parliament
will be constituted to go into the
question of rehabilitation.

MR. CHAIRMAN: That is a sug-
gestion for action, it does not call for
a reply.

SHRI SAMAR GUHA: Why not?
They are fleeing from the different
camps. I will not ask any further
question; only for that question 1
want the hon. Minister's reply.

SHRI MOHD. SHAFI QURESHI
(Anantnag): On a point of order.
The House is seized of the matter.
The matter is not one between the
hon. Member and the hon. Minister.
It has become the property of the
House. If the hon. Minister is not
able to satisfy the hon. Member, to
give him a proper reply, it is for the

(C4)

Chair to make him give a proper rep-
1y, because he is replying to the whole
House and not to one individual Mem-

ber.

MR. CHAIRMAN: I have heard
your point of order, and my very
clear ruling ig that the hon. Minister
answers as best as he can, as he
thinks he should, and I think he has
given a very full reply. The ques-
tion that Shri Samar Guha raised
about compensation was not an issue
in the calling attention at sll. You
know very well that on the West
Pakistan' side there was exchange of
population and that properties had
been left on both sides. It is quite
different in East Bengal. If he had
asked a quesiion on compensation in
the calling attention and the hon. Minis-
ter did not reply, I would certainly
have asked him to reply. But that
was not in the Calling Attention
Notice, and therefore, I am not going
to ask the Minister to reply. The
Minister has finished his reply. I am
moving to the next item.

SHRI SAMAR GUHA: The ques-
tion I have asked is....

MR. CHAIRMAN: Mr. Minister,
would you like to say anything about
the committee?

SHRI SIKANDAR BAKHT: No.

SHRI SAMAR GUHA: Let us see
how the Government can avoid it. 1
have asked whether they will gend
a team to Andamans. I have asked
whether they will set up a committee
to go to Andamans. This hon. Minis-
ter has rejected both. It was a com-
mitment made on the floor of the

H and the itment made ear-
Ler by any Government should he
honoured,

MR. CHAIRMAN' Will you pleage
sit down? This is a very strange way
of forcing the Minister to make a
commitm.ent about the committee and
80 on,

SHRI SAMAR GUHA: They do not
honour g commitment that was made



319  Dasertion of camps MARCH. 6, 1978

etc by East Pak.
Refugees (CA)

[Shr: Samar Guha]
earlier not once but several times

MR CHAIRMAN I am not aware
of that 8o, I am not 1n a position
to reply to that

"™SHRI SIKANDAR BAKHT It 19
an unfortunate thing that this matter
of getting the East Bengal refugees
in Andamans has been raised half a
dozen times since this new Govern-
ment took over and it has been ex-
plained already that the commitment
is of rehabilitating all thege East Ben~
gal refugees There are about 10,000
—8000 and odd—who remrain to e
settled They will be settled In
Andamans, the rehabilitation process
has been stopped

SHRI DINEN BHATTACHARYA
(Serampore) He must make a true
statement He says only 9000 refu-
gees had been stopped (Interruptions)

SHRI SIKANDAR BAKHT Al
right you say whatever you like The
position 1s that there the rchabilita-
tion piocess has been stopped for a
number of reasons—ecological rCa
sons settlement of ex servicemen on
the basis ot some defence require
menis ete etc—on account of which
the re settlement of East Bengal 1efu
gees had been stopped  (Interrup-
tions)

SHRI SAMAR GUHA A nign
power committee which was ever for-
med by any Government during the
30s consisting of all the Secietarics of
all the Ministries was constituted They
gave 1 report that 15 lakh refugees
could be rehabilitateq by 1975 That
was the recommendation made by suCh
a powerful committee

SHRI VAYALAR RAVI (Chirayin.
kil) The Minister 1s stating the
facts based on the nformation sup-
plied by his Mimsiry May I suggest
to him to go to Andamans and find
out what 1s happening really?

SHRI SAMAR GUHA
they want to hite

Something
(Interruptions)

Matters Under 330
Rule 877

MR CHAIRMAN. The Minster
will take note of the suggestions that
you have made and he will do what-
ever he can do Now, I go to the
:;xt item—Statement under Rule

7

1414 hrs.

MATTERS UNDER RULE 377
(1) REPORTED UNDERUTILISATION OF
cApacrty OF Hawnra Porr

SHRI RAJ KRISHNA DAWN
(Burdwan) Madam Chairman, The
Haldia Port, 15 one of the most mod-
ern ports in the world and has been
built at a huge cost to the country
but due to under-utihsation of 1ts
capacity, theite 15 a big financial loss
to the nation and to the port on the
one hand and on the other hand, the
country 13 spending more mroney on
the transportation of goods to the eas-
tern zone Madam Chairman, Now, I
would like to speak mn Bengah

*The port of Haldia 1s not only the
best poit of West Bengal but 1t also
one of the best in India and can be
compared easily with the best ports
i the world This port hag been
constructed at the cost of crores of
rupees and I am sure the House will
be pleased to know that apart from
the general berths the faciity of most
modern callteller berths have been
built which 1s available only tn a
few poits of the world Not only
this the port has the biggest cargo
shed 1n the world which spreads over
an area of one lakh square feet In
addition to this the port 1s fitted with
a gigantic and a very powerful crane
which 18 not available anywhere m
India To given example I would
Iike to inform the House that few
monthg ago this special berth could
unload 33 calltellers within a period
of 2} hours Despite all these faci-
hities the port 1s not being fully utili-
sed The port authorities have re-

*The Original Speech was delivered in Bengal
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peatedly drawn the attention of the
Import and Export authoritieg (v the
gross noun-utilisation of the capacity
of this port but the latter hag not
cared to pay any heed to their plead-
ings and it is our apprehension that
the bureaucracy m conspiring to keep
the port idle to cause a huge loss not
only to the port authorities but to
the nation as a whole. I would like
to take thig opportunity to inform the
House that at the time of the cons-
truction of the port it was estimated
that atleast 40,000 tons of cement per
month would be unloaded here but
it 18 very surprising and agonising
that when the port was completed it
was gaid that only 20,000 tons of
cement could be unloaded and you
would surprise to know Madam that
not a bucket of cement has been un-
loaded at this port so far. In regard
to coal 1t was estimated that at least 30
lakh tons of coal would be expurted
through this port in a year bui the
figures of export are far away from
the estimated target. In 1977 as many
Bs 118 oil tankers were unloaded at
this port with utmost competence
and within a very short period of
time. But the Import and Export
authorities have, of late, directed that
foodgrains, cement and other essential
commodities should be unloaded in
ports outside West Bengal. As g result
of this decision the ports where such
goods are being unloaded have to pay
compensation to the foreign ships in
foreign exchange for the delay in un-
loading on the one hand and on the
other the goods unloaded there are
being transported in rai'way wagons
to Assam., Orissa, Tripura and Me-
ghalaya and other far off regions and
thereby raising the transportatiun
cost of these commodities qof Coaily
use, In this way there is a two way
loss and even though the port authori-
ties have drawn the attention of the
Import and Export authorities several
times, they have not cared-to come to
their rescue. The port authorities are
perplexed and tbeir Chairman have
repeatedly informed the authorities
concerned that even though 80 per

3852 LS .11
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cent of the work of the port has
been completeq at the cost of crores
of rupees it is being kept in a siate
of idleness andg thus a huge ioss 18
being suffered. Madam, Churrman,
this is a very serious matter, and 1
would therefore, urge upon the Huuse
to have a thorough probe into the
matter to find out whether therc is
any well planned conspiracy behind
what is currently going on at the port
of Haldia. Today a left front Gov-
ernment is 1n power in West Bcngal
and there is a lurking appreheasi"n
in the minds of many that the port is
being kept idle to discredit the pre-
sent State Government. I would
therefore request you Madam Chair-
man (because the concerned Miuster
who could listen to this debate and
answer the querieg is unfortunately
not present in the House) to request
the Government in pursuance of the
parliamentary practice for such ccca-
sions that a thorough probe should
be made into the whole matter ic find
out if there has been any deliperaie
conspiracy 1n this regard or not In
was also mooted that the entire #x-
ports of iron ore would be routed
through this port but I regret to mn-
form the House that not a singlc ton
of iron ore has yet gone out th:cugh
this port. Madam Chairman, it 5 a
well known fact that because of heavy
siting 1n river Ganga ships of low
draft only can come to the po.t of
Calcutta but the port of Haldia dnes
not suffer from this serious handicap
and big ships of 33 ft. draft can easily
come to this port and I feel that be-
cause 0f gsome bureaucratic conspiracy
such big ships are not being al-
lowed to come to this port and tne
repeated pleadings of the port autho.
rities have fallen in deaf ears and
nothing substantial has been done to
ease the situation. Madam Chairman
even though it may not directly arise
out of the issue that I have ralsad yet
I feel strongly impelled to mention
a fact which is very essential for the
effective functioning of the pert Ma-
dam, there are at present 20,000 fami-
lies working at the port but there is
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{Shn Raj Kishan Dawn] (u1) Situstion in Banaras Hindu Uni-
only one small post office in the port VEISItY

area

MR CHAIRMAN. Will you please
wind up now?

SHR] RAJ KRISHNA DAWN 1
want more time

SHRI DINEN BHATTACHARYA
(Serampore) He 1s speaking on the
important aspects

MR CHAIRMAN Under Rule 377
you should take two or three minut-
es You have already taken 15 mi
nutes Please wind up

*SHRI RAJ KRISHNA DAWN 1
would therefore conclude by stronglv
urging upon the Government to make
a thorough probe to find out if there
18 any conspiracy 1in the matter or
not and also urge that early steps
should be taken for proper and full
utilisation of the capacity that 1s lying
idle at present at the port of Haldia

(11) REPORTED DANGER TO LIVES AND
PROPERTY OF INDIANS LIVING IN BEIRUT

SHRI BHAGAT RAM (Phllaur)
On February 12, 1978 S;Shri Sohan
Sne) §/0 Prithvi Singh aged 5
years, Joginder Smgh urf Jog1 and
Mangal Singh, both in their thirties
were picked up from their home 1in
Beirut by Syrian forces and have not
been seen since People returning
from Beirut have reported that the
lives and property of Indian citizens
are endangered by the kidnapping by
the Syrian forces who are holding a
number of Indian citizens prisoners,
a number are reported wounded and
some have been killed The Embassy
18 unable to protect the lives and pro
perty of Indian citizens from the Sy
riap forces The Mmister may please
make a statement in the House re-
garding the failure of the Embassy to
protect Indian nationals the measures
being taken by the Gpvernment to
remedy the situation, the whereabsuts
of missing persons and a list of those
killed and of the property destroyed

sit fearew wave arew (wgeEt )
qwmfa sgicar, favra 3 TN W T
fex fovafogew & 57 oc adfo
Bt & g o & favafaarery dere
T el ¥ fadw ¥ @ I
& wwdet e fammar s
g 9

sfor oml 3 fog o @
grew ¥ gfew aro dl & o Y
9 & fowraa s oww § gfew
& fawrs  wfgema  sHaw v
ATET @

gfrafedr wfumfen & v 9z
® g qW T & aeg we faar
g

afrafedy afrga & dar st 9=
TUR AW AT 9T § W7 oy
T uAm Sw AT ae & gfk
gy feafd & 41 o wweg AR
w ¥ G

Arafa s, aarew fgg afrafadr
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71 § € arza =TT @) § o
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*The original speech was delivered in Bengali
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EYwT 1wy wxee § wg & e
wiwsx =w qr  gfer wroad g
]|

14.25 hrs,

RAILWAY BUDGET, 1978-79—GEN-
ERAL DISCUSSION

MR. CHAIRMAN: Now we take up
'&eneral discussion on the Railway
Budget. Mr. Qureshi.

SHRI MOHD. SHAFI QURESHI
(Anantnag): Madam Chairman. 1 am
really 1n a fix whether 1 should con-
gratulate the hon, Minister for Rail-
ways for presenting the Budget, but
1 have to Le 1:alistic. I have to give
him bouquets for the good work he
ha, done and not brickbats for the
bad work he 1s doing

I am now drawing his attention to
the last page of his speech wherein
he has stated discussing about the pro-
gress he has made in the working of
the Railways:

“This has been possible by the hard
work put in by all categories of
Ruilwaymen gnd their unstinted co-
operation in improving railway ope-
rations. The commendable perfor-
mance of the Railwaymen during
the current financial year, has ex-
ploded the myth that only enforc
ed discipline of the Emergency Era
could achieve better resiits.”

1 think, he has not been very fair to
the previous Government on what he
inherited from that Government. I
would like to refresh his memoray
from his own document. Here is the
Annual Report & Accounts for 1976-
77 where 1t is said:

“Railways’ performance  during
1976-77, both physical and financial,
was iar beiter when compared to

the previous year. A significant in-
cregse in both trafic hauled and
passengers booked, aided by better
eficiency and tighter expenditure
control enabled the Railways to
clogse the year with a sizeable sur-
plus of Rs. 87.24 crores.”

I think, this is the period, when he
had hardly taken over the Ministry.

In the same booklet it is said fur-
ther:

“The performance of the Railways
during the year was a testimony to
the high calibre of the men and
women employed at all ievels and
their unfmling commitment to the
tasks assigned to them.”

1 think, 1t 1s high time that he came
out from the hangover of the Emer-
gency and gave Parliament the correct
assessment of things, as to what he
took over from the previous Govern-
ment.

I would like to remind him—he
knows that the year 1976.77 was
reallv a turning pomnt for the Rail-
ways What was happening 1n 1974-
75, I will go into when [ discuss the
problems of labour and the Unions in
the Railways But in 1978-77. the
gross traffic receipt rose by 12.5 per
cent, and the raillway freight traffic
touched a record high in 1978-77. The
total revenuc-earning fre:ght traf-
fic amounted to 212.27 million tonnes,
which was 1548 million tonnes more
than jn the previous year and 6.27
million tonnes above the target which
was fixed for 1976-77. I would re-
mind the hon. Minister that, while
taking credit for the good job he 1s
doing now, he should not forget that
the legacy left by the previous Gov-
ernment was really something which
was very very remarkable. It is
hopped from the hon. Minister that he
will maintain the efficiency and the
progress of the Rallways as he in.
herited it from the previous Govern-
ment....
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THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE):
Lest you start on the wrong assump-
tion, I want to make it clear that I
Lave 1n fact, in that very paragraph
concedeq that, during the Emergency,
the progress was good, but we have
explained the myth that only under
the enforced discipline of the Emer-
gency can results be produced

SHRI MOHD SHAFlI QURESHI
That is my contention It was not en-
forced disciphne

AN HON MEMBER It was a self-
mmposed disciphne

SHRI MOHD SHAFI QURESHI If
discipline means catching people tra
velling without tickets and catching
r+ople who are gelling tickets outside
tl ¢ Railway Station and looting people
fair enough yes You must take 1t
that Emergency 1o that extent was
good 1t did a2 tremendous good to the
country But the question 15 you
should not mix up everything Every
thing about the Emergency was not
bad

Then Madam both the surburban
and the non suburban passenger
traffic rose by 917 per cent and 1316
per cent respectively in the year as
compared with 1975-76 Consequently
the Indian Rallways which have been
running a string of deficits since
1973-74 turned the coiner i1n 1976-77

But Madam, all the achievements
of the Minister during the year are
not completely washed away, but
partly washed away by the record he
has set also 1n the rate ot accidents
that have taken place during his one
vears term The rate of accidents
duving 1977 78 has doubled as com-
pared to 1876 77 and I think this 1s
something about which the Mnister
should have made a mention in the
Budget Speech But, instead of mak-
ing any reference to this gruesome
situation in the Indian Railways, he
tried to skip it over by simply saying
that he 1s spending a lac of rupees
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per day on petroling the track But,
1t 1s the primary duty of the Railways
to see that the passengers earried in
the trains are safely taken to their
destination People want faster travel:
fair enough But they want safer
travel also I am sorry the Mimster
has not made any mention of the rate
of accidents and the mode of accidents
which have taken piace He has only
said there have been cases of sabot-
age and it 1s due to sabotage that rail
accidents have taken place It would
have been more appropriate for the
Minister to have taken the Parlhiament
into confidence 1n stating as to what
were the areas in which sabotage was
taking place But, looking at the
figures for 1976-77 so far his Minmstry
has been also to classify under ‘sabot-
age only two accidents out of 442
accidents reported so far I think that
1t 18 not enough to say and to blame
every railway accident as an act of
sabotage he has to go deeper into the
whol. problem And I am sure 1t 18
also no remedy that he goes and spends
a lakn of rupees on petrolling the en-
tne track He cannot because I think
more than 6500 kilometres of Indian
Railway lines are spread Iike arteries
n the human body and it 15 physically
mmpossible for the Government to
petrol every kilometre of the ramlway
track So what 1s required 15 1n
certain areas which had been identifi-
td earlier and which might have been
1dentified now the organisational set.
up and the Administration has to be
tightened up

I am sorry to point out that s
Budget does not reveal very bold im-
tiative so far as restructuring of the
Railway Admimistration 1s concerned.
He hag made much of the restructur-
ing of the Raillway Board and it can
please people outside but, looking at
the financial aspect or savings, if he
looks at the Demands for Grants, for
expenditure on the Central Govern-



339 QRellwey Budget PHALGUNA 18, 1809 (SAKA) IWWI 130

ment Rallways for 1977-78, the first
page shows the expenditure on the
Railway Board. In 1976-77 the ex-.
penditure was Rs. 43,67,000 and in the
Budget Estimates for 1877-78 it has
gone up to Rs. 46,683,000 and in the
Budget Estimateg for 1978-79 the ex-
penditure will go further up to
Rs. 47,45,000. What has been done is
that the recommendations of the Ad-
ministrative Reforms Commission have
been accepted. But I would request
the Hon. Minister to say in all sincerity
whether he is satisfled with this type
of arrangement. What has been done
is, the number of Members of the Rail.
way Board is the same. I am not for
abolition of the Railway Board.
I am in favour of retaining the Rail-
way Board, because 1t has been func-
tioning very nicely so far. My only
submission 1s that the Raillway Board
is a very conscious horse, it knows the
rider If the rider i1s weak and jittery
he is bound to be thrown over and
if the rider knows his job well and
he knowg how to tackle the situation,
I am sure, he will be able to set right
this horse and run on the track But
what has been done 1s that the posts
of the Additional Members, Railway
Board, have been reduced on the one
hand, but they have been designated
as Advisers In terms of expenditure,
1t has gone up, 1t has not come down
~ Previously also, it was the Railway
Board, which was taking decisions,
today also 1t continues to have the
same functions. To make a big show
that the Minister has made very huge
savings by restructuring the Railway
Board 1s mol correct, I think, much
needs to be done about it

In the same context, he talked ahout
the delegation of powers I quite agree
that the powers have to bLe delegated
from the Minister to the Railway Board
and from the Raillway Board to the
various zones. But you must assurc
that even 1n zones these powers go
down the line and they are not con-
centrated i one person. It 18 no use
taking powers from fhe Minister and
keeping it with the Railway Board,
or taking powers from the Railway

Board and keeping it with the Zonal
Managers. The Zonal Manager must
give these powers further down the
line. I would request the Minister
now that he has got more money to
spend and more time to devote to rail-
ways, he must strengthen the organize-
tion at the divisional level, because
the divisional superintendent is the
kingpin of the entire railway adminis-
tration. It is here that his status has
to be raised. I am sure that the hon
Minister will give due thought to my
suggestion

The hon. Minister has also been talk-
ing about the social burdens which
he has to carry to the tune of about
Rs. 170 crores. Out of this, Re. 69
crores are accounted for carrying low-
freighted traffic which benefits trade
and industry. I would request the
hon. Minister to tell us whether any
exercise has been done or 1s being
carried out to find out whether those
industries which are getting this benefit
and getting the material at below cost
price are also reducing the price of
the commodities that they are pro-
ducing for the consumers. This 1s be-
cause there has to be a link between
the two If the trade and industry
1s getting certain raw material at a
low cost, low treight, then it must
reflect 1n the cost of production of
that particular commodity, so that the
ulimate aim {o help the consumer,
{o beneflt the consumer 1s achieved
This 1s where I would request the
hon. Mimister to take necessary action
He has now appointed a Commitice;
he has not done a very wise thing.
He could have taken a decision himself
with his experience of over one year
and with his background o! a profes-
sor. He woula have called all the offf
cers and discussed the muatter with
them threadbare and taken a decision
within three months He has now
appointed a Commttee under a judge
of the High Court to go into the whole
pamut  of feight trafic They are
going to submit a report, but that re.
port will never see the hight of day. It
would have been much better if the
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[{Sht1 Mohd Shafi Qureshi]

decision had been taken at g own
Jevel and then he would have been
able to justify the appomnfment of the
Committee To my mind, 1t appears
that ihe appointment of the Commut-
tee wou'i delay matters, but this 15
a very important 1ssue fo which you
have to give your concentraed energy
and eflort.

Now [ am coming to another point
and that 15 wher we are thinking of
the rail iransport in the country we
have also to consiier  coordination
among 1 Jr uus modes of transport ke
the road transport sc: transport rail-
way transpor! air transport and 1n
land water transport We have seen
that uptil now ¢ 0 es 0f rupees have
invested by the Railways in various
state Road Transpert Corporations
primanly with a view to regulate rail-
road coordination m varwus States
but I am sorry tu pont out that no
substantial result has been achieved so
far Even though the railways are
getting adequate 1eturn on thar in-
vestment in the form { ixed rate of
imterest yet the aim of rail road <o
ordination has not been achieved The
mam reason s that the representa-
tives of the Railway Board who are on
the Board of Directors of these Cor-
porations, do not play an effective role
in these Boards because they are
junior officers They are normnated
as Directors there whereas the State
Boards have got people of lugher
status So 1t becomes very difficult
for these jumior officers to make any
worthwhile contributon in the rail-
road co-ordination I think crores of
rupees have been spent so far without
achieving any results What 18 hap-
penening 18 that instead of achieveing
rail road co-ordination there 1s rail-
road competition The State Govern-
ments are 1spuing road permuts for
various reasons with the result that
rail communication 1in that area
becomes uneconomic I am of the
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view that where road transport can
haul passengers and goods in a more
satisfactory way we should yield the
ground to road transport But, where
rarlways can function in a better and
more efficient way the Ralway should
be the main means of transport 1
that area so that co ordination bet-
ween road and rail transport is achie-
ved

I would also point out to the rail-
way Minister one or iwo things Now,
I take up our production units—the
CLW DLW and the ICk Although the
cost of production of the locomotives
and the coaches may not be compara-
ble to sumilar locomotives and coaches
imported earlicr  attempts should be
madc lo hind out as to what 18 the
actual cost ot production oi these loco-
motivey and coaches which are pro
duced 1n these umits [his s 1mpor-
tant from iwo angles One 1s that
first of all we must know as to within
our own units what is the real cost
of production Seccondly whefi"we are
thinking 1n terms of exporis we may
not live 1n 4 sheltered market and we
are having a ferce competition 1r the
worid market where price and qualty
of the goods count A conutry lke
Pakistan 1s now exporting wagon- gnd
coaches to Bangladesh Possibly we are
better people to supply them because
we have got all the technical knowhow
Likew s¢ when we talk of collabora
t ous sometime« we must see whether
the collaborators are producing similar
locomotives 1n their own couniry and
what 18 their cost of production
because thiy cost comparison 18 very
mmportani It 15 not only that you
utihse your capacity fully to reduce
the cost ot production but you have
also to see that the cost of produc-
tion remains within reasonable Limits
so that when we go into the export
market we can compete in the world
market

I am also happy that indigenous com.
ponents and spares are now heing pro
duced which 15 a very good steps and
this was taken up in 1975 when a decl-
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sion was taken under the 20-point pro-
gramme to  become self-reliant and
that was one of the ressons why the
railways have to go in for indegenisa-
tion.

I am happy that the railways.are
saving quite a lot of money and he
made a reference to the savings in
his speech also. It iz a fact that our
import content has come dewn and we
are less dependent on foreign countries
for imports. But may 1 draw the at-
tention of the railway Minister to one
fact. What is the reason that you
are having an organization-of Railway
Adviser to the High Commissioner of
India in UK as also in Berne, Paris
and an Indian Mission 1n Japan anda
Railway Adviser to the High Commis-
sioner of India mn Dacea. On the one
hard your purchases from foreign
covrntries are coming down but your
postings of certaln close ones—these
ure very favourite postings- remain.
What are you doing from Berne? What
sre you duing from Switzerland. these
world health resorts? May I know?
When you are talking of curtailing the
expenditure on raillways, you are
spending more than 17 lakhs of rupees
1in maintaining these various offices.
When we have got in  the USA an
India Purchase Mission and we have
Kot with every Ambassador, an offi-
cer attached what 15 the purpose of
laving these Advigers? Would you
make an inquiry from your Ministry
as tc how many officers were sent from
your Railway Ministry and from the
various zones to go there and get
these foreign components ang spares
in time? If this study is made, you
will find somthing revealing. There
are certain areag where you are real-
ly eflect economy.

Then another area where you can
effect economy is the Railway Rates
Tribunal. Now the expenditure on
this body is Rs. 4 lakhs, It is surpris-
ing and possibly revealing to the hon.
Minister also, that in the last five
years this Railways Rate Tribunal
has taken up only 4 cases. They are
not deciding it, because once it is deci-

ded they are left with no work.
Because some judge of the High Court
hag to be maintained one way or the
other therefore this Railway Rates Tri-
bunal is continuing.

AN HON. MEMBER: It was your
failure.

SHRI MOHD. SHAF! QURESHL: 1
am very sorry for it. It it was, T
tried to throw him out, if I  could.
Therefore, I am seeking the help of
my friend. After all we are to work
for the country, Therefore, I tell him
thet he should kindly look into the
that he should kindly louk into the
Railway Rates Tribunal. He has al-
ready got a Committee to look into the
freight structure of the Railways, Let
the Committee do this work. Side by
side he has got the Railway Rates Tri-
bunal.

Not.ody goes there. Suppose a man
in Delli has some grievance against
certain freight structure of the Rail-
ways. would he go all the way to
Madras to file the petition before the
Commission which does not give any
decisions in time? If it gives decisions
then 1t will be without work.

These are certan areas where he
could really effect some economy.

Then there 15 some sort of Railway
Conference going on. 1 do not know
what 1t is. Will you look into these
various organisations because these
are spread so vast and so thin that
the hon. minisier may not be able to
fully reahse the spread and utility of
these organisations?

Another point which I would like
to make is about the pensioners. This
pension scheme was introduced on
the Indian Railways as a social secu-
rity measure on 16th November, 1857.
All railway servants who joined ser-
vice on or after that date are govern-
ed compulsorily by the pension
scheme. Others were given option
upto 21st October, 1072 either to re-
tain the retirement henef$ under the
Contributory Provident Fynd Scheme
or to come over to pension scheme,
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As the pension scheme offers better
security to the employees and their
families the date of option may fur-
ther be extended and that the scheme
msy be explamed to the Railway staff
in greater detail

I would request the hon Minister
to consider the extension of this date
fuither because we have seen a large
number of employees never knew
that they were to give an option and
that they could get pension They
are still 1n the dark This thing was
not circulated properly all over the
Railways with the result that very
few prople get the benefit of this
scheme I think 1t 1g high tire as he
18 looking into the staffing pattern to
give them an opportunity of option,
may be that opportumity of option
may be the last opportunity for them
so that Raillway employees get the
benefit of pension Contributory Pro
vident fund 1s frittered away by them
mn no time If you go in for pension
1t will help the employees to a great
extent

One pomnt which possibly he has
not touched i1n the Budget 1s about
the railway electrification Railways
should reduce the consumption of
diesel o1l by mobilising comparatively
small sum of Rs 35 to 40 crores every
vear from the plan allocations and
carry out the projected ra e of elec-
trification from the Railways Fifth
Plan >u lay which 1s Rs 2350 crores

The Ministry could also revise pn
ority of various projects of accelerat
g pact of electrification As the
rate of return 1s as high as 15 to 20
per cent on the electrification routes
I think Railway electrification should
m thi, way get top priority Even
countries with huge o1l resources like
Polan' USSR USA Iran and Iraq
rea1 =1 the usefulness of elecinifica
tion of Railways and thcy are going
i for it I am sure hon minister
will give due thought to this electr-
fication Along with this I will men
tion ahout the new line which he 18
trying to create—I will not say that
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he has started from his home town,
which 15 very good, which js already
there on the map from Apta to Man-
galore,—I would appeal to the hon
Minister that the expamsion of the
Railways in the buckward areas 18
something which 1 very, very im-
portant

Madam, the expansion of Railways
m the sphere of construction of new
raillway lines has beea far from uni-
form throughout the country during
the last 28 years with the result that
certain hilly, backward and under-
developed regions and States have
been totally neglected while certain
areas have been given some conside~
ration

It 13 seen that in States hke HP
Nagaland, Meghalaya, Mamipur Aru
nechal, Mizoram and Tripura—and I
will include my State also Jammu
and Kashmir-—and other backward
States there has been practically no
construction or addition to route-kilo-
metreage during the last 20 years or
1t has only been negligible

Although the Planning Commission
has extended some concessions to hilly
areas, backward and under developed
areas to augument growth vyet the
extension of rallway lines even if it
were not economical imtially should
be taken mto consideration Because
1f you go with your yardstick 1if you
listen to your officers they will give
you the formula of economic viability
But if you really want to develop
the area then the old concept thit
the line must be economically viable
has to be given up Because these
areas will never develop unless you
open up these areas for development

The proportion of expenditure on
new rallway lnes to the total ex-
penditure of the railways 1s steadily
dechining It 1s another dangerous
trend which you will have to take
ngte of In 1948-49, the ratio of ex-
penditure on new lines to the total
expenditure of the Raillways ranged
between 11 per cent to 13 per cent



337 Railway Budget PHALGUNA 15, 1899 (SAKA) ms-'z%-ucumn 338

From the year 1968-67, this percent-
age has steadily gone down. Duting
1972.78 and 1973-74 the expenditure
on the construction of new railway
lines wag only 4.3 per cent to 4.8 per
cent respectively of the total expendi-
ture on the Railways. This also is a
very depressing feature. And, I am
sure, the hon. Minister will kindly
look into this matter also.

There is one more thing about the
Metropolitan Rail Transport Projects
which 1 wish to mention. It is very
important. The amount allotted so
far for the project 1s about Rs, 50
crores for the five year period. That
means, 10 crores for Calcutta, Bom-
bay, Madras and Delhi. I had re-
quested the hon. Minister in the pre-
vious session that he should make a
very bold statement about the Metro-
politan Rail Transport Project of
Delhi, Madras and Bombay, because,
it means hundreds and thousands of
crores of rupees and God knows
wherefrom he will get the money.

PROF. MADHU DANDAVATE: 1
have made that statement already.

SHRI MOHD SHAFI QURESHI:
And now he is giving for this Cal-
cutta project Rs 10 crores. Each
year out of Rs, 10 crores, these proje's
will get hardly Rs. 8 crores Rs 2
crores will be fanned out to other
projects because you have to pay
salary and allowances of the officers
and the staff there who are doing
absolutely no work there

Now this project which was costing
originally Rs 120 crores will now
cost Rs 240 crores. Thevy have spent
already Rs. 33 crores on it. Addition-
al Rs 8 crores per year is there, It
means, this project will be completed
within a period of 20 years And, 20
years would mean another price
escalation. The allotment of funds is
Rs. 240 crores. Rs 74 crores is the
total amount and Rs 33 crores has
already been spent, Rs 41 crores will
be spent by them: now in another 5
years. That means, Rs. 188 crores

will have to be spent, Aceording to
the Minister's assurance, he hopes to
open this up in 1986. At the rate of
allotment of funds of Rs. 8 crores a
year it will be completed in 30 years.
And the cost escalation by that time
will be Ra. 480 crores. To spend Rs.
480 crores for a sixteen k.m. stretch
from Tollygunj to Dum Dum would
have really revolutioniseq the trans-
port system in the entire country
right from Cape Comorin to Kashmir;
we would have 5 railwayline in the
weslern coast algo. We would have
to go in for a net work of railway
lines from one end to other of the
country and not get bogged down to
small area like Calcutta. (Interrup-
tions).

Madam, I am concluding Calcutta
must of course be developed. But,
at what cost? Therefore, I would re-
quest the hon Minister to consider
this question by not making it a
prestige 1ssue Otherwise we can
never take up that project. If we
take Delhi project, it will cost more
than Rs. 60 crores. Where is the
money to come from? You know
Government is considering sale of
gold to make up the deficit Tomorrow
you will sell Indian Parliament and
Rashtrapathi Bhavan to make up the
deficit on the Indian Railways! That
is not the way to meet a particular
situation. Therefore, I say that the
hon. Minister will have to look into
the various aspects. I am very happy
that he has not burdened the people
s0 much but, one, thing, I must make
clear, It has been brought to my
notice that corruption in the railways
again is raising its ugly head and
many people have told me that it is
impossible for them to get a ticket.
So, what they do is that with the
reservation slip, thev attach Rs. 20
or 10/- note and they tell that this
has the first priority from the Rail
way Board and the clerk there sees
that the first priority would be in the
shape of monetiry benefits He ac-
repts it He says ‘plesse it down
You will get the ticket’ This is what
has happened to two or three of my
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friends. But, the guestion is that if
this is the type of corfuption in broad
day-light, it does not help anyone.
(Interruptions), The hon, lady Mem-
ber is sometimes with you and some-
times with us!

I would like to request him to con-
sider strenghtening his vigilance de-
partrnent. He has of course got his
own other departments to lock after
that. One thing at least he can do.
That is those who have put in more
than two years in a booking window,
for God's sake, let him not keep them
for a long time because they may
develop vested interests and then the
corruption starts. (Interruptions). L
think he has got a proposal now to
put in ladies. With due respect to
you, Madam, ladies are lessprone to
corruption. Maybe, but if they are
put in an atmosphere where there are
other corrupt elements, then 1 do not
think they will be able to do much.
I must appreciate the gesture of the
Minister of State for Railways, Shri
Sheo Narain for one thing. He has
been an old friend and colleague of
mine. He has now taken up the job
of Jooking after the catering arrange-
ment. Every day he takes his food
in the Railway Canteen. It is doing
wonderfully well. To that extent, in
Parliament House, Members are get-
ting good food. Would you Kkindly
request him to move out of the Par-
liament House and to go to various
stations and taste food there u’sn? 1
am told that there has been some
deterioration in the quality of food
that is being served. You have taken
credit, I am prepared to concede it,
for introducing this one rupee khana.
But, the whole trouble ig that you do
not read your own book. It is again
in 1876-77 survey that a mention is
made about it. It gays:

“Since all passengers cannot af-
ford thali meal or ready to serve
meal, the sale of comparatively low
priced packed meal costing Re. 1/-
to 1.25 consisting of six- puries,
vegetable and pickels was extend-
ed to 204 stations”.
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i
This is nothing new. that you have,
introduced in the railways. .It was
done in.1876-77.. It was introduced
at 204 stations. But the human me.
mory is so short and the press me-
mory ig still shorter because they
have headlined that ‘Prof. Dandavate
gives janata food for one rupee to
the country’.

Therefore, you should also accept
this, at least admit these things that
we have set up ¢ertain good prece-
dents. 1 hope that you will maintain
those precedents because, after all,
you are a Minister and I am in the
Opposition. We have all to work for
the good of the country. And 1 am
sure that towards the railway system
to-day everybody looks with high
hopes. You will not disappoint the
people and you will maintain the
high standards of providing ecfficient
service.

15 hrs,

st feamaw warg area (qgoar ):
qurafa  wERAT, WM awE w1 §udA
Y g, q § 9z & T wely Y
gfew autd &1 w1gan g fx oA
W g & FE TGl & & gofr
T B 5% AT FY QU HHAT 9y W
% T @ wfgw T owge F
T & 1 wag feafa gaa W oaE
ot = fram B qrey aga qed
T afeat ws@Fw gug 9 THAT
& 1 zad for &Y & 37§ qaroRaR
T § 1 35 wfear @ wEA qark
# oY 38 & Fav g wgy & AR o
¥ uifedl &Y gfen & fog WY w1y
qure &6 1 g7 & fag WY Al
g qarorars & W §, dfea
gl ar W ¥ faearT Wi W
o1 Fw g, I8 & fag qR aga &<
e el 3 awmin W,
w1 feafe § T & cfagra S dddy T
¥, wiwdt aw ¥ oY oqar ux ¥,
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g arr ¥ 1 16 whw, 1853 WY
@ womr e gk o oE dw ¥ o
1036-37 Ww wiff ¥ 43,128 Hw
wwt w faerf Y Y wrAa 70
gt fwelplies | ggoww 8 waw
61 w0¢ WX 55 gr@ Wy o O
at gEfy, 29T 94 w® 1401
©™E WY qreT AT ey O,
2 W@ 27 QT 59 AMY Ty od
g o A owwrx A o fad
66 TUT 55 o1& WY &7 a9a AT
9t | wrg sy & fie o oam ¥
HA 7 ¥9 @ ¥ Jor Wy AR ferdy
e &Y 5 sfv & oww § w9 2
faetrieT e WA ¥ awg ¥ fawdy
Y | Fw & favd 30 Aarer § v
sfa fea o feerfie & 39 w9
w1gd faorf s w3 &1t qead  wgw
w1 W §, X fgaw am a%
ga gud E Y Wy on wed feeniie
Wt %7 F oy ¥ ufy faa Iw T
famft wafs ArwEr £ ot foafa 8,
ag Wl qar F) A agvear,
AT %7 qgw @ & s fadh 66 QW
55 T T F  THT 97 wHA) ¥
ATy N AT F O «F G W IH q9T
IEA T F G AIwRT ¢ AT
eIy @Tgw A W T dw e §,
TN 22 9T 20 T T $) ATLAAT
g2 ™ sy wef g 189w 1
AT Tqul WYX TF FY FE@ g
5 W 9 HT AT AT W faew
T W T qfy s <@ Y Ow
fa ¥ uw-wlarf feavfiz & N Wy
dzm

we gamfy  wEEan, wgr aw W
& faware ot gaw §, W & facare
ot wwaafedT W F @ gw v
T AT oY w1 wyor agm T ¥

I &1 ¥ ¥y ¥ 23-24 8-
TER e A 1 O & v A o
ey Tgr At g fazarcfia g
fgE Nt v N afaqenr §, 30 o
arg ar 7§ | Iey qgelt Wy Ay 9y
foodr & fv st ww focwaman
TgX I ATaT A Sy 97 A}
wh  wrw afrgery X ag o fis
JATEAT WA AT T e & |
W M domw & 97 WX q8
FATGLATT AZE & afqaaary & 414
a1 dw 23 ¥ gt Y A
g

T ¥ TEl 9T ZIF (AT HA®
agA W AIAAY 9EeY 4 6N
wAw foed dat & o glaamt
& gara & faga & faqar sqm
TR 1 T T § I
avg & @ifafea g womre
faig w1 ¥ fra® AT X
afus ¥ gior 7 W ad
At & fag oegw &

AT oy ey —

“ox aw fs T W amgAr &
fmin & grafeg gwn Nfe faaifa
& Y aF A% @ gAET g favr
o ¥ frefefag Yo are & fafor
N FH  ge W fawT  wEar
g

(1) wrar & aER aw searfay
I FRE wEW WA &
qGY wMT & Y N §raw
& Jur as o A€ W AT,
faad wgrasz, dmr Wi
watew srow ¥ g wmAw am
W dk Ay & Oiw

.

oY we gy gy wrdar
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[t Frrg - ware amza)

(2) sfiwdfy wmm & wearoy &
L
Lt ol

(1) owa ¥ wqwaw ¥ weX
afegrr et T wEA )

gvmf wgwar T fred geoey
Fant ¥ a@r Foar v 8T Ay
gy ¥ Sfgw @ faory vt WA a0
o AT wgress WY e fasfas
I F7 | WG T AN AT AT ¥
T ofn § 1 wifar qf @
WO & Y A SATEIATT oY &7
e Gt oW & i ER
AMETR A Az faq WO g A
W oTa T Twow

NEAT HTET FAR NI @ A
& wia & gafer sg g fr g
g wd F T AW R\ SAEHAI
o & AgEEEA &7 | 9 6 A
WA GG AW qF 4@
a% @ Fv ¥ afY aveF gl & o
=¥ gl e § A g owd

g

awmfa  wgar wgr @w S
[ ATAT W AT AIEN X FEawe
% SFA g EEW W) WY AIq @iy
fawe s=FT & T A7 ALY fwar swar
8 fos® gret S ggum A ST A
& warm wiger g fr ag Fg wer @
@ T AT AT AR 3T g
w9 W1 TN AT A5 A fagfaa
USM & BT AN T
wEY 0 IR ¥ o—

8 HT HAln @@ 7 ag
qfeismif ar TR W g A
[EH § A EA 0% A% FAYT Fretaray
Y w0 WA 7 AT g ofr
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It ®Y qu e B W s ?
& 8 ww Afa ¥ afomrene,
¥ ¥ qutywe-feemagay wamy
qfcadx af@teaT ®Y qU Fer qun
qawe §1 uwearr sie Taw
g wiewr afcdemr W g O
I ¥ wgraw ¥ wwemEr g
® wgamrgel deamg afioer gt
Wt wr e fapar e

awnafy  wgEar, we A gawr
e ot g gt £ axe & o
aMEAT E ¥ F gy ¥ ol
WRIEY TR A 77-78 w Fond
T xgraary  (wawamr)

CWET Ay Ag o 9ger A wy
ey &

Famfa  w@ear, & s W=
St Y agw T Frar g0 Afew A
TAFT AT fagre Y 7% ¥ AT
RUSUNE S IR Ty )
CATHT A A A AT AT &) T
9 WX TF I AT B ARG W
fawra wr w ¥rw A frar T &)
o ¥ A &g ¥ oF fooE TR ¥
I ¥ owgr Wy & oy 9 ofsw
"FTFET TN F el & @@r v

E——

21 The north eastern region of
Bihar (part of Saharsa and Purnea
Districts) was served by metre
gauge rail links—Supaul Bhaptliahi
now Sarugarh (272 kms) Bha»
tiahi Nirmal: (16 kms) Bhaptiahi
Pratapgan) Kanwaghat (38 kms)
Ancharaghat Forbesgan) (about 26
kms*) and Pratapganj-Bhimanaga.
(192 kms)

These links to be gradually ab
andoned between 1904 and 1938
(the last one immediately after
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completion in 1911) because of the
ravages caused by floods and
changes in the course of river
Kon.”

FArifa  wERE, IIOT TATHT
w71 N Uy wgex w1 § e ag
wWea-A R @Ay 9T gafegy ¢ ale
tafqe gixi ¥ g3 = A gzfear
o= g @t faeart 47

<arifs  w@izar, T ofeew
TETITE FAA A o { oo @
f& ™™g ¢ X sar wAT & —

“Another urgency certificate with
an abstract estimate for Rs 72
lakhs for the restoration of Ragho-
pur-Pratapgan;  section (12 ¥ms)
was also gent to the Railway lL.oard
on 3rd May, 1973

The Raillwav Board also suggested
that the above Project should be hnk-
ed suitably with two other projects
under contemplation viz

(a) canstruction of a metre gauge
Iine between Bhimanagar, involv-
ing conversion of the dead
narrow gauge hine belonging to
Kos1 Project authorities, ang

(b) restoration of the Pratapganj-
Bhimanagar line"” gz T

mﬁ p

“Restoration of the Nirmal-
Bhaptiahi line”

g =R T Y FEmyma § g oo
ardy feayd @ ar Fodt@tdwmw § ot fis
fawe g cordh ¥ oT ¥ A vf § g7y
W A Ol ¥ o feaqr T § Wi
qAATT WA o W qgra 9v B,
qIAT WA gWT §

e fower W o g § N Fiw
5-6 & 3T a<% sqrT oy ey oy
¥ 1004w 1911 ¥ Y wro
aned aew &Y vf § i fraredwe
¥ oot wwQw@rd . wt &
oz et B FAT B HAE
AT I Ad g &1 wAA
A TMFT T W H T § 1
frrmm AN gz T § aa &
sarar A dar g 8, e w9 3w
©UF ¥ wa a7 dav g ww gr o
¢ e A WE gEwE
® AR T ¥ | gw o afem
arrrae faer 4 aA srefrAT fear
¥Y 4 A o owW R oow
=N Afa wraaw Gy F g7 IAR
awy  wadt wfeezgedt 31 2
farc agrar | 3 Toom § 7@ W
sre 1 /i R W Bt ¥ s
a1 fear@sm w7 & Y g1 6%
& FTIW F IFPIT A@T FS FIW AE
foar ar 1 wa% ¥7Y ¥ @ oW
agw e & fr o e #) fre
wFTT & g g e g A
g wrew gear # for oy ardt &
3 TE FTAE AreaAwm 1 A &
37 fodr & 21 1 oF Ao q7 $7 9m
§ ot o stAar ordt &Y fege O@

AT WY 1 g 15-20 Wy
Ffeggude § /R @ft 9 oA
aF St & 1 Afea o A w
¥ A W 9w oTME &
araw 1 gar Af et Ao &7
& fadzn oW Avga g fe Aroe F
w1 waw der Al v arfyw )
Ry BF ¥ g AR F U
g W gufa gf §, &N ST
e & e w0 A wT
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[ fatraw ware araa)

dor gar , AT & YR
N w1 A waeq g7 W A 3| gorrd
N werd ¥ Ty QW fear srAr
~nfgg WX 39 @ AEAT 71 wigeny
my far amr wrfge

o F T R Faw g0
®IAT ATEAT B PO ANTIFAT AFE
gt F oqur femr wRa @, o A9
feaar wxa @1 AT & mEAY wRRy
¥ wmyw ¥ 9w 7g W TG, QTN G,
at Il e g F e A s
¥O 9¢ T FAAT ARIATE —

“But I want to criticise the Rail
way Board as an nstitution its
structure, its mwethod of functioning
and the wasteful expenditure 1n
which the Rallway Board 13 indulg-
g It you ask me, 1 would say
that the Railway Board has really
become a Government and what
about the Mimistry? It has merely
become a foot board of the Rail-
way Board I think that would be
the apt description of the Railway
Mimstiv and the Administration*
Tg ITIT AT F | FE PN T
wigor  frar 91 ? 3E §wa fear
qt s A =fem ArTEw fas ovw
T g9 fom & afagg & =9
T TS B ARECIOE G ¥
9 oy @ s q fF Yo owe A
Id g sTegrfoy ar w2 ) 9w A
TPy a5 waw faar a1 | owE ey
feafgsmg ? A g 7 U8 @ AW
®wcugT T FRF FH AT 9@ AF
Tag fem € ) 0w o T2 7 fmt A
gragrs a1 Bt gewT & fewa
agf fad & 1 37 9 A B oFY Famr

& B am F R g, war gy
qE grar wtfge, s o7 freE
iy g SgT 1 gAY T
wigT § IaF AW FE § f§ wmawr
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o famr O TR wewx @
g VAT AT W AR Iw AT ;Y
AW A TR AT FIE QY |
A aF wAT X ¥ gF & ofY saT
AR TART Ad wrar &

SR SrAFT Aagqrefa W,
wvad grw

wwafr "pa @y 15 faae
¥ 2w gwafag)

ot foamge saw a1 famz
¥ oafy Fravar gu faedy flt
GIRAGTUF AEX BN 3 499 @
s qfr gl & ST ied aneA W)
qwafgar-gesTt ¥ #g sor o
Iwd  wfgsrd T T8 fawer & 25
gATX  To gyl @1 fogr Ffeq =y
aF q% 19 AV ZAT1 AT F oRodre
971 At vx fazdy faet 1 ¥AfaT e
% 9% AgL Az A+ § Faow qwe
¥ feamy &1 g@1 qHY § W
99 AL ¥ orAT A AT ¥ )

wd A ¥ TEN 39 gy fra
g Afww e gaeg? 5 WwET
qgy WY WA @ Fgww W § 1 SwET
FResw Fo wfgr 1 ot ¥WF
¢ & g Ao wifaw @ W Er
qAwa A afr § fie ot Tod vt e
qzgsTd WY & I¥ F gra ¥ wAr oY
#fex gy gud  ATw I
wrgaT £ A Mo dYo  wyw A}
WA s rrr d g gz W
gt T GTRTT X UF P FAAT 9T
oa¥ wowe & far ok ST
g€ w91 | gAd Ing fagew
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oF 9%d §, T AR ¥
feadt wwaw a@
¥ &y 3 foadrer o7 waen
9T g wtfge 1 Fi7 oar i

T
W]
iy  fazdt fog @ v odo dYo
IR
fordr

TA

1%
3

af BT AT AT HuET @ oaTA
27 "¢ wwwand) 7 wAnfa @
foad aadr ofr &0

twfi¥EA &1 wgr ¥ Aqrd
faad g isErAram N 3 W@
% FErAWT X w7 I @ IR
¥ E F gdww WS wA F owmor
¥ ¥ 3 AT g3 F7 GA@T § AN IR
oo ffo W fwaa § faar ar

“Today we are putting a premium
on death by a particular mode”

“Nowadays I always travel by
air 1n the hope that in case some
accident takes p'ace, since we are
not able to earn that much amount
in our hfe time, at least after ows
death our family members would
get Rs 1 lakh”

qg TR FET 9T 1 WGAT  grEw
g AT §, aga wFWH W) mHo dfo
Wt g fevaw @ aroae § w4
w7 awd &, wk afr gk e w
BRSz & B qar & A AR o
¥ ofa F5'm 1 o &g sqar
wewy famar 8 1 Arfew Py
wrast  fafadt & are faar aad
¥ wod wAir arqr & 7 rafew &
dft  wEww & Sl war g fw

wd dwid¥ee & foad ®hr A%
o sfae w9 ¥ uw, O 6T %o
quTEat & S qramer g afer
® ¥ar  =rfge | wgAr ST WG
w1 AW & &9 @A Tfew g W
qiem ¥ WY s & ofcare 1 ow
ary  wygv 39T grw Afaw frard

L]

B oy god wg oo fw
& e agy wrae 7O 3, Afew
gt Wit fyeer gar samer , SuE
gy W gAwT qET 8, W Ag
gr wifem | pw@ maT € e
€ @1 Y g gwwm Ry w7,
afwr g7 fred gn zard & swar £
NHETET wA FT gAw o8 wfuwre
Y 21 AT FT FYE AT A
FYaFAT 8, FAAT HE F) DAY
T AFAT &1 9TRAY  qTEA 9 AT
Y AT wrEd g

zafam & faiza s=m fF qoam
(wafzardt) & famey wfv sATTUS
¥ MW ard qrzAr 9 wfasey
FTH ¥ FIAT AfEO | ATE g gwIY
a8t aw fandt, atwwarege & faarimy
agraT & wfgd wger & faevay
fagsr # g wrurgy wiv fagqe §
W ar dge aF 7 TSN 7T
fawn a1 417 wfgesa = foar s
arfgd | g FTRC ¥ TAET X
fear gov @ ww T A @d
FAFT A g19 ¥ a7 mfge 1 qrwal
§ e Fgvnr gaty gy gu wrfaaTy
T® EY ATET ®T WY HAAT (FwT AT
wifgn ot Fdr AT faerd
wifgr 1+ W F Ffegy aw B
AT W g WRA Y gl FIA T
A TP TN ey fear §, grarts
qg gt @owTc W fwar gar &,
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[sit faaraw qave gr2A]
AfeT s o wA F N EN
footar frgr §, Yo% fag & wat sy
a1 geaar ¥ OE

& st W ¥ fadww ww f
g™ & w9re § §TU AT 64-
fwwe qgi Bl O & 1 ¥ W AR QT
qTY % T Agr #F argAl 9T w@ly
¥ v wOR F7 TEew wX WK
g o ¥ A oot afma §
foar § fr g T &R @ F dar
g 39 aawr Ay F@w T owen
% FT ¥ #7487 WTHY wgan g W qwrafy
wERAT wrow aaTE 2an g fe owmew
W Ty fear

MR. CHAIRMAN: The first two
speakers have taken an hour. One hon.
Member was the originator of the
debate, and the other was the origi-
nator on the Government side. But I
em afraid we will have to stick to 10
minutes, if we are to finish the list
ot speakers before me. Now, Mr.
Samar Mukherjee.

SHR] SAMAR MUKHERJEE (How-
rah): The time allotted is according
to the strength of the parties. You
cannot a.Lilcarily cut my party's time.

MR. CHAIRMAN: I am afraid there
ig no list showing time. You have
26 minutes for your party. You can
go ahead.

SHRI SAMAR MUKHERJEE: Madam
Chairman: the Railway Budget present.
ed by the Minister is one which has
come after one full year of Janata
rule. The various aspects of the bud-
get are to be consldered as reflecting
the policy of the Janata Party Govern-
ment.

15.24 hrs.

[SmRt DEIRENDRANATH Basu in the
Chairl.

It I view this as reflecting the policy
of the Janata Government, I am dis-
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appointed, because though the pas-

-genger fare has mnot been incredsed

and there have been some surplus and
some good performances in freight
and passenger trafic and though some
amenities have been given to passen-
gers and some concessions to railway-
men, the present budget is, on the
whole, a continuation of the old
policy, 1 don't find any basic ehange

in this budget. Because Professor
Dandavate, who holds progressive
views, happens to be the Railway

Minister, we expected that there will
be complete re-orientation in the rail-
way budget. But we find to our dis-
may that this budget reflects the same
old heritage of the colonial rallway
budget and still the railways are car-
rying on the burden in the name of
‘social burdens’. The resull is that
the industrialists are getting the
benefit at the cost of both the passen-
gers and the railway employees.

‘This budget has shown some surplus,
but at the cost of whom? It is at
the cost of railway passengers as well
as employees. Credit has been taken
that substantial dividend has been
paid to the Government. We objected
to this from the very bheginning on
the ground that the railway have to be
treated as a service organisation. It
has been mentioned in the budget also,
but in practice it is not treated as a
service organisation. Government is
more interested in  getting dividends
out of railway funds. That is why
the budget has reduced the amount
allotted for Plan purposes. Last time
the Plan allocation was Rs. 600 crores
and odd, which has now been reduced
to Rs. 535.30 crores. This shows that
the Government or the Planning Com-
mission is not interested in the prob-
lema of the railways but is interested
only in reducing the amount sanctioned
to the railways.

The demand for new railway lines is
voieed with so much emphasis by
people in various areas. But what we
notice, as Shri Qureshi has just now
pointed out, is that the percentage of
money allotted for extension of exist-
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ing lines or consfruction of new lines
Is gradually being reduced. This
shows that the problems of the under-
developed areas, the difficulties which
the people in those areas are facing.
are nof getting priority in the hands
of the Government. I am noil blaming
personally the Railway Minister. The
fact has been that he has been work-
ing within the old framework and he
has not succeeded in breaking the exist.
ing framework. It must be broken.
Otherwise, there can be no fundamen-
ial or basic change in the railway ad-
ministration and there will be no fur-
ther amenities to the passengers or
improvement in the conditions of work
of the railway employees

The Minisier in this speech has
said that this is a budget for the fulfil-
ment of commitments. Some of the
commifments have been fulfilled, but
that is within the framework of the
exisling set up. That does not give
credit to the Janata Party, as pointed
out by Shri Qureshi quite rightly,
because the whole background was
created by lhe Railway Board under
the previous Government{. Now &
surplus has been shown here but, at
ihe cost of whom® Production has
mcreased, which means heavy work-
load has been imposed on the railway
waorkers. In the earlier budgets also
so much surplus has been shown, and
that was also due to the imposition of
heavy workload. When a series of
accidents took place and people werc
so much agitated, there was so much
discussion on the suhject and Govern-
ment had to admit, and even in the
course of the budget speech it has heen
admitted, that one of the main reasons
for these accidents is exhaustion of the
railway employees. Now in order to
reduce their burden, some steps have
been iaken in this budget It has
heen suggested that 2,700 persons have
to be recruited for the full implemen-
tation of 10 hours duty for the loco
running staff. They have also decided
10 implement the Miabhoy tribunal’s
recommendations. Even though this
award was given 8 years before, it was
kept in cold storage. It is only the
public agitatfon on the accidents that

3852 LS—12,
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has opened the eyes of the rallway
administration. 1 was present during
one of the discussions where all gec~
tions of the MPs also admitted that
the workers have to work under heayy
strain. So, one of the factors behind
these accidents is exhaustion.

In his Budget speech also, the hon.
Minister has appreciated the service
rendered by the railwaymen, He has
also mentioned how the productivity
has increased in the workshops, but
the figure for the other serviceg has
surprisingly disappeared from this
year’s Year Book. In the past in the
year Books incregse in productivity
used to be recorded, and on the basis
of that the railway employees re~
manded wage increase because they
were giving more production without
getting an adequate return. So, now
this year we see the complete absence
of this chart of increased productivity,
but from the hon. Minister's speech
it is quite clear that the workload has
heavily increased. That is why dis-
content is growing among the rajl-
waymen despite some benefits and
some increments which have been
announced,

My point is that the old sel-up
must be basicallv changed. t
requires that the railways should be
mainly service-oriented and that the
income of the railways should be
primarily spent on the improvement
of the railways, improvement of the
conditions of the employees, passenger
amenitics and ereation of new railway
lines. A part may go to the Govern-
ment, but that should not be the
primary  condition. = The social
burdens must also be borne by the
Government, and not the railways.
Bearing the social burdens by the
railways means that the” workers and
employees have to suffer and that the
passengers have to pay a higher fare.
So, this must change.

The Minister tried to give some pro-
employee and pro-second class pas-
sengers orientation. That is good, we
appreciate it, but unless the basic
struet is thoroughly changed, this
orientation will not lead to any basic
reliefs or amenities.
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High appreciation has been expres-
sed by the Minister in his Budget
speech of the role of the workers and
employees, but ‘the issues which led
the railway workers to the general
strike in 1974 have not been settled.
They are very vital, basic issues. The
railways should be considered as in-
dustry. This has not been discussed
with the railway leaders. The NCCRS
“which was the united platform of that
struggle has not been called and con-
sulted. I do not know why the Minister
is avoiding it. Railwaymen are very
much apprehensive that in order to
patronise some particular union o:
some sections, the Minister is avoiding
it. I think this avoidance is not help-
ful at all because it is generating dis-
content among the railwaymen.

There is no mention about bonus
in the Budget speech, though the
Minister had in the past, when faced
with- this question, said that Govern-
ment had not rejected this proposal
of bonus but had only referred it to
the Bhoothalingam Committee. But
you know that Bhootalingam Com-
mittee has been boycotted by all the
central trade unions, and they had
taken a unanimous decision. Accord-
ing to them, the purpose of setting up
this committee was only to introduce
wage freeze. This goes against the
interests of the workers and the
employees, but Government, on princi-
ple, had long ago accepted that the
workers and employees, even agricul-
tural labourers, should get a nead
based minimum wage. Prof. Danda-
vate was with us in raising the same
demand before he became a Minister.
Now he is in the Government. So,
it is his moral responsibility as a
trade unionist to see that Government
is, more or less, obliged to implement
this principle of need-based minimum.
Before elections, commitments were
made that the Janata Party would in-
troduce fair wages for all the workers
and employees.

The need-based minimum is the cry-
ing demand and that was one of the
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issues of the 1974 strike. When ity
commitment is not being honouréd,
slight concessions can satisfy neither
the workers nor the employees. That
is why, I say that this ‘new deal’ which
the Minister has claimed, is not newr
deal; it is an old deal. He has just
given some concessions under a new
name or under a new cover. That is
why, I request the Minister to <ive
serious thought to this question.

He has stated in his Budget speech
that all those victims of the 1974
strike have been taken back. Not all
of them have been taken back. Most
of them have been taken back. But
there are persons who. even after re-
peated representations—I have cited
particular concrete cases also—are not
being taken back on some plea or the
other by the local bureaucracy. They
are resisting. I do not complain
against the Minister as a person. He
is willing to take them. The ‘ocal
bureaucracy is not implementing the
orders even of the Railway Boarc.
Now, new victimisations are taking
place. Those who were compulsorily
retired, some are not being taken back.
Even where High Courts have given

judgments in favour of the workers -

and the employees, those judgments
of the High Courts are not being
honoured. In some cases, full wwages
are not being given. I have brougat
copies of the judgments of the High
Courts but I have no time and I do
not want to waste time on reading
them out. This is in the knowledge
of the Minister. But the Minister is
not capable of showing justice because
of resistance from some quarters. That
resistance must be fought. Otherwise,
vou cannot win the confidence of the
railway employees. The talk of in-
volving the workers in the manage-
ment will remain an empty talk when
in real practice the situation remairs
the same as it was before. " In this
context, the restructuring of the Rail-
way Board, in no way, will help to
improve the relations between the
employees and the management bLe:
cause the same bureaucracy remains

A
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ms it is. There is only some division
of power or decentralisation but it is
no! democratisation for which the
Minister repeatedly says that he wanis
democratisation. Some more authority
has been given to the General Manager
and then to the Divisional Superinten-
dents. It will not improve relatiors
between the workers and the adminis-
iration. More or less, it is my experi-
ence—I am connected with some of the
irade union activities that the conflict
1s bigger in the lower level. Even :ome
Railway Board circulars were not
being implemenied by the local offi-
cials because they did not like some
particular {rade union leaders or uc-
livists. So talse cases are manufactured
against them and they are prevenicd
from joinmng their jobs even thourh
they were victimised during Emergency
or 1n 1974 or for {rade union activ
1res  So, the fact is thal all the coni-
mitmentg have not been fulfilled though
apparently the victims of the 1374
railway strike or the rases of victimis-
ation during the Lmergency largely
have been taken back. There are so
many cases whith «till remain, and
new victimisation, are gomg on. The
nther day. Shri Somnath Challe.jee
raised the question of disnmussal of 141
casual labourers in Kharagpur. Il
saised il under 377. The Minister knows
this fact. The Minister was noi pre-
sent at that time, Arbitrarily, they
were dismissed. This is not one case.
In various other zonal railways also,
similar complaints are coming. The
process of penal transfers has not
stopped. To prevent trade union ac-
{ivity, the bhureaucrats are using the
old methods of penal transfers, demo-
tions, forced relirements, ete. All these
things are going on, A large number
of cases are heing accumulated.

Another thing 1s about the channel
of negotiation. The Minister knows
that the Loco running Staff Associa-
tion has a very hig grievance and their
case has been represented repeatedly.
There was an agreement that they
should be given a chaunel of nepotia-
tion. Uptill now there is no channel
of negotiation given to them. They
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For the introduction of 10-hour duty,
2700 additional hands will be {aken.
That has been announced. The day
it was announced. the leaders were
onhunger -strike at the Boat Club.
After hearing the announcement, I
met them and told them that the
Minister had announced it and that
1t was a concession to them. They said
“It is true. But the old circulars re-
main as they are. The loco-running
stafl has to work for 14 hours. 16 hours
and even 24 hours.” They have mem-
tioned one case in their memorandum
—I can give a copy to the Minister ~-
of 24-hours working at a streich.
Though 10-hour duty decision has been
taken by the Government, this henefit
1s not going fo the loco-running stafl.
That is why. I say, all the old circulars
regarding duty hours must be with-
drawn immediafely. I have meniion-
ed this {o the Minister so many times.
But it has not heen done

Then, the Minister has ‘aid that
50,000 Class IV workers have hLeen
given new avenues of promotions.
Here, also, I have got a complaint
that though the decision has been an=-
nounced, this benefit has not gone
down to Class IV stafl. As to when it
will be implemented, how it will b
implemented, nobody knows.

Regarding the loco stafl, thev had
various other demands. There wa-
an agreement that all those issues
would be settled by the Government,
The Government had given a promise
that all past agreemenis in favour of
workers will be honoured. This is
one of their main grievances. Those
agreements are not being implement-
ed. Those agreements had laken
place in 1973 and now it is 1878 Up-
till now, they have nhot heen imple-
mented.

These are some of the questions
which must be given a serious
thought. Unless the present machinery
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nerv 1s thoroughly overhauled and
the employees the workers are given
a channel of direct negotiation not
only with the Mimsster but also with
the officials no real mprovement is
gomng to take place The Minister
docs a very good thing When te
goes to any place he meets the
unions But 1t 18 not <o in the case
of officials That i~ then main com-
plaint By meeting the Mimster the
jobs are not being done 'The per-ons
who can deliver the jobs are offi-
wials  They refuse to accept then
representations because they are not
1ecognised unions That 15 why the
Government should see to 1t that the
old pattein of bureauctati function
g must change undcr the new col

ditions The mood of the workers 15
not the old mood becausc they e
also feeling that under the new Gov
ernment the democratic atmosphcie
must be restored in the raillwavs The
old type of bureaucratic atmosphei¢
will be very much harmful for the
functionmg of the railwiy admims
tration

The economy of the railways with
a surplus budget which the Minister
has chown 1s gomng to be eroded by
the new budget proposals made bv
the Finance Mimister Mr H M Pitel
1 few days before because with the
pricc of coql reing with the price

f petrol rising with the price of
sower 1wy these proposals  will
affec{ the rulw v tudaet very much
So  the surplus shown by the 171l
vav budcet 12 Foing to he completely
croded

In the budgel the Mmister had
dmitted that as agamnst the estimat
ed rise of 11 per cent in passenger
¢armings and 8 per cent in firerwht
earnings 1n 1877-78 the present bud
ret for 1078-79 provides a rise of 5
per cent and 4 per cent Already the
nercentage 1s reduced So the rail
way freight and income 1s directh
linked up with the nrconomy of the
eountry—1ts  growth and stagnation
So this type of presentation of the
budget does not uignity that m future
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this budget will not be faced with
another crisis ‘The plan allocation
has been reduced The freight earn
g and the passenger earning has al-
ready been less as compared to last
year This shows that the health of
the rallwav economy, as the Minwler
tries to show 1s not the real posi-
tion the position 1s just the oppo
site That 13 why, my main pownt 18
that the Mnster should sec the
teahty

T want to diaw th¢ attention of
the hon Mimster to anothe: thing
that 19 the figutes that have been
given in the Year Book 1egaiding the
wages of thce rulway employees Tt
18 mentioned there that the wages of
the railway employecs have incieis
«d moie thm the inaease 1 th~
cost of hiving index I do not know
whether you have 1cad that o1 nct
It has been pictuied 1 a wrong wad
n a ditorted way because the <
laty of the officers as well as the
Class III and Class IV employees
have been clubbed together  The
number of officer< has becn rhere ised
four times

PROF MADHU DANDAVATE
Aggiegate

SHRI SAMAR MUKHERJEER Ag-
tregate means that this gives false
picture This Raulwnay Boud the
drafting authority is now vely much
expeit i manipulating the data
The Rallwiy Board has mampulated
datistion]l data io show tnat the real
wages of railway workers have gone
up substantially durmg the ‘ast 25
years They have made a claim that
the real wages since 1850 51 to 1976-
77 have showed a considerable rise
duspite merease 1 the prices of essen-
tial commodities The average cost
per cmployee however includes the
cost of the first and second class offi-
cers also which T just now explamned
The National Commission on Lsbour
which studied the wage cost for Rail-
way employees has shown that the
real wages of the Rallway employees
1n Clasg 1V category has actually gone
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down since 1851. This is the report
of the National Commission on la-
baour, After the publication of the
Report of the National Lsbour Com-
mission the only rise which the Rail-
way employees received was the in-
crease awarded by the Third Pay
Commission, But it also recommend-
ed neutralisation of the rise in prices
at the lowest level of earnings and
it did mot give any increase in the
real wages to the workers.

* The Miyabhoy Tribunal Award
though gave wage rise to certain cate-
gories of employees the rise was mar-
ginal and did not subsiantially alter
the position for the Railway em-
ployees. 1 would request the Rail-
way Minister to study the wages of
the Railway employees in the man-
ner in which they were studied bv
the National Labour Commission sc-
parately- -not lump sum, Morcover
the study of the Railway Ministry 1y
based on the Consumer Price Index
numbers which are fraudu'ent und
they highly underesiimate the exient
of rise in prices Wherever there 1s
a fraud, we have heen repeatedly
complaining about that

SHRI DINEN BHATTACHARYA
(Serampore) - A committee has been
~et up also

SHRI SAMAR MUKHERJEE: A
committec has been set up to find oul
the fraud. The committee ha- found
out the fraud and recommended that
the workers should be given back
the wages cut which was by showing
traudulent price index. The Com-
mittee appointed by the Labour Mi-
nmstry has already gone imto the as-
pect and noted some glaring defici-
encies in the compilation of index
If this error is taken infto account
then the real wages of the Railway
cmployees will be seen either statio-
nary or on the decline during the last
ten years.

On the question of railway acci-
dents, this time, this Year Book h:s
shown that the accidents have kren
reduced. Already Shri Mohd Sh-&

Qureshi has read out something about
it saying that actually the accidents
have increased, and in the Year
Book, only the consequential acci-
dents have been mentioned. The
Railway Board, it seems has decided
, to mention only the consequential
accidents and not the general acci-
dents that have taken place. 1 have
read the Year-Book and the pamph-
let on accidents. Actually the num-
ber of total accidents has been on
the increase. That has to be taken
into consideration. If you read the
Year-Book, you get the idea that the
number of accidents is being reduced
whereast actually in the experience
of the people, the number has been
increasing.

Therefore, this type of giving a
false picture must be stopped--giving
a false image about accidents, about
incomes of the employees and wor-
kers and about the question of pio-
ductivity.

I want to raise «ome more ponts
to which I want the Minister to give
his replies. One is regarding the
ratlway line in Tripura He knows
the problem, Some reply must be
asiven here.

The Arrah-Sasram Light Railway
has been closed, The Minister had
nade some statement in the House
that, if the Agreement was terminat-
ed, he would absorb those people in
our Railways. They want a catego-
vical assurance—now that the Light
Railway has been closed and the
Agreement has been terminated
that they will be absorbed in the
Railways.

The third is about the vanteen wor-
kers at Kharagpur. I made a 1cpresen-
tation about il. There was a High Court
judgement in favour of the workets—
given by the Calculta High Court.
The Railway Board went in for
an appeal and a Special Bench
yave them the permission, We have
repeatedly told them  alout this.
When the High Court{ has g.ven a
judgement in favour of the workers.
whv should the Railway Board go to
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the Supreme Court” This 1s an un-
necessary harassment of the workers
Everybody knows that the workers’
capacity to go to the court is abso-
lutely ml And the Railway Boaid
18 going 1o the Supreme Court when
the High Court has given the judge-
ment in favour of the workers! This
should be made a categorical or cai-
dinal principle that the High Couit
Judgements must be honouwed by the
Railway adminjstration [t the.e juoge-
ments go m favom of the workers
and employees, because, in case the
Supreme Court gives a judgement in
favour of the High Court judgement,
a big amount have been wasted You
know what happened in the case of
LIC Repeatedly we appealed to the
Finance Minister to accept the BRo-
nus Agreement, but they went to the
Supieme Court, and the Supteme
Court totally rejected the Govern-
ment’s stand Therefore—by not go-
ing to the Supreme Court—you can
prevent further wastage of money
The employees also can be saved fiom
further harassment

The loyal workers are still given
special preference I have got a case
grant of advance increment {o the
CPO, South-Eastern Railway, Mr N
Dutt, he has deen allotted a special
amount, 1 have got a copy of the
order, he 15 bemg gtven special
money—Rs 2,260—Rs 2,500—for his
service dutmg the raillway strike
This 15 happening under the verv
nose of the Minister especially when
the Mimster has given a categorical
assurance that preferential treatment
will pe stopped completely

I now come to appreniices casuil
workers and contract workers The
question of cqSual workers has heen
1a16ed repeatedly How long will
they have to remamn as casual woik-
ers? This problem ha, been coming
up agamn and agamn There 13 no 1¢-
cord of their services We have sent
2 memoranda repeatedly to the Gov-
ernment I want to read some of
thelr demands to catch the eye of the
Minister It has been said that where
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the work 1s of a permanent nature,
casual workers should not be em-
ployed there; a Service Card should
be 1ssued to all casual labourers—so
long as they are not absorbed as per-
manent staff, this rule must be fol-
lowed-—and m that Service Card,
ther service particulars, nature of
the job, etc, should be recorded, «
senionity list should be maintamed
under each supervisory umt and the
jumici-most should be retrenched
when the job 1s over Secondly, it 19
said that when mew work 18 under-
taken, persons should be recruited 1n
the order of semority Agamn, theie
should be no artificial breaks in the
service of Casual Labour (This 18
one of the malpracfices generally n-
dulged )

SHRI DINEN BHATTACHARYA
They change the name and number

SHRI SAMAR MUKIIERJEE Any
casual labourer who serves for more
than six months at a stretch would
be granted temporarv status and
treated like temporary employces in
the Railways Agamn, 1t says 20 pe!
cent of the vacancies 1 Class IV
category 1n the Division should be
reserved for Casual Labour and that
the entire Division should be treated
a. one umit and anyone finally 1¢
tienched from service should be paid
retrenchment compensation as admis-
able under the Industrial Disputes
Act

At least these thing for the protec-
tion of their services should be done
as the minimum

Regarding apprentices they are
surtounding me frequently

PROF MADHU DANDAVATF

, What 15 the Trade Umon’s attitude®

SHRI SAMAR MUKHERJEE No
not the Trade Unions some compen-
sation must be given by yvou

Regarding Apprentices and contract
labour, thelr cases have been repeat-
edly raised I hope now, because you
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are the Minister, you will give seri-
ous thought to this section of the
people. Generally casual and con-
tract labour comes from the lowest
category of the people: they should
get a fair treatment,

Regarding this Kharagpur (?) Can-
teen, they have sent mass signatures
again with a copy of the judgement
of the High Court. This, I had
represented to you several times. I
think you should immediately honour
the judgement of the High Court and
absorb them as regular staff.

About Howrah—Amta Railway and
Sheakhala—Amta, you are domng
nothing. For Howrah—Amta, only
Re, 40 lakhs have been sanctioned
this year whereas the total to be al-
loted is Rs, 10 crores. Howrah—Amta
and Sheakhala also is a highly popu-
lated area and this cannot be delayed
in this way. Why I am raising this
is because it is already under your
consideration: it is not a new Section
The only thing is that it should be
expedited as early as possible. The
allotment of only Rs. 40 lakhs this
year does not mean expediting ihe
work of the line
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SHRI G. BHUVARAHAN (Cud-
dalore): Mr. Chairman, fqor want of
time I do not want to go into the de-
tails because our side the former Mi-
nister Shri Mohd. Shati Quresi pin-
pointed some of the failures of the
Railway Department and the also gave
some suggestions for improvement of
the Railway Department.

I want {o say something about my
State ang my constituency. In 1950,
1955 and 1957 survey was made of
Chinnasalem to Changalpet via Kala-
kurchi, Sangrapuram, Mongle Dhurai-
pet, Trivinamalai and Changlepet and
also  for conversion of metergauge
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to broad geuge Kadalur 10 Salem and
Kanur to Dindukal (new line), 1In
those days there was no indusiry at
all. Now they have developed some
textile industry, sugar industry and
also there is a copper mine on the
way.

Sir, everybody agrees that transgort
and communication is one of the
infra-structures for the entire deve-
lopment and the economic needs of
the country. We are everytime say-
ing about these things. Wa want to
do something to develop the back-
ward areas and the backward dis-
tricts.

My gistrict, namely, Sov'h Arecot
district in Tamil Nadu is one of the
backward  districts. Kallakurichi
taluka is one of the backward talukas
there in South Arcot, From the trea-
sury benches we noticed that every
allotment of the Railway Budget re-
lated only {0 Maharashira, 1 don’t want
to complain about these things. I was
going through our Railway Minister’s
speech earlier. I was going through the
earlier debates in the last Lok Sabha.
He always mentioned about the new
lines. He always wanted the Govern-
ment find out some finance to form
those new lines, Now when he became
Minister he has introduced this new
line to develop that area which is
backward.

So, may 1l request the Minister
aboui this> Why can not you consi-
der this line also, to develop these
areas? The survey is over. 1 don't
know why it was not taken up. Way
it because of finance? I know, it was
included in the Third Five-year Plan
ang the Fouith Five-year Plan. Some-
how or other, it was left out. The
same thing is to be said aboul n:etre
gauge conversion mto broad gauge
from Cuddalore to Salem. I know
that the Minister 1s aware of the imp-
lications of the line because now they

, have sanctioned Salem Steel Plant
and also the Neyveli Second Mine-cut.
There is the development of Cuddalore
Port. They spent more than Rs. 2
crores for the Cuddalore port but they

have not utilised it. For the past
2 years there is no shipment. This
main line a metre gauge line, The
chord line is also metre gauge from
Cuddalore fo Salem. [ request the
Minister to look into this and deve-
lop this area as this area will
get more benefit out of this. He
should convert this metre gauge line
into broad gauge line between Cudda-
lore and Salem, which is very ne-
cessary. It connects Neyveli and
Salem. Also, the survey is over for
the Karur-Dindigul section. I am
told this is kept in cold storage. I
don't know why I am unable to
understand they it should be kept
like this Sir, in Southern Raiiway.
there is lot of scope for creating more
new lines. But, somehow or the
other, such things are not brought out
in the present budget.

They created a new Division for
Guntakal and also they created a
Trivandrum Division, There were lot
of demand even before the formation
of the Guntakal and Trivandrum divi-
sions. They wanted a Salem Divi-
sion. Why was it not considered? If
at all they wanted to form. a division,
even before Trivandrum and Gunta-
kal, they have to take up Salem divi-
sion. There was lot of grievance
among the Maduraj division workers
hecause mosi of the workers do not
want to go 1o Trivandrum because
they had seitled there already for
the past 20 or 25 vears. Now they do
not want t0 go to Trivandrum But
even in Guntakal division also the
gsame difficulty are being faced by the
Railway people. Some of the officers
they could appoint. But what about
the clerical staff amq Class IIf and
Class IV staff? They don't want to
go to Guntakal because they are set-
tled there for so many years. 1 re-
quest the Minister to see thal only
those who are willing to go to the
newly formed divisions should be al-
lowed to go and settle there.

But, instead of sticking to one divi-
sion—Madurai Division—when peo-
ple want to go to Trivandrum Divi-
sion or any other division, why can’t



375 Railway Budget

[Shri G, Bhuvarahan]
you give the opportunity to almost all
the divisions so that the people who
want to go to any newly formed divi-
sion, they can go.

While considering Trivandrum Di-

vision, they can consider Salem Divi-
sion also. From: Olavakkot station
upto Jalarpet that comes under Ola-
vakkot Division. Why can’t they con-
sider other division to be formed.
Whenever you present the next bud-
get or in the near future, you will
consider Salem Division aisc z0 as to
help the labour people in the rail-
ways. Also you may consider intro-
ducing conversion of electrification all
along. People have asked for the
same from Madras to Arkonam be-
cause there is long, induetrial belt
there and most of the workars are
.coming from Arkonam to Madras.
Hon. Minister has given electrifica-
tion upto Thiruvellur. Why can’t he
extend this facility to Arkonam?
There is already some facility from
Madras to  Villupuram. There is
electrification. There is aircady sur-
vey made and also some aliocatior
was mzade to the extension of the clec-
trification from Villupuram to Trichy.
But somehow, it was stopped. If
at all he wants to do something to
Southern Railways, in his term of
office, he can consider these sections
.of electrification from Villupuram to
Tiruchy and also from Madras to
Arkonam.

Like that, I want to say something
about this road overbridge. I find that
fortyseven road bridges were sanc-
tioned. The road overbridge is also
under construction, T do not know how
many of them have been given to
Southern Railways? For want of time
I only want to mention particularly
about the Southern Railways. You
know about a national highway .at
Ulundurpet, there is already a propo-
sal to construct a road overbridge. A
survey was also undertaken. But it
was not included. At the same time,
from Madras to Kumbakonam and from
Panruti to Nellikupam road there are
~two road overbridges for which a sur-
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vey was undertaken. But, T was told
that the allocation of fund was also
given. So far, you have not given any
contract for the same. Tiruppapuliyur
Junction Manjakuppam are two towns,
There is alsp a Municipality who had
asked for some overbridge. But, they
have not been given anything so far.
The municipality is readv to pay
their contribution. Also the Tamil-
nadu Government is willing fo give
their help. As regards Chicanibaram,
the Minister is aware of the impor-
tance of it—there is a Nataraja tem-
ple. Besides, there is also Annama-
lai University where more than 5,680
students are studying. 1 am aun oid
student of the Annamalai University.
In those days, for the past25 years or
so, everybody was asking me about
the overbridge. So far, it has not yet
materialised,

I request the Hon. Minister that in
view of the importance of ilie bridge,
he woulqd kindly consider and give top
priority for this road overbridge at
Chidambaram.

As regards some of the retirinz
rooms in Southern Railways, the
Minister is aware of Tiruci:y. cne of
the divisions. There 1is a retiring
room there. I had asked the local
officials as to when it was repaired.
They said that that was about two
years back. Anybody who visited that
retiring room would find that even in
drizzlings, it 1is leaking. I do mnot
know when it was repaired and hew
much amount was spent. Tha condi-
tion of these retiring rooms is
the worst. There are seven or eight
retiring rooms. Out of these three
or four are kent by the cfficers for
their use. The rest are meant for the
public. I do not know the condition
of those retiring rooms usec hy the
officers but the rest are in the worst
condition. The same is the situation
at Villupuram. Proper attention is
not paid towards their repair.

Now, I will say a few words about
the railway quarters meant for wse
hv the staff of the Southern Railway.
The tota! strength of the railway staff

B
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today is more than 17 lakh. The rail-
ways have provided quarters for one-
third of their staft. Out of these only
ten to twenty per cent are electrified.
Further, Sir, on most of the way-side
stations the bathrooms and the lat-
rines are away from the cuarters.
While the fltation Master is away at
the Railway Station, most of the time
the children and the ladies are not
able to make use of the lavatory as
it is far away from the guarter. I
have asked some railway oilicials as
to why they could not put the lava-
tory and bathroom attachad to the
qu&tfers. ThHev have told me il is
because of the paucity of funds. The
Railway Minister is known for his
sympathetic “attitude towards the la-
bour problems and "also some facili-
ties being provided top the staff. I
hope he will gccede to my suggestion
that lavatory and bathroomn: should be
attachedq to the quarters at the way-
side stations.

Then, Sir, there is ot of grievance
among the Divisional staff about their
promotion. Everybody is thinking of
the running staff and not of the per-
sonnel staff at the Divisioa level.
They have got very meagre chances
for promotion. They have to put in
twenty to twenty-five years of service
to get next promotion. 1 would re-
quest the hon’ble Minister to look in-
to this grievance.

Now, Sir, I would like to say a
word about bonus. When Mr. Dan-
davate was on his side of the House,
he was always emphasising about the
claim of the Railway workers for bo-
nus. Earlier we were always told
that the Railways were losing but this
year there is a surplus budget to
the tune of Rs. 90 crores. So, why
cann’t you give some bonus! Why
cann’t you consider sympathetically
this aspect of the railway employees
request. It ig a long pending request.

The Minister is very well aware 9%
this.

Sir, a mention was made about the
corruption at the booking counters.
Ay Egmore and Central Station of the
Southern Railway weé cannot get a
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ticket unless we pay Rs. 10 or Rs. 20
extra. This is happening not for all
trains but for Express trains, Most
of the Express trains are very popu-
lar in the South. Everybody wants to
travel in Express trains only. But
ordinary people are not able to get
tickets for express trains. Whenever
they approach the Railwav Booking
Clerks they get the reply from them
“No vacancy in the Exvress trains.”
They would say that there were al-
ready 30 or 49 persons .n the waiting
list. But as soon as one enters the
compartnients of expresg trains, one
would find that more of the seats are
vacant and some time before the de-
parture of the train the compartments
get filled to the required capacily. I
do not know how they manipulate {c
get the tickets without their names
being put in the waiting list. I would
therefore request the hon. WMinister
to kindly look into this problem.

There was g news jtem regarding
the expansion of Central Station at
Madras. The railway authorities
wanted to purchase the land in the
Zoo area from the Madras Corpora-
tion and the Madras Government and
they agreed to give that iand. They
wanted to shift the Zoo somewhere to
the outskirts of Madras City. It is
high time that the Railways purchased
the land and expanded the Ceniral
Station so that more facilities are
provided to the travelling public in
the Southern region. .

Some hon. Mermbers had mention-
ed about the metropolitan {iransport
project. T had also put a guestion in
this connection. It was mentioned
that Rs. 168 crores were sanctioned
for this project. Every time they are
spending Rs. 5.0 lakhs only. So far
they have spent Rs. 1.0 crores for the
purpose of survey only, Every time
they are undertaking new: survey. I
do not know when they are going to
take up this project in hand. Instead
of going in for this project, we can
think of some alternate transport sys-
tem. Now, for the Madras Cemnfral
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Station some more money may be
sanctioned sp that the land in the
Madras Zoo area can be acquired for
the expansion of Madrag Cert al Sta
tion Some kind of circular 1ulway
or some other kind of railway system
mav be mtroduced so thst in  and
around the area of Madras City may
be provided with better and cheaper
fransport systewr The gera 1l pub
He hiving 1n the Madras City ani ats
adjoming areas may thus be benefited
from better and cheap transport fact
ities  Moreover m  the Sou hern
Railway svstem constructiou of new
Niies may be taken up and clectnfi
cition of <ome 1MpOItant rallw v hines
may also be considered Thure 1s al-
ways a talk about the di pauity mn
the development of regions Manv
hen Members have spoker 1bout the
r gional imbalances I havr al<o
mentioned 1bout the 1egionil imba
lnces and disp uity 1n <o far as the
R-ulwavs, p ticularly n the Southern
1egon are conceined Sv T hav
gcne through the budget wnd T find
*hat there are some 1cgional imbalan
cos and disparitv i the Southern
Railway system I would request the
hon Minister to kindly look into thi
and iry to 1emrove the imbalances and
1o some thing for the Southcin Rail
way also
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TIEFAIE TH A% VA4 Aed aqH
& 507 A= W an, 39 9 97 WY @
FFHT § W17 39 a19 F1 9299 foar aan
A NI AT ST A= § 1 9
ST & 79 FA ¥ ArfeAsta & |wy
& fan 3owmaed & gaae fAEw v
s ¥ far gfear  wra @it
EIATT AT GHUA F g7 17 e -
R oY gl faer /%A ) ¥ grAr
& B w3t A T A1ew T AT F A7
FT % W FEAEY §71

Zad A7 ag & FF 59 Aw 7 wfan-
wifs & i agT surer §, AT =3

Dis.

¥7 A0 7 gawr wiew ge & Ay
forar smar § W T AN wwwT § W
I ET IO AETER F 1 AL wrdar @
fv 25 sfawa mfemenfa v sanfa
& AMY F71 I A Swhear F W
faear wr wifed 1 Tw A ¥6E W oAy
awz Jar frar mar &, 7z wid Fr a9
g & A & f7 g S EET
i & IAF q:a wifmw & 2
3T AT IAET GAT Taw ¥ A1 ow &
& 7 GEHAT FEQ §—-) T 0w F
Ay &)

7% 99z 17 w4 { fqasY Tw1 ST
qr, A3 A1 #ig g Awmf F ag 9%
ST T w oma oY g # & 51
19§ WA 4144 71 A0 fagy oo &
#AITET AT 2 ) g ATT )

SHRI GOVINDA MUNDA (Keon-
shar): Mr. Chawrman, Sir, I had de-
cided to speak in Oriva. But all of
a sudden, I have been called to speak.
Therefore, I am speakin in English
and [ want to say a [ew words.

SHRI K. MAYATHEVAR (Dindi-
gul): You are wrelcome.

PROF. MADHU DANDAVATE: I
alsg follow a little bit of Oriya.

MR. CIIAIRMAN You can speak
in any language vou like.

SHRI GOVINDA MUNDA: There
is no doubt that the budget is wel-
come and our Minister ¢ also active
and impartial. Ii 1g an admiited fact,
In the lust thirty years those whe
know about India, operating in the de.
velopmental work on railways, know
that they have not done anything =o
far for the people of India. MNay be,
they were also faced with the deficit
budget. Buil, when our Janala Gov-
ernment had come to power, you
would be happy to know one thing.
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MR CHAIRMAN Mr, Munda, you
are not audible Will you come for-
ward? How much time will  you
teke?

SHRI GOVINDA MUNDAs I shall
tahe ten munutes

MR CHAIRMAN You wili (onl-
nue

SHRI GOVINDA MUNDA Sn 1l
18 an wmmportant subject I sinccrely
say that in the raillway system they
have developed 60,666 route huometre
of which 4,719 kilometie route have
alreadv beep electrified This 1s the
largest route in Asia and st-ond In
the world

GMGIPND ~L—3852LS—10-4 78—8B0

MARCH 6, 1978

1078-79—General Dis. 416

Anyhow, though we have achieved
this long rail route vet you have not
yet covered the backward State of
India like Orissa

MR CHAIRMAN I think you may
continue the next day

The Lok Sabha stands adjourned
to meet at 11 AM on the 8th March,
1978

I8 hrs

[The Lok Sabha then adjourned till
Eleven of the Clock on Wednesdhy,
March 8 1978/Phalgune 1T 1898

(Saka) |





